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 LOK  SABHA

 Tuesday,  June  6,  967|Jyaistha  16,
 3889  (Saka).

 The  Lok  Sabha  met  at
 Eleven  of  the  Clock

 Mn,  Speaksn  in  the  Chair}

 ORAL  ANSWERS  TO  QUESTIONS

 Mr.  Speaker:  Shri  Vajpayee:

 att  wer  बिहारी  बाजपेजी  :  प्रध्यक्ष
 महोदय,  प्रश्न  रहने  के  पहले  मैं  एक  व्यवस्था

 का  प्रश  उठाना  चाहता  हूं  u  यह  |.  अधान
 मंत्री  को  सम्बोधित  किया  गया  था  झौर
 प्रधानमंत्री  के  नाम  से  एक  दिन  यह  प्रश्न  TET
 भी  था  लेकिन  उस  दिन  उस  को  ट्रास्सफर  कर
 दिया  गया  अझौर  झाज  मैं  देखता  हूं  कि  प्रधान
 मंत्री  जो  को  जगह  इस  प्रश्न  का  उत्तर  खाद्य
 अंबी  देंगे  लो  क्या  यह  wre  मंत्री  निर्णय  करते
 हैं  कि  किसे  मुख्य  मंत्रियों  के  सम्मेलन  में

 बुलाया  ब  था  न  बुलाथा  जाय?  यहे  निर्णय
 करना  किस  का  काम  है  ?  यह  निर्णय
 प्रधान  ग्सी  को  करना  है  खास  नवी  को

 |
 ture  amg  Get  might  parhaps  be  the
 Teeton  why  it  hag  been  trensferred  to
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 ली  |  लिगये  :  झध्यक  महोदय,

 केवल  इतनी  ही  बात  नहीं  है  a  एक  प्रवलि
 यहां पर  मैंने  देखो  है  कि  हमारे  प्रश्नों  क ेजवाब
 श्वान  मंत्री  बिल्कुल  नहीं  देना  चाहते
 इस  तरह  किसी  पगी  गृढ़िया  को  प्रघान  मंत्री

 बनाने  से  क्या  फामदा है  (ब्यययान)

 कुछ  सामभीय  सदस्य  :  यह  गलत  है

 aft  श््थु  लिखने  :  वह  कभी  जवाब  नहीं
 देती  हैं  a  उन्हें  जबाब  देना  चाहिए  t  gee
 करने  में  क्‍या  होता  है  ?  उन  को  बोलना
 सिखाओो  (ब्यबचान)

 थ्बी  रणर्थाःर  सिह:  बिस्कुल  गलत  बात

 है ।

 जी  अलुआाई  पटेल  :  श्री ष  लिमये
 ने  प्रधान  मली  को  जो  मगो  गुड़िया  बतलाया

 है  उन्हें  वह  शब्द  थिम  ६... ड  चाहिए  t

 wa  wa  few:  कहे  हुए  शब्द  कहो
 बापिस  ही  सकते  हैं  ?  सम्य  बात  कटु  और
 सीखी  होती  ही  है  ।

 Several  hon,  Members  rose—

 Mr,  Speaker:  Not  so  many.  All  of
 you  must  sit  down  now  when  T  am
 On  my  lege.  After  all,  questions  have
 not  yet  begun.  We  have  begun  with
 a  poimt  of  order  today.  They  wanted
 that  the  Prime  Minister  should  am
 swer.  it  could  have  been  put  in  &
 different  way,  in  2  milder  tone.  Though
 it  is  not  unparliamentary,  it  ix  not  &
 very  pleasant  word  to  be  used  in  this
 House.  Nobody  is  a  dumb  doll.  It

 ng  है  हि ह. 2  इ्ण्ण्छ  and  Agricul.
 is not  proper.

 सी  ह. क  ियये  :  जरा  हम  लोगों  की
 शबान  तीली  है  बाकी  बात  तो  सही  है.
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 व्यक्षयान)  ह. 2  ज्यादा  निठा  मत
 दिखलाइये  |

 अध्यक्ष  महोए्य  :  श्री  वाजपेयी

 थी अदल  बिहारी  चाजपेयी :  प्रगर
 उतर  सनन्‍्तोपजनक  नहों  मिला  तो  मैं  फिर
 झापत्ति  दुहराऊंगा  n  प्रश्न  संकष्या  302  |

 थी  1... . ल  बर्ता  :  श्री  सधु  लिमये
 ने  प्रधान  मंत्री  के  लिये  अभी  जा  गूबों
 गुड़िया  का  शब्द  इस्तेमाल  किया  है  वह  उन्हे
 आपिस  लेना  चाहिए  |

 Chief  Ministers’  Conference

 +
 301,  Shri  A.  8,  Vajpayee:

 Sharma;

 PEREERREEREEE

 So
 Kan
 i

 |
 |
 |

 Will  the  Minister  of  Feed  and  Agri-
 eutture  be  pleased  to  state:

 ९७)  whether  it  is  a  fact  that  the
 Chief  Ministers’  Conference  was  con-
 wened  in  Delhi  recently;

 (b)  if  80,  why  the  Chief  Executive
 Councilior  of  Delhi  was  not  invited
 wheretg  the  Chief  Ministers  of  small
 Gates  Uke  Nagslang  and  Manipur
 were  invited;  and

 ६९)  the  reasons  for  such  discrimi-
 ह... . 2  treatment?

 Gecpendins
 Conumunity

 @evrelopment  &  Covperation  (Shri  1 '
 ring):  (७)  Yes,  Sir.

 JUNE  6,  967  Oral  Anewers  3084

 (b)  and  (c).  Consistent  with  the
 practice  peing  followed  in  the  past,  no
 representative  of  Union  Territory  of
 Delhi  was  invited  to  attend  the  Con-
 ference  held  in  April,  1967.  So  the
 Chief  Executive  Councillor  of  Delhi
 was  not  invited.  No  discrimination
 was  made.

 eh  कल  जिहारी  बामपेयी:  भष्गल
 महोदय,  क्‍या  मैं  जान  सकता  हूं  कि  इस
 सम्मेलन  में  दित्ली  का  प्रतिनिधि  किस  नें
 किया  ?  झगर  दिल्‍ली  के  मुख्य  कर्यकर'
 पाषद  नहीं  बुलाये  गये  थे  तो  क्या  दिल्‍ली  क
 उपराज्यपाल  को  बुलाया  गया  था  ?  दित्सी  का
 प्रतिनिधि  कौत  था  इस  सम्मेलन  में  ?  दिली
 के  हितों  की  रक्षा  किसने  की  ?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agricalture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  Sir.  as  far  a8
 this  conference  is  concerned....

 Shrimati  Lakshmikanthamma:  Shri
 Limaye  seems  to  be  so  much  pleased
 within  himself  having  used  that  word.

 भी  शय  लिलये  :  झब  बहुत  देरी  हो
 हैं।  गयी  है  a  यह  पहले  कहना  चाहिएँ  था  ।
 अरब  वह  पुरानो  चीज  हो  गयी  है  ।

 Mr.  Speaker:  It  jooks  as  though  the
 hon,  Member  is  also  very  much  pleas-
 ed.  Everybody  hag  forgotten  it  and
 the  question  has  been  put.  But  it
 seems  the  hon.  Member  is  still  think-
 ing  of  it  and  wants  to  express  her
 feelings.

 hon.  Member
 know  that  “gungi  gudiya”
 powerful  in  the  whole  world.

 Shri  Amnasahib  ghinde:  Sir,  as  fer
 ag  this  conference  है अ  concerned,  Delhi
 Administrative  Area  was  not  ह...
 sented  because  it  was  considered  E
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 tion  at  that  time.  May  J  say  instead
 of  going  into  any  controversy,  since
 that  time  8  new  circular  has  been
 issued  that  i¢  similar  conferences  are
 convened  in  future  the  Delhi  Adminis-
 tration  Lieutenant  Governor  would  be
 representeg  in  such  conferences.

 fy  टन  बिहारी  बाजपेर्थः  प्रश्न

 यह  है  कि  लैफटिनेट  गवर्नर  प्रतिनिधित्व  करेगे
 या  मद्य  कार्यकारी  पार्षद  जो  जनता  go  रा

 चुने  गये  हैं  अर  जिनके  कि  हाथ  में  दिल्ली  का
 प्रशासन  है  ?  मग्य  मंत्रियों  के  साथ  बेधा
 के  लिए  बकी  बताया  जायगा  या  लैफटिलेंट
 गवर्नर  को  ?

 Shri  Annasahib  Shinde:  The  invita-
 tion  should  be  extended  to  both;  that
 is  the  circular.

 Ap  hen.  Member:  Both?

 afi  ह | अ  eae  wat  :  जबकि  नागालेंड
 शौर  मणिपुर  के  प्रतिनिधि  वहां  १र  उ+स्थित
 थे  तो  फिर  दिल्ली  को  इथ  प्रकार  से  बरों  नेंग-
 सलेक्ट  किया  गया  ार  जेना  कि  पत्रों  महंदय
 की  भोर  से  कहा  गया  है  कि  भविष्य  में  एसान
 किया  जायगा  तो  कया  इस  पुरानों  बुटि  के

 लिए  वह  क्षमा  भार्यता  करेंगे  ?

 Shri  Amnatahib  Shinde:  As  I  have
 already  submitted,  it  was  not  the
 practice.  Even  when  the  previous
 conference  of  Chief  Ministers  took
 place  in  November,  the  Delhi  Adminis-
 trative  Area  was  not  represented.  That
 is  why  in  the  main  answer  it  has  been
 said  that  no  discrimination  whatso-
 ever  was  made.

 Shri  Shri  Chand  Goel:  I  would
 like  to  know  as  to  who  represented  the
 Union  Territory  of  Chandigarh  in  this
 conference,  because  Chandigarh  is  as
 good  8  Union  Territory  as  Nagaland
 and  others,  and  who  protected  the
 interests  of  Chandigarh?

 Shri  Anmasahib  Shinde:  All  cén-
 trally  administered  areas,  after  all.  are
 taken  care  of  by  the  Home  Ministry
 and  I  do  not  think  the  hon.  Member
 should  worry  about  them  because
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 their  interests  are  fully  protected  and
 safeguarded.

 Shri  Shri  Chand  Goel:  That  way  it
 can  be  said  of  all  Union  Territories.
 Why  was  discrimination  made  petween
 one  Union  Territory  and  another.  The
 Home  Ministry  can  protest  the  in-
 terests  of  Nagaland  and  other  Union
 territories  as  well  (Interruption).

 a  द मैं यह जानना
 चाहता  हूं  कि  झ्राज  तक  मद्य  मंत्रियों  के  जो
 सम्मेलन  होसे  रह  उनमें  यूनियन  टरीटरीज
 के  लोगों  को  बुगाया  जा  ।  रहा  है  या  नहीं,
 अगर  ST  को  जलाया  जाता  था  तो  कौन  उस
 का  प्रतिनिधित्व  करता  था  शर  इस  सम्मेलन
 में  मणिपुर  या  किसी  और  दूसरी  मूनियन
 टरीटरी  के  आदमी  बलाये  गये  थे  और  यदि
 बनाये  शये  थे  ते  किस  ने  प्रतिनिधिस्व  किया
 था  ?  भ्रव  तक  इस  सम्बन्ध  में  कोई  नीति  नहीं
 है  तो  क्‍या  हाल  में  इस  में  कोई  संशोधन  किया
 गया  है  या  नहीं  ?

 Shri  Annasahib  Shinde:  Whenever
 they  are  invited,  they  attend  the  con-
 ference.

 थी  कबर  सास  मुप्त  :  मंत्री  महोदय  ने
 यह  कहा  कि  पहले  यहां  से  दिल्ली  का  कोई
 रिप्रेडेस्टेटिव  नही  बुलाया  जाता  था  an  मंत्री

 महोदय  को  यहे  मालूम  होगा  कि  पहले  यहा

 मसेट्रोपोलिटन  कोसिल  नहीं  द उ  नी  थी।  जो  मंट्रो
 पोलिटन  कौंसिल  कुछ  दिन  से  बनो  है  बह
 एलेक्टड  रिप्रेजस्टटिंव  की  है।  इस  बात  का

 ध्यान  रखते  हुए  कि  यहां  पर  मेजार्टों  जनमघ

 पार्टी  को  है  झोर  चीफ  पुस्जिवयूटिव  कौसिलर
 जनगंघ  का  है  इस  बंकग्राउंट  के  होते  ढ््ण  क्‍या

 मैं  पूछ  सकता हू  कि  भागे  केवल  wr  के  विषय

 में  ही  नहीं  कसी  भी  विषय  में  प्रगर  चीफ

 मिनिस्टस  की  काफरेंस  ही  तो  चीफ  एग्ज-
 बयटिय  कॉसिलर  को,  जो  कि  एमंकटेड  रिप्रें-

 जन्टेटिग  है,  भौर  दिल्ली  का  एक  पहले  नम्बर

 का  एनक्टेड  रिप्रेजन्टेंटिय  हैं.  बुलाया
 जायगा. ?
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 Shri  Anvasahib  Shinde:  Sir,  ]  xin
 prepared  to  lay  a  coy  of  the  circular
 on  the  Table,  It  explains  the  position.

 Shri  Kaawar  Lal  Gupta:  Read  out
 tha  circular.

 Mr.  Speaker:
 Table.

 The  Minister  of  Food  ang  Agricul-
 ture  (Shri  Jagjivan  Ram):  I  may  as-
 sure  the  House  that  wherever  the
 Chief  Ministers  of  Union  Territories
 will  be  invited,  Delhi  will  also  be
 invited.

 wit  यशपाल  id  :  क्या  में  जान  सकता
 हूं  कि  क्या  यह  सच  है  कि  पहले  दिल्‍लो  के  सोफ
 एग्जिग्यू टेव टेव  कंसिलर  को  जो  कि  कांग्रेस
 वादो  के  थे,  हमेशा  इत  सरे  की  कांकरेंम  में

 बुलाया  जाता  था.  लेकिन  चि  इप  बवत  कोई
 कांग्रेपी  चं।फ  एग्जिबयू टेव  कौमिलर  नहीं
 है,  <7  सिये  यह  भेदभाव  बरता  गया  ?  क्‍या
 इस  चोज  को  साफ  किया  जायेगा  *

 Tt  can  be  laid  on  the

 att  जंगर्ज/बन  राम  :  यह  बिल्कुल  सही
 बात  नहीं  है  ।

 Bhri  Chintamani  Panigrahi:  |  would
 like  to  know  whether  the  status  of

 the  Chief  Executive  Councillor  is
 equal  to  the  status  of  the  Chief  Minis-
 ter,

 Shri  Jagiivan  Ram:  Certainly  _  it
 is  not  equa,  to  that  of  the  Chief
 Minister.

 की  संदल  िह  रो  वाजपेयी  :  शदन
 पटल  पर  चरख दे  |

 ची  यहापाल  सिंह  :  ्रगर  बह  चीफ
 मिन्स्थिर  के  बराबर  नर  है  त॑  फिर  किस  के
 बराबर  है  ?

 की  जगसीयन  राम  :  वह  चीफ  एरिज-
 क्यूदिव-  कौंसिलर  के  बराबर  हैं  ।

 Shri  Shinde:  May  I  submit  that  I
 have  slready  explained  the  position
 fullyy  Zven  then,-in  order  to  clarify

 position  I  think  %  will  be  better
 lay  the  circular  on  the  Table  of
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 Sir,  I  lay  it  on  the  Table  of  the
 House  [Placed  in  Library.  See  No.
 LT-525/67].

 aft  कचर  are  गुप्त  :  मिनिस्टर  महो-
 दय  ने  कहा  कि  जब  यूतियत  ईरोटरोज  के
 चीफ  मिनिस्टर्स  को  बुलाया  जायेगा  तब  उन
 का  भा  बुलाया  जायेगा  |

 Mr.  Speaker;  Now  the  next  ques-
 tion,

 Organic  Mangere

 "302.  Shri  Jyotirmoy  Basa:  Will
 the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state  the  steps
 taken  so  far  to  explore  the  possibility
 of  manufacturing  organic  manure
 from  dung  and  sewage  on  a  commer-
 cial  scale  in  India?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 D,  Ering):  A  Statement  is  placed  on
 the  Table  of  the  Sabha.

 SraTemNt

 In  cue  country  erganic  manure
 (compost)  from  dung,  sewage  and
 other  wastes  is  prepared  manually.
 In  rural  areas,  compost  from  dung  and
 other  wastes  is  prepared  by  farmers
 themselves  for  manuring  their  fields.
 Large  quantities  of  dung  for  compos-
 ting  on  a  commercial  scale  will  not  be
 available  in  rural  areas  after  meeting
 the  requirements  of  individua)  far-
 mers,  who  generally  prepare  their
 own  requirements  of  compost.  The
 slurry  from  cow-dung  gas  plants  la
 also  used  as  organic  manure.  The
 scope  for  setting  up  a  number  of  such
 gas  plants  on  commercial  scale  in  rural
 areas  js  limited.

 Compost  from  sewage  and  other
 wastes  is  prepared  by  local  bodies  for
 sale  to  cultivators,  Compost  produc-
 tion  on  a  commercial  basis  jy  under~
 taken  by  local  bodies  only  as  part  of
 their  programme  of  disposal  Of  sewage
 and  other  city  wastes.
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 In  some  of  the  foreign  countries
 varioug  types  of  mechanical  compost
 ह.  कछ  manufacture  compost  from
 olty  wastes  have  been  set  up.  The
 eeonomics  and  the  suitability  of  such
 plants  under  Indian  conditions  is  being
 etudied.

 Shri  Jyetirmoy  Basa:  This  is  ano-
 ther  glating  instance  of  political  cons-
 piracy.  We  have  resources  in  this
 country  and  we  are  not  using  them.
 Now,  Sir,  if  you  kindly  look  at  the
 Govermment  Publication—Develop-
 ment  of  Local  Manurial  Resources—
 Published  by  the  Government  of
 India  which,  by  looking  at  the  face
 of  the  hon.  Minister  I  am  quite  sure
 Jhe  hax  never  seen,  it  says  that  from
 big  cities  aione  by  using  human  ex-
 creta  we  could  raise  about  80  million
 tens  of  organic  manure.  For  the
 whole  of  the  country  if  we  have  de-
 velopment  planning  and  if  we  ७७९
 them  properly  without  selling  our-
 selves  to  the  American  capitalists  and
 paying  their  price  for  fertilizer  etc..
 we  could  produce  at  least....

 Mr.  Speaker:  This  is  the  question
 hour.  You  are  explaining  the  whole
 situation,

 Shri  Jyotirmey  Basu:  1  will]  ask  the
 question.  During  the  Third  Plan  was
 there  any  specific  pattern  of  assistance
 prescribed  for  the  scheme  for  larger
 and  better  utilisation  of  local  manu-
 rial  resources  for  composi  production
 in  NES  blocks  and  towns,

 The  Minister  ef  State  in  the  Minis-
 tery  ef  Food,  Agriculture,  Community
 Development  and  Co-eperation  (Shri
 Amunsehib  Shinde):  During  the  First
 and  Seeond  Plan  there  was  a  provi-
 sion  for  assisting  States  for  encourag-
 img  rural  compost  production,  with

 980  per  cent  of  the  cost  of  the  staff  and
 training  being  provided  by  the  Centre.
 As  far  as  the  Third  Plan  is  concerned.
 Provision  was  made  for  city  areas  for
 urban  compost  and  we  have  extended
 substantial  assistance.  Grants  are
 Fiven  to  the  States  to  enable  the  State
 Governments  to  take  up  these  schemes
 4n  urbam  areas  on  an  extended  scaie.

 and  an  additional  amount  of  Rs.  2.08
 crores  over  the  State  plan  ceiling  was
 sanctioned  by  the  Ministry  during
 ‘1964-65,  and  1965-66.  As  against  that,
 the  expenditure  incurred  by  the  State
 during  the  last  three  years  was  of
 the  order  of  Rs.  .96  crores.

 Shri  Jyotirmoy  Basu:  How  many
 compost  development  officers  have
 been  established  and  with  what  re-
 sults?  Have  you  also  tried  to  study
 the  Japanese  system  of  using  human
 excreta  and  other  organic  manures?

 Shri  Annasahib  Shinde:  It  is  the
 direct  responsibility  of  the  State  Gov-
 ernment.  We  come  in  by  way  of  co-
 ordinating  the  activities  and  watching
 the  results.  I  may  give  the  informa-
 tion  to  the  House  that  by  the  end  of
 the  Third  Plan  it  was  9  lakh  ton-
 nes  as  far  as  rural  compost  is  concer-
 ned...

 bri  Jyotirmoy  Basu:  That  was  not
 my  question.  I  wanted  to  know  how
 many  compost  development  officers
 have  been  established  ang  with  what
 results  and  whether  you  have  studied
 the  Japanese  system  closely.  He  iS
 evading  the  question  because  they
 have  done  nothing,

 Shri  Aunasshib  Shinde:  We  have
 indicated  to  the  State  Governmenis
 that  they  should  appoint  at  the  Stale
 level  compost  development  officers
 and  also  persons  dealing  with  the  sub-
 ject  at  the  lower  level.  As  far  as  Ja-
 pancse  system  is  concerned,  not  only
 Japen  but  a  number  of  other  coun-
 tries,  U.S.A.,  U.K..  ang  West  European
 countries,  have  made  some  advance  in
 this.  The  Planning  Commission,  re-
 cently,  set  up  a  committee  to  go  into
 this  problem.  The  Ministry  of  Food
 and  Agriculture  also  is  very  actively
 considering  some  plans.  the  mechani-
 cal  composting  plant  and  the  sewage
 utilisation  in  urban  areas.

 ety  gat  सिह  :  अभी  मंत्री  महोदय  ने

 बतदाया  है  कि  पिछले  पांच  वर्षों  में  2
 करोड़

 में  अधिक  रुपया  इन  सस्‍्कीमों  के  ऊपर  खच

 किया  गया  है।  मैं  तानता  चाहता  हें  कि  इस
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 em  में  से  गांबों  भें  कितता  पया  लगाया
 गया  |

 wre  सौर  कृषि  मंत्री  (ली  जगर्जजयन

 रा)  :  यह  स्टेट  गवर्नमैंठ  से  पूछता  चाहिये  |

 Shri  Annasahlb  Shinde:  That  is  for
 the  State  Governments.

 Shri  Samar  Gaha:  In  view  of  the
 huge  requirement  and  demand  for  fer-
 tiliser  and  lack  of  funds  for  providing
 sufficient  quantity  of  nitrogenous  and
 phosphorous  type  of  chemical  fertili-
 ser,  may  I  know  (a)  why  the  Govern-
 ment  have  not  taken  proper  measures
 to  train  the  cultivators  in  the  method
 of  making  compost  manures  from
 cow-~-dung,  human  excretions,  plant
 ashes  and  other  organic  waste  as  ad-
 vocated  by  Gandhiji;  (b)  will  the
 Government  take  steps  to  ban  using
 of  cow  dung  for  the  purpose  of  using
 it  as  fuel  and  adopt  a  scheme  for  edu-
 cating  the  cultivators  ह. ३  to  how  to
 prepare  compost  manure  out  of  cow
 @ung;  and  (c)....

 Mr.  Speaker:  Not  s0  many  ques-
 tions.

 Shri  Samar  Guha:  These  are  ail
 connected  questions.

 Mr.  Speaker:  I  know,  hundred  ques-
 tions  we  connected.  But  that  does
 not  mean  you  should  put  hundred
 questions,

 @Ghri  Semar  Guha:  Whether  the
 Government  will  ban  exporting  of
 waste  animal  bone  to  foreign  coun-
 tries  and  make  a  plant  to  prepare
 super  phosphate  out  of  bone  waste
 that  can  be  collected  in  large  quan-
 tities  in  our  country,  and  whether  the
 Govereament  have  any  plan....

 Speaker:  That  ie  all,  there
 should  be  a  limit.  Let  the  Minister
 reply  ¢o  any  of  the  questions  he  likes

 काश  Jagjiwan  Ram:  He  has  a  cata-
 logue  of  questions—he  was  reading
 from  there—and  it  is  very  difficult  to
 answer  all  the  questions.  May  I  hum-

 the  House  that  agricul-

 from  here,  cm  indicate  the  line  tor
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 compost  making,  for  utilising  organic
 manure,  for  utilising  humen  excre-
 tions  and  for  utilising  cow  dung  and
 all  that.  For  detailed  working  of  the
 scheme,  the  State  Governments  will
 have  to  take  action.  We  will  certainly
 point  out  again  to  the  State  Govern-
 ments  the  necessity  of  utilising  orga~-
 nic  manure  to  the  maximum  possible
 capacity.  We  have  done  that.  As
 soon  as  I  came,  I  got  circulars  jssue@
 that  we  should  not  megiect  the  orga-
 nic  manure  in  whatever  form  it  %
 available.

 Shri  Yajnik:  In  view  of  the  fact
 that  the  production  of  what  was  cal-
 leq  golden  manure  from  human  ané
 animal  waste  was  exhorted  by
 Gandhiji  himself  many  years  ago,  2
 want  to  know  from  the  Minister  if
 all  the  figures  that  they  have  given
 about  production  of  compost  include
 any  compost  that  has  been  made  in
 the  rural  areas.  We  know  that  tne
 cities  produce  a  certain  quantity  of
 compost  which  is  used  by  the  culti-
 vators.  But  I  want  to  know  how
 many  tonnes  or  millions  of  tonnes
 have  been  prepared  in  the  villages
 and  have  been  used  by  the  cultiva-
 tors  at  their  own  place.  This  is  a
 very  important  question  because  up
 till  now  all  the  attention  has  been
 concentrated  only  on  urban  areas.

 Shri  Jagjiwan  Ram:  The  figures  of
 compost  of  rural  areas  have  been
 given.  It  is  a  very  important  aspect
 for  compost  making.  But  at  the  same
 time  the  House  and  the  hon.  members
 should  not  forget  the  social  practices
 that  are  prevalent  in  the  society,  the
 prejudices  that  are  against  night  soi
 being  touched  among  many  people  in
 this  country,  ang  where  a  section  of
 the  society  has  been  condemmneg  only
 for  touching  night  soil  and  the  others
 regard  it  as  below  their  dignity  to
 touch  it.  In  such  a  system  of  society,
 to

 ae
 this  question  to  the  Govern-

 ment....

 Shri  Samar  Guha:  But  ह. अ  ह... अ  dung.
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 Shri  Jagjiwan  Ram:  I  am  not  ans-
 wering  about  cow  dung;  I  am  answer-
 ing  about  night  soil.  Why  should  the
 House  forget  about  the  social  prejudi-
 ces  that  we  have  in  this  country
 where  we  have  condemned  a  section
 of  the  society  for  dealing  in  this  thing
 and  then  put  the  question  why  the
 night  soil  is  not  used.  I  would  like
 the  leaders  of  public  opinion  ‘o  edu-
 cate  the  people  to  use  that  and  to  re-
 move  the  prejudices  that  are  existing
 in  this  country  against  night  soil.

 JYAISTHA  16,

 श्नी  tre  wo  मिश्र:  का  प्रेजुडिस  नहीं
 हूँ  ।  किसान  लाग  नाइट  सायल  का  उपयोग
 करते  हैं  1

 श्रो  जरलीबन रु  :  हु।  खूगो  की
 बात  है
 Shri  Tenocti  Viswanatbam:  Having

 vegard  to  the  progrcss  of  civilisation,
 will  not  the  compost  scheme  involve
 an  infructuous  expenditure  because
 there  are  better  methods  of  disposal
 wf  human  excreta  and  as  civilisation
 progresses,  it  will  have  a  decreasing
 value?

 Shri  Jagjiwam  Ram:  As  civilisation
 udvances,  certainly  a  stage  may  come
 in  India  where  the  man  who  removes
 the  night  soil  will  not  have  to  be
 paid,  but  the  man  to  whom  the  night
 soil  belongs  will  have  to  be  paid  by
 the  man  who  removes  it.

 Shri  Shashi  Ranjan:  J  thank  the
 Minister  for  saying  that  he  has  issued
 cireulars  for  the  use  of  organic  manure
 to  different  States.  But  in  actual
 Uractice  we  find  that  all  our  attention
 is  on  inorganic  manure.  The  agricul-
 turists  do  not  even  know  the  proper
 utilisation  of  organic  manure.

 Mr.  Speaker:  Put  the  question.
 Shri  Ghashi  Ranjan:  I  am  putting

 the  question.  The  agriculturists  do
 wot  know  even  the  proper  utilisation
 vf  organic  manure.  May  I  expect
 trom  the  Minister  that  he  would  open
 tome  stations  in  the  villages  or  in
 some  blecks  to  acquaint,  to  teach....

 Mr,  Speaker:  There  is  no  question
 there,
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 Mr.  Anbazhagen.
 Shri  Anbashagan:  May  I  know  from

 the  hon.  Minister  apart  from  an  indi-
 cation  on  which  lines  the  compost
 plants  can  b2  installed  in  cities,  whe-
 ther  the  Government  is  coming  for
 ward  to  grant  the  necessary  expenses
 or  a  portion  of  the  expenditure  67
 whether  the  Government  is  willing  10
 satisfy  the  conditions  that  are  neces-
 sary  for  foreign  exchange  in  order  to
 import  such  machineries?

 Shri  Annasahib  Shinde:  As  far  as
 the  use  of  composts  is  concerned,  dur-
 ing  the  Fourth  Five  Year  Plan,  the
 Centre  is  supposed  to  extend  assis-
 tamce  to  the  extent  of  30  per  cent  by
 way  of  loan  and  20  per  cent  by  way
 Of  grant.

 As  regards  the  foreign  exchange
 component,  some  of  the  concems  in
 India  have  indicated  to  us  that  it  is
 possible  for  them  to  manufacture
 modern  plants  for  mechanical  com-
 post-making  in  India,

 Mr.  Speaker:  We  shall  now  take  up
 Questions  Nos.  303  to  307  which  are
 all  on  the  same  subject.  I  shall  cal}
 two  or  three  Members  from  the  list
 On  each  question  to  ask  supplementary
 questions.

 Shri  द  M.  Banerjee:  Q.  No.  306
 should  be  taken  up  separately,  be-
 cause  it  relates  to  40,000  workers  who
 were  laid  off.

 Mr.  Speaker:  I  shall  give  the  hon.
 Member  a  chance  १०  ask  suppiemen-
 tary  questions  later.

 Reduction  of  Sugar  Quota  of  States
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 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  3  further  cut  in  the
 supply  of  sugar  to  the  States  is  likely
 to  be  effected  shortly  which  would
 ‘vesult  in  hardship  to  the  consumers;

 (by)  if  so,  the  extent  thereof  and
 ~veasons  therefor;  and

 (c)  the  steps  being  taken  to  meet
 “the  situation?

 The  Deputy  Minister  in  the  Minis-
 ‘try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shri
 D.  Ering):  (a)  No,  Sir.

 (b)  and  (९),  Do  not  arise.

 ‘Fall  in  Sugar  Production  in  1966-67

 *8e4.  Shri  K.  'N.  Pandey:
 Shri  8.  M.  Banerjee:
 Shri  Madhu  LimaAye:
 Shri  R,  S,  Vidyarthi:
 Shri  Onkar  Lal  Berwa:
 Shri  Sharda  Nand:
 Shri  Bishwanath  Rey:
 Shrimati  Tarkeshwari  Sinha:
 Shri  s.  C.  Samanta:
 Shri  A.  K.  Kisku:
 Shri  8.  N.  Maiti:
 Shri  Tridib  Kumar  Chaudhuri:
 Shri  Yashpal  Singh:
 Shri  Rane:
 Shri  Parthasarathy:
 shri  BR.  D.  Reddy:

 Shri  Ramachandra  Ulaka:
 shri  Dhuleshwar  Meena:
 Shri  Heerji  Bhai:
 Shri  K.  Pradhani:

 ghri  ¥.  A.  Prasad:
 Shri  N.  K.  Sanghi:
 Shri  Bedabrata  Barua:
 Shri  Ram  Kishan  Gupta:
 Shri  D.  बे,  Patodia:
 Shri  C.  C.  Desai:

 ‘Will  the  Minister  of  Pood  and  Agri-
 -eulture  be  pleased  to  state:

 fa)  whether  it  is  a  fact  that  the
 sroduction  ef  crystal  suger  fell  down
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 considerably  during  the  1966-7
 season  due  to  the  conversion  of  cane
 inte  gur  and  Khardeari  on  a  large
 scale;

 (b)  if  so,  the  total  output  in  9¢60-
 67;  and

 (c)  the  steps  proposeg  to  be  taken
 by  Government  to  keep  the  produc-
 tion  of  sugar  in  line  with  the  targem
 fixed  for  the  Fourth  Pian?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Shri
 D.  Ering):  (a)  Yes,  Sir,  to  some  ex-
 tent.  The  other  reason  was  the  fall
 in  production  of  sugarcane.

 Oral  Answers

 (by  It  is  estimated  aroung  21-80
 lakh  tonnes.

 (c)  Additional  sugar  production
 capacity  has  been  licenceq  and  sugar-
 cane  development  work  will  be  in-
 tensifiled.  Other  measures  like  price
 and  incentives  for  augmenting  produc-
 tion  in  ‘1967-68  are  also  under  consi-
 deration,

 Scarcity  of  Sugareane

 *305,  Shri  दि  Mrishnamoorthi:
 Shr]  Bibhuti  Mishra:
 Shri  K.  N.  Tiwary:
 Shri  K.  MM.  Madhukar.

 Will  the  Minister  of  Food  and  Agri-
 calture  be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  representations  from  mill-
 owners  regarding  the  scarcity  of
 sugarcane  for  manufacturing  sugar;
 and

 (b)  if  so,  the  steps  Government
 propose  to  take  to  step  up  sugarcane
 production  in  the  current  year?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Shri
 D.  Ering):  (a)  Yes,  Sir,  during  the
 current  season  1966-87.

 (b)  Various  matters  tike  the  re-
 view  of  sugarcane  price,  the  position
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 of  gur  and  khandsari  and  the  grant  of
 other  incentives  are  under  the  active
 consideration  of  Government,

 Eariy  elesure  of  Sugar  Mills  and
 Diversion  of  Sugarcane  to  Gor

 and  Khandsari  in  U.P.

 Shri  M.  Banerjee:
 Shri  Madhu  Limaye:
 Shri  Beni  Shanker  Sharma:
 Shri  Onkar  Lal  Berwa:
 Shri  R,  8.  Vidyarthi:
 Shri  Sharda  Nand:
 Shri  Manibhai  J.  Patel:
 Shri  Bhogendra  Jha:
 Shri  हु.  M.  Madhukar:
 Shri  Bishwanath  Roy:
 Shrimati  Tarkeshwari  Sinha:
 Shri  Ram  Kishan  Gupta:
 Shri  Bharat  Singh  Chauhan:

 hri  Ranjit  Singh:
 bri  N.  S.  Sharma:

 Shri  Ram  Singh  Ayarwal:
 Shri  Brij  Bhushan  Lai:
 Shri  Prakash  Vir  Shastri:
 Shri  George  Fernandes:
 Shri  Sidheshwar  Prasad:
 Shri  Ram  Sewak  Yadav:
 Shri  Rane:
 Dr.  Ram  Manohar  Lohia:
 Shri  Sradhakar  Supakar:
 Shri  ह  Parthasarathy:
 Shri  R,  D.  Reddy:
 Shri  D.  N.  Patodia:
 Shri  Mohamed  imam:
 Shri  S.  K.  Tapuriah:
 Shri  Vishwa  Nath  Pandey:

 Shri  ®.  Barua:
 Shr¢  Ramachandra  Veerappa:
 Shrimati  Sharda  Mukerjee:
 Shri  Abdul  Ghani  Dar:
 Shri  Maharaj  Singh

 Bharati:
 Shri  J.  B.  Singh:

 Will  the  Minister  of  Foog  and  Agri-
 e¢ailtare  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  about
 40,000  sugar  workers  in  Uttar  Pradesh
 were  laid  off  before  the  crushing  sea-
 son  actually  endsi  हना  want  of  sug*T-
 cane;
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 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  to  safeguard  the  interests  of
 the  Sugar  Mills  against  the,  diversion
 of  sugarcane  to  the  Gur  and  Khand-
 sari  industry;

 (c)  whether  the  low  price  of  sugar-
 cane  is  mainly  responsible  for  the  low
 production;  and

 (ay  ig  so,  whether  and  when  prices
 of  sugarcane  are  likely  to  be  raised?

 The  Deputy  Minister  in  the  Ministry
 of  Food,  Agriculture,  Community  De-
 velopment  and  Cooperation  (Shri
 Annasahib  Shinde):  (a2)  Information
 regarding  number  of  sugar  workers
 laid  off  is  not  avail:  dle.

 (b)  The  matter  is  under  considera-
 tion.

 (c)  Low  production  of  sugar  was
 due  to  fall  in  area  and  production  of
 sugarcane  due  to  drought  conditions  at
 the  time  of  sowings  and  during  the
 period  of  growth,  and  diversion  of
 cane  to  gur  and  khandsari  on  account
 of  their  high  prices.

 (d)  The  matter  is  under  considera-
 tion.

 Closure  of  Sugar  Milis

 #307,  Shri  George  Fernandes:
 Shri  Mrityunjay  Prasad:
 Shri  K.  ह  Singh  Deo:
 Shri  ९.  हू,  Deo:
 Shri  5.  K.  Tapuriah;
 Shri  Ram  Kishan  Gupta:
 Shri  D.  N.  Patodia:
 Shri  6.  C.  Desai:

 Will  the  Minister  of  Foog  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  number  of  sugar  mills
 closed  down  in  the  recent  months  for
 want  of  sugarcane  in  the  country;

 (b)  the  total  loss  in  the  production
 of  sugar  and  the  value  thereof;  and

 ह.) ह  the  loss  in  wages  sustained  ह
 ‘hy  workers  employed  in  those  mills?
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 The  Deputy  Minister  in  the  Ministry
 ef  Food,  Agriculture,  Community  De-
 velopment  ang  Co-Operation  (Shri  D.
 fErmg):  (a)  Sugar  factories  normally
 work  so  long  as  cane  supplies  are
 available.  Position  regarding  closure
 of  mills  in  recent  months  is  given
 below:-—

 Number  of
 Sugar  mills

 closed

 Upto  3ist  March  39
 In  April  43
 In  May  16

 Total  98

 (b)  The  fall  in  production  compared
 to  last  year  may  be  well  over  3  lakh
 tonnes.

 (९)  Information  in  this  regard  is  not
 available.

 wt;  मोहन  स्वरूप  :  कया  यह  सही  है  कि
 स्टेट्स  को  52  लाख  टन  शक्कर  प्रति  मास
 दी  जानो  थी  जबकि  उसके  स्थान  पर  केवल
 2.87  लाख  टन  शक्कर  दो  गई  है?  क्‍या

 यह  भी  सही  नहीं  है  कि  इस  कारण  से  स्टैद्न  में
 शक्कर  का  भारी  अभाव  हो  गया  है?  कया
 यह  गी  सही  नहीं  है  कि  कभी  पोछे  जब  शादियों

 का  मौसम  था  तब  इकारको  बहुत  भारी  कमो
 अहसूस  को  गई  थी  ?  मैं  यह  शो  जानना
 ‘weer  हूं  कि  क्या  सरकार  का  इरादा  कांटे
 को  शीर  ी  कम  करने  का  तो  नहीं  है  ?

 जो  इस  बकक्‍त  बह  दे  रही  है  इससे  झौर  कम
 देगे का  इरादा  सरकार का  ता  नहीं  है.  भार
 जगर है. है  तो  इस  का  क्या  कारण  है  ?

 The  Minister  of  State  im  the  Ministry

 S&umambid  Shinde):  We  have  already
 imiticated  the  exact  position.  In  some
 of  the  replies,  we  have  explained  the
 Position  and  peinted  out  that  hence-
 forward  we  are  not  going  to  reduce
 the  quota,
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 The  reduction  was  made  frst  in
 the  month  of  March,  because  prior  to
 March,  the  per  month  allocation  was
 2,52,000  tonnes  all  over  the  country.
 Then,  it  was  brought  down  in  the
 month  of  March  to  ‘1,87,000,  tonnes.
 Then,  again,  in  the  month  of  May,
 after  taking  into  consideration  the
 production  that  was  available  at  the
 disposal  of  Government,  the  quota
 was  reduced  to  +3,57,000  tonnes.

 को  मं.हुन  स्थकप :  मैं  जपना  चाहता
 हूं  कि कम  करने  का  कारण  कया  है  ?  जो  इस
 को  बरादर  कम  किया  जा  रहा  है  इतसे  लोगों
 का  जो  सकलीफ  होगो,  उसका  रुप्राल  कया
 गवन केंट  की  है  या  नहीं  है  ?

 Shri  Annasahib  Shinde:  Yes,  we  are
 aware  of  the  fact  that  people  are
 having  some  difficulties  in  regard  to
 availability  of  sugar.  But  the  hon.
 Member  must  be  aware  that  there  ha¥
 been  g  steep  fall  in  production  of
 sugar  this  year.  Last  year,  we  had  a
 production  of  about  35  lakh  tonnes.
 while  this  year  we  have  a  production
 of  about  2i°8  lakh  tonnes  only,  and
 this  has  mainly  been  due  to  non-
 availability  of  adequate  quantity  cf

 came  to  the  sugar  factories.  Cane  pro-
 duction  hag  suffered  because  of
 drought.

 Mr.  Speaker:  There  are  five
 questions.  Even  if  !  call  three  names
 from  each  question,  it  will  be  35.
 Anyway,  I  will  call  the  first  three
 names  without  any  discrimination.

 की  प्रे०  क  चरा :  अध्यक्ष  महोदय,
 जिन  सदस्यों  के  बाम  नहीं  हैं,  क्‍या  उसे  को.
 इजाजत  नहीं  दो  जायेगी?

 aft  गु०  @e  ute  :  जिन  मेम्बरों  के  नाम

 नहीं  हैं,  उनको  मालीमेंटरी  सवाल  पूछने
 का  सो  चांस  मिलना  चाहिए।

 Mr.  Speaker:  Let  me  first  give
 chance  to  those  whose  names  appear
 here.  There  is  no  question  of  cther
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 Members  stealing  somebody's  ques-
 tion.  Does  he  want  me  to  call  him,
 ignoring  all  those  whose  names  are
 there?  What  a  proposition?  It  is  not
 proper.

 wt  Yo  Mo  सं  :  पायंट  श्राफ  ग्राइर  |
 यह  जो  प्रैक्टिस चल  रही  है  कि  किसो  सवाल
 के  बारे  में  जो  दस,  बीत,  पच्चोस  नाम  झा
 जाते  हैं,  सिर  उन्हों  को  सप्लीमेंट रो  पूछते  का
 आस  दिया  जाए.  यह  ठोक  नहीं  है।  भेरे
 शपाल  में  सब  सदस्य!  का  बराबर  का  राइट
 है  कि  उनको  सम्नोमेंटरों  पूछते  का  चास
 मिलना  थे  हिए  ।  इपलिए  क्या  इस  बात  क,
 नखपान  रक्षा  जायेगा  कि  जिस  संदस्यों  के  नाम

 नहीं  होते  हैं,  उनकी  भी  चांस  दिया  जाये  ?

 Mr,  Speaker:  There  is  no  point  of
 order.  If  the  hon.  Member's  name
 had  been  there  and  I  had  called
 some  other  hon.  Member  ignoring
 his  claim,  he  would  have  felt  very
 bitter  about  it.  He  would  have  felt
 ‘wounded.  Tomorrow  it  may  be  his
 name  which  may  be  ignored  in  this
 way.  It  will  be  a  danger  to  him
 also.  So  it  is  not  proper.

 wt  qo  we  at:
 मिलना  चाहिए  |

 Shri  P.  Gepalan:  In  some  places,
 shortage  of  sugar  is  made  up  by  using
 khandsari.  But  as  far  as  Kerala  is
 concerned,  the  acreage  under  sugar-
 eane  cultivation  is  very  limited.

 उन  के  बाद  हमें  जास

 Mr.  Speaker:  Why  go  into  all  this
 explanation?  The  Question  hour  can-
 not  be  turned  inte  a  speechifying

 What  is  the  use  of  making  a
 speech  now?

 Shri  ह  Gepalan:  Let  me  put  my
 question.

 There  gur  is  manufactured  to  a  very
 limited  extent.  So  I  want  to  know
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 ing  and  more  quota  allotted  to  that
 State.

 Shri  Anzasahib  Shinde:  As  far  a3
 allocation  is  concerned,  availability
 being  limited,  jt  is  not  physically  pos-
 sible,  even  if  it  is  wished,  to  increase
 fhe  quota.  As  far  as  the  regulation
 regarding  khandsari  is  concerned,  we
 ure  consulting  the  State  Governments
 and  in  consultation  with  them  may
 arrive  at  some  conclusion.

 Shri  S.  M.  Joshi:  Will  he
 khandsari  to  Kerala?

 give

 Shri  Nambiar:  Everything  is  in
 short  supply  in  Kerala.  Let  a:  least
 khandsari  be  given.

 Shri  E.  K.  Nayanar:  It  has  been
 reduced  from  12,000  tonnes  to  5,000
 tonnes.

 Shri  Annasahib  Shinde:  Reductions
 have  been  made  _  proportionately  all
 over  the  country.

 Shri  Manubhal:  It  is  not  only  Kerala
 which  has  been  subjected  to  a  reduc-
 tion.  For  Gujarat,  it  has  been  reduced
 from  20,000  tonnes  to  3,000  tonnes.

 aft  कबर  रास  गुप्त  :  क्या  मंत्री  महोदय
 बतायेंगे  कि  दिल्‍्लो  का  शूगर  का  कोटा
 पिछले  महोने  दोबारा  कितना  कम
 हद  दिया  गया  धौर  क्या  दिल्‍ली  की  स्पेशल

 मीइज  को  देखते  हुए  इस  कोटा  को  पूरा  किया
 जायेगा  शौर  दिल्लो  के  लिये  ज्यादा  खांडसारो
 भंगाने  की  कोशिल  की  जायेगी  ?

 Shri  Annasahib  Shinde:  As  far  as
 Delhi  is  concerned,  we  have  not
 reduced  the  quota  after  March.  Here
 7  may  correct  the  first  answer.  Delhi
 las  been  given  a  preferential  treat-
 nent.  While  the  quotas  of  State  Gov-
 srmments  have  been  proportionately
 teduced,  the  quota  of  Delhi  from
 March  onwards  continues  to  be  6,000
 tonnes  per  month

 Shri  Kanwar  Lal  Gupta:  What
 about  khandsari?  Will  he  permit
 more  khandsari?
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 Mr.  Speaker:  Shri  S.  M.  Banerjee.

 हों,  ry  M.  Banerjee:  Sugar  pro-
 duction  in  this  country  reached  a
 peak  of  3!  lakh  tonnes;  certainly  now
 wt  has  gone  down  to  2]  lakh
 tonnes.  The  argument  given  by  the
 hon.  Minister  is  non-availability  of
 sugarcane  due  to  drought,  I  would
 like  to  know  whether,  in  view  of  the
 rapid  fall  in  the  production  of  sugar
 in  the  country,  Government.  will
 epply  their  mind  once  again  and  see
 that  export  to  foreign  countries  at
 the  cost  of  internal  consumption
 stops.

 Shri  Aunasahib  Shinde:  It  has  been
 already  announced  in  the  House  that
 we  are  not  going  to  have  any  further
 exports.  The  exports  which  were
 Made  were  the  result  of  previous
 commitments,  the  Commonwealth
 Sugar  Agreement  and  the  U.S.  Sugar
 Act,  dut  as  far  as  the  current  year  is
 cancerned,  we  are  not  going  to  export
 any  quantity  et  all.

 गद  ह! |  'विखायों  :  बिछते  पाच

 महोने  में  शूमर  को  जो  कोमत  निर्धारित  की
 गई  थी,  च्गो  अनुपात  से  शूगरकेन  को  कीमत

 नहीं  बढ़ाई  गई  दौर  शूगर  की  कमी
 प्बी  कारण  है  कि  शूगरकेन  दोने  बाल  फो
 उचित  कोमत  नहीं  मिलतो  है  1

 िका,  Annasabib  Spinde:  |  have  not
 ezactly  followed  the  question.

 Shri  RR  §.  Vidyarthi;  During  the  last
 tix  months  the  price  of  sugar  has

 ineressed,  but  in  proportion  to  that
 ‘nereate  the  price  of  sugarcane  has
 aot.  been  increased  by  the  Govern-

 |.  अकबर  Shinde:  in  tact
 'ारकतदीड  there  has  been  no  increase  jn
 the  price  of  pagar.  The  increase  was
 ६.  the  beginning  of  the  season,  ह... छ
 ह... ह  modification  was  done  in  regard
 te  certain  aress.  The  su

 i
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 fixed  after  taking  into  consideration
 tha  duration  of  the  working  of  the
 sugar  factories,  the  recavery  and
 other  factors  which  are  mentioned  in
 the  schedule.

 Shri  Bishwa  Nath  Rey:
 the  fact  thet  there  is  this  of  un:
 healthy  competition  between  the  pro-
 duction  of  crystal  suger  on  the  one
 Bide  and  production  of  khandsari  and
 gur  on  the  other,  may  I  know  why
 the  Government  has  been  so  indiffer-
 ent  to  take  steps  to  stop  this  kind  of
 unhealthy  competition?

 Shri  Annasahid  Shinde:  This  is
 hore  or  less  a  perennial  problem,  that
 one  sec.or  of  the  industry  is  control-
 led,  while  the  other  segment  of  the
 industry  continues  to  be  unepnutrolled.
 We  have  referred  this  question  to  the
 Sugar  Enquiry  Commission,  snd  the
 Commission,  in  fact,  suggested  to
 Government  that  it  would  not  be
 proper  to  control  khendeari  and
 jaggery  because  60  to  हक  per  cent  of
 cane  is  utilised  for  manufacturing
 jaggery  and  large  sections  of  our
 people  consume  jaggery.  Moreover,
 they  are  small,  scattered  units,  but
 all  these  matters,  I  have  already  sub-
 mitted,  are  under  the  consideration
 of  the  Government  of  India.

 यी  विनूलि निज wa  :  मेरे  ह । ड  305  का
 ware  देते  हुए  मंत्री  की  ने  कहा  कि  गह,
 शांट्सारी  घौर  शूगरफैन  को  कौमत  बढ़ाने
 के  बारे  में  सरकार  विचार  कर  रही  है।
 बह  जून  का  महीना भा  गया है  शूगरकेन
 को  बती  बहुत  कम  हुई  है।  प्रमर  सरकार
 बह  बनाउंग  करे  कि  शूंगरकेन  की  कीमत
 क्या  होगी,  सो  शुगरकेन को  खेती में  शोड़ी
 बहुत  बढ़ोत्तरी हो  सकती  है।  अब  मजदूरों
 के  बारे ये  हल्ला  होता  है,  तो  उन  की  अजडूरी
 बढ़  जाती  है  जोर  जय  पूंजीपतियों  की  नर
 ने  हरा  होता  है,  तो  उसका  मूसाझा  |
 आता  है  ।  ेकिन  फूंकि  किसान  weefer
 हैं,  :  लिए  उनकी  पैदा  को  हुईं  Hal को
 कीमत  बो  बढ़ाने  के  लिये  कोई  जिध्देधार ण्यीं.
 है,  erie et  h  qe  किलाम हैं;  मैं  कह

 view  of
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 गबाना  भाहता  हूं  कि  श्रौर  चीजों  की
 कीजसों  को  बृद्धि  को  इवान  में
 रखते  हुए  कुतरकैन  की  कीमत  को  दद़ाने के
 सम्बन्ध  मे ंलरकार का  क्या  जिचार  है  |

 साथ  तथा  कृषि  मंत्री  (जौ!  'खमजीयन

 ान) :  भैसाकि  मैंने  हाठस  में  पहले भी  कहा
 है,  इस  बारे  में  कुछ  विलम्ध  ज़रूर  हो  गया
 हि।  मैंते  कहा  था  कि  जहां  लक गन्ने की की  कोमस

 का  प्रतत है,  उसको  रिया  इज  करना  है  भौर  उ  पर
 की  तरफ  रिवाइस  करना  है  ।

 जी  विधि  fore:  मानगोय  मंत्री  जो  फछ
 तो  धाकवासन दें  कि  किवनी  कीमत  होंगी

 की  जनजीवन  राग :  कोमत  बढ़ाई
 जायेगी  इतबारे  में  जब  फैससा  हो  जायेगा,
 वो  एनाउंश  कर  दिया  जावेगा ।

 oft  घिजूति  विज
 होगा  ?

 लो  अपओवन  राज  :  बहुत  जल्दी ।

 Wt  we  me  सियारी  :  मैं  यह  जानना
 चाहता  हूं  कि  इस  सथथ  देख  मे  च्योनी  को
 खपत  किसनी  होती  है।  ci  साल  हमारे  यहां
 लगयग  2)  खाद  टन  का प्रोइयलन  हुपा
 है।  मैं  यह  आयना  चाहता हूं  कि  इस  बात  को
 ध्यान  में  रखते  हुए  कि  शगरकेन  का  पुकरेज
 कम  हो  गया  है,  सरकार  1967-68  में
 haga % foot में  कितली  कबी  को  उम्मीद  करतो

 wa  देश  में  यो  शफ्त  है,  उस  को  पृति के
 लिये  शरकार  क्या  विचार  रखती  है?

 फैसला  कब
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 sowings  may  be  less  by  about  10-15

 Increase  of  cane  price
 would  be  one  of  the  points  to  be  con-
 sidered.  Regulation  of  things  is  an-
 other;  giving  more  incentives  to  both
 the  growers  and  factory  owners,  is  one
 thing,  regulation  of  khandsari  and
 jaggery  is  yet  another  point.  These
 are  the  measures  suggested  by  various
 persons  interested  in  the  indus:ry.

 बी  मजिनभाई  tte  फेल:  मैं  ग्रापर
 जरिये  गवर्नेमेंट  थ  यह  पूछना  चाहता  3  कि
 जिन  राज्यों  में  चोनी  को  पदावार  कम  हूं  ठी
 है.  तथा  खपत  ज्यादा  है,  क्‍या  उन  कान्त
 को  पति के  खिये  चोनी  को  पेंदावार  उन्ही
 राज्यों  में  बढ़ाने  को भो  कोई  योजना  है?
 3दीोहरण  के  सिये  मध्य  प्रदेश  में  बोनी  नहीं

 होगी  है.  वहां  पर  लीनों  को  जितनी  खपन  है.
 उतनी  चीनी  बध्य  प्रदेश  मे  पंदा  कर  के  मध्य
 प्रदेश  बालों  को  पिसे,  पृकक-पृषक्‌  र्पय  में
 चोनो  बेदा  हो  और  जनों  राज्य  के  मिले,  क्या
 ण्मो  SE  बोजना  सरकार  ने  बनाई  है  ?

 Shri  Awnasstib  Shinde:  We  have
 cane  development  schemes  and  for
 the  next  five  years  we  have  provided
 35  crores  for  cane  development.  But
 ultimately  it  falls  within  the  sphere
 of  the  State  Government  and  even
 the  present  mills  in  M.P.  are  not  jn  a
 position  to  get  cane.  I  wish  the  MP.
 government  attends  to  this  problem  to
 enable  the  factories  located  there  now
 to  have  adequate  production.

 Mr,  Speaker:  Shrimati  Tarkeshwari
 Sinha.  We  are  on  question  No.  306.

 It  ia  about  sugar.

 Shrimati  Tarkeshwari  Sinha:  ]  am
 sorry,  Sir,  I  came  late.  I  have  not
 heard  the  answer  and  presuming  that
 the  answer  must  have  been  in  a
 perticular  way,  may  I  know  whether
 the  Government  has  realised  that  in
 the  last  two  years  there  has  beex  2
 downfall  in  production  of  sugar  and
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 next  year’s  forecast  also  is  not
 encouraging,  and  in  view  of  that  may
 I  know  whether  the  Government  pro-
 Poses  to  have  a  long-term  programme
 of  2-3  years  as  to  how  sugar  will  be
 produced  by  the  mills  and  how  much
 of  that  sugar  will  be  kept  for  internal
 consumption?  May  I  also  know  whe-
 ther  there  is  any  proposal  to  stop
 completely  the  export  of  sugar  in  the
 near  future?

 Shri  Jagjivan  Ram:  It  has  been
 answered.

 Shrimati  TarkeshWari  Sinha:  May  I
 ask  another  question,  Sir?

 Mr,  Speaker;  No,  please.  Shri  Ram
 Kishan  Gupta:

 ली  राभ  शिक्षम  गुप्ता  :  मैं  यह  जानना
 चाहता  हूं  कि  Jo  Tio  को  छाड़  कर  क्‍या  र्कि  वी
 दूसरे  शान्त  में  भो  गन्ने  कं.  कमों  को  वजह  से
 शूगर  बकम  बंकार  हुए  है  ?

 Shri  Annasahib  Shinde:  We  request-
 न्थ्ते  the  State  Governments  to  furnish
 information  about  it,  but  the  State
 Governments  also  could  not  furnish
 this  information  to  us.  Naturally,
 -some  of  the  factories  were  closed
 ‘earlier  and  to  that  extent  the  season-
 al  workers’  employment  must  have
 been  affected.  As  the  pattern  of
 employment  in  sugar  faciories  is
 ‘well  known,  half  of  them  =  are
 permanent  and  half  of  them  are
 seasonal  employees.  So,  the  seasonal
 ‘employees  must  have  been  affected,
 ‘and  perhaps  in  some  factories  where
 the  duration  has  been  less  than  90
 days  and  po  perhaps  their  permanent
 employees  to  a  certain  extent  must
 have  been  affected.  I  have  no  infor-
 mation  at  the  moment  to  indicate  the
 exact  figure.

 किकिली,  D.  N.  Patodia:  It  is  well  known
 that  the  sucrose  content  of  sugar  in
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 Shri  Annasahib  Shinde:  Al)  this  is

 published  information,  but  may  I  say
 for  the  information  of  the  hon.  Mem-
 ber  that  there  are  certain  factories  in
 our  country  whose  of  sugar
 compares  well  with  Hawai  and  the
 western  part  of  the  world.

 Shri  D.  N.  Patodia;  What  steps  have
 you  taken  for  improvement  upon  it?

 Shri  S.  M.  Banerjee:  I  want  to
 know  whether  it  has  been  brought  to
 the  notice  of  the  hon.  Minister  that
 considering  the  earlier  closure  of  the
 sugar  mills,and  because  of  the  cane
 being  turned  over  to  khandsari  and
 gur,  the  Uttar  Pradesh  Government
 has  made  a  proposal  to  increase
 their  sugarcane  price  to  Rs.  3  per
 maund,  and  I  would  like  to  know
 the  reaction  of  the  Central  Govern-
 ment  and  whether  they  have  agreed
 also  for  the  increase  in  the  sugarcane
 price  to  Rs,  3  per  maund.

 Shri  Jagjivan  Ram:  The  Uttar  Pra-
 desh  Government  have  made  a_  pro-
 posal  and  so  have  some  other  Gov-
 ernments  also,  the  sugar  millowners
 and  the  unions  of  workers  in  the  sugar
 industry.  I  have  said  that  there  has
 been  some  delay  in  announcing  the
 sugarcane  prices,  I  am  hoping  to
 announce  it  very  soon  and  the  revi-
 sion  will  be  upward  as  compared  to
 the  present  sugarcane  price.

 Shri  की.  Banerjee:  They  have
 proposed  that  Rs.  3  per  maund  should
 be  fixed  as  the  mtnimum,

 Shri  Jagjivan  Ram:  I  have  said
 several  Governments  have  made  this
 recommendation  and  the  Uttar  Pra-
 desh  Government  also  made  the
 recommendation.

 थी  ||  चरगारील  :  क्‍या  मंत्री  महोदय
 बतलायेंगे  कि  इस  बक्त  कितने  कारणानों  को

 क्यूब-शुगर बनाने  की  इजाजत  दी  गई  है  ?
 एन  कारसानों  में  हुर  साल  फिसनी  ब्यूब  शुगर
 बनती है,  क्या  उसके  दानों पर  सरकार मे  कोई
 बन्ट्राल  लगाया  है  या  काला  बाजार  में  बेचने
 के  लिये  छोड़  दिया  जाता  है  ?  thie  चैनी  की
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 कमी  है,  इस  लिये  ग्या  इन  बयूब  शुगर  के
 कारसानों  पर  कोई  अतिबन्ध  लगाने  की
 सरकार  की  योजना  है  ?

 Shri  Annasabib  Shinde:  I  require
 notice,  but  may  I  say  for  the  informa-
 tion  of  the  hon.  Member  that  there
 are  only  two  or  three  factories  which
 have  been  permitted  to  manufacture
 Cube  sugar;  and  sugar  is  a  control-
 led  commodity.

 sh  जाने  फरनेस्डीम  :  झंध्यश  महांदय,
 जवाब  नहीं  मिला  t

 Mr,  Speaker:  He  began  by  saying
 that  he  requires  notice;  but  still  he
 has  given  information.  The  hon.
 Member  obviously  did  not  hear  him.

 श्यी  अस्युक्षय  ह... उ  :  इस  समय  मचे  का
 दाम  बढ़ाने  से  967-68  की  गन्ने  की
 पदावार  पर  उतका  ऑ्रतर  नहीं  पढ़ेगा,  क्योंकि
 गन्ने  को  बवाई  खत्म  हो  चुकी  है  ।  इस  लिये
 दाम  अभी  बढ़ाये  या  थाहीं  दर  भ  बढ़ाये,  उस  मे
 कोई  श्रन्तर  पड़ने  वाला  नहीं  हैं  !  इसलिये
 भेरा  सुझाव  है  कि  ryss—6o  की  पंदावार
 क.  1  में  रखते  हुए  गन्ने  का  दाम  बढ़ाया
 जाय  ताकि  इस  पर  फिर  दोबारा  सोचना  से
 पढ़े  t

 शी  जगर्ज/बन  राम  :  यह  ता  उस  वदत  को
 परिस्थिति  पर  दविभेर  करेंगा  लेकिन  अभी  जो

 हम  गधे  का  दाम  बहाना  चाहते  हें  सह  खयाल
 है  कि  वह  झगल  सीजन  के  लिए  हगा ।

 भरी  मृत्यु ऊप  प्रसाद  :  उसमे  दुसरा  प्रश्न
 भा  जाता  है

 अण्यक्ष  जहोदय  :  नो  “फंड  कवेइचन  |

 Shri  Nambiar:  In  view  of  the  fact
 that  the  Government  are  proposing
 to  increase  the  price  of  sugarcane,
 may  I  know  whether  Government
 wilh  assure  the  House  that  the  price
 of  suger  will  not  be  further  increas-
 ed?  The  price  of  sugar  in  the  black
 market  is  unimaginable;  it  has  gone
 Mp  by  200  per  cent  more.
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 Shri  Jagjivan  Ram:  Perhaps  the
 hon.  member  is  aware  that  the  price
 of  sugar  is  related  to  the  price  of
 sugarcane  and  there  ie  a  formula  on
 the  basis  of  which  the  price  of  sugar
 is  fixed  as  related  to  the  price  of
 @ugarcane.  If  there  is  a  revision  in
 the  price  of  sugarcane,  certainly
 there  will  be  automatically  a  revision
 in  the  price  of  sugar.

 भो  मनुभाई  पटेल  :  झ्राज  मुश्किल
 इसलिए  है  कि  शक्कर  का  प्रोडक्शन  कम  हो
 रहा  है  तो  क्या  सरकार  के  ध्यान  में  कोई  एसी
 दूसरी  योजना  है  जेसे  कि  दूसरे  देशों  मे  हो
 रहा  है  कि  वहां  चीनी  शौर  वस्तुओं  में  भी
 पैदा  करते  हैं  उत्ती  तरह  से  भारत  में  भी  अमय
 चीज़ों  से  चीनी  पंदा  की  जाय  ?  क्‍या  मरकार  के
 पास  ऐसी  कोई  मोजना  है  जैसे  कि  ताउ  से  चीनी
 बनाने  को,  मदि  हां  तो  क्‍या  सरकार  इस

 ताढ़गुड़  की  योजना  को  प्रोत्साहन  देने  जा

 रही  है  ताकि  चीनी  उसमे  अनाई  जा  सके  *

 थी  जनजीयम  ाल  :  ताड़गुट  के  सम्बन्ध
 में  बहुत  कुछ  प्रयोग  किया  गया  है  लेकिन
 उन  सब  प्रयोगों  का  नतीजा  मैंने  यही  सुनः  हूँ
 कि  वह  एकोनामिक  नहीं  हो  सकेगा  ।

 थ्भी  रामसेवक  यादव  गन्ने  ने  दाम  निस
 तरीके  भे  बढ़ते  हैं  उम्ी  तरीक़  स  चीन;  के  भी
 दाम  बढ़  जाया  करते  हैं  ।  मैं  जहां  यह  चाहता
 हूं  कि  गन्ने  के  दाम  बढ़  वहा  में  चाहगा  कि
 चीनी  के  दाम  नहीं  बढ़ने  चाहिएं।  इसलिए
 मैं  मंत्री  महोदय  से  जानना  चाहूंगा  कि  क्या  जनने
 झौर  चीनो  के  दाम  निश्चित  करते  समय  लागत
 खर्च,  मुनाफ़ा  ओर  सरकारी  टैक्स  इस  तरह
 रक्खा  जायेगा  कि  गन्ने  के  दाम  बढ़े  जिसमें
 किसान  की  लागत  जरूर  आये  लेकिन  उप-

 भोक्ता  के  ऊपर  बोल  न  पड़े  ।  इसलिए  जो

 i950  के  पहले  यह  नियम  था  कि  जितने

 दाने  म  :  गन्ना  उतने  ही  रुपये  मन  चीनी  होगी
 तो  क्‍या  उस  नीति  को  झाप  अभी  भी  अपनाने

 के  लिए  यार  हैं  ?
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 at  enatar  cer: ऐसे  कमलों  में  जहां
 बह  प्रकत  आया करते करते  हैं  झआाशतीर  हम  को

 रिफर  कमीशन  के  पास  भेज  क्या  करते  हैं।
 जो  उसके  माहिर  लोग  होते  हैं  बह  सब  बातों
 को  वेज  कर  मिश्वय  करते  हैं  कि  धयर  रा
 मेटोरियल  के  दाम  इतने हों  तो  ज्सत  उसपादित
 वस्तु  के  दाम  कितने  होने  चाहिएं  ?  इस
 मामले  में  हम  को  जो  माहिर  लोग  हैं  उन  के
 ऊपर  निर्भर  करप  cee  है  ओर  मेरा  ऐसा
 शवाल  है  जैसा  कि  एक  दफ़े  मैंने  मदन  में
 बतलाया  भी  था  कि  यह  मामला  काफ़ी  पुराना
 भो  हो  गया  है  शौर  झाज  के  हालात  में  नये  सिरे
 से  इस  पर  पुनः  विचार  करने  को  प्रावश्यकता
 है  इसलिर  इस  सारे  मतले  को  हम  टैरिफ़
 कमीशन  के  पाय  मेंजे  |

 time,  since  Shri  Morarji  Desai  would
 allow  tea  or  coffee  to  be  replaced
 any  other  drink,  without  sugar,

 y  I  know  whether  Government
 कराए  aware  of  the  fact  that  many

 are
 tea  time  to

 specific  hours  because  of  the  fact  that

 Central  Hall
 sugar,  for  our

 tea  and  coffee.  In  the  context  of
 that,  may  I  know  whether  Govern-
 Ment  have  taken  any  specific  steps  to
 help  tea  drinkers  and  coffee  drinkers?

 Shri  Annasabib  Shinde:  |  do  not
 think  jt  is  necessary  to  encourage  tea-
 drinkers  and  coffee-drinkers.  But,  as
 I  have  already  explained,  there  has
 been  some  shortage  of  sugar,  bur  it  is
 net  te  the  extent  that  everybody's
 activities  are  likely  to  be  affected,
 Even  this  year,  with  a  production  of
 23.8  Iskh  tons  and  a  carry-over  of
 98  lakh  tons,  the  total  avalability
 would  be  anything  like  30  lakh  tons,
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 Shri  Annasshib  Shinde:  J  will  look
 into  it.  (Interruption).

 Shri  Sradhakar  Sugakar:  May  I
 know  what  percentage  of  capacity  of
 sugar  mills  in  India  are  ysed  for  the
 manufacture  of  sugar?

 throughout  the  year,
 what  percentage  of  the  cdpacity  of
 sugar  mills  is  actually  used?

 Shri  Annasahib  Shinde:  We
 an  installed  capacity  of  34  lakh
 in  our  country.  Last  year,  compared
 to  the  installed  capacity  of  32  lakh
 tons,  we  produced  35  lakh  tons.  So
 our  installed  capacity  is  capable  of
 producing  even  I0  to  15  per  cent
 more.  This  year,  as  I  have  already
 explained,  against  the  capacity  of  34
 lakh  tons  we  are  having  a  production
 of  22  lakh  tons;  there  has  been  a
 shortfall  to  the  tune  of  40  per  cent.

 Shri  Baburao  Patel:  Is  it  true,  Sir,
 that  sugar  worth  over  Rs.  Wy  crores
 is  lying  locked  up  at  the  Harinagar
 Sugar  Mills  and  the  Government  does
 not  advance  money  to  the  millowners
 to  enable  them  to  pay  the  growers  of
 sugaTcane  nor  does  it  permit  the  mill-
 owners  to  sell  the  sugar?  Is  the  Gov-
 ernment  not  creating  artificial  short-
 uge  by  such  unintelligent  methods*

 Shri  Annasahlb  Shinde:  The  Gov-
 ernment  is  not  supposed  to  finance
 Sugar  factories.  They  have  their  own
 banking  arrangements.  Tr  do  not
 know  why  the  Harinagar  Sugar  Fac-
 tory  is  not  having  arrangements  with
 bankers  to  finance  their  day-to-day
 affairs.  Ag  far  as  release  of  sugar  is
 concerned,  we  produce  sugar  within
 8  period  of  three  to  four  months  while
 we  have  to  use  that  over  twelve
 months.  Therefore,  necessarily,  the
 releases  are  regulated  to  meet  the
 requirements  all  over  the  year,

 Shrimati  Sharda  Makeriee:  May  2
 know  whether  it  के  fact  that  the
 Agricultural  Prices  Commission  hes
 given  a  report  to  the  Government
 recommending  8  suger  pricing  poticy;

 .
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 है  so,  may  I  know  when  this  report
 was  given  and  why  it  has  not  been
 presented  to  Parliament?

 Shri  Annasshib  Shinde:  We  usually
 consult  the  Agricultural  Prices  Com-
 mission  when  we  hsve  to  determine
 sugarcane  prices  and  the  prices  of
 other  agricultural  commodities.  So
 fax  it  has  not  been  the  system  to
 present  the  reports  of  that  Commis-
 sion  to  Parliament.

 Shrimati  Sharda  Makerjee:  This
 concerns  the  price  of  sugarcane.  This
 is  very  important.  Why  has  i:  not
 deen  presented  to  Parliament?

 Shri  Anaasahib  Shinde:  If  the  hon.
 Member  wants  I  can  supply  her  a
 copy  of  that  report.

 Shri  8.  K.  Tapuriah:  Will  the  hon.
 Minister  inform  us  what  is  the  inci-
 dence  of  excise  duty  and  other  gov-
 ernmental  cess  in  the  price  of  sugar?

 Shri  Annasahib  Shinde:  The  inci-
 dence  of  excise  duty  is  about  28.6  per
 cent  while  thut  af  cane  purchase  tax
 is  4h  If  the  hon.  Member  wants
 further  explanation  about  the  various
 other  components  of  the  sugar  price,
 43.6  per  cent  constitutes  the  cost  of
 cane,  2  per  cent  additional  cost  on
 cane  and  215  per  cent  manufactur-
 ing  expentes.

 जो  qrefierr  प  मत्र।  महदय  नेकहा
 कि  a"  <कत  हु  ट  से  कमी  हुई  है  लेकित  में  बताना

 चाहता  ह  वि.  शूगरकेन  कम  नहीं  है.  शुनरकन
 ज्यादा  है  झोर  उ  का  Te  बताने  है.  खंडसारी
 बताने  हैं  ह &  चानों  के  तारखबानों  को

 शूगरकेन  से  मिलता  है  बको  वजह
 यह  है  कि  शवरकेन  कोर्ट  कम  देखे  है  इन  लि
 दूसरी  जगड़  पर  जाकर  वह  गड़  झ-र  खरसारी
 प्रादि  बनाते  हैं  घर  वे. जार  में बेचने  है  |
 ा  इसको  देख  कर  सरकार  थह  विचार  क्‍यों

 नहों  करतो  कि  शूनरकेन  का  दास  बढ़ाये
 जिससे  फैबड्रों  शन्य्ता  रहे  मोर  लोग  बकर
 ने  रहें  लब।  उय।दा  से  ज्यादा  सनर  चदा  है

 Shri  Amassshib  Shinde:  This  quer-
 tion  hag  been  partly  replied  to  |  have
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 already  stated  that  there  has  been  a
 steep  rise  in  the  prices  of  gur  and
 khandsari  and  so  a  considerable  part
 of  the  sugarcane  is  diverted  to  gur
 and  khandsari.  Would  it  be  proper  to
 relate  it  to  the  prices  which  were
 prevailing  in  a  particular  year?
 Also,  it  would  result  in  a  very  steep
 increase  in  the  price  of  sugar  which
 would  jeorpardise  the  interests  of
 the  consumers.  So,  we  have  to  take
 a  balanced  view.

 Shri  G.  Viswanathan:  Though  there
 is  scarcity  of  sugar  in  fairprice  shops
 and  co-operative  societies,  it  is  free-
 ly  available  in  the  bdilackmarket.
 What  serious  steps  have  the  Govern-
 ment  taken  to  prevent  the  sugar
 from  going  to  the  blackmarket?

 Shri  Annasahib  Shinde:  We  have
 written  to  the  State  Government  that
 they  should  take  strict  ac.ion  so  that
 pilferage  does  not  take  place.

 Mr.  Speaker:  The  question  hcur  is
 over.  We  will  now  take  up  the  Short
 Notice  Question.

 Shri  M.  L.  Sondbi:  Sir,  wouid  yeu
 consider  the  question  of  the  House
 stunding  up  for  two  minutes  to  pay
 cur  respects  to  the  memory  of  the  five
 Indian  suldiers  who  were  killed  at
 Gaza?

 Mr.  Speaker:  That  is  not  the  prac-
 tice.  The  Prime  Minister  will  make
 2  statement.  Now,  the  short  notice
 question.

 Suorr  Noricr  QUESTIONS

 Employees  of  R.  S.  N.  Co.

 SB.  a  7,  Shri  Dhireswar  Kalita:
 sbyj  Chandra  Shekhar

 Singh:
 Shri  ९,  Janardhanan:
 Shri  K.  M.  Madhukar:
 Shri  Indrajit  Gupta:
 Shri  J.  M.  Biswas:

 Shr  है  C.  Adichan:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  as  a  result  of  sponsor-
 ing  a  new  Company  by  the  Central
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 Government,  nearly  three  thousand
 employees  of  the  River  Steam  Naviga- tion  Company  Ltd.  are  golng  to  be
 retrenched:  and

 (b)  if  #0,  the  measures  which  Gov- erament  propose  to  take  for  provid- ing  them  alternative  employment?
 ‘The  Minister  of  Transport  and  Ship- ping  (Dr.  द  K.  R.  द  Rao):  (a)  and (b).  A  statement  is  laid  on  the  Table the  House.

 Statement
 The  Management  ~

 of  the  Rivers
 Steam  Navigation  Company  closed
 @own  its  business  on  the  3rd  May, 1967.  The  Company  had  field  an  ap- Blication  on  the  7308  December,  ‘1966, before  the  Calcutta  High  Court  under
 Sections  392  and  394  of  the  Companies Act  for  the  approval  of  a  scheme  of
 @rrangement  between  the  Company and  its  creditors  and  share-holders.
 Under  one  of  the  provisions  of  the
 acheme  of  arrangement  approved  by the  High  Court  on  the  ह... है  May,  1967, it  was  provided  that  the  Company would  close  down  its  business.

 The  Central  Inland  Water  Trans-
 port  Corporation  Ltd,  which  was  set
 up  by  the  Government  of  India  on  the
 22nd  February,  1987,  will  employ  such
 of  the  employees  of  the  Rivers  Steam
 Navigation  Company  as  are  considered
 suitable  and  necessary  for  its  business
 On  appropriate  terms  and  conditions.
 The  Corporation  has  commenced
 Operations  both  in  Assam  and  in  the
 Caleutta  area.  Out  of  about  7500
 employees  of  the  R.S.N.  Company,  it
 ia  expected  that  about  5000  will  ७९
 provided  employment  by  the  Central
 Inland  Water  Transport  Corporation
 sad  only  2500  or  so  will  be  surpius  to
 the  requirements.  The  employees
 who  are  found  surplus  to  the  require-
 ments  of  the  new  Company  will  be
 paid  compensation  and  their  other
 dues.

 Im  order  to  further  mitigate  the
 :  hardship  to  those  whose  services  are
 ”  found  suitable  and  necessary  for
 aeiplaymemt  wn  the  new  Company  a

 -Cannnliten  tes  been  set  up  under  the
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 Caloutta  क्ण्ल,
 w  representatives  of  the  Ministry of  Labour,  and  Rehadi- »  Renploymant
 litation,  the  Caleutta  Port
 ners  and  the  Government  af  West
 Bengal,  to  examine  and  suggest  pos. sible  measures  whick  can  be  imple- mented  immediately  for  increasing
 employment  opportunities  including the  Rajabagan  Dockyard  and  the  Cal-
 cutta  Port.  The  Committee  will  also
 examine  the  ways  and  means  of  aul-
 tably  relaxing  the  educational  quali-
 fications  of  employees  rendered  sur-
 plus  with  a  view  to  their  absorption
 in  the  various  public  sector  under-
 takings  and  wil!  also  formulate  retrain-
 ing  programmes  to  assist  in  the  abso-
 rption  of  surplus  employees  in  allied
 ot  other  occupations  in  public  sector
 undertakings  requiring  the  services  of
 such  persons.

 In  view  of  the  closure  of  the  river
 route  through  Pakistan  and  the  fact
 that  some  vessels  of  the  R.S.N.  Com-
 Pany  were  impounded  during  the
 Indo-Pakistan  hostilities,  the  opera-
 tions  of  the  Corporation  will  necenna-
 rily  have  to  be  on  a  limited  scale  with
 Soneequont  Inas  of  employment  opper-
 tunities.  Some  retrenchment  ie  there-
 fore  unavoidable  in  these  circum-
 stances,

 Shri  Dhireswar  Kalita:  May  I  know
 why  the  Government  arbitrarily  fixed
 the  number  of  people  to  be  employed
 in  the  newly  sponsored  company  at
 5,000  rendering  2,500  surplus  without
 making  any  job  analysis?

 De.  ्,  है.  2.  च,  Rav:  The  new  com-

 that  it  could  employ  out  of  7,500
 who  were  previously  employed
 RSN  Company.  I  think  the
 Member  knows  that  because  of  the
 closing  of  the  river  route  to  Assam  by
 Pakistan  and  the  seizure  of  a  number
 of  vessels  by  Pakistan,the  avlount  of
 work  which  is  available  for
 company  ह  very  much  les.
 same  time,  the  new  company...
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 Ste  Ditreswar  Kallta:  I  wanted  to
 know  whether  he  has  made  any  job
 analysis  or  not.  He  is  giving  some
 other  information.

 Pr.  च,  BE.  B.  द /  Rao:  I  am  afraid,  I
 Ao  not  know  what  the  hon.  Member
 precisely  means  by  saying  job  analy-
 sis  in  this  matter.

 Shri  Swell:  I  think  there  are  a
 number  of  hon.  Members  who  can  give
 a  definition  of  job  analysis  for  the
 benefit  of  the  treveury  benches.  But
 we  presume  the  Minister  is  supposed
 to  know  whether  the  jobs  in  that
 particular  company  are  categorised
 and  whether  he  has  gone  into  the
 question.

 Shri  Dhireswar  Kalita:  Will  the
 Government  consider  de  novo  em-
 Niovinge  all  the  7,500  employees  in

 view  of  the  fact  that’the  traftie  possi-
 bilities  have  incressed  in  Assam  and
 there  will  be  lighterage  services  and
 warehousing  in  addition  to  the  ship-
 building  and  ship-rcpairing  in  Raja-
 bag  in  Calcutta  arta?

 Dr,  दि  K.  Rr  V.  Rao:  All  these
 questions  would  have  ‘cor  considered.
 The  judgement  of  the  ard  of  Direc-
 tors  of  the  Compriny  .s  that.  for  the
 time  being,  it  is  not  nesible  to  give
 immediate  employmen:  to  muse  than
 5000  people  to  whom  letter  af  em-
 ployment  have  already  been  sent.
 Regarding  the  rest.  we  shell  try  to
 find  out  whal  can  be  done

 Shri  Indrajit  Gupta:  Is  it  not  a
 fact  that  the  initial  assessment  of  so-
 calied  surplus  employees  was  noi  made
 by  the  new  Company  at  all  and  that  it
 was  made  by  the  Chairman  of  the
 ld  Company,  Mr.  Ghosh,  and  that  it
 was  he  who  prepared  the  estimate  of
 surplus  staff  and  it  is  on  that  basis
 ‘hat  the  Government  have  taken  cer-
 tain  decisions  regarding  the  number
 of  people  who  can  be  absorbed  and
 those  who  have  to  be  retrenched?
 When  the  statement  says  that  the  new
 Company  will  employ  auch  of  —  the
 employees  ag  are  considered  suitable

 other  day;  ali  the  services  were  at  a
 standstill—why  is  a  new  assessment
 not  being  made  by  the  new  Company’
 Why  are  they  relying  on  the  arpiirary
 assessment  of  the  Chairman  cf  the
 old  Company?

 Dr.  झ,  K.  RB.  V.  Rao:  I  think,  the
 hon.  Member  is  aware  that,  while
 formally  it  is  true  that  the  new  Com-
 pany  has  just  started  operating—the
 new  Company  was  actually  registered
 in  February,  967—the  Managing
 Director  of  the  new  Company  is  the
 same  person  who  was  the  Managing
 Director  of  the  old  Company  ard  the
 Chairman  of  the  new  Company  is  the
 same  person  who  was  the  Chairman  ot
 the  ald  Company.  It  is  in  order  not
 to  prolong  the  period  of  unemploy-
 ment  of  those  whose  services  were
 terminated  as  a  result  of  the  closure
 of  the  old  Compsny  inat  new  Com-
 pany  had  ts  take  carly  action.  ]  can
 assure  the  Huuse  thar  we  are  making
 every  possible  effurt  to  see  that  maxi-
 mum  possihie  employment  is  given  to
 those  who,  unfortunately,  had  to  be
 discharged  because  of  the  closure  of
 the  RS.N.  Company.

 One  of  my  friends  here  referred  to
 the  jeb  analysis,  When  ]  mentioned
 ibout  job  analysis,  !  was  thinking  in
 technical  terms  of  job  analysia.  As  far
 us  this  ig  concerned,  we  know  what
 the  work  is  and  it  is  a  question  of
 what  can  be  done  in  the  dock-yard,
 what  can  be  done  by  way  of  ferry
 work,  what  can  be  done  by  river  trans-
 Port  service  in  Assam  itself,  what  is
 the  amount  of  cargo  that  is  available, etc.  etc.  We  have  been  making  all  the
 attempis  to  increase  the  availability of  work  in  the  Rajabagan  dock-yard and  also  the  work  for  warehousing and  so  on.  When  I  found  out  that
 there  will  be  something  like  2500  per- sons  who  will  not  be  given  employ-
 ment,  I  suggested  that  a  committee
 headed  by  the  Deputy  Chairman  of
 the  Port  Trust,  Calcutta,  and  consist-
 ing  of  a  representative  of  the  West
 Bengal  Government,  the  Chief  Engi-
 neer  of  the  Port  Trust,  Calcutta,  and
 a  Tepresentative  of  the  Ministry  of
 Labour  and  Employment,  should  exa-
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 mine  the  whole  thing  and  find  out
 what  can  be  done  in  the  matter  of
 giving  re-employment,  relaxing  edu-
 cational  qualifications,  giving  re-
 training  opportunities  and  so  on.  I
 think,  in  this  particular  —  instance,
 Government  have  done  whatever  ig
 possible.

 Shri  Hem  Barua:  This  British-own-
 ed  Company,  called  R.S.N.  Company
 Ltd.,  80  per  cent  shares  of  |  which
 Company  were  owned  by  the  Govern-
 ment,  was  allowed  to  play  ducks  and
 drakes  with  the  finances.  It  has  now
 gone  into  liquidation.  They  have
 transferred  all  their  assets  to  London
 where  the  Company  is  operating.  Is
 it  not  a  fact  that  a  delegation  or,
 rather,  a  deputation  of  the  workers  of
 this  Company  came  to  New  Delhi
 under  the  leadership  of  their  President
 and  met  the  Prime  Minister,  the  Plan-
 ning  Minister  and  also  other  Ministers
 concerned,  who  gave  them  an  assU-
 rance  that  the  workers  will  not  be
 thrown  out  in  the  streets  and  that  they
 would  be  taken  in  by  the  new  Com-
 pany  which  is  now  in-charge  of  the
 whole  of  the  Brahamputra  delta?

 Dr.  १.  K.  B.  च,  Rao:  I  am  not  aware
 of  any  such  conclusions  or  assurances.

 Shri  ह... ल  Rarua:  May  I  remind
 the  Minister  that  this  happened  =  in
 November,  1966;  a  delegation  came
 and  met  some  of  the  Ministers.

 Shri  Swell:  The  reason  why  these
 2,500  workers  will  be  retrenched,  as

 given  by  the  Minister,  is  the  termina-
 tion  of  transport  through  Pakistan.
 May  I  know  whether  his  attention
 has  been  drawn  to  newspaper  reports
 that  Pakistan  has  made  a  proposal  for

 joint  utilisation  of  the  rivers  of  eas-
 tern  India  with  India  and  that  it  is

 expected  that  sooncr  or  later  these
 will
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 been  made  by  Pakistan.  If  the  hon.
 Member  wants,  |  shall  certainly  make
 enquiries  and  let  him  know  what  the
 position  is.

 Shri  S.  M.  Banerjee
 From  the  statement  I  find:

 (Kanpur):

 “In  order  to  mitigate  the  hard-
 ship  to  those  whase  gervices  are
 not  found  suitable  and  necessary
 for  employment  in  the  new  Com-
 pany,  a  Committee  has  been  set
 up  under  the  Chairmanship  of  the
 Deputy  Chairman,  Calcutta  Port
 Commissioners  and  with  repre-
 sentatives  of  the  Ministry  of  La-
 bour,  Employment  and  Rehabili-
 tation,  the  Calcutta  Port  Commis-
 sioners  and  the  Government  ०
 West  Bengal  Pad

 I  would  like  to  know  whether  =  the
 Committee  has  at  all  functioned  and
 if  so  why  no  representative  of  the
 workers’  union  has  been  associated
 with  that  and  whether  the  Minister
 is  considering  tnat.

 Dr.  V.  K.  g  ९.  Rao:  The  Committee
 has  been  functioning.  I  am  told  the
 Managing  Director  of  the  new  Com-
 pany  has  given  details  of  the  staf?
 who  will  be  scurpine,  their  qualifica-
 tions,  etc,  to  the  Committee.  We  are
 also  thinking  of  either  adding  on  this
 Committee  or  having  a  separate  ar-
 rangement.  so  that  the  Assam  Govern-
 ment  is  also  brought  into  the  picture
 in  regard  to  the  question  of  finding
 out  what  should  be  done  for  these
 employees  because  more  than  a  thou-
 sand  out  of  these  2.500  workers  be-
 long  to  Assam.

 ghri  Hem  Barea:  You  have  thrown
 the  workers  in  the  streels.  They  may
 create  some  trouble  कश  Assam.

 Shri  8.  M.  Banerjee:  I  had  raised
 a  specific  point.

 Mr.  speaker:  Before  he  could
 answer  that  specific  point  came  this
 interruption.
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 ा,  द  KB.  RB.  च  Bae:  I  shall  look
 into  this  question:  the  hon.  Member
 wants  to  know  whether  a  workers’
 representative  would  be  put  on  this
 particular  committee.

 Shri  8.  8.  Kothari:  Would  the  hon.
 Minister  kindly  inform  also  what  is
 the  compensation  that  has  been  given
 by  the  Company  to  the  employees  who
 have  been  discharged  and  whether  the
 Government  proposes  to  see  that  an
 equitable  compensation  is  given  to
 those  employees  by  the  company?

 Dr,  द  K.  RB.  द  Rao:  Certainly;  the
 compensation  is  being  paid  by  the
 new  company  according  to  rules.

 Shri  8.  §.  Kothari:  To  what  extent?

 Dr.  ्  K.  B.  द  Rao:  Under  the
 Industrial  Disputes  Act,  there  is  I
 think,  35  days’  salary  for  every  one
 yeas  of  service  or  sometbing  of  that
 kind.

 Shri  Hem  Barua:  What  will  they  do
 after  35  days?  You  are  throwing  them
 in  the  streets.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 बंबई  के  गोदी  whattedt  द्वारा  हड़ताल

 थी  yea  we  कशवाय  :
 aft  राम  सिह  areca  :
 ह) (8  'रामण  सेन  7
 की  जीरेशचर  कसिता  :
 की  ब उ  लियये !
 की  -  लोग  बामनों  :

 च्बी  लाख  ररमेम्शीज  :
 जी  इमाजोत  ग्प्ता  :
 Bro  राम  अनोइर  लोहिया  :

 क्यां  परियहणम  तथा  मौथहनम  मंत्री  मह
 बचाने  की  कृषा  करेंगे  ककि।

 (क)  बा  यह  मच  है  कि  है ल  झेल,
 ‘B97 को  बंबई  पोर्ट  दर्स्ट  के  थोदी  कर्मचारियों
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 मे  अपनी  मांगें  मतवाने  के  लिये  सांकेतिक
 हड़ताल  की  थी;

 ख)  यदि  हां,  तो  उनकी  मांगें  क्‍या  हैं;
 झौर

 (ग)  इ८  करे  में  सरकार  ने  क्या  काये-
 वाही  की

 परिवहन  तथा  नोबहन  मंत्रो  (छा ०
 Wo  ®o  ार ०  ली०  ाव) :
 (क)  से  (ग).  गोंदी  विभाग  के  लगभग
 2600  कर्मचारी  जिनमें  मुल्य:  शेड  और
 गोदाम  में  कार्यरत  किरानी  भ्रौर  अधीक्षक
 कमंचारी  थे  पढ़रा  और  सिगरानी  नथा  गंदी
 के  सफाई  झअनुभ(यों  के  लगभग  56  कम चार,
 ओर  बंबई  पोटंट्रस्ट  के  श्रम  विभाग  द्वारा
 चलाये  जाने  बाले  विभागीय  कास्टोनों  के  लगभग
 290  कर्मयारियों  ने  1  प्र्नेल,  sons  को
 00.  30  ब्ज  से  24.  00  बर्ज  तक  एक  दिन
 की  साकेतिक  हड़ताल  करदी  थो  |  उनको
 शिकायत  यह  थी  कि  ses  F  मंत्र  द्वारा
 पेश  किये  गये  प्रयत्न  में  शामिल  को  गई  उनकी
 कुछ  मांगें  प्रक्रियान्वित  तथा  ग्रनिर्णीत  रह  गई
 थी  t  ये  मांगे  मुख्यतः  शेड  कर्म  चारियों  के  लिय
 बदाबति  के  भ्रव्सरार्थ  विधिन्न  वर्गों  में  उच्चतर
 स्थानों  का  सृजन,  कुछ  रिक्‍त  स्थानों  को  भरने
 छनन  नियत  करने  में  ग्रमततियों  को  ठोक  करने,
 केंड  और  गोदामों  में  मांजूदा  फरनीचर  को
 बदलने  कान्टीन  भें  कम बारियों  का  रोट्गन
 करने,  धन  को  धरा  उठाई  में  जोखिम  भन  के
 दिये  जाने.  वर्दो  व्यवस्था  इत्वादि  से  मंत्रद्ध  वो  t
 इन मागो  के  बारे  में  संबद्ध  संव  तथा  पोर्ट
 झधिकारियों  के  बोच  बिचार  विम  हो  चुका
 है  श्लौर  कई  मांगों  के  बारे  में  समझोता  हा
 गया  है  ।  शेत  मांगों  के  बारे  में  विचार  बिभष

 हो  रहा  हे  |  समय  समय  पर  इस  प्रकार  को
 मांगों  के  बारे  में  विचार  बिमष  करने  के  लिये

 एक  विभागोव  कार्य-पदति  भो  स्वीकृत  कर  लो

 गई  है
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 Marmagean  कल्दा,
 "200,  Ghri  Sequeira:

 _  Shri  A.  B,  Vajpayee;
 है ८.  the  Minister  of  Transport  and

 Shipping  be  pleased  to  state:

 (a)  whether  Government  are  plan-
 ning  the  establishment  of  a  fast  nune-
 Fal  ore  loading  facility  at  Marmagoa
 port;

 (७)  if  ३०,  the  financial,  technica]  and
 Other  details  of  this  facility;  and

 (e)  the  salient  features  of  other
 development  proposals

 3°93

 The  Minister  for  Transport  and
 Shipping  (Dr.  द  K.  BR.  १,  Rao):  (a)
 Yes,  Sir,  proposals  are  under  considc-
 ration.

 (७)  The  estimated  cost  of  the  facility
 is  Rs.  24.20  crores.  This  wil]  comprise
 (i)  aM  iron  ore  berth  capible  of  hand-
 ling  vessels  upto  60,000  DWT  initially
 and  100,000  DWT  ultimutely,  (n)  a
 mechanical  ore  handling  plant  with  a
 rated  capacity  of  6000  tunnes  per  hour
 and  (iii)  the  requisite  facilities  for
 unloading  rai!l-borne  and  barge-borne
 ore.

 (c)  It  is  also  proposed  te  modernise
 the  existing  cargo  berths,  and  cons-
 truct  a  mineral  oj!  jetty  to  handle  4
 lakh  tonnes  of  POL  annually,  at  an
 estimated  cost  of  Rs.  306  crores

 Handling  of  Foodgraing  at  Ports

 °3i0.  De.  Ranen  Sen:
 Shri  Oakar  Lai  Berwa:

 चा!  the  Minister  of  Pood  and  Agri.
 eullare  be  pieaved  to  state:

 (७)  whether  it  ig  a  fact  that  most
 of  the  Ports  in  India  lack  bulk  handl-
 ing  facilities  of  foodgrains  and  thou-
 sands  of  tons  of  foodgrains  sre  lon
 every  year;  and

 9)  if  v0,  the  steps  taken  to  stop
 weetege  of  foodgrains  in  the  Porte?

 Pep  Winister  of  State  in  the  Minks-
 @y  ी  Feed,  Agriculture,  Community
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 Development  and  Cosperstion  (Shri
 Annasaheh  Shinde):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Food  Denations  to  India
 °3i1,  Shri  ह  Gopalan:

 Shri  Bharat  Singh  Chaahan
 Shri  Ram  Stugh  Ayarwal:
 Shri  M.  है,  Krishna:
 Shri  D.  N.  Patodia:
 Shri  BR.  Barua:
 Shri  0.  C,  Deal:
 Shrt  Kanwar  Lal  Gupta:
 Shri  Babareo  Patel

 Will  the  Minister  of  Food  and  Agri-
 cultaro  be  pleased  to  state:

 (a)  whether  a  large  number  of
 Voluntary  Orgunisxtiona  fram  abgoad
 are  pavtcipating  in  the  progranme  of
 ford  denation  to  India;

 (9)  af  so,  tne  names  of  those  OF  ga-
 nisations  and  the  quantity  of  food  and
 food  products  donated  by  them  dur.ng
 the  years  1964-65,  1965-66  and  966.67
 with  value  thereof,

 ‘co:  whether  Government  approach.
 ed  these  organisations  for  help;

 ४0)  whether  any  foreign  exchange
 was  spent  on  these  and  if  80,  wirat;
 and

 (e)  bow  these  donations  hava  been
 utilised?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde):  (a)  It  is  a  fact
 that  a  number  of  vuluntary  organisa-
 tions  have  donated  foodstuffs  etc.,  for
 relief  of  scarcity  in  India.

 tb)  हद  statement  showing  details
 of  food  donations  received  by  the
 Government  of  India  from  various
 voluntary  ang  non-official  organisa-
 tions  from  abroad  for  relief  of  dist-
 Teas  resulting  from  the  drought  of  the
 yeets  1965-66  ह... उ  ‘1986-87  ६  iald  en
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 of  food  donations,

 [Placed  in
 y  See  No.  LT  526/67]  Details

 if  any,  received
 voluntary  agencies  abroad

 Ting  ‘1964-65  are  not  readily  avail-
 le

 a
 The  statement  does  not  also

 ude  food  donations  made  by  volun-
 y  organisations  abroad  to  organisa-

 dividuals  in  India

 The  Secretary  General
 iteq  Nations  and  the  Director
 Of  Food  and  _  Agriculture

 Banisation,  however,  issued  on  the
 February,  1966  a  joint  appeal  to

 “the  World  Community  for  assistance  to
 alleviate  the  distress  caused  by  scar-
 city  conditions  in  India

 (d)  Except  for  some  ship  demur-
 Tage  incurred  in  respect  of  a  consign-
 ment  of  rice  received  from  Italy,  no
 foreign  exchange  has  been  spent  on
 these  gifts.

 (e)  The  gifts  of  wheat|wheat  flour
 and  rice  were  merged  in  the  Central
 poo]  of  foodgranis  for  issue  to  consu-
 mers  through  norma!  channels  of  dis-
 tribution.  The  value  of  gifts  so  distri-
 buted  is  being  credited  to  the  “Scar-
 city  Relief  and  Rural  Development
 Fund”  which  is  being  created.  Milk
 powder  and  vitamin  tablets  were  dist-
 ributed  free  in  the  scarcity  affected
 areas  of  the  country.

 Famine  in  Madhya  Pradesh

 *812.  Shri  Manibhai  J.  Patel:
 Shri  Baburao  Patel:
 Shri  G.  S.  Mishra:
 Shri  Sidheshwar  Prasad:
 Shri  Nathu  Ram  Ahirwar:
 Shri  Atam  Das:
 Shrimati  Agam  Das  Guru

 Minimata:
 Shri  S.  S.  Kothari:
 Shri  M.  L,  Sondhi:
 Shri  Nitiraj  Singh  Chaudhary:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  out  of
 43  districts  of  Madhya  Pradesh  State
 38  have  been  officially  declared  as
 drought-affected  areas  this  year  as
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 against  27  districts
 yeer;

 in  the  previous

 (b)  whether  it  ig  also  a  fact  that
 the  conditions  in  2  Qtstricts  have
 become  extremely  alarming;

 (c)  the  relief  grogramme  under-
 taken  in  the  drought-affected  areas;
 and

 (d)  the  Central  allocation  of  food-
 Grains  to  the  Sfate  in  view  of  the
 conditions  obtaining  there  at  present?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahely  Shinde):  (a)  and  (b).  The
 Government  of  Madhya  Pradesh  have
 intimated  that  38  districts  in  the  State
 have  been  affected  by  gorught  this
 year.  32  of  the  districts  are  severely
 affected.  Relief  measures  are  being
 taken  to  keep  the  situation  under
 control.

 (c)  The  following  measures  have
 been  taken  by  the  State  Government
 to  provide  relief  to  the  people  affect-
 ed  by  drought:

 qd)  Relief  works  such  as_  roads,
 irrigation  works,  forest  works
 etc,  have  been  started.  Ac-
 cording  to  latest  reports
 8,63,737  persons  are  employed
 on  5,818  works.

 (2)  Persons  too  old  and  infirm  to
 do  hard  manual  labour  and
 other  deserving  persons  are
 granted  gratuitous  relief  at
 the  rate  of  8  kgs.  of  foodgrains
 per  head  per  month.  Accord-
 ing  to  latest  reports  35,009
 persons  arein  recieft  of  gra-
 tuitous  relief.

 (3)  Programmes  for  gugmenting
 the  supply  of  drinking  water
 by  deepening  existing  wells,
 sinking  new  wells,  bunding
 nullahs  and  supplying  drink-
 ing  water  through  tankers  and
 bullock  carts  etc.  have  also
 been  taken  up  where  neces~
 gary,
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 (4)  Arrangements  have  been
 made  for  supply  of  fodder
 free  or  at  concessional  rates.

 Apart  from  these  relief  operations,
 free  feeding  centres  have  also  been
 set  up  with  foodstuffs  received  from
 CARE,  UNICEF  and  other  voluntary
 organisations.  The  scope  of  this  pro-
 gramme  is  being  extended.

 3,000  tonnes  of  gifts  wheat,  about
 300  tonnes  of  milk  powder  and  !
 tonnes  of  dry  raisin;  have  been  allott-
 ed  to  the  State  for  free  distribution.

 (d)  Government  of  india  nave  made
 the  following  allotments  of  imported
 wheat  and  milo  to  M.  P.:—

 March,  967  35,000  tonnes
 April,  967  31.000  tonnes
 May,  3967  30,500  tonnes
 June,  967  33.000  tonnes

 Exodus  of  Population  from  Villages
 to  Cities

 *3i8.  Shrimati  Niriep  Kaur:
 Shri  Barrow:
 Shri  Swell:
 Shri  Kolai  Birua:
 Shri  Kikar  Singh:
 Dr.  Karni  Siagh:;

 Will  the  Minister  of  Food  aad  Agri-
 -caléare  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  there  is  q  continuing  large  exodus
 of  population  from  the  villages  to  the
 cities;

 (b)  if  90,  the  reasone  therefor;  and

 (९)  the  ह.  which  are  bemg  taken
 ty  Government  for  rural  develop-

 ment  to  prevent  the  exodus?

 The  Minister  of  State  in  the  Minis-
 try  of  Food.  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Ansomhih  Shinde):  (a)  to  (c).  There

 ig  no  evidence  yet  to  show  that  there
 fg  continuing  large  exodus  of  popula-
 tion  from  the  villages  to  the  cities.

 ‘Some  migration  of  the  rural  popula-
 a  Gay  to  urban  sreas  is,  however,  a

 ‘Common  socio-economic  process;  it
 ‘may  reflect  lack  of  adequate  means
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 of  livelihood  in  the  agricultural  sector
 as  well  as  response  to  wider  employ-
 ment  opportunities  emerging  in  other  »
 sector  of  the  economy  in  the  towne
 and  cities.

 A  gamut  of  development  programme
 has  been  undertaken  under  the  Five
 Year  Plans  to  create,  maintain  and
 expand  employment  opportunities  in
 rura}  areas.  These  jnclude,  in  the
 main,  the  Community  Development
 Programme  which  now  covers  the
 entire  country,  Jarge  scale  agricultu-
 ral  programmes,  including  intensive
 and  special  schemes,  rural  manpower
 programme  to  provide  employment  in
 areas  especially  exposed  to  high  inci-
 dence  of  unemployment  and  under-
 employment  programmes  for  settle-
 ment  of  landless  agricultural  labour,
 and  development  of  rural  industries
 etc.

 Bihar  C.M’'s.  Appeal  to  U.S.S.R.
 $14.  Shrimati  Tarkeshwari  Sinha:

 Shri  Atam  Das:
 Shri  Inder  J.  Malhotra:
 Shri  Onker  Lal  Berwa:
 Shri  Meotha  Lal:
 Shri  Y,  A.  Prasad:
 Shri  N.  K.  Sanghi:
 Shri  Bedabrata  Barua:

 Will  the  Minister  of  Foed  and  ह
 culture  be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  statement
 made  by  the  Chief  Minister,  Biher
 in  which  he  has  urged  the  Soviet
 Union  to  come  to  the  assistance  of
 Bihar  in  a  big  way:

 (b)  whether  any  direct  approach  bes
 been  made  by  the  Bihar  Government
 to  the  foreign  countries  for  the
 supply  of  foodgraine;  and

 (९)  whether  this  ह  has  been
 made  within  the  knowledge  of  the
 Central  Government?

 Annasahid  Shinde):  (a)  The  Govern
 jw-nt  have  seen  Press  reports  to  this
 effect,
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 (b)  No,  Sir.

 (c)  Does  not  arise.

 fet  के  भ.वों  में  समानता

 3i5.  आ  प्लोकार  सिंह  :
 की  सरभू  पाण्डेय  :
 ली  इसहाक  साम्मली  :

 क्या  लाश  तथा  कृषि  मत्री  :8  मात्र,
 p87  के  प्रताशंकिल  907  संख्या  प्  के

 उतर  के  सम्बन्ध  में  यह  बनाने  की  कृपा  करेंगे
 किः

 वि)  क्‍या  चीनी  के  भावों  में  समानता
 गाने  के  प्रस्ताव  पर  इस  बीच  कोई  निर्णय  कर
 लिया  ग्या  है  ;

 (खि)  यदि  हा,  तो  उस  की  मुद्य  बाते
 क्या  है;  और

 [ग)  यदि  नहीं.  लो  इस  कें  क्‍या  कारण
 हैँ?

 कास,  कृषि,तामवायिक  जिकास  तथा  सह-
 कार  भंचालय  में  राज्य  जंत्री  (लो
 झममासाहिल  बिलखे) :  (१)  जी  नहीं  ।

 (@)  प्रश्न  ही  नहीं  उठता  t

 (ग)  मामला  झा  भी  विचाराधीन  है  ।

 Food  Corporation  of  India
 °326.  Shri  Eswara  Reddy:

 Shri  Mad@hy  Limaye:
 ह... उ  8.  M.  Banerice:
 Dr.  Ram  Manohar  Lobia:
 Sara  George  Fernandes:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have  re-
 viewed  the  working  of  the  Food
 Corporation  of  India;

 (७)  if  80,  the  results  thereof;  and

 (९)  the  stepe  taken  to  improve  the
 working  of  the  Corporstion?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasabib  Shinde):  (a)  to  (c).  There

 has  been  no  formal  review  85  such  of
 the  working  of  the  Food  Coryoration
 but  the  Government  are  keeping  a
 continuous  yatch  over  the  activitics
 of  the  Food  Corporation.

 Second  Ship-building  Yard  at  Coebin
 °3I7.  Shri  P.  C.  Adichan:

 Shri  P.  P.  Esthose:
 Sbrt  है.  M.  Abraham:
 Shri  Mangalathumadom:
 Shri  Vasudevan  Nair:
 Shri  हें.  K.  Nayanar-

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  the  progress  made  in  setting
 up  the  second  ship-building  yard  at
 Cochin;  and

 (b)  the  total  amount  so  far  spent
 by  the  Central  Government  in  this
 connection?

 The  Minister  of  Transport  ang  Ship-
 Ping  (Dr.  V,  K.  R.  V.  Rao):  (a)  and
 (b).  The  examination  of  the  Project
 Report  submitted  by  Mis  Mitsubishi
 Heavy  Industries  Limited  ang  of  the
 comments  of  our  technical  experts
 thereon  has  been  completed.  The
 next  steps  to  be  taken  are  under  the
 consideration  of  Government.

 The  expenditure  incurred  so  far  is
 Rs.  92.64  lakhs.

 Cost  Structare  ef  Sugar  Industry
 *3i8.  Shri  Bibhuti  Mishra:

 क्या  K.  N.  Tiwary:
 Shri  K.  हर,  Pandey:
 Sari  Dairendrenath:
 Sari  K.  ह  ह... , ह  Dee:
 Sart  है.  K.  Doo:

 Will  the  Minister  of  Feed  and
 Agriculture  be  pleased  to  state:

 (a)  whether  it  is  a  fect  that  Gov-
 ernment  are  considering  ६  proposal  te
 order  a  fresh  inquiry  into  the  cost
 structure  of  the  sugar  industry;  and

 (b)  &  0,  the  details  thereof?
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 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  Yes,
 Sir.  A  proposal  received  from  the
 sugar  industry  in  this  regard  is  under
 consideration  of  the  Government.

 बस  हुघंट  लाग्रस्त  यात्रियों  को  प्रतिकर

 819.  थी  रास  गोपाल  शालवाल़े  :

 श्री  श्यो०  To  त्यागी  :

 क्या  परिवहन  तथा  नौवहन  मंत्री  यह

 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  रेल  दुर्घटता-
 ग्रस्त  यात्रियों  को  प्रतिकर  दिया  जाता  है  ;

 ख)  क्‍या  यह  भी  सच  है  कि  बस

 दुर्घटनाग्रस्त  यात्रियों  को  कोई  प्रतिकर  नह
 दिया  जाता;

 (ग)  यदि  हां,  तो  इस  के  क्या  कारण

 (घ)  बस  दुष्ंट/
 पर्याप्ठ  प्रतिकर  देने  के

 की  गई  है”?

 mee  यात्रियों  को

 लिये  क्‍या  कार्यवार्ह

 बरिवहत  तथा  नौवहन  मंत्री  (डा०  खी०

 के०  आर०  बी  ०  राव)  :  (क)  जी  हां

 (ख)  से  (घ).  सड़क  दुर्घटता  में  घायल

 व्यक्तियों  या  उनके  कानूनी  हकदारों  को  क्षति-

 प्रति  की  अदायगी  सुनिश्चित  करने  के  लिये

 मोटरगाड़ी  श्रधिनियम,  i939  के  अध्याय
 8  में श्रन्य  पक्ष  जोखिम  के  लिये  मोटर  गाड़ियों

 का  शअनिवार्य  बीमा  कराने  की  व्यवस्था  है  t

 यह  उन्हीं  मामलों  के  लिये  है,  जिनमें  सक्षम

 क्षेत्राधिकार  के  न्यायालय  द्वारा  उनके  हक  में

 डिग्री  दे  दी  गई  हो  या  मोटर  दुर्घटना  दावा

 न्‍्याय।धिकरण  द्वारा  क्षतिपूर्ति  पंचाट  दे  दिया

 गया  हो  ;
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 Report  of  Agricultural  Prices  Com-
 mission  on  Wheat  Policy  है

 *320.  Shri  0.  C.  Sharma:
 Shri  Yashpal  Singh:
 Shri  S.  C.  Samanta:
 Shrimati  Tarkeshwari  Sinha:
 Shri  R.  S.  Vidyarthi:
 Shri  Onkar  Lal  Berwa:
 Shri  Sharda  Nand:
 Shri  D.  N.  Patodia:
 Shri  R.  Barua:
 Shri  C.  C.  Desai:
 Shri  Y.  A.  Prasad:

 Will  the  Minister  of  Foed
 Agriculture  be  pleased  to  state:

 (a)  the  recommendations  made  by
 the  Agricultural  Prices  Commission
 in  its  report  on  wheat  policy  for  the
 1967-68  season;

 (b)  the  recommendations  accepted
 by  Government  and  the  steps  taken
 to  implement  them;  and

 (९)  the  recommendations  not  ac-
 cepted  by  Government  together  with
 the  reasons  therefor?

 and

 The  Minister  of  Stafe  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Co-Gperation  (Shri
 Annasahib  Shinde):  (a)  A  state-
 ment  is  laid  on  the  ‘Table  of  the
 Sabha.  [Placed  in  Library.  See  No.
 LT-527/67].

 (b)  and  (०).  A  statements  is  laiqd  on
 the  Table  of  the  Sabha.  [Placed  in
 Library.  See  No.  LT-528/67].

 भूमि  अधिग्रहण  विधियों  के  श्रध्यमन  के  लिये

 समिति

 *32.  श्री  सिद्धेश्वर  प्रसाद  :

 श्री  राम  कृष्ण  गुप्त  :

 श्र)  रणधीर  सिह  :

 क्या  खाद्य  तथा  क्ष  मन्त्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  सरकार  ने

 भूमि  अधिग्रहण  सम्बन्धी  विधियों  पर  विचार

 करने  के  लिये  केन्द्रीय  ब्रौर  राज्य  सरकारों
 के  प्रतिनिधियों  की  एक  समिति  गठित  करने

 का  निर्णय  किया  है  ;
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 (a)  यदि  हां,  तो  समिति  के  निर्देश-पद

 क्या  हैं;  और

 (ग)  समिति  के  सदस्यों  के  नाम  क्‍या

 हैं;

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा

 सहकारिता  मंत्रालय  में  राज्य  मंत्री  (श्री  अन्ता-

 साहिब  शिन्दे  (क)  जी  हां,  शायद  माननीय  सदस्य
 का  प्राशय  भूमि  अधिग्रहण  झधिनियम,  isod

 सम्बन्धी  समिति  की  स्थापना  के  प्रस्ताव

 से  है  I

 (a)  और  (ग).  मामले  पर  विचार

 किया  जा  रहा  है  ।

 Smuggling  of  Foodstuffs  to  Chika

 #322,  Shri  Samar  Guha:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  recently
 smuggling  of  foodgrains,  oil,  sugar,
 salt  and  other  foodstuffs,  to  China-
 occupied  Tibet  across  Sikkim  and
 Darjeeling  borders  has  increased;

 (b)  whether  it  is  g  fact  that  some
 Indian  businessmen  in  collusion  with
 the  Chinese  agents  have  established  a
 few  centres  of  blackmarketing  in
 these  hill  areas;  and

 (९)  if  so,  the  steps  which  Govern-
 ment  have  taken  to  haul  up  these
 blackmarketeers  and  give  them  exem-
 plary  punishment  and  stop  such  smug.
 gling?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  No,  Sir.  As
 far  88  Government  is  aware,  it  is  not
 a  fact.

 (b)  The  Government  have  no  such
 ‘information.

 (c)  Does  not  arise.
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 Viecermmis.

 #328,  Shri  Jagamnsth  Rao  Joahi:
 Shri  Hukam  Chang  Kachwai:

 Will  the  Minister  of  Touri#@m  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  thst  the
 Indian  Airlines  Corporation  had  to  in-
 cur  a  loss  of  Rs.  one  crore  and  eleven
 lakhs  on  account  of  the  operation  of
 Viscounts  in  1966-67;  and

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  There  was  a  loss  of  Rs.  .6l
 lakhs  in  the  operation  of  Viscounts  by
 the  Indian  Airlines  Corporatign  during
 1965-66.  With  the  introduction  of
 Caraveiles  on  the  trunk  routes  the
 Viscounts  had  to  be  diverted  mostly
 to  short-haul  regional  routes.  Due  to
 a  lower  load  factor  on  the  regional
 routes  there  was  a  drop  in  revenue.
 This,  coupled  with  increased  cost  of
 operation,  was  mainly  responsible  for
 this  loss.

 Freight  Rates

 #325.  Shri  Indrajk  Gupta:
 Shri  Ram  Kishan  Gepta:

 Will  the  Minister  of  Tranapert  and
 Shipping  be  pleased  to  state:

 (a)  whether  the  U.S.  Shippers’  Con--
 ference  has  decided  to  increase  their
 freight  rates,

 (b)  if  so,  the  extent  to  which  this
 is  likely  to  put  up  Ind@ta’s  import  bill;
 and

 (c)  steps,  if  any,  takén  at  Govern-
 ment  and  trade  levels  to  leasen  the
 impact  of  the  anticipated  blow  to  our
 balance  of  trade?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr.  V.  K.  R.  V.  Rao):  (a)  to  (०).
 The  following  three  Conferences  serv-
 ing  the  India-USA  trade  have  announ-
 ced  their  intention  to  increase  their
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 freight  rates  with  effect  from  the  dates
 indicateg  againat  each  of  ¢hem:—

 reby  Weat  Coast  of  India
 and  Pakistan|USA
 Conference

 (3)  East  Coast  of  India
 and  East  Pakistan/
 USA  Conference

 (3)  India,  Pakistan,
 Ceylon  &  Burma
 Outward  Freight
 Congerence  1-17-67

 Preliminary  estimates  indicate  that  the
 effect  of  this  increase  on  our  import
 bill  if  permitted  ag  proposed  will  be
 of  the  order  of  $7,75,000.  Protesis  have
 been  lodgea  with  the  Conferances  con-
 cerned  by  the  Government  as  well  as
 by  variour  trade  organisations.  The
 matter  ig  being  pursued  with  the  Con-
 ferences,

 1-71-67

 ‘11-7-67

 Sapeply  of  Milk  by  D.M.S.

 °336.  Shri  Kanwar  Lal  Gupta:
 Shrimati  Tarkeshwari  Sinha:
 Shri  Yashpal  Singh:
 Shri  8.  C.  Samanta:
 Shri  S.  ब,  Mait!:
 Shri  Tridid  Kumar  Chaudburi:
 Shri  A.  K.  Kisku:

 Will  the  Minister  of  Food  and  Agri-
 cultare  de  pleased  ot  state:

 (a)  whether  it  is  g  fact  that  the
 supply  of  milk  m  Delhi  by  th:  Delhi
 Milk  Scheme  has  gone  down:

 (b)  whethe,  it  is  also  a  fact  that
 Government  propose  to  increase  the
 price  of  milk.

 (e)  whether  it  is  also  a  fact  that
 thousands  of  rsidents  of  Delhi  have
 requested  the  DMS.  authorities  to
 supply  milk  to  them,  and

 (6)  if  so,  the  action  which  Govern-
 nent  propote  to  take  to  meet  their
 Gemands?

 The  Minkser  of  State  ॥. उ  the  Minks-
 toy  of  Food,  Agricaitsre,  Community
 Bevelegmem  snd

 arte  iver Apagmbie  Ghinde):  (2)  supply
 .y  eerditoken  holders  is  being  main-
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 tained.  Because  of  shortage  of  milk,
 counter  sale  had  to  be  stopped.

 (b)  This  is  under  examination.

 (ec)  Yes.

 (a)  Infonmation  is  given  in  the
 statement  below:

 Sratement

 «)  है 1... छ  agreements  have  been
 entered  with  milk  suppliers  subject-
 ing  thém  to  a  penalty  of  Rs.  5j/-  per
 quintal  in  case  of  failure  to  supp'y
 the  agreed  quantities  of  milk  during
 various  seasons  in  the  year.

 (ii)  Rate  of  commission  payable  to
 milk  suppliers  has  been  increased
 with  effect  from  Janaury,  1987.

 (i)  Procurement  area  of  the
 Scheme  has  been  extended,  A  new
 procurement  area  in  Haryana  about
 20  miles  away  from  Karnal  has  been
 taken  up  for  departmental  procure-
 ment  of  milk.

 tiv)  20  sneuluted  mi k  vans,  10  tan-
 kers  and  5  jeeps  to  facilitate  trans-
 Port  and  collection  of  milk  have  been
 purchased,

 tv)  An  Intensive  Cattle  Develup-
 ment  Progrumme  has  been  sanctioned
 for  the  milk  shed  of  DMS.  This
 Programme  is  jikely  to  result  in  ine-
 r€ase  in  production  of  mUk  fn  the
 cancerned  arcas.

 (vil  A  ben  on  import,  manufacture,
 Sale  or  service  of  khoya,  rubree,
 paneer  and  milk  sweets  hag  been
 imposed  by  the  Delhi  Administration
 with  effect  from  19-58-1967.  which  has
 helped  the  Scheme  in  maintaining
 supplies.

 Sapport  Prices  fer  Jute,  Paddy  and
 Coarse  Grains

 Se  Shri  Madhu  Limaye:
 Sari  D.  ्.  Sharma:
 Shri  K.  है.  Pandey:

 Will  the  Minister  of  Feed  and  Agri-
 cultere  be  pleated  to  state:

 (a)  whether  $  is  a  ह.  that  Gov-
 ernment  have  annewneed  new  काइल,



 i
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 prices  ‘  for
 grains;

 jute,  paddy  and  coarse

 (b)  whether  these  prices  take  into
 account  the  present  cost  of  production
 incurred  by  the  farmers;  and

 (c)  the  likely  impact  of  these  prices
 On  food  production  and  the  procure-
 ment  drives  of  the  Central  and  various
 State  Governments?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Ceoperation  (Shri
 Annasahib  Shinde):  (a)  Yes,  Sir.

 (b)  Yes,  Sir.

 (०)  The  minimum  support  prices
 which  have  been  fixed  at  a  higher
 level  in  comparison  with  those  of  the
 previous  year  are  expected  to  have  a
 favourable  impact  on  food  produc-
 tion  as  well  as  the  procurement
 drives.

 Foreign  Exchange  earnings  from
 Tourists

 *338.  Shri  George  Fernandes:
 Shri  J.  H.  Patel:
 Shri  Madhu  Limaye:
 Shri  S.  C.  Samanta:
 Shri  Yashpal  Singh:
 Shri  S.  N.  Maiti:
 Shri  Tridib  Kumar  Chaudhuri:
 Shri  A.  K.  Kisku:
 Shri  A,  Sreedharan:
 Shri  Mohan  Swarup:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  there  has  been  a  fall
 in  the  foreign  exchange  earnings  from
 tourists  visiting  India;

 (b)  whether  devaluation  of  the
 Tupee  is  the  cause  of  this  fall;  and

 (c)  the  steps  taken  to  increase  the
 earnings  from  tourism?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  The  estimate  of  foreign  exchange
 €arnings  from  tourism  for  the  year
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 966  ang  onwards  is  not  yet  avail-
 able.  It  is  therefore  not  possible  to
 state  with  any  degree  of  accuracy
 what  precisely  has  been  the  effect
 of  devaluation  on  foreign  exchange
 earnings  from  tourism,

 (c)  It  is  proposd  to  speed  up  the
 building  of  the  tourist  infra-struc-
 ture  for  increasing  earnings  from
 tourism.  This  would  include  aug-
 mentation  of  hotel  accommodation
 and  transport  facilities,  improvement
 of  airport  facilities  and  development
 of  tourist  resorts  for  attracting  larger
 volume  of  traffic  by  characters  from
 Europe,  The  publicity  efforts  abroad
 are  also  being  stepped  up  both  quan--
 titatively  as  well  as  qualitatively.

 Platform  Tickets  at  Airports

 #399,  Shri  V.  Krishnamoorthi:
 Shri  N.  S.  Sharma:
 Shri  Shri  Gopal  Saboo:
 Shri  Sharda  Nand:
 Shri  Brij  Bhushan  Lal:
 Shri  Hukam  Chasd  Kachwai:
 Shri  Jagannath  Rao  Joshi:
 Shri  Ram  Singh  Ayarwal:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  Government  propose  to
 issue  platform  tickets  at  airports;

 (b)  if  so,  the  details  thereof,  and

 (c)  the  reasons  for  the  introduction
 of  such  a  system?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Sjngh):  (a)  to
 (c).  Yes,  Sir,  I  is  proposed  to
 introduce  an  experimental  scheme-
 at  Palam.  if  possible  from  Ist
 August,  1967,  whereby  a  small  fee
 of  0.50  paisa  per  head  wil)  be  leveied
 On  entry  to  the  domestic  lounges  at
 the  airport.  The  intention  is  to  re-
 duce  the  present  heavy  infiux  of  visi-
 tors,  sight  seers  and  other  persons,
 which  places  a  heavy  strain  on  the
 limiteg  facilities  available  for  travel-
 lers.

 |



 Stop

 Migration  from  Drought-affected  areas
 of  Bihar  and  U.P.

 300.  Shrimati  Tarkeshwari  Sinha:
 Sari  Manibhal  J.  Patel:

 Wih  the  Minister  of  Food  and  Agré-
 culture  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  large  wcale  migratiun  is  taking
 Place  from  the  drought-affecteq  areas
 of  Bihar  and  Eastern  Uttar  Pradesh;

 (b)  whether  Government  are  ulse
 aware  that  many  migrated  pereona  ge
 deserting  their  families  and  leaving
 them  behind;  and

 (c)  the  stepe  which  Government
 shave  taken  to  ensure  that  the  families
 which  are  left  behing  do  not  suffer
 additiona]  hardships?

 The  Minister  of  State  in  the  Minis-
 ह: 4  of  Food,  Agriculture,  Community
 Development  and  (Shrk
 Annssahib  Shinde);  (a)  and  (b).  The
 Government  of  India  have  not  receiv-
 ed  any  reports  of  large-scale  migra-
 tion  af  people  from  the  drought-
 affected  areas  of  Bihar  and  Utter
 Pradesh.  Both  the  State  Govern-
 ments  were  addressed  tu  find  ott  the
 facts,  The  Government  of  Uttar
 Pradesh  have  reported  that  there
 thas  been  no  migration  of  people  due
 to  drought  conditions  in  Eastern
 Uttar  Pradesh.  Information  from  the
 Government  of  Bihar  is  awaited  and
 will  be  placed  on  the  table  of  the
 Sabha,  as  soon  as  it  is  received.

 (6)  Does  not  arise.

 afore  विहार  में  लवकूपों  का  ह... (1: 16  जाता

 i493.  जी  सिड्वेझ्बर  प्रलाद  :  क्या

 we  तथा  हथि  मंत्री  पर  बयाने  को  कृपा
 करेंगे  कि  :

 (क)  कया  दक्षित  विहार  के  इलाकों  में,
 विज्ञेषकर  पटना  शौर  गया  में,  प्रयोगास्मक

 अलकप  -म
 का  कोई  कार्य  किया  स॒पा  हूं;

 (@)  यदि  हां,  तो  "मर  रुपौरा  क्या  है;

 Written  Annwers  JUNE  6,  987  Written  Anewers  3II0

 (7)  ण्चि  नहीं,  तो  इस  इलाकों  की

 अपेक्षा  करते  का  क्या  कारण  है;  जौर

 (म)  गत  एक  वर्ष  में  विभिन्न  राज्यों  में
 कितने  प्रथंंगात्मक  नलकूप  लगाये  गये  हूँ  ?

 खाद्य,  कृषि,  सामुवाधिक  विफाश  तथा  सह-
 कार  wemrera  में  राज्य  मंत्री  (जी  ‘wT

 साहिब  झिल्मे)  :  (क)  भोर  (ल).  समन्‍्येषी

 नलकूप  संस्या  ने  भमिगत  जल  का  समन्वेवण
 करते  समय  गया  जिले  में  6  समन्वेधी  छिद्रण
 किये  ये  जिन में  2  सफल  सिद्ध हुए  ।  तत्पश्नात
 संस्था  ने  गया,  पटना  सथा  शाहबाद  जिलों  में
 306  उत्पादन  नलफूप  लखोदे  जिनका  विवरण

 निम्न  प्रकार  है  —

 जितने  जितने
 जिला  छिबण  छिववण

 किये  सफ
 गये  सिड़  हुए

 a  76  6]

 2,  शाहबाद  20  i9

 3  पटना  i0  in

 कुत  i06  20

 (a)  wer  ही  नहीं  होता  क्योंकि  सग्या
 गया  जिले  में  तिये  गये  गमन्वेषण  के  झतिरिका
 शाहबद  संधा गया म  मूखे से  प्रभावित  क्षेत्रों
 में  उत्पादन  नन छुपा  के  निर्माण  में  लगी  हुई
 है  जिसके  झन्तगत  क्षेत्र  के  भमिगत  संपाधतों
 +  मस्वेबण  के  समान  वैज्ञानिक  हता
 उपलब्ध  हो  सकता  है  ।

 (भर)  पिछले  एक  वर्क  जे लंग्या  राजत्यान
 बे  गुड़रात  से  कमर  यानी  बले  क्षेत्रों  4  उत्तर

 प्रदेश  तथा  विद्धार  के  पू्याशस्त  ें  में  उत्पादन
 नलकूपों  के  खोदने  के  काम  में  लगी  हुई  है
 i9ee-67  की  भ्रषतरि  में  | |. &  ने  यी
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 sere  खोदे  है  उनका  विवरण
 निम्न  प्रकार  है  —

 जितने  जितने

 राज्य  छिद्रण..  छिडण
 किये  गये  सफल

 सिद्ध  हुए

 .  बिज़ार  7७  ‘66

 2.  दिल्‍ली  द  |

 दी.  गुजरात  aan  t%

 न.  महाराष्ट्र  b  ty

 5.  गाजग्थान  42  2०७

 6.  दि ६  प्रदेश  35  32

 7  89  १58

 Sugar  Quota  for  Haryana
 16,  Sbri  Ram  Kishan  Gapta:

 ‘Will  the  Minms‘cr  of  Food  and  ह
 ewaltare  be  pleased  to  state:

 (a)  the  quota  of  sugar  allotted  to
 Haryana  State  from  January,  967  to
 April,  1987;  and

 ib)  the  demand  for  sugar  from  Har-
 yyena  during  the  above  period’

 The  Minimer  of  State  in  the  Minis-
 क  of  Food,  Agricaitare,  Community
 Development  ana  Co-operation  (Shri

 Shinde)

 Tonnes
 fa)  January,  1967  5000

 February,  1967  3000

 March,  ३३९7  3600

 April,  19687  3600

 tb)  6360  tonnes  per  month  in  Jas-
 uary  end  February  and  5000  tonnes
 wer  month  in  March  and  April.  1967,

 STECAL)  LED—3.

 Ban  on  Import  of  Spare  Paris  of
 Tractors

 1495,  Shri  Baburao  Patel:  Wil  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 that  hundreds  of  tractors  are  lying
 unused  because  of  an  unreasonable
 ban  on  the  import  of  spare  parts  and
 the  unnecessary  detay  cau-ed  in
 granting  licences  even  in  hard  and
 urgent  cases;  and

 (b)  if  so,  the  steps  Government
 propose  to  take  to  improve  the  situa-
 tion?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agricaltare,  Communky
 Development  ana  Co-operation  (Shri
 Annasahib  Shinde):  (a)  Complaints
 have  been  recetved  that  some  tractors
 are  lytnp  idle  for  wan’  of  spare  parts
 ete.  There  is  no  ban  on  the  import  of
 spares.

 (b)  (I)  The  Policy  for  import  of
 spares  has  been  liberalised  as  unucr-—

 (i)  Established  importers  arc  al-
 Jowed  quota  licences  upto  40
 per  cent.  of  the  best  vear’s
 imports,

 Gil)  Requests  from  individual  trac-
 tor  owners  for  special  require-
 ments  of  tractor  parts  sre
 considered  for  small  values  i
 they  are  not  in  a  position  to
 procure  their  requirements
 from  Extablished  Imports.

 (९)  Ad  hoc  licences  are  also  issued
 to  the  importers.

 (iil)  The  State  Governments  have
 been  advised  to  set  up  ‘Cells’
 in  the  Directorate  of  Agri-
 culture  to  look  after  such
 complaints.

 Gii)  The  question  of  organising

 consideration.



 Tube-Wella  tm  the  Country
 Shri  Baburee  Fatel:  Will  the

 Minister  of  है... अ  and  Agriculture  be
 Pleased  to  state:

 (a)  the  number  of  tube-wells  in
 $he  country,  state-wise,  which  are  not
 working;

 9)  the  cost  of  digging  a  single  tube-
 ;

 (०)  the  reasons  why  tube-wells  are
 mot  utilized;

 (8)  the  amount  allotted  for  digging
 ‘qube-wells  during  the  current  finan-
 eial  year;

 (e)  the  number  of  tube-wellz  dug
 with  foreign  collaboration;  and

 (f)  the  number  of  tube-wells,  the
 water  है. 4  which  ig  used  for  irrigation
 and  rates  therefor?

 Khe  Minister  of  State  in  the  Minis-
 हड  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Shri
 Aanasahib  Shinde):  (a),  (९)  and  Uh
 The  required  information  ४  being  col-
 Jected  from  the  State  Govciaments
 wmd  would  be  laid  on  the  Table  of
 the  Sabha,  ge  svon  as  it  is  cuilevied.

 (b)  The  cost  of  sinking  a  tube-well
 waries  according  to  the  size,  depth  and
 Place  where  it  is  sunk.  For  privat?
 tube-wells  it  may  vary  from  Rs.  5,000
 क  Rs.  ‘15,000  each,  which  includes  ccst
 @8  drilling,  developing,  pipes  and
 pump-sets.

 et  The  cost  of  State  tube-wells  on  an
 average  works  out  to  about  Fs.  100,
 Jakh  per  tube-well  which  includes  cost
 of  drilling.  developing.  pump-house,

 ‘@ump.,  wiring,  tube-well  water  trans-
 salssion  ang  rural  electrification,

 ee  ढ)  The  main  reasons  generally  res-
 +  panal  ble  for  non-utilisation  of  tube-
 wells  are  lack  of  electricity  at  tube-
 wen  point  and  non-availability  of
 ह...  feeder  channels  and  pumping
 ate.

 44)  According  to  the  present  pto-
 ature  of  ह... ह  assistance  to  the

 Gevernments,  funds  are  mode
 gvidjeble  under  the  broad  head
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 MINOR  IRRIGATION’  aad  not  for
 individual  schemes  tie  trbe-welis

 which  fall  under  this  heed.  However,
 the  size  of  Minor  {rrigation  ह...
 gramme  for  the  year  1967-68  would
 be  finanalised  after  the  current  visits:
 of  the  Planning  Advisers  of  the  Plann-
 ing  Commission  to  the  various  States.

 Tourist  Charter
 1497,  छिचल  Virendrakemar  Shah:

 Will  the  Minister  of  Tenriem  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fect  that  ghe
 Indian  Alrlines  Corporation  had  0०
 refuse  more  than  50  tourist  charters
 during  the  last  couple  of  months  in-
 volving  a  loss  of  lakhs  of  rupees:
 worth  of  foreign  exchange;  and

 (b)  if  so,  the  reasons  therefor?
 The  Minister  of  Tourism  and  Civit

 Aviation  (Dr,  Karan  Singh):  (a)  and
 (b),  During  the  last  couple  of  months

 no  tuurist  charter  was  refused  by  the:
 Indian  Airlines  Corporation.

 Price  of  Foodgrains  ia  Haryana
 1498,  Shri  Virendrakumar  Shah:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  extent  of  price  rive  in  food-
 grains  in  the  State  of  Haryana  in  spite
 of  the  arrival  of  new  harvest;

 (b)  the  reasons  for  such  price  rise;
 and

 (c)  the  steps  taken  by  Government.
 to  check  the  rise  in  prices?

 The  Minister  of  State  in  the  Miais-
 try  of  Fuod,  Agriculture,  Community
 Development  ang  Co-operation  (Shri
 Annasahib  Shinde}:  (a)  With  the

 arrival  of  new  harvest,  there  has  in
 fact  been  a  fall  in  the  market  prices
 of  wheat  and  gram  in  the  State  of
 Haryana  during  March  and  April,  ‘1967.
 It  ia  only  in  the  month  of  May,  3989
 that  the  prices  of  these  foodgreins
 showed  a  rise  til)  the  :  :  of  this
 month  but  thereafter  there  has  heen
 a  declining  trend  in  the  prices.
 (७)  and  (c).  Do  not  arise.
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 Poedgraine  Requirement

 30,  Shri  Nitiraj  Singh  Chaudhary:
 Witt  the  Minister  of  Food  and  Agri-
 eultare  be  pleaved  to  state:

 (a)  foodgrains  requirement  of  each
 per  yeer  according  to  the

 ptandard:
 &)  what  percentage  of  population

 foodgrains;
 (e)  the  daily  requirements  of  food-

 a@rains  in  the  country  per  each  indivi-
 dual;  ang

 (a)  whether  the  above  demand  is
 im  excess  of  the  international  stand-
 avd?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Nbri
 Anuagaheb  Shinde):  (a)  There  is  no
 fixed  internationu!  standarg@  of  food-
 grains  requirement  of  cach  individual
 per  year.  Intake  Of  foodgrains  vary
 from  country  to  country.

 (b)  In  India  everybody  =  requires
 foodgrains.

 (c)  There  is  no  uniform  daily  re-
 quirement  of  foodgtains  per  person
 even  in  India.  The  requirement  of
 foodgrains  by  a  person  depends  on  his
 income,  his  food  habits,  the  fact  whe-
 ther  the  person  Jives  in  rural  area  or
 in  a  city  or  town,  etc.

 (a)  In  the  absence  of  an  interna-
 tional  standard  and  an  Indian  stand-
 ard,  it  is  not  possible  to  say  whether
 ahe  Indian  standard  is  in  excess  of  the
 international  standard,

 Ships  and  ह...  Tonnage
 150.  Shri  Babsraco  Patel:  Wil)  the

 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 ९७)  the  number  of  ships  and  the
 ‘eotnl  and  their  categories  in
 India  ag.on  the  Sist  March,  1967;
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 (c)  the  names  of  routes  and  coun-
 trias  to  which  the  various  ships  serve
 company-wise?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr.  झ,  K.  R.  द  Bao):  (a)  to  (८),
 Three  statements  giving  the  requisite
 information  are  laid  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No.  LT-529/67},

 Food  Corporation  of  India
 1501.  ह... ह  Baburao  Patel:  Will  the

 Minister  of  Food  and  Agricutture  be
 pleased  to  state:

 (a)  quantity  of  foodgraings  procur-
 ed  and  distributed  by  the  Food  Cor-
 Poration  of  India  so  far  since  its  in-
 ception;  ang

 (b)  how  far  the  Food  Corporation
 of  India  has  been  able  to  solve  the
 food  problem  of  the  country?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  ang  Co-operation  (Shri
 Annasahib  Shinde):  (a!  Since  its  in-
 ception  a  quantity  of  about  265  lakh
 tonnes  of  foodgraing  has  been  pur-
 chased  by  the  Food  Corporation  of
 India  upto  30th  April,  1967,  The  Car-
 poration  undertakes  purchoses  af
 foodgrains  in  different  States  either  on
 behalf  of  the  State  Governments  or
 far  export  to  ather  Sistas,  Details  of
 quantity  of  foodgrains  distributed  by
 the  Corporation  during  tnis  period  are
 awaited.

 {b)  The  Fuad  Corporation  has  poon
 set  up  to  work  a,  a  public  sector
 agency  for  the  purchase  and  distri-
 burien  of  foodgrains.  Which  is  only
 one  of  the  measures  tsken  by  the
 Government  to  solve  the  food  prob-
 lem  of  the  country.

 फसल  ऋण  योजना

 ॥  iso.  थी  देवराब  पाटिल:  गया  खाद्य

 ना  कृषि  मत्री  गह  बताने  की  क्षा  करेंगे

 कि  :

 (क)  क्या  फसल  ऋण  योजना  को
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 देश  के  सभी  राज्यों  में  क्रिपास्थित  कर  लिया
 गया  है;  शौर

 (का)  यदि  हां,  तो  उन  राज्यों  के  नाम
 क्या  हैं  ओर  इसे  कम  से  'क्रियान्बित  किया
 गया  है  ?

 wre,  कृषि,  सामुवाधिक  जिकास  तथा
 सहुकार  भंत्राल्य  में  राज्य-मंत्री  (थी  we

 साहिब  शिन्‍्दे)  :  (क)  शोर  ख),  एक
 विवरण  संलस्न  है  ।

 जिवरण

 कलल  ऋण  प्रजालो  की  कार्यारिवति  मे  हुई  भर गति

 इ. झान्घ  खरीफ  i966  में  लागू  को

 प्रदेश  गई  है

 2. धसम  सथन  कृषि  जिला  कार्यक्रम
 तथा  अधिक  पैदावार
 वालो  किस्मों  के  कार्यक्रम
 के  क्षेत्रों  में  शुरूभात  की
 गई  है  ।

 3.  बिहार  सचन  कृषि  जिला  कार्यक्रम  तथा
 अधिक  पंदावार  वाली
 किस्मों  के  कार्यक्रम  के  क्षेत्रों
 में  शुरुआत  को  गई  है  1
 इस  मोजना  को  खरीफ
 967  से  राज्य  भर  में

 लागू  किया  जाना  है

 4.  गुजरात  फसल  ऋण  प्रणाली  लम्बे  भस
 से  लाग  है  1

 5.  जम्मू  तथा  सचन  कृषि  जिला  कार्यक्रम

 काइमीर  सका  प्रधिक  पैदावार
 काली  किस्मों  के  कार्यक्रम
 के  क्षेत्रों  में  शुरूभात  को

 गई  है

 &  कैरल  “शबी  966  से  कार्यान्यित  की
 बाज

 है  1

 Pe  ow  ऋण  प्रणाली  संशोधित
 a  ‘

 8.  मध्य  प्रदेश  कुछ  जिलो ंमें  खरीफ  i966
 से  तथा  भन्य  जिलों  में
 रबी  966 से  कार्वाप्वित
 की  गई  है  t

 9.  मैसूर  कुछ  जिलों  में  लरोफ  9668

 लागू  की  गई  है  ।

 10  महाराष्ट्र  फमल  ऋण  प्रणाली  लम्बे  पर्स
 से  चाल हैं

 bi.  उड़ीसा  चूने  हुए  जिलों  में  रबी  066
 में  प्रांशिक  तौर  पर  लागू
 की  गई  है  और  खरीफ,
 १967  से  राज्य  भर  में

 लागू  की  जा  रही  है  ।

 :2.  पंजाब  यह  योजना  संशोधित  खप  में

 तथा  खरीफ  966  से  सायू
 हरियाणा  की  गई  है  4

 L3.  रजस्थान  खरीफ  §«966  से  लागू  को
 गई  है  ।

 4.  उलार  झधिक  दैदाबार  वाली  किस्मों

 प्रदेश  के  छोत्रों  भें  खरीफ  966
 से  स्वागू की की  गई  है  शौर
 अनप  क्षत्रों  में  खरीफ
 967  से  लागू  की  जा

 रही है

 18.  पश्चिमी  शो  जिलों  मे खरीफ  r966  से

 बंगाल  झांशिक  तौर  पर  लायू
 की  गई  है  सौर  शरोफ
 967  से  सारे  राज्य  में

 लागू  की  जा  रही  है  ।

 I6.  नागार्लण्ड  इस  प्रणाली  को  लागू  करने  के  ,
 शारे  में  धनी  कोई  निर्यंद
 गहीं  किया  गया  है  !

 Collection  ef  Read  है... ह  Few  in  फजीकी
 se,  Shri  D.  है,  Deh  Wilt  the

 Minister  of  Tranapétt  sad  ‘Whipping
 be  pleased  to  state

 (a)  whether  there  is  any.  मनासा,
 ध्ठ  allow  vehicle  owner  in  Delhi  to



 ed  ere  ca

 319  Written,  Answers  JYAISTHA  16,  7880  (SAKA)  Written  Answers  3720

 thats  Reed  ह्  tose
 i  the

 (ग)  क्‍या  यह  सच  है  कि  जब  भो  अस्ताव

 db)  if  hen  the  scheme  is  likely
 *  किया  गया,  प्रत्येक

 अधिक
 अवसर  पर Ww.

 to  be  put  into  operation?
 =  हनी

 श्रगुभागित हुमा  re  लानत  लगाई

 गु  Minister  of  ‘Transpert  ad
 .

 (Dr.  च्  K.  B.  च  Bao):  (a)  (8)  पुल  की  श्रनुमानित  लागत
 =:  धर

 हर  कुक  अ
 is

 consider
 कितनी  लगाई  गई  है?

 fia  है... ल  to  rd  on
 melee  vehicles  vaaitared  i  Delhi  परियहन  तथा  नोयहन  मंत्री  (डा०  tte  के ० through  the  post  offices,

 जो  राव)  :  (क)  से  (च).  प्रस्तावित
 (७)  As  the  administrative  end  other  पुल  राज्य  सड़क  पर  पड़ता  है  t  at:  इस

 न  सनम  of
 bag  gape  pave

 परियोजना  से  संबद्ध  समस्त  मामलों  में  बिहार worked  out,  it  is  not  possi  संबंधित this  stage  to  say  when  it  will  be  ‘put  रकार  संबंधित  है।  इस  पुल  के  निर्माण  को
 into  operation.  स्कीम  का  राज्य  के  इंजीनियरों  द्वारा

 I940  से  प्रधश्ययमत  शौर  जाच  की  जा Fish  supply  to  West  Bengal
 रही है  ny  ये  भी  तक  किसी  स्कीम  की  झन्तिम-

 et.  Dr,  Ranen  Sen:  Will  the  Min-  रुप  देने  में  सफल  नहीं  हो  सके  हैँ  क्योंकि  वह ister  of  Food  and  Agriculture  026...  एक  उपरयन्त  स्थान  के  चुनाव  पर  निर्भर  करती pleased  to  state  the  amount  of  fish
 है  जिसकी  झभी  को supplied  to  West  Bengal  by  the  Fish  weit  जांच

 की
 जा  रही  है।  प्रभी

 Corporation  of  India  set  up  by  the  हाल ही  में  राज्य  सरकार ने  सूचित  किया  था

 Central  Government  ver  er  कि  पुल  में  25  करोड़  रुपये  लग  मकते  हैं  ।
 इसके  पहले  राज्य  सरकार  से  लागत  का  कोई

 ‘The  Minister  of  State  in  the  Minis.  |  प्रावकलन  प्राप्त  नहीं  ह्भा  था  ।
 try  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Sbri  चावल  का  भावात Annasahib  Shinde):  The  amount  of  का

 :
 fish  supplied  to  West  Bengal  by  the  1506.  शबी  बाल्मीकि  चौधरी  : Central  Fisheries  Corporation  during  थ्यी  काझीनाय  पांडे the  period  from  December,  1965.  ९0०  पाढ़ :
 December,  32966  is  819,047  Kes.  क्या  wre  तथा  कृषि  मंत्री  यह  बताने

 थ्  ला लें चंगा  नयी  पर  दुख
 (के)  क्या  1967-68  में  सरकार  का

 1505.  थी  आल्मीकि  जौथरी  :  क्‍या  बिचार  विदेशों  से  चॉबल  प्रायात  करने  का
 परियहत  तथा  भौयह  मंत्री  यह  बताने  को.  है;  धोर
 का

 (ख)  यदि  हां,  तो  इस  कार्य  के  लिये

 (क)  पटना  हे  गंया  नदी  पर  क्  बनाने.  'ितनी  विदेशी  मुद्दा  नियत  को  गई  है?

 का  प्रस्ताव कम  रखा  नया  था  शौर  क्या  उस  साध,  कृषि,  सामुदायिक  विकास  तथा समय  पुल  की  लागत  का  झमुभान  सगाया...  सहकार  संजालय  में  रा्य-संत्री  (भी  झम्ना-

 या  था;
 .

 साहिब  किस्वे)  :  (5)  जीहा

 लि)  पहली-सीन  पंद्रवर्दीय  योजनाओं  (ख)  इसके  लिये  लगभग  50  करोड़
 में  अस्ताशित  पुल  के  विर्माण  पर  कितनी  .  पये  की  मुक्त  विदेशी  मुद्रा  को  झावश्यकता

 बार  विचार कियां बां; कमि  a.  पड़ते  की  सम्भावना  है
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 1  fore  सम्बन्दी  परियव

 1807.  @  tere  थीरण्या  :  ग्या

 विधि  मंत्री  यह  काने  की  कृपा  करेंगे  कि:

 (क)  ब्या  विधिवेशाशों  लया  विधि
 विशेषज्ञों  ने  यह  सुझाव  दिया  है  कि  विधि
 शिक्षा  के  स्तर  में  सुधार  करने  तथा  उसके

 पाद्यक्रम  में  एकरूपता  लाने  के  लिये  एक
 पृथरू  विधि  शिक्षा  सम्बन्धी  परिषद  बनाई
 जानी  चाहिये;  दौर

 (ख)  यदि  हां,  तो  सरकार  की  इस  बारे
 में  क्‍या  प्रतिक्रिया  है  ?

 चिधि  मंत्रालय  में  उपसंत्री  (ली  qo
 Go  जब्हाणथ)  :  (क)  ऐसा  कोई  सुझाव
 सरकार  की  प्रदक्षा  में  नहीं  श्राया  है  1

 (@)  प्रश्न ही  नहीं  उठता  t

 ‘gtat

 Buffer  Stock  of  Foodgraina
 1508.  Shri  8.  C.  Jha:  Will  the  Minis-

 ter  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  ig  @  fact  that  the
 India  Government  have  ७  buffer  stock
 of  foodgrains;  and

 (b)  if  so,  how  much  do  they  have
 at  present?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity
 Development  and  Co-operation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  The
 ‘total  stock  of  foodgrains  available  to
 Government  of  India  on  2lst  May,
 ‘1967  amounted  to  a  little  over  356,000
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 to  India  for  relief  operations  ie,  Bihar;
 and,

 (७)  tf  20,  details  thareofh
 The  Minister  of  State  in  the  Minis-

 try  of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Shri
 Annasahib  Shinde):  (a)  and  (७).
 US  AID  have  informed  the  Govt.
 of  India  that  they  are  providing
 various  commodities  for  the
 emergency  feeding  programmes
 organised  in  Bihar  by  CARE  and  cer-
 tain  other  voluntary  agencies.  In  ad-
 dition,  US  Government  are  participa-
 ing  in  a  project  for  the  manufacture
 of  72,000  tonnes  of  Bal  Ahar  (a  high
 protein  food)  for  free  distribution
 umongst  the  vulnerable  sections  of  the
 population  in  Bihar  by  providing
 about  50,000  tonnes  of  corn  meal  and
 nearly  9,000  tonnes  of  salad  oil  free
 of  charge.  About  17,880,  tonnes  of
 groundnut  flour  will  be  arranged  in-
 digenously  for  manufacturing  Bal  Ahar
 and  USAID  have  agreed  to  provide
 milo  or  other  foodgrains  equal  in
 value  to  the  value  of  groundnut  flour
 used  for  the  project.

 The  US  Government  have  also  sup-
 plied  free  of  charge,  spare  parta  worth
 $225,000  for  rigs  operating  in  Bihar  for
 the  drinking  water  programme.  They
 have  also  provided  26  Pedojet  injec-
 tors  and  certain  quantities  of  small-
 pox  vaccine.

 (बिहार  को  चीनी  सप्लाई

 isio.  भी  सिद्धेश्वर  प्रसार  :  क्या
 wre  तथा  क्ष  मंती  यह  बताने  की  कृपा
 करेंगे  कि:

 (क)  जनवरी,  1966  3  झप्रैल,  967
 तक  बिहार  राज्य  को  दी  जाने  बाली  चीनी
 का  कोटा  कितना  था;

 यि)  उपरोक्  भवति  में  बिहार  के
 कितनी  चीती  मांगी  थी;  ौर

 (ग)  मई,  जून  गौर  जुताई  में  प्रति  मार
 कितनी  भौनी  देने  का  विचार  है  ?
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 wre,  gfe,  शानुबाधिक.  विकास
 लगा  सहुकार  भंज्रालय  में  राज्य-मंत्री  (0
 झन्‍्मासाहिब  लिन्दे)  :  (क)

 मीटरी  टन
 प्रतिमास

 अनवरी,  1967  14,025
 फरवरी  1967  i4,928

 att,  1967  11,000

 झप्रैल,  1967  12,000

 (@)  बिटार  सरकार  की  इच्छा  थो
 कि  उसका  मासिक  कोटा  ig.gie  मीटरी
 टन  लगता  रहता  चाहिये  |

 ग)  श्र  राज्यों  की  तरह  विहार  के
 थीनी  के  मासिक  कोटे  में  कटौती  की  गयी  हैं;
 मई  से  झागे  के  महीनों  के  लिये  यह  कोटा,
 9.192  मीटरी  टन  होगा  |  तथापि,  बिहार
 सरकार  के  सुझाव  पर  अक्तूबर  तक  बिहार  के
 लिये  कुल  निर्धारित  मात्रा  में  मासिक  अावण्टन
 निर्धारित  कर  दिये  गये  हैं  .  मई  से  जुलाई  तक
 के  आार्वटनों  के  शांकड़ें  इस  प्रकार  हैं:---

 मोटरी  टन

 मई,  967  12,000

 जून,  3967  g  230

 जुनाई,  987  7,230

 the  Minister  of  Feed  ang  Agriculture
 be  pleased  to  state:

 (a)  the  tote,  number  of  Indien

 i
 i  :
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 ‘was  made  to  get  them  back  to  India;
 and

 &)  if  the  reaction  of  those

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahih  Shinde):  (a)  According  to
 data  in  the  National  Register  of
 Scientific  ang  Technical  Personnel,  29
 persons  with  doctorate  degrees  in
 agriculture  are  working  in  the  field
 of  agricultural]  research  in  U.S.A.  as
 on  ist  January,  1987.

 (b)  The  average  duration  of  their
 stay  is  three  years.  26  of  them  have
 slready  been  offered  posifions  in  the
 Scientists’  Pool.  One  is  not  interest-
 ed  in  the  Pool.  The  cases  of  two
 others  are  under  consideration  for  the
 Pool.

 (९)  It  have  accepted  the  Pool  offer.
 One  had  returned  to  the  country,
 worked  for  some  time  as  a  Pool  Offi-
 cer  and  gone  back.  Replies  are  await-
 ed  from  others.

 Pevelopment  of  Fishing  Industry
 te  Fourth  Plan

 1512,  Shri  Vasudevan  Nair:
 Shri  C,  Janardhanan:
 Shri  ग  C.  Adichan:

 Will  the  Minister  of  Food  and  Agri-
 ecalture  be  pleased  to  state:

 (a)  whether  Government  heve  pre-
 क्दास्ते  any  scheme  for  the  develop-
 ment  of  fishing  industry  on  modern
 basis  during  the  Fourth  Plan;

 (७)  if  so,  the  main  features  thereof;
 ्प्त्द

 (०)  the  estimated  cost  thereof?

 The  Minister  of  State  in  the  Minks-
 try  of  Food,  Agricaiture,  Community
 Development  ang  Co-operation  (Shri
 Annasahib  Shinde):  (a)  Yes,  Sir.  A
 @ruft  plan  has  been  prepared.

 (b)  The  plan  covers  marine  as  well
 as  inland  fisheries.  The  schemes  for
 development  of  marine  fisheries  relate
 mainiy  to  Mechanisation  of  fishing
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 doats,  introduction  of  large  Ashing  tra-
 wiera  and  establishment  of  ice  plants,
 sold  atorage  and  processing  plants.
 The  Pian  also  covers  the  provision  of "
 fiahing  harbours  and  ancillary  facili-
 ties  such  as  refrigerated  road  and  rail
 transport.  Provision  has  also  been
 made  for  research  and  training  in  ope-
 Fation  of  mechanized  boats,  processing
 and  other  allied  subjects.  An  impor-
 tant  feature  of  the  programme  of  de-
 velopment  of  marine  flisheriea  is  ex-
 Ploration  of  deep  sea  fisheries,  The
 inland  fisheries  schemes  cover  recla-
 mation  of  water  areas  for  fish  culture,
 production  and  qistribution  of  fish
 seed,  fish  breeding  by  specialized
 techniques  and  development  of  टन
 @ervoir  fishing.  Provision  has  also
 been  made  for  research  and  training
 in  inland  fisheries.

 (e)  The  estimated  cost  of  the  scheme
 $s  Rs,  3  crores.  The  outlay  may  be
 revised  taking  into  consideration  the
 available  resources.

 Ootmbatore-Attappadi-Mannarkad
 Tribal  Area

 ‘1518,  Shri  A.  K.  Gopalan:
 Shri  है  Ramamurti:
 shri  EK  K.  Nayanar:
 Shri  Umanath:

 ‘Will  the  Minister  of  Transport  and
 Baipping  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  expand  the  Coimbatore-Attappadi-
 Mannerkad  Tribal  area,  Eastern  Ghat
 Road;  and

 ®)  if  so,  the  steps  taken  so  far  in
 the  matter?

 The  Minister  of  Transport  and
 (Dr,  च,  है.  B.  द  Rao):  (a)

 and  (b).  The  Government  of  Kerala
 have  improvement  to  the
 gection  from  KM  0[0  to  52/l  of  the
 Wannarkad-Coimbatore  road  via  At-
 tappadi  and  Chinnathadagam  to  be
 earried  out  during  the  Fourth  Five

 Year  Plan  partly  out  of  the  Central
 Road  Fund  (Ordinary  Reserve).  We
 फरक,  in  this  regard,  collecting  further
 dnformation  from  the  State  Govern-
 waent  with  a  view  to  approve  the  work
 @6t  of  the  Central  Road  Fund  (Ordi-
 wary  Reserve)  on  a  matching  basis.
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 Prices  of  Béible  Olis

 6i6.  Shri  B.  ्,  Sharma:
 pombe

 the
 Minister  of  Feed  and  ह... ह  be
 pleased  to  state:

 (a)  whether  the  prices  of  edible
 oils  have  been  rising  steadily;

 (b)  if  so,  the  reasons  therefor;  and
 (०)  the  steps  taken  to  check  them?

 3  ord

 showing  Economic  Adviser's  Index
 Numbers  of  wholesale  prices  of
 edible  oils  (base  1952-68-100)  during.
 the  period  January,  2985  to  May
 ‘1967,  is  enclosed.  It  will  be  seen
 therefrom  that  the  Index  Number
 ranged  between  254  and  325,  the
 index  for  the  latest  week,  ie.  8tb
 May,  967  being  318,

 (b)  The  main  reason  so  for  the
 high  level  of  prices  of  edible  oils  is
 the  shortfall  in  supplies  of  oilseeds
 und  oils  during  1966-66  and  1986-67,

 (c)  The  steps  taken  to  check  rise
 in  prices  include  tightening  of  bank
 advances  against  oilseeds  and  oils,
 regulating  transactions  In  the  for-
 ward  markets,  restricting  exports  and
 arranging  imports  of  oils  and  dis-
 couraging  the  use  of  edible  oils  for
 industrial  purposes.  Efforts  are  also
 being  made  to  maximise  the  internal
 production  of  oilseeds.

 STATEMENT
 Index  Number  of  Wholesale  Prices  of

 Edible  Oils  (1952-53-100)
 966

 January  253.9
 February  249.2
 March  258.0
 April  275.7
 May  30.5
 June  306.7
 Iuly  309.8
 August  326.4
 September  368.3
 October  204.4
 November  283.7
 December  3
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 ser  32.3 Fanuary
 February  324.1
 March  38.6
 April
 ist  307.6
 Sth  3.2

 ‘18th  376.5
 22nd  316.0
 2%h  349.4
 May

 6th  38.4
 I%h  6.1

 Will  the  Minister  of  Food  ana  Agri-
 eulture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 sugar  quota  of  Bihar  has  been  cut
 fromm  14,000  tonnes  to  11,000  for  the
 month  of  April,  1967;

 (b)  whether  similar  cuts  have  been
 effected  in  the  quotas  of  other  States
 alzo;

 (९)  whether  the  cuts  have  been
 restored  in  May,  2967  and  are  propos-
 ed  to  be  restored  in  June  1967;  and

 (a)  the  State-wise  figures  for  April,
 987  and  the  State-wise  estimates  for
 May  and  June,  19677

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agricaiture,  Community
 Development  aud  Cooperation  (Shri
 Annaahiy  Shinde):  (a)  Yes,  Sir.

 (b)  Wea,  Sir.

 (९)  Bihar’s  quota  was  reduced  to
 &I92  tonnes  with  effect  from  the  23rd

 May,  1967.  Issues  will  be  adjusted  to
 suit  the  Bihar  Government  but  no
 restoration  is  possible  due  to  short
 production.

 (a)  A  statement  showing  monthly
 quota  of  suger  of  each  State  in  April
 and  May  &  June  967  is  laid  on  the
 Tabie  of  the  House.  [Placed  in  Lib-.
 rary.  See  No.  LT-530/67}.

 दिल्ली  में  सड़क  बुचंटनायें

 1516.  थी  फेंकार  साल  बेरथा  :
 शी  ९०  ero  वि्ारथो  :
 की  शारदा  मम्द :.

 क्या  परिजहम  सथा  नौथहन  मंत्री  यह  बताने
 की  कपा  करेंगे  कि  :

 (क)  वर्ष  i965-66  की  तुलना  में
 चब्बं  196667  में  दिल्ली  में  सड़क  दुर्घटनाओं
 में  किसने  व्यक्ति  मारे  गये  तथा  कितने  घायल

 हुए;  शौर

 (@)  इन  दुर्घटताप्रों  को  रोकने  के  लिये
 क्या  कार्यवाही  की  गई  है  ?

 परिवहन  तथा  नौथहन  मंत्री  (ato
 fico  के०  wee  थी  राब)  :  (क)  ॥  अप्रैल,
 966  से  31  मार्च,  967  तक  दिल्‍ली  में

 सड़क  दुर्घटनाओं  में  356  व्यक्ति  भरे  और
 362  घायल  हुए  t  अपैल,  965  से
 34  मां,  966  तक  इसको  तुलना  में  37
 व्यक्ति  मरे  और  399  भायल  हुए

 (a)  दिल्ली  में  दुर्घटनाओों  की  रोकथाम
 के  लिये  निम्त  कार्यवाही  की  गई  है  या  की
 जा  रही  है  —_

 qa)  दिसम्बर,  1962  से  सड़क  सुरक्षा  शिक्षा
 के  लिये  एक  सब-इंस्पेक्टर  की  भ्रधीक्षता
 में  क्रलग  कर्मचारी  रखे  गये  हैं  ।

 (2)  बालकों  तथा  अन्य  सड़क  व्यवहार-
 करत्तादों  में  सड़क  सुरक्षा  पर  इश्तहार
 और  रेखांकन  बांट  गये  हैं  t
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 (3)  विभिन्न  स्क्लों  में  सड़क  सुरक्षा  पर

 फिल्में  हैं

 .(4)  मोटरचालकों  हारा  सावधानी  बरतने  के
 लिये  सड़क  के  किमारे  स्थित  तक  स्कूलों
 के  निकट  चेतावनी  संकेत  पट  सगा
 दयि  गये  हैं

 (3)  उपयुक्त  स्थानों  पर  ह्शूलों  के  निकट
 सड़कें  पार  करने  के  लिये  पैदल  यात्यों
 के  लिए  निशान  लगा  दिये  गये  हैं  ।  इन

 'हथानों  पर  पैदल  यात्रियों  को  आरपार
 जाने  के  लिये  सूचना  देने  वाले  बोई
 लगा  दिये  गये  हैं  t

 (6)  भीड़  भाड़  के  क्षेत्रों  मे ंविशेष  कर  जहां

 स्कूल  हैं  वहां  स्पीड  पर  नियंत्रण  लगा
 दिया  गया  |

 (7)  शिक्षा  संस्थापों  में  नियमित  रूप  से

 सड़क  सुरला  पर  व्याख्यान  और
 मालायात  नियमों  पर  झादेश  दिये
 जाते  हैं।  विद्यार्थियों  के  लाभ  के  लिये

 सड़कों  पर  व्ययहारिक  प्रदर्शन  भी
 दिये  जाते  हैं  ।

 (8)  मैससे  बर्मा  शैल  भायल  स्टोरेज  एन्ड
 डिस्ट्रिब्पूटिंग  कं०  की  सहायता  से
 इरबिम  रोड  नई  दिल्‍ली  में  एक  यातायात
 प्रशिक्षण  पार्क  खोला  गया  है  |  यह
 मार्च  964  से  चल  रहा  है।  सबेरे  के
 समय  निश्चित  कार्यक्रम  के  ध्रनसार
 यातायात  पुलिस  द्वारा  इस  पार्क  में

 स्कूल  बालकों  को  प्रशिक्षण  दिया  जाता

 है।  संध्या  को  विशिष्ट  यस  के  समस्त
 बालकों  के  सिये  पार्क  खोस  दिया
 जाता  &  t

 M9)  बड़ी  सड़कें  चौड़ी  की  जा  रही  हैं  भौर

 जहां  जरूरत  है  बहां  स्वचालित  याता-
 बात  संकेत  लगाये  गये  हैं।  कूछ  सहकों
 पर  साइकिल  पर्थो  की  भी  व्यवस्था

 की  गई  है।  भीड़  के  क्षेत्रों  से  बत  स्टाप,
 इ्टाल,  विफकीवान,  टैक्सी  स्टैंड  इत्यादि

 नहाये  भा  रहे  हैं  t
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 gre  arene,  गई  दिल्ली  में  avy  cyan
 (vere  हेकिय)

 i527.  wt  ver  भोपाल  | , .. ,. अ  :
 क्या  कोस  तथा  कि  मंत्री  मह  बताने की  कृपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  सुपर  बाजा र,
 नई  दिएली  भें  साल  का  ठीक  प्रकार  से  हिसाव
 नहीं  रखा  जाता;

 (=)  यदि  हां,  तो  इसमें  क्या  सुधार
 किये  गये  हैं;  और

 (ग)  सुपर  बाजार  में  की  गई  मांस  की
 पिछली  पड़ताल  का  क्या  परिणाम  मिकला  है  ?

 साथ,  (1  सामुदाकिक  विकास  तथा
 महकार  मंत्रालय  में  ewe.  मंत्री  (भी
 झम्नासाहिय  शिन्दे):  क  धौर  (क्ष).  यह  सच
 नहों  है  कि  सुपर  बाजार  में  माल  का  ठीक
 प्रकार  से  हिसाव  नहीं  गग्ख्ा  जा  रहा  है।  सथापि,
 शारी  दैनिक  बिक्री  होने  के  कारण  कुछ
 प्रसंगतियां  हुई  होंगी  ।  सुपर  बाजार  मशीन-
 गणना  की  प्रणाली  से  हिसाव-किताब  रखने  के

 लिए  पर्याप्स  सावधानी  बरत  रहा  है

 (ग)  माल  की  पिछली  पड़ताल
 दिसस्यर,  .966  में  की  गई  थी  लेकिन  इसके
 परिणामों  को  प्रबन्धक  मण्डल  ने  स्वीकार
 नहीं  किया  था,  क्योंकि  बही-खाते  में  दिखाये  गये
 माल  की  प्रपेक्षा  पड़ा  हुआ  स्टाक  बिक  था

 माल  की  नये  सिरे  से  पढ़ताल  की  जा  रही  है
 शौर  यह  कार्य  30  जून,  967  को  पूरा  हो
 जागेगा  |

 सुपर  बाजार,  गई  दिल्‍ली  में  ह... द
 अधिकारी

 iSia.  जी  राज  धोषाल  areal:
 क्या  खास  तथा  हथि  मंत्री  यह  बताने  की  कपा
 करेंगे  कि  :

 (क)  सुपर  बाजार,  गईं  दिल्‍ली  में  कितके
 ह ; 6  भ्रध्िकारी  हैं;
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 (@)  क्रय  धधिकारी  का  वेतनमान
 क्या  है  तथा  उनमें  से  ब्रत्पेक  ह कितने  विभागों  के
 लिये  माल  कय  करता  है;  शौर

 (ग)  माल  क्रप  करने  के  बारे  में  उनका
 पिछला  प्रनुभव  क्‍या  है  तथा  उनको  भर्ती
 करने  का  तरीका  क्‍या  है  ?

 खास,  कृषि,  सामुदाथिक  विकास  तका

 सहकार  मंत्रालय  में  राज्य-पंत्री  (जी  भ्रग्भासाहिब
 शिन्दे):  (4%)  प्रौर  प्रलग  से  कय  प्रधिकारी

 नहीं  हैं  ।  विभाग  प्रबन्धक,  जिसकी  संख्या
 62  है,  महा  प्रबन्धकों  के  मार्गदर्शन  तथा

 पर्यवेक्षण  में  अभ्रपन-अपने  विभागों  में  बेची
 जाने  थाली  वस्तुएं  खरीदते  है  1  विभाग  प्रबन्ध॒कों
 के  पदों  का  बेलनमान  २०  650—50—
 11008  ।

 (ग)  विभाग  प्रबन्धकों  की  भर्ती  सुपर
 बाजार,  नई  दिल्‍ली  के  प्रबन्धक  मण्डल  द्वारा
 स्थापित  की  गई  चयन  समिति  ने  उनके  पृ
 धनु भव  लया  ठयापारिक  मंल  के  कठ-विक्रय
 सम्बस्धी  ज्ञान  के  झाधघार  पर  की  थी  |

 The  Minister  of  State  ७  the  Misnis-
 ह. अ  of  Feed,  Agriculture,  Commanity

 Developmen  ang  Coepersticn  (Shri

 —  Sbinfe):  (a)  and  (b),  Yes,

 3I32

 ह... अ  Wheat  Steck
 Shri  Hakam  Chand  Kachwni:
 कली  Ram  Singh  Ayarwal:
 Ghri  Y.  8,  Kushwah,

 Will  the  Minister  of  Feed  and
 Agriculture  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No.
 78  on  the  28th  March,  967  and  state:

 (a)  whether  Government  are  build-
 ing  a  stock  of  indigenous  wheat  at
 present;

 1.)  ी  so,  when  the  indigenous
 wheat  is  likely  to  be  distributeg  in
 Delhi;  and

 (ce)  the  source  from  which  ft  has
 been  procured?

 The  Minister  of  State  in  the  Minis-
 try  of  Feod.  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Anna--hib  Shinde):  (a)  to  (०),  Gov-
 ernmen:  ‘ntend  to  build  up  some  stock
 of  indige::..4us  wheat  in  Deihi  by  mov-
 ing  wheat  procured  in  Punjab.  As
 soon  as  some  reasonable  =  stock  is
 duilt  up,  distribution  of  indigenous
 wheat  in  Delhi  will  commence.

 किसानों  को  ऋण

 1821.  श्र  Baw  चन्द  कवाय  :
 शो  शॉकार  सिह  :
 को  राम  सिह  अयरवात  :

 भो  बशबन्त  सिह  कुशवाह  :

 क्या  खा  तथा  कृषि  मंदी  यह  बताने  को

 कृपा  करेंगे  कि  :

 (क)  उस  योजता  का  ब्योरा  क्या  है
 जिसके  प्न्तर्गत  सरकार  का  विचार  किसानों

 को  एक  करो  स्पए  का  ऋण  देने  का  है;
 दौर

 पख)  इस  ऋण  को  राशि  कब  तक

 वितरित  की  जाने  को  समावना  हैं  ?

 wre,  कृषि,  सामुदाधिक  विकास  तथा

 सहफार  मंत्रालय  मे. राक्य-मंत्री  (भौ



 Kamarakam-Velchoor  Road

 Shri  N.  Sreekantan  Nair:  Will
 the  Minister  of  Transport  and  Shipp-
 ang  be  pleased  to  state:

 (a)  whether  the  Kumarakam-Vel-
 choor  Road  was  included  in  the  Cen-
 tral  Road  Fung  Scheme;

 @)  whether  the  Central  Govern-
 ment  had  sanctioned  two  items  of
 work  on  the  l0th  November,  2958  of
 which  one  has  been  completed;

 (c)  whether  Government  called  for
 and  got  a  revised  estimate  for  the
 Second  item  of  work  at  Rs.  9,44,000/-;
 and

 (d)  if  so,  the  action  taken  thereon?

 The  Minister  of  Transport  and
 Shipping  (Dr.  द  K.  R.  झ,  Bao):  (2)
 Yes,

 oo)  and  (a),  Apparently  the  Hon’able
 is  referring  to  two

 schemes  one  relating  to  road  works
 and  the  other  relating  to  bridges
 which  were  approved  on  the  9th
 November  4958  and  i6th  December
 3960  respectively,  each  at  an  estimate
 cost  of  Rs.  4.00  lakhs.  Some  work
 has.  been  completed  on  each  of  these
 two.echemes.  The  expenditure  incur-
 red  te  Re.  3.07  lakhs,

 Ybe  State  Government  have  now
 intimated  that  an  additional  amount
 ef  Rs.  9.42  lakhs  will  be  required  to
 complete  the  two  schemes  and  have
 sought  epproval  for  the  revision.  The
 ‘matter  is  under  correspondence  with
 the  State  Government,

 Will  the  Minister  of  Feed  anf
 Agriculture  be  pleased  to  state:

 (a)  whether  any  accurate  statistics.
 about  the  increase  ह... ज  the  production
 of  foodgrains  in  the  different  Inten-
 alive  Agriculture  Programme  Districts
 during  the  last  five  years  is  available;
 ang

 (b)  if  a0,  the  total  increase  in  pro-
 duction  in  the  different  districts?

 The  Minister  of  State  in  the  Mintis-
 try  of  Food,  Agricultaral,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shiade):  (a)  Yes  please.

 (b)  The  production  of  foodgrains
 in  the  districts  covered  by  the  inten-
 sive  Agricultural  District  Programme
 has  shown  a  consistently  upward
 trend  during  the  five  years  ‘1961-66,
 except  for  some  declines  due  mainly
 to  drought  and  other  unfavourable
 factors.  A  statement  showing  the
 magnitude  of  increases  in  produc-
 tion  in  different  districts  from  year
 to  year  over  the  average  food  pro-
 duction  during  the  three  years  pro-
 ceeding  the  introduction  of  the  pro-
 gramme  is  laid  on  the  Table  of  the
 House.  {Placed  in  Library.  See  No.
 LT-53/67].

 Subsidy  to  Sugar  Mills
 1524,  Shri  Abdul  Ghani  Dar:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  total  amount  of  subsidy
 given  to  sugar  mills  during  the  last
 three  years;  and

 (b)  the  total  amount  of  cezs  receiv-
 ed  from  sugar  mills  during  the  above
 period?

 bag
 Minister  of  Btate  in  the  Minis-

 try  of  Food,  Agriculture,  Commuaity
 Development  and  Cooperation  (Shrt
 Annasabib  Shinde):  (2)  ह... ह  are
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 arranged  by  the  Government  of
 India;  the  Sugar  for  this  {s  procured
 from  the  mills.  The  mills  are  paid
 contract  price  for  the  raw  sugar
 “purchased  from  them.

 (b)  Cess  (Cane)  is  levied  and  col-
 lected  by  the  State  Governments
 from  factories  in  their  respective
 states,  and  information  in  this  regard
 is  not  available.

 Paradeep  Port

 ‘1585.  Shri  ग  है रह  Deo:
 «  Shri  K.  P.  Singh  Deo:

 Shri  D.  N.  Deb:
 Shri  A.  Dipa:
 Shri  G.  C.  Naik:

 Will  the  Minister  of  Tramsport  and
 ‘Shipping  be  pleased  to  state:

 (a)  whether  he  recently  visited  the
 ‘Paradeep  Port  and  examined  the
 question  of  constructing  @  cargo  berth
 there;  and

 (b)  if  80,  when  the  construction  of
 the  cargo  berth  is  likely  to  be  taken

 up?
 The  Minister  of  Transport  and  Ship-

 ping  (Dr.  V.  K.  R.  च  Rao):  (a)  My
 programme  to  visit  the  Port  during
 April,  ‘1967,  had  to  be  postponed  due
 to  pressing  work  in  Delhi.

 (b)  This  will  be  considered  after
 ‘the  traffic  studies  now  underway  are
 completed.

 Teuriat  Faciiitie:  in  Kewnrak  (Orissa)

 18.  Shri  2.  K.  Dee:
 Shri  KE.  P.  Singh  Deo:
 Sbri  D.  N_  Deb:

 Will  the  Minister  of  Teariam  and
 Civ  Aviation  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 ‘to  improve  Tourist  fecilities  at  Kona-
 ak  है. ज  Orion;

 tb)  tf"  the  details  thereof;  and

 @  when  it  is  ilkely  to  be  execut-
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 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  to
 (eo).  Yes,  Sir.  There  is  a  scheme  to
 develop  Konarak  as  a  seaside  resort
 at  an  estimated  cost  of  Rs.  42.50  lakhs.
 The  details  of  the  schemes  are  being
 worked  out.  It  will  be  executed
 during  the  Fourth  Five  Year  Plan
 period.

 Drought  Prevention  Studies  Board

 ‘1527.  Shri  Sharda  Nand:
 Shri  J.  B.  Singh:
 Shri  Bharat  Singh  Chauhaa:
 Shri  Ranjit  Singh:

 Wi'l  the  Minister  of  Food  and
 Agricalture  be  pleased  to  state:

 (a)  whether  Government  propose
 to  set  up  a  drought  Prevention  Stu-
 dies  Board  keeping  in  view  the  persis-
 tent  drought  in  the  country;

 (b)  if  so,  the  terms  of  reference  and
 the  personnel  of  the  proposed  Board;
 and

 (c)  the  time  by  which  it  is  lkely
 to  start  functioning?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agricuitare,  Community
 Development  and  Cooperation  (Shri
 Annamhib  Shinde):  (a)  No.  The
 question  of  setting  up  suitable
 machinery  to  deal  with  various  as-
 pects  of  drought  has  been  under
 consideration  for  some  time  past.  It
 has  been  decided  to  assign  the  work
 in  this  behalf  to  Units,  specially  ear-
 marked  for  the  purpose,  in  the  Minis-
 try  of  Pood,  Agriculture.  Community
 Development  &  Cooperation  (Depart-
 ment  of  Agriculture),  Ministry  of
 Irrigation  &  Power  and  the  Ministry
 of  Health  &  Family  Planning,  the
 overall  coordination  being  done  by
 the  Department  of  Agriculture.
 Accordingly,  a  special  Cell  in  the
 Department  of  Agriculture  bas  been
 assigned  this  work,

 (७)  and  (c).  The  questions  do  not
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 Tralaing  Centre  for  Forest  lustructors
 in  West  Bengal

 ‘1538.  Dr.  Ranen  Sen:
 Shri  Dhireawar  Ealita:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  start  a  training  centre  for  Forest
 Instructors  in  West  Bengal  with  as-
 sistance  from  the  United  Nations
 Specia]  Fund;

 (b)  if  so,  the  broad  details  thereof;

 (c)  when  the  Centre  is  likely  to  be
 eet  up?

 The  Minister  of  State  in  the  Minis-
 ह ८ 4  of  Food,  Agriculture,  Community
 Development  an@  Cooperation  (Shri
 Annasahib  Shinde):  (a)  to  (c).  The
 Government  of  India  are  operating
 a  Project  for  the  establishment  of
 four  Logging  Training  Centres  with
 assistance  from  U.N.  Special  Fund  in
 four  zones  of  the  country.  The  Log-
 ging  Training  Centre  for  the  Eastern
 Zone  has  been  set  up  at  Sukna  tn
 West  Bengil  at  which  =  tr.ining  is
 being  imparted  in  Bayic  Louging  to
 nomines  of  the  State  Forest  Depart-
 ments  and  Forest  Lessees.

 Marine  Technological  Diploma  Course

 Shri  A,  K.  Gopa’an,
 Shri  F.  Ramamurti:
 Shri  FE.  है,  Nayanar:
 ghri  Umanath:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 .  (a)  whether  Government  has  a
 plan  to  start  a  Marine  Technological
 Diploma  Course  in  Thavanur  Rural
 Fastitute  in  Kerala;

 .  (b)  &  70,  when  it  is  like'y  to  com-
 spence;  and

 e}  whether  Government  propose  to

 +  erga
 this  year  for  the  said

 ii  ?
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 The  Minister  of  State  in  the  Minis.
 tey  of  Food,  Agriculture,  Community:
 Development  asd  Coeperation  (Shri
 Annasahi)  Shinde):  (a)  No,  Sir.

 (b)  and  (९),  Do  not  arise.

 Written  Answers

 Supply  of  Imported  foodgrains  to.
 Rajasthan

 1530,  Shri  R.  K.  Birla:  Will  the
 Minister  of  Food  and  Agriculture  be.
 pleased  to  state:

 (a)  the  quota  of  imported.  food-
 grains  given  to  the  State  of  Rajas-
 than  every  year:

 (8)  the  quantity  of  imported  food-
 grains  given  to  that  State  during  the
 Yast  six  months;  and

 (९)  the  quantity  of  foodgrains  ask-
 ed  by  the  State  Government  during
 the  last  six  months?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shré
 Annasahib  Shinde):  (७  There  is  no.
 fixed  amount  of  quota  of  imported
 focdgrains  fur  uny  State.  The  quan-
 tity  of  jmported  foodgrains  supplied
 to  Rajasthan  during  the  last  3  vears
 Wart  :i—

 (In  ‘000  tonnes)

 3964  493.5
 963  ‘187.1
 966  543.2

 (b>  A  little  over  2  lakh  tonnes
 from  December,  966  to  May,  967.

 fc)  4  lakh  tonnes,

 कठ्जन,  Ministry  of  Tourism  &  C.A.  an@)
 Director-General,  Tourism

 ‘1531,  Shri  George  Fernandes:
 Shri  3.  H.  Patel:
 shri  A.  Sridharan
 Shri  Madba  Limaye:
 Shri  Beal  Bhankey  Sharma
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 Shri  Onkar  Lal  Berwa-
 Meri  Bidheshwar  Prasad:

 Will  the  Minister  of  है... ... ट  काती
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  posts
 of  Director-General  of  Tourism  and
 Secretary  to  his  Ministry  have
 temained  vacant  for  a  long  time;

 (b)  if  80,  the  reasons  therefor;  and

 (ec)  whether  Government  propose
 te  fill  up  these  posts  ang  if  so,  when?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  No,  Sir.  Until  Ist  June  967  the
 Secretary  to  the  Government  of
 India  in  the  Ministry  of  Transport
 and  Shipping  was  also  Secretary  of
 the  Ministry  of  Tourism  and  Civil
 Aviation  and  ex-officio  Director
 General  of  Touri:m.

 (९)  A  separate  Secretary  for  the
 Ministry  of  Tourism  and  Civil  Avia-
 tion  tvok  over  charge  on  Ind  June
 ‘1967.  The  question  of  appointing  «
 full  time  Director  General.  Tourisin
 is  under  consideration.

 Constraction  of  Houses  for  Air  India
 Employees

 1532.  Shri  George  Fernandes:
 Bhri  J.  RA.  Pate):
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  the  procedure  of  giving  con-
 tracts  for  the  construction  of  residen-
 tlal  houses  for  Air  India  Employees;

 <b)  whether  it  is  proposed  to  con-
 struct  houses  costing  Rs.  55  lakhs  for
 the  employees  of  Air  India;  and

 {c)  whether  tenders  have  been
 invited  for  the  purpose?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  (a)  The
 procedure  followed  for  awarding  con-
 trects’  for  construction  of  housing
 quarters  for  Air-India  employees  is
 to  invite  tenders  from  reputed  firms.
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 (b)  It  is  proposed  to  construct  ap-
 proximately  300  quarters  of  different
 sizes  at  an  estimated  cost  of  Rs.  78.00
 lakhs,  approval  for  which  has  already
 been  accorded  by  the  Government,

 (e)  Yes,  Sir.

 Afferetiation  Schemes
 1533.  Shri  5,  R.  Damani:  Wiil  the

 minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  progress  has  been
 made  in  the  afforestation  scheme  in
 the  country  during  the  last  year;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a):  Yes,  Sir.

 tb):  Complete  information  is  nut
 yet  available  from  all  the  States  and
 Union  Territories.  It  is,  ho-vever,
 being  collected  and  will  be  placed  on
 the  Table  of  the  Sabha.

 Famine  Code
 i534.  Shri  P.  Ramamurtl:

 Shri  A.  K.  Gopalan:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:

 (a)  whether  Government  have
 cunsidered  the  implications  of  the
 applicability  of  the  Famine  Code  to
 Bihar,  ot  4

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  to  fulfill  the  requirements
 of  the  Famine  Code?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasshib  Shinde):  (a)  and  (b).  The
 Bihar  Famine  and  Flood  Relief  Code
 3957  has  been  formulated  by  the  State
 Governmen,  and  prescribes  measures
 to  be  taken  by  the  State  Government
 when  distress  is  apprehended  and
 when  it  deepens.  The  declaration  of
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 famine  does  not  imply  the  assumption
 by  Government  of  any  new  respon-
 -siblilities  for  combating  distress,  It
 is  @  recognition  that  the  distress  has

 -assumed  proportions  which  require  a
 widening  of  ameliorative  measures,  a

 ‘more  ample  provision  of  funds  and
 consequantly  more  detailed  and  more

 frequent  reports  on  the  situation.

 A  statement  indicating  the  assis-
 ‘tance  provided  to  Bihar  Government
 to  meet  the  situation  has  been  placed
 on  the  Table  of  the  Sabha  in  reply

 ‘to  parts  (c)  and  (d)  of  Unstaried
 ‘Question  No,  788  on  30-5-67.  The
 ‘Central  Government  will  continue  ‘to
 Provide  all  possible  assistance  to  the

 “State.

 -Alg  from  West  Germany  for  Agri-
 cultural  Development

 1535.  Shri  B,  Barua:  Will  the  Minis-
 ‘ter  of  Foesd  and  Agriculture  be  pleas-
 न्च्ठ  to  state:

 (a)  the  extent  of  aid  received  from

 (a)  So  far  as
 ‘aig  from  West  Germany  in  develop-
 ‘tng  agriculture  in  Mandi  is  concerned,
 “the  total  amount  of  aid  received
 -hitherto  ig  Rs.  50.40  lakhs.

 0b)  The  Mandi  Project  has  been
 extended  to  Kangra  district  of  Hima-

 -@al  Pradesh  and  a  new  Project  has
 “heen  recently  starteg  in  Nilgiris  qis-
 “Griet  of  Madras  State

 Seed  Farms

 MS.  .  ‘rites: .  Will  the
 -  and  Agriculture  be

 whether  Government  have  re-
 iijeinknthdes  we
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 extend  loans  to  private  Arm,  fo  esta-
 blish  Seed  farms  in  India;  and

 (b)  whether  the  terms  on  which  the
 loang  ate  to  be  extended  nave  beam
 examined  by  Government?

 The  Minister  of  State  in  the  Minks-
 try  of  Food,  Agriculture,  Commanily
 Development  ang  Cooperation  (Slerf
 Annasshih  Shinde):  (a)  and  (b)s
 No  Sir.  There  is  no  proposal  for  the
 World  Bank  to  extend  leans  to  pri-
 vate  firms  to  establish  seed  farms,

 विधान  दुर्घटना

 1537,  भी  क  लाख  नुक
 थी रा०  ero  ward  :

 क्या  पर्यटन  wer  अलेतिक  उद्ुयन  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  पिछले  पांच  बों  में  बिमान

 वुघंटनापों  के  परिणामस्वरूप  कितने  व्यक्ति
 मारे  गये;

 (ल)  इसके  क्‍या  कारण  हैं;  और

 (ग)  भविष्य  में  ऐसी  दुर्घटतायें  ने

 होने  देने  के  लिए  क्‍या  कार्यवाही  की  मई  है  ?

 पर्यटन  तथा  झर्सनिक  खद्ुबन  अंची
 (डा०  कर्ण  सिह)

 :  (क)  भोर  (ल)  (i)
 भारत  में  हुई  और  (ij)  भारत  में  रजिस्टहें

 बाययानीं  की  भारत  से  बाहर  हुई  चातक
 बिमान  दुर्घटनाओं  के  संबंध  में  भ्रपेक्षत  सूचना
 देने  वाले  दो  विवरण  सभा  पटल  पर  रखा
 जाता  है  |  [कुरतफालय  में  श्ला  गया  देखिये
 न  LT  532/67]

 (ग)  प्रत्येक  दुर्घटना के  मल्  में,  दुर्घटना
 की  बरहति  के  धनुलार  उचित  जांच  की  जर्सी
 है  शौर  आंच  अधिकारी  की  सिफारिश  @
 isd  पर  उपयस्त  प्रतिकारात्यफ  उप
 किये  जाते  हैं  ।
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 low-price  Consumer  Geeds  in

 Super  Basar,  New  Delhi

 1888,  Shri  BR.  8.  Vidyarthi;  Will  the
 Minister  of  Feod  and  Agriculture  be
 pleased  to  state:

 (a)  whether  #  is  a  fact  that  Super
 Bazer  in  New  Delhi  has  formulatea
 a  scheme  for  the  @foduction  of  low-
 priceg  consumer  goods  in  coliabora-
 tion  with  the  leading  business  con-
 cerns  in  the  near  future;  and

 (b)  if  80,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  ang  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  No

 ir.  The  Super  Bazar,  New  Delhi  has
 not  formulated  any  scheme  for  the
 manufacture  of  low  priced  consumer
 goods  in  collaboration  with  any  busi-
 ness  concern.  It  has  only  made  ar-
 rangements  with  a  Bombay  firm  for

 the  supply  of  medium-wave  transistor
 radios  and  with  another  firm  in  Delhi
 for  the  supply  of  low  priced  pressure
 cookers  az  per  IS.I.  specifications.

 Re-Organitation  of  Delhi  Transport
 Undertaking

 1339.  Shri  D.  C.  Sharma:
 Shri  Shiva  Chandra  Jha:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  there  is  any  plan  to
 re-orgenise  the  Delhi  Transport  Un-
 dertaking  ४20  as  to  make  it  function
 More  usefully  and  effectively,  and

 @)  if  so,  the  details  thereof?

 The  Minister  of  ‘Transport  and
 Shipping  (Dr.  झ  K.  RB.  झ,  Rao):  (a)
 and  (bd).  A  Works  Study  Team,  con-
 sisting  of  the  following  members,  was
 Constituteg  in  December,  1966:—

 1. Sari  R.  S  Krish.

 istration,  Delhi  Chairman
 2  Shri  UL  SS  sShri-

 vastav,  Director  of
 Transport,  Deibi  Member

 Shri  Kk  A.  Khan,
 Additional  General
 Manager  Delhi
 Transport,  Under-
 taking  Member

 (Convenor)

 The  following  are  the  terms  of  re-
 ference  of  the  Works  Study  Team:—

 lL  To  assess  the  road  transport
 requirements  of  the  Union
 territory  of  Delhi  in  view  of
 the  increase  in  traffic,

 2.  To  study  proposals  for  meet-
 ing  road  transport  require-
 ments  of  the  territory  includ-
 ing  the  rura)  areas.

 3.  To  examine  the  expansion
 programme  prepared  by  the
 Delhi  Transport  Undertaking
 for  the  Fourth  Five-Year  Plan
 period.

 4.  To  study  the  relationship  of
 the  present  fare  structure
 with  the  existing  cost  of  ope-
 ration  and  recommend  whe-
 ther  there  is  need  for  the
 review  of  bug  fare  structure
 of  the  Delhi  Transport  Under-
 taking  in  view  of  the  increase
 in  the  cost  of  operation.

 5.  To  examine  and  review  ar-
 rangements  for  prevention  of
 ticketless  travel  and  suggest
 measures  for  increasing  the
 income  of  the  Undertaking.

 6,  To  examine  the  financial  po-
 sition  of  the  Undertaking  with
 particular  reference  to  the
 proper  utilisation  of  loans
 granteg  to  the  Undertaking
 and,  if  necessary,  suggest
 measures  for  remedial  action.

 7.  To  make  such  other  recom
 mendations  as  may  be  ger-
 mane  to  the  issues  under
 consideration.
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 The  Report  of  the  Team  is  expected
 thortly.

 A  decision  has  also  been  taken  that
 the  Delhi  Transport  Undertaking
 should  be  replaced  by  a  statutory
 Road  Transport  Corporation  to  be  set
 up  under  the  Road  Transport  Corpora-
 tions  Act  1950  The  Road  Transport
 Corporations  (Amendments)  Bill,  1966
 was  introduceg  in  the  Lok  Sabha  in
 August,  1966.  With  the  dissolution

 of  the  Third  Lok  Sabha,  the  Bill  has
 lapsed  ang  the  question  of  re-introduc-
 ing  this  Bill  in  Parliament  is  now
 under  consideration.

 Replacement  of  I.A.C.  Viscounts

 1540.  Shri  Mohan  Swarup:
 bri  Yashpal  Singh:

 Shri  Ram  Kishan  Gupta:
 hrimeati  Tarkeshwari  Sinha:

 Shri  Yogendra  Sharma:
 Shri  Chandra  Shekhar  Singh:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  de-
 cision  was  taken  sometime  back  for
 replacing  Viscounts  of  the  Indian
 Airlines  Corporation;

 (b)  if  so,  the  estimated  cost  there-
 of;

 ६९)  whether  it  is  also  a  fact  that
 this  decision  has  now  been  changed;
 and

 (a)  if  so,  the  resson  therefor?

 ‘She  Minister  ef  Tourlam  and  Civil
 Avieten  (Dr.  Karan  Singh):  (a)  to
 (a).  The  question  whether  the  Vis-
 eount  Aircraft  in  the  fleet  of  the  IAC
 aheould  be  replaced  and,  if  so,  by  what
 type  of  sircratt,  is  under  examination.

 at  की  झशलों  के  म्स्थ

 154%  a  मोहन  स्थ॑रूच
 बी  die  -०  शर्मा
 wh  देघराय  बादिल,
 जीमती  wreet  गृक्यी  :
 की  अनन्गाथ  राज  भोशी  :
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 कया  weer  तथा  क्ष  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  सह  सच  है  कि  गेहूं  उगाने
 वाले  राज्यों  को  सरकार  ने  व्रबी  को  फसल
 के  प्रनाज  के  मूल्य  नियत  करने  के  सम्बन्ध
 में  कोई  सिफारिश  की  है  ;

 (ख)  यदि  हां,  तो  क्‍या  सिफारिशें  को

 गई  हैं;  शोर

 (ग)  कया  एस  सम्बन्ध  में  कोई  झन्निम
 निर्णय  किया  गया  है  ?

 wre,  कृषि,  सामदाधिक  विकास  तथा

 सहकार  संग्रालय  में  राज्य  मंत्री  (श्री  cer

 साहिब  शिन्दे)  (क)  से  (7).
 कृषि  मूल्य  झायोग  की
 सिफारिशों  को  ध्यान  में  रखते  हुये  अप्रेल,
 I967  में  हुये  मुख्य  संतियों  के  सम्मेलन  में
 i967—-68  के  सीजन  में  रबी  फसल  के

 अ्रधिप्राप्ति  मूल्यों  पर  विचार  विमने  हुआ  भा  ।
 मम्मेलन  की  सिफारिशों  के  अनुसार  तथा
 संबंधित  राज्य  सरकारों  के  परामर्श  से  गेहूं
 का  जो  प्रध्िप्राप्ति  मूल्य  प्रमुख  रूप  से  गेहूं
 बैदा  करने  वाले  राज्यों  में  निश्चारित  किये  गये

 हैं  वे  गत  बय  को  अपे  धिक  हैं।  प्रमुख
 रूप  से  गेहूं  पैंदा  करने  वाले  राज्यों  में  जो  झति-
 प्राप्ति  मलय  निर्धारित  किये  गये  हैं  वे  इस
 श्रकार  हैं:-  २०  प्रति

 क्थिंटल

 पंजाब  झौर  हरियाणा
 (का  'भौसत)  ।  70—75

 मध्य  प्रदेश  :  mp  «.,  G77
 राणस्थान  =  +  yo |
 उत्तर  जदेश
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 जहां  तक  चने  का  संबंध  है,  भारतीय  लादा
 निगम  राजस्थान,  हरियाणा  शौर  पंजाब  में
 उसकी  अधिप्राप्ति/अरीदारी  उचित  मूल्य  पर
 करेगा  td

 गन्ने  का  सूल्य

 1542.  थनी  मोहन  स्वरूप  :
 शो  मुत्युजंय  प्रसाद  :
 थ्चो  विदधनाथ  पाण्डेय  :

 क्या  खाल  तथा  कृषि  मंती  यह  बताने  की
 ह्पा  करेंगे  किः

 (क)  क्‍या  967-68  के  आगासो
 गन्ना  पेरने  के  मौसम  में  गंश्न  का  प्रति  क्विंटल

 मूल्य  निर्धारित  करने  का  प्रश्न  विचाराधीन
 है;  भोर

 (छा)  यदि  हां,  तो  गगन  का  मूल्य  कब
 तक  निर्धारित  किये  जाने  की  संमावना  है  ?

 wra,  कृषि,  सामुरतिर  विकास  तथा
 सहकार  मंत्रालय  में  राज्य-पंत्रो  (श्री
 झम्नासाहिब  शिन्दे)  :  (क)  शोर

 (@)  सरकार  ने  2  माच,
 I967  को  यह  घोषित  किया  थ।  कि  |  967—
 68  के  मौसम  के  लिये  गन्ने  का  मूल्य  9.  4
 प्रतिशत  या  इसमे  कम  उपलब्धि  पर  रू०

 Ss.  68  प्रति  क्विंटल  होगा  t  ज्यादा  उपलब्धि

 होने  पर  प्रधिक  मूल्य  देने  को  भी  व्यवस्था है  t
 इस  मूल्य  में  वृद्धि  के  बारे  में  श्रध्यावेदन  प्राप्त

 हैये  हैं  7  भामला  विचाराधीन  है  ।  इन  प्रभ्या-
 बेदनों  पर  जल्द  ही  निर्णय  लिया  जाएगा  t

 efe  झनुतम्बाम  कॉंग

 1842.  @  मोहन  कडक  :  क्‍या  खास
 तथा  कृषि  मन्सी  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  देश  में  इत  समय  कितने  कृषि

 प्रमुस्धान  केन्द्र  चल  रहे  हैं;

 (4)  कृषि  मस्तालय हारा  इस  बात  को
 युशिक्चित  करने  के  लिये  क्‍या  कार्यवाही  को
 क  रही  है  कि  इन  केन्दों  में  धन  तसधात  के  हारा

 निकाले  गये  कृषि  के  तरीकों  से  किसानों  को
 जल्दी  से  जल्दी  अ्रबगत  कराया  जाग;  दौर

 (ग)  खेती  को  उन्नत  बनाने  की  दिशा
 में  अनुसन्धान  कार्यों  से  कया  लाभ  पहुंचा  है  ?

 ना,  कृषि,  सामृदायिक  विकास  तथा
 सहकार  संत्रालय  में  राज्य-मंत्री  (श्री
 अन्नासाहिब  जिनवें)  :  (क)  देश  में  लगभग

 540  कृषि  अनुसन्धान  केन्द्र  हैं

 (ख)  अनुसन्धान  प्रयोगशालाओों  तथा
 परीक्षण  केन्द्रों  मे ंविकसित  की  गई  नई  तक-
 नौलोजी  को  खेतों  में  अपनाने  हेतु  विस्तार
 कार्यकर्ताओं  तथा  किसानों  को  नए  तरीकों
 तथा  तकनीकियों  से  अवगत  कराने  के  लिए
 कदम  उठाए  गए  हैं  ।  चेजानिक  उन  राष्ट्रीय
 प्रदर्शोी  में  सहयोग  दे  रहे  हैं  जो  समस्त  देश
 में  किएजा  रहें  हैं  और  जिन  के  द्वारा

 अनुसन्धान  से  मिकाले  गए  परिणामों  को
 किसानों  के  खातों  में  प्रपनाया  जा  रहा  है  t
 इसके  अतिरिक्त  केन्द्रीय  भ्रनुसन्धान  संस्था
 तथा  कृषि  विश्वविद्यालय  नियमित  रूप  से
 “किसानों  के  दिन”  संगटित  करते  हैं  और
 किसानों  के  लिए  प्रशिव्ण  सम्बन्धी  छोटे
 कोर्स  चलाते  हैं  7  यह  कार्यक्रम  घहुत  प्रभाव-
 जाली  सिद्ध  हदो  रहा  है  t

 (ग)  विशेषतया  हाल  के  बर्षों  में  देश
 में  कृषि  उत्पादन  को  उन्नत  करने  में  भारतोन

 बैज्ञानिकों  ने  भसाघारण  उ्रशदान  दिया  है  ।

 मक्की,  ज्वार  और  बाजरा  को  झ्धिक  उपज

 बाली  किस्मो  का  गिकास  और  गेहूं  तथा  चावल

 की  ष,  लान-लोजिंग  किस्म  देश  में  महत्वपूर्ण
 सिद्ध  हो  रही  है  इन  नई  किस्मों  तथा  संकरज

 रा  हो  ो  हमारे  किसानों  तथा  लेती  को

 अधिक  उन्नत  बनाने  में  महत्व  रखते  हैं  भात्म-

 निर्भर  होने  के  लिए  अण्क  उपज  वालो

 किस्म  कार्यक्रम  को  चलागा  झब  सम्भव  हो
 सका  है  ।
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 Gly  Lions

 6H.  Shri  Virendrakumar  Shah:
 अता  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 population  of  Gir  Lions,  which  ts  a
 great  attraction  to  the  foreign  tourists,
 ig  fast  diminishing;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  the  steps  taken  by  Government
 to  maintain  the  population  of  Gir
 Lions?

 The  Minister  of  State  in  the  Minis-
 tery  of  Food,  Agriculture,  Community
 Development  ang  Cooperation  (Shri
 Annasahi}  Shinde):  (a)  No,  Sir.  It
 is  not  a  fact  that  the  population  cf
 Gir  Lions  is  fast  diminshing.

 (b)  Does  not  arise.

 (९)  The  State  Government  of  Guj-
 arag  have  taken  the  following  steps
 in  this  regard:—

 Ui)  An  area  of  about  1,26,501
 hectares  (3,12,459.11  acres)  of
 the  Gir  forests  is  a  Wild  Life
 Sanctuary  ‘from  ‘18-9. 1065,

 (ii)  The  shooting  of  all  the  species
 ig  prohibited  in  the  Sanctuary
 area.

 (iti)  In  order  to  discourage  the
 poisoning  of  lions  by  local
 cattle  owners,  whose,  cattle
 are  occasionally  killed  by  the
 lions,  the  State  Government
 have  under  the  rules  provided
 for  the  payment  of  compen-
 sation  to  persons  wh0se  cattle
 are  so  killed.

 JUNE  6,  1067
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 (०)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  Touriam  ané  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b),  No  such  proposal  has  been  re-
 ceived  recently.  However,  a  request
 from  Shri  Nanji  Kalidas  of  Porbunder
 to  assist  in  the  issue  of  an  import
 licence  for  importing  ropeway  ma-
 chiney  to  be  installed  at  Girnar  was
 received  through  the  Government  of
 Gujarat  in  June  1962,

 (c)  Since  the  foreign  exchange  lia-
 bility  of  the  scheme  amounted  to
 about  Rs.  22  lakhs,  it  was  not  found
 possible  to  accede  to  the  request  of
 Shri  Nanji  Kalidas  for  the  issue  of
 an  import  licence.

 Judgment  of  Sapreme  Court  on  Funda-
 mental  Rights

 Will  the  Minister  of  Law  be  pleated
 to  refer  to  the  reply  given  to  Starred
 Question  No.  27  on  the  2ist  March,
 967  and  state:

 (a)  whether  Government  have  vince
 he  judgment  of  the

 Supreme  Court  regérding  Fusée-
 mental  Rights;  and
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 (B)  Jf  so,  the  decision  taken  in  the

 matter?
 The  Deputy  Minister  in  the  Minis-

 try  of  Law  (Shri  DB.  Chavan):  (a)
 and  (b).  The  implications  of  the  Sup-
 reme  Court  judgmen,  are  stil]  under
 active  consideration  of  Government.

 Wigh  Frices  of  Rassian  Tractors
 2547.  Shri  8.  M.  Bamerjee:

 Shri  Madha  Limaye:
 Dy.  Ram  Manohar  (chia:
 Shri  Y.  8,  Keshwab:

 Wl  the  Minister  of  Food  ana
 Agricuttare  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 are  serious  complaints  against  the
 Indian  Engineering  and  Commercial
 Corporation  Pvt.  Ltd.  Bombay,  re-
 garding  the  supply  of  Russian  tractors
 at  high  prices;

 (b)  if  so,  whether  any  complaint
 has  been  lodged  against  this  concern
 by  the  Madhya  Pradesh  Government;
 and

 (९)  if  ~,  the  steps  taken  by  Gov-
 ernment  to  inquire  into  these  charges?

 The  Minister  of  State  in  the  Mints-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahibd  Shinde):  (a)  and  (b).  Some
 complaints  have  been  received  from
 the  Government  of  Madhya  Pradesh.

 (ec)  The  State  Trading  Corporation
 is  enquiring  inte  the  matter.

 Develepuaent  of  Rajra  and  Jawar
 varieties  in  Rajasthan

 ima,  Dr.  Karnal  Giagh:
 Shrimait  Nirlep  Kaur:

 Wl  the  Minister  of  Feed  ana  ह
 eulture  be  pleased  to  state:

 (a)  whether  Government  have  any
 है... है  ह.  undertake  research  to
 Gevelop  bujra  and  jawar  varieties
 ‘Which  sre  tolerant  to  saline  water  in
 Rajasthan;  and

 485)  if  eo,  when  these  proposals  are
 Wealy  te  be  put  into  implementation?

 The  Minister  of  Stste  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  ana  Cooperation  (Shri
 Annasahib  Shinde):  (a)  At  present
 Government  have  no  proposal  to
 undertake  research  on  the  production of  Jawar  and  Bajra  varieties  tolerant
 to  same  water  in  Rajasthan,

 (b):  Does  not  arise.

 Central  Arid  206  Research  Institute
 Jodhpear

 1569.  Dr.  Karni  Singh:
 Shrimati  Nirlep  Kaur:

 Will  the  Minister  of  Food  and  Agri-
 catture  be  plsased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Centra!  Arid  Zone  Research  Institute
 at  Jodhpur  propose  to  set  up  a  new
 ‘unit  to  take  up  saline  water  conver-
 sion  into  portable  water;

 (b)  if  so,  the  place  where  the  unit
 Will  be  located:  and

 {e)  the  areas  which  would  be  cover-
 ea  by  this  unit?

 The  Minister  of  State  in  the  Minis
 try  of  Food,  Agriculture,  Community
 Development  ang  Cooperation  (Shri
 Annasahib  Shinde):  (a)  No  Sir.

 (b)  and  (ch,  Do  not  arise.

 Decumentary  Film  of  Places  of
 Tourist  Interest

 1550,  Dr.  Karnj  Singh:
 Shrimati  Nirlep  Kaar:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  Government  have  any
 proposal  to  make  documentary  films
 on  Bikaner,  Jaiselmer  and  Kotah  with
 a  view  to  popularise  these  historical
 cities  as  places  of  tourist  interest  as
 has  been  done  in  the  case  of  Jaipur,
 Udaipur,  Chittorgarh  and  Jodhpur;
 and

 (b)  the  steps  taken  to  promote
 tourism  in  these  areas  which  have  so
 much  to  offer  to  tourists?
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 The  Minister  of  Tourism  and  Civil
 Avistion  (Dr.  Karan  Singh):  (a)  No,
 Sir.  Not  for  the  present.  our  re-
 sourceg  do  not  permit  the  production
 of  tourist  doumentaries  on  each  place
 ef  tourist  interest  in  the  country.

 (b)  A  provision  of  Rs.  30  lakhs  has
 been  made  under  Part  II  of  the  Fourth
 Five  Year  Plan  on  Tourism  for  pro-
 viding  tourist  facilities  in  Rajasthan.
 The  expenditure  on  these  scheme:
 will  be  shared  in  the  ration  of  50:50
 between  the  Central  and  the  State
 Governments.  The  detailed  break-
 down  of  schemes  is  awaited  from  the
 State  Government.

 feet  में  जोनो  की  बेरिपों  का  पकड़ा
 जाना

 1851.  8  जगन्नाथ  राव  जोशी  :
 भी  टुकूम  चन्द  फछबाय  :
 अं;  रामासह  सयरबाल  :
 करी  चदाबन्त  सिह  कुशबाह  :

 क्या  wre  तथा  कृषि  मंत्री  यह  बताने  को

 कपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  एक  अप्रैल,
 2967  को  दिल्‍ली  पुलिस  ने  नये  बाजार  में

 एक  ट्रक  रुहित  55,000  रुपये  की  उत्तर  प्रदेश
 की  बनी  चीनी  की  80  बोरियां  पकड़ी  हैं;

 (ख)  यदि  हां,  तो  यह  चीनी  किस  स्थान
 से  लाई  गई  भी;  शीर

 (गे)  जो  व्यक्ति  इसके  लिए  जिम्मेदार
 से  उनके  विर्द  सरकार  द्वारा  क्या  कार्यवाही
 की  नई  है  ?

 era,  कृषि,  सामूदायिक  विकास  तथा

 रडार  संजालय  में  राज्य  मंत्री  (चची
 अऋष्माशाहिन  िम्बे) :  (क)  जी  हां

 थ)  फाजियाबाद  (उ०  0)  5

 L)  (a)  झत्यावश्यक  बस्तु  अधिनियम,

 3035  (i95s  का  दया)  की  धारा  7  के

 झधीन  पहली  अप्रैल,  2967  को  लाहौरी  गेट
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 थाने  में  दो  मामले,  जिनके  एक ०  ange  cree
 संख्या  r68  तथा  है | ह  है,  बज  कराये  गये
 हैँ।  इस  सिलसिले  में  ह ह  तक  तीन  व्यक्षतषों
 को  गिरफ्तार  किया  गया  है।  इन  मामलों  की
 जांच  हो  रही  है  |

 Replacement  of  LAC.  Visconnt
 Alrcraft  on  major/secemflary  routes

 3582,  Shri  Madhu  Limaye:

 4

 Will  the  Minister  of  । ण्  ह! ह
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  Government  have  taken
 a  final  decision  about  the  replacement
 of  Viscount  aircraft  on  major/second-
 ary  routes;

 (b)  if  ४०,  the  details  thereof;
 (c)  whether  there  was  a  contradic-

 tion  between  the  recommendations  of
 the  Shankar  Team  and  the  Lal  Com-
 mittee’s  Report;

 (d)  if  so,  whether  Government
 propose  to  lay  copies  of  the  two
 Reports  on  the  Table?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Kuafan  Singh):  (a)  and
 (b).  The  question  whether  the  Vis-
 count  aircraft  in  the  fleet  of  the  IAC
 should  be  replaced  and,  if  8०,  by  what
 type  of  aircraft,  is  under  examination.

 (९)  ang  (d)  A  team  of  experts  from
 IAC  had  gone  abroad  to  evaluate  the
 suitability  of  certain  types  of  aircraft.
 Based  on  the  report  of  these  officers
 the  IAC  had  submitted  its  proposals
 which  are  being  examined  along  with
 other  relevant  material  on  the  sub-
 ject.

 अध्य  प्रदेश  में  ह... अ  विकाल  अधिकारी  के
 पद  का  समाय्त  किया  जाना

 i553.  की  'सिद्धेक्यर  see:  a
 wre:  तथा  कृषि  मंत्री  मध्य  प्रदेश  में  खंड  विकास
 झधिकारी  के  पद  को  समाप्त  करने  के  बारे  में
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 4  ate,  2967  के  झतारांकित  प्रश्न  संख्या
 448  के  उत्तर  के  सम्बन्ध  में  यह  बसाने  की
 कपा  करेंगे  कि  :

 (8)  कया  सरकार  ने  इस  बीच  इस
 बारे  में  जानकारी  इकट्ठी  कर  लो  है  कि
 भध्य  प्रदेश  सरकार  द्वारा  खंड  विकास  झ्रष्चि-
 कारी  के  पद  को  समाप्त  करने  का  निर्णय  पूरी
 तरह  से  क्रिपाम्बित  कर  दिया  गया  है  भ्रणवा

 महीं;  और

 (ल)  यदि  हां,  तो  इस  पद  के  समाप्त
 करने  के  क्या  लाभ  निकले  हूँ  ?

 wre,  eft,  सामुदाधिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (श्री
 झम्नासा(हिब  हिने):  (क)  मध्य  प्रदेश  सरकार
 ने  wee  विकास  भ्रधिकारियों  के  पदों  को
 समाप्त  करने  के  फलस्वरूप  खण्ड  सं  गठन  के  लिए
 न्य  भ्रगन्ध  करने  के  बारे  में  विस्तृत  झनुदेश
 केवस  हाल  ही  में  जारी  किये  है  ।

 (ख)  नई  प्रणाली  से  होने  वाले  लाभों  का

 अनुमान  इतनी  जः्दी  नहीं  लगाया  जा  सकता  है।

 Foreign  Tourist
 1534.  Shri  Balraj  Madhek:

 Shri  A,  8,  Vajpayee:
 Will  the  Mimister  of  Teurism  and

 Civil  Aviation  be  pleased  to  state:

 (a)  the  total  number  of  foreign
 tourists  who  visited  India  during
 (1908-67;

 (b)  their  break-up,
 and

 country-wise;

 (ce)  the  foreign  exchange  earned
 through  tourist  traffic  during  the
 above  period?

 The  Minister  of  Deutism  and  Civil
 Aviation  (Dr.  Karan  Gingh):  (a)  The
 tourist  arrival  statistics  are  compiled
 on  the  batis  of  calendar  year.  The
 number  of.  tourists  who  visited  India
 during  the  calendar  year  l966  was
 150,008.

 (b)  A  statement  showing  the  break-
 up  by  countries  of  nationality  for  the
 year  4966  is  placeq  on  the  Table  of
 the  House.  (Placed  in  Library.  See
 No.  LT-533/67].

 (c)  The  estimate  of  foreign  ex-
 change  earning  due  to  tourism  for  tha
 year  966  is  not  yet  available.

 Seviet  Agricultural  Experts
 U585.  Shri  Dattatrayg  Kunte:

 Shri  H,  P.  Chatterjee:
 Shri  8.  C.  Samanta:
 Shrt  Yashpal  Singh:

 Will  the  Minister  of  Food  and  Acri-
 cultare  be  pleased  to  state:

 (a)  whether  the  five  member  team
 of  Soviet  Agricultural  Experts  met
 him  in  March,  967  and  discussed  with

 ae
 the  agricultural  problems  in

 a;

 (b)  if  so,  what  were  the  suggestions
 made  by  them  io  make  India  self-
 sufficient  in  food  in  the  near  future;
 and

 (c)  whether  they  were  invited  to
 visit  this  country  or  they  came  of  thelr
 own  accord?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Cooperation  (Shri  Anna-
 sahib  Shinde):  (a)  Yes  Sir.  But  the
 Team  consisted  of  four  agricultural
 scientists.

 (b)  The  Team  did  not  give  any
 specific  suggestions.  They  observed
 the  research  work  being  conducted
 in  India  in  the  field  of  agriculture
 and  animal  husbandry  at  some  impor-
 tant  centres  and  exchanged  views
 with  agricultural  scientists.

 (c)  The  visit  of  the  Agricultural
 scientists  arose  out  of  the  discussions
 which  the  then  Minister  of  Food  and
 Agriculture  had  with  the  Minister  of
 Agriculture,  U.S.S.R.  on  the  desira-
 bility  of  exchange  of  visits  between
 agricultural  scientists  of  the  twa
 countries,  during  the  Minister's  visit
 to  Moscow  in  July.  ‘1966.
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 Ban  on  Cow  Slaughter
 1386  Shri  Ram  Kishan  Gupta:

 Shri  Kanwar  Lal  Gupta:
 Shri  BR,  8.  Vidyarthi:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  he  hag  any  discussion
 with  the  Chief  Ministers’  on  the  ques-
 tion  of  ban  on  cow  slaughter  on  the
 गा  and  9th  April,  ‘1967;  and

 (b)  if  a0,  the  result  of  talks  held?
 The  Minister  of  State  in  the  Min-

 istry  of  Food,  Agriculture,  Commu-
 mity  Development  and  Cooperation
 (Shri  Annasabib  Shinde):  (a)  Yes,
 Sir.

 (b)  The  question  of  preparing  suit-
 able  legislation  for  prohibiting  slaugh-
 ter  of  cows  ig  receiving  attention  of
 the  State  Governments  concerned.

 Rice  Supply  to  Centre  by  Orissa
 1537.  Shri  Chintamani  Panigrahi:

 Wilt  the  Minister  of  Food  and  Agri-
 eulture  be  pleased  to  state:

 (a)  whether  Orissa  has  agreed  to
 supply  75,000  tons  of  rice  to  Centre
 for  ‘1967-68  period:

 (b)  whether  Orissa  has  demanded
 wheat  from  the  Centre:

 (c)  if  so,  the  quantum  thereof  and
 the  reaction  of  Government  thereto;
 and

 (6)  the  quantum  of  extra  rice  that
 Orissg  has  agreed  to  supply  in  liew
 ef  more  wheat?

 The  Minister  of  State  in  the  Min-
 Setey  of  Food,  Agriculture,  Commn-
 nity  Development  and  Cooperation
 (Shi  Annasahib  Shinde):  (a)  Yes,

 ‘St.
 wb)  and  (c),  Orissa  wantg  10,500

 Sonties  of  wheat  per  month  excluding
 mille  quota.  They.  were  allotted
 ‘3p0e  tonnes  in  April,  5,500  tonnes  in
 ‘Bay  and  6,800  tonnes  in  June  exelud-
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 ‘Activities  ef  Tourtst  Development
 Corperation  in  Oriem’

 1558.  Shei  Chintamani  Pantgrahi
 ‘Wil  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  the  Tourist  Develop-
 ment  Corporation  have  taken  up  any
 activity  like  provision  of  hotels  and
 other  accommodation  to  tourists  and
 road  transport  facilities  for  tourists
 in  Orissa  by  now:

 (b)  if.so,  the  details  of  such  activi-
 ties  carried  in  Orissa,  the  places
 where  such  facilities  have  been  pro-
 vided  and  the  estimated  expenditure;
 and

 (c)  the  proposed  activities  of  the
 Corporation  in  Orissa  for  1967-687

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  No
 Sir.

 (b)  Does  not  arise.

 (९)  No  plans  have  been  prepared
 yet  by  the  Corporation.  However
 there  are  several  tourist  development
 schemes  in  the  current  year’s  budget
 of  the  State  Government  and  the  Min-
 istry  of  Tourism.

 Agriculturul  Development  Schemes  in
 Ortesa

 1559,  Shri  Chintamanil  Panigrahi:
 Will  the  Minister  of  Foog  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  amount  of  Re.  06
 crores  approved  for  Agricuftural
 Development  Schemes  in  Orissa  for
 1966-67  has  been  fully  utilised;

 (b)  if  not,  the  amount  of  shortfal?
 reported;

 (९)  the  amount  approved  for  agrt-
 cultural  development  schemes  for
 Orissa  for  the  year  ‘1067-68;  and

 (ay  the  details  of  such  schemes  and
 acheme-wise  allotment?

 The  Minister  of  State  m  the  wn



 3159  Written  Answers  JYAISTHA  16,  2889  (SAKA)  Written  Answers  3760

 Qo:  Against  an  outlay  of  Rs.  70
 crores  approved  for  Agricultural

 .Development  Schemes  in  Orissa  for
 the  year  ‘1966-67,  the  State  Govern-
 ment  has  reported  and  estimated  ex-
 penditure  of  Rs.  rs  !G  crores  resulting
 in  a  short-fall  of  Rs.  90  lakhs.

 (ce)  and  (d).  The  al'otment  for  the
 year  1967-68  has  not  been  finalised
 yet,

 Paradeep  Port  Trust

 1560.  Shri  Chintaman!  Panigrahi:
 Sbri  हग,  L.  Barapal:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  the  Paradeep  Port
 Trust  has  been  formed;

 (b)  if  not,  the  reasons  for  the  delay;
 and

 (c)  when  it  will  be  formed?

 The  Minister  of  Transport  and
 Shipping  (Dr.  दै  K.  R.  V.  Bao):  (a)
 No,  Sir.

 (b)  and  (c).  The  Port  of  Paradeep
 was  declared  as  a  Major  Port  in
 April,  966  and  was  thrown  open  to
 sea-going  traffic  in  November,  1966,
 The  question  of  setting  up  8  statutory
 Port  Trust  Board  to  administer  the
 Port  could  only  be  taken  up  there-
 after.  Proposals  to  this  end  have
 been  received  In  March  and  =  are
 under  consideration.

 Price  of  Pepper
 isi.  Shri  x,  M.  Abraham:  Will

 the  Minister  of  ।  and  Agriculture
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  fall  in  the  price  of  pepper;
 and

 (b)  if  so,  the  remedial  measures
 proposed  to  be  taken  in  this  regard?

 selected  markets  in  Kerala  during  the
 period  January  349065  to  May  29687  are
 given  in  the  statement  laid  on  the
 Table  of  House.  (Placed  in  Library
 See  No.  LT-534/67].  It  will  be  seen
 therefrom  that  the  prices  of  pepper.
 which  had  risen  during  the  period
 Apri‘  to  July  १986  showed  a  fall  there-
 after.  The  prices  have  again  started
 rising  from  February  967  and  are
 currently  at  about  the  same  level  as
 those  prevailing  at  this  time  in  965
 and  1066.

 (b)  Does  not  arise.

 कश्ज्यों  फो  प्रति  व्यक्ति  चीनी  के  सप्लाई

 1562.  श्री  Bo  ह  सामग्त  :
 वो  Wo  Fo  कैकस्कू  :
 थी  to  ना०  मसाहतो  :
 थी  जिविब  छुमार  चोधरो  :
 श्री  यह्पास  सिह  :

 क्‍या  खाद्य  तथ।  कृषि  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  प्रत्येक  राज्य  में  प्रति  व्यक्ति
 कितनी  चीनी  दी  जाती  है;  भौर

 (@)  समान  रूप  से  प्रति  व्यक्ति  चीनी
 न  दी  जाने  और  चीनी  की  मात्रा  में  श्रन्तर

 होने  के  क्‍या  कारण  हैं  ?

 खाद,  कृषि,  सामदाधिक  बिकास  तथा

 सहकार  मंत्रालय  में  राज्य-पंत्रो  (भी  प्रन्ना-

 साहिब  शिन्दे) :  (क)  प्रत्येक  राज्य  में  चीनी

 की  प्रति  व्यक्ति  उपलब्धि  बताने  वाला  एक
 विवरण  सभा  पटल  पर  रखा  जाता  है  |

 [पुस्तक लय  %  रखा  शव  ।  दलिए  खरया

 एल  at—s35/6  7]

 (ख)  चीनी  की  खपत  अकेले  जनसंख्या

 पर  निर्भर  नहीं  करती  हैं  a  लोगों  की  भादत,
 झौद्योगिकीकरण,  शहरीकरण  तथा  गुड़  और

 खंडसारी  झादि  जैसे  धन्य  मीठी  वस्तुझों  पर

 निर्भर  करते  हुए  यह  खपत  प्रत्येक  क्षेत्र  में

 भिन्न  भिन्त  होती  है  !

 a  tee
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 Food  Production  in  Himachal  Pradesh
 I368.  Shri  Hem  Raj:

 Shri  Prem  Chand  Verma:
 Will  the  Minister  of  Food  and

 Agriculture  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  Hima-

 chal  Pradesh  Territory  is  deficit  in
 foodgrains  and  there  has  been  failure
 of  crops  due  to  want  of  rains  for  the
 dast  three  years;

 (b)  if  so,  the  quantity  of  foodgrains
 that  were  demanded  by  it  from  the
 Centre;  and

 (ec)  the  quantity  of  foodgrains  sup-
 Plied  by  the  Centre  to  it  after  the
 Creation  of  single  State  Food  Zone
 from  April,  967  onwards  till  the  end
 of  May,  1967?

 The  Minister  of  State  in  the  Min-
 istry  of  Food,  Agriculture,  Commu-
 nity  Development  and  Cooperation
 (Shri  Annasahib  Shinde):  (a)  There

 is  no  set  formula  to  determine  whe-
 ther  a  State  is  surplus  or  deficit  in
 foodgrains.  As  such,  it  is  difficult  to
 state  whether  Himachal  Pradesh
 Territory  is  deficient  in  foodgrains.
 There  has  been  deficiency  in  rainfa!)
 in  Himachal  Pradesh  during  the  last
 two  years  and  the  production  of  fuot-
 grains  has  been  less  than  what  it
 ‘Was  in  1964-85.

 (b)  In  April,  1967,  Himachal  Pra-
 desh  Government  §  asked  for  13,771
 tonnes  of  foodgrains  per  month  from
 the  Centre.

 (c)  The  quantity  of  imported  wheat
 despatched  to  Himachal  Pradesh  was
 a  little  less  than  2,000  tonnes  in  April
 and  4,000  tonnes  in  May.  In  addition.
 Punjab  has  offered  to  supply  2,000
 tonnes  each  of  indigenous  wheat  and
 tiee  to  Himacha’  Pradesh,

 Charter  Flights  for  Foreign  Tourists
 1566,  Shri  M.  BR.  Krishna:

 डिबही  C.  Dass:
 Will  the  Minister  of  Tourism  and

 Civil  Aviation  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 chartered  flights  for  foreign  tourists
 ‘had  become  popular;  and
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 (७)  if  so,  the  reasons  for  disconti-
 nuing  them?

 The  Minister  of  Touries  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)
 Destination  charters  of  tourist  groupe
 to  India  started  operating  from  late
 966  after  the  relaxation  of  restric-
 tions  on  them.  This  being  the  first
 year  of  their  operation,  the  idea  of
 charter  flights  is  yet  to  gain  wide
 popularity.

 (b)  They  have  not  been  disconti-
 nued.

 Rain  Prospects
 1565.  Shri  Nitiraj  Singh  Chaudhary:

 Shri  Swell:
 Dr.  Karni  Singh:
 Shrimati  Nirlep  Kaur:
 Shri  Kikar  Singh:
 Shri  Barrow:
 Shri  Kolal  Birua:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  whether  Government  are
 aware  that  American  experts  appre-
 hend  third  year  of  drought  this  year
 in  India  specially  in  Madhya  Pradesh;
 and

 (b)  if  so,  the  steps  proposed  to  be
 taken  for  ensuring  supplies  of  foud-
 grains  and  water  to  such  areas  where
 drought  is  expected?

 The  Minister  of  State  in  the  Min-
 istry  of  Food,  Agriculture,  Comma:
 nity  Development  end  Cooperuticos
 (Shri  Annasahib  Shinde):  (a)  No,

 Sir.

 (b)  Does  not  arise.

 Withdrawal  of  Jeeps  from  N.E.S8.
 Blocks

 1566.  Shri  K.  Lakkappa:  Will  the
 Minister  of  Faog  and  Agriculture
 be  pleased  to  state:

 (a)  whether  proposal  of  the  late
 Prime  Minister  Shri  Lal  Behadur
 Shastri  with  respect  to  the  With-
 drawal  of  jeeps  from  WES.  blocks
 has  been  dropped:  and
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 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  State  in  the  Min-
 ह... ८ 4  of  Feod,  Agriculture,  Commu-
 aity  Development  and  Cooperation
 (Shri  Annamhib  Shinde):  (a)  and
 (b).  Following  the  debate,  arising  out
 of  a  resolution  moved  by  a  Member
 in  the  3rd  Lok  Sabha,  on  llth
 December  1964,  and  subsequent  meet-
 ing  which  the  then  Minister  of  Com-
 munity  Development  and  Cooperation
 had  on  Sth  March,  965  with  the  re-
 cwesentatives  of  various  political
 parties  in  Parliament,  the  proposal  for
 complete  withdrawal  of  jeeps  from
 the  Community  Development  Blocks
 was  dropped.  Instead,  instructions
 were  issued  to  the  State  Governments
 for  complete  withdrawal  of  the  jeeps
 from  the  Blocks  during  the  period  of
 elections,  commencing  from  the  date
 of  nomination  till  the  date  of  polling,
 and  also  for  framing  a  set  of  rules
 governing  the  use  of  jeeps  in  normal
 times.  These  suggestions  have  been
 implemented  by  the  State  Govern-
 ments.

 Rise  in  Prices  of  Certain  Commodities
 in  West  Bengal

 1567,  Shri  Samar  Guha:  Will  the
 Minister  of  Food  and  Agriculture  }e
 pleased  to  state:

 (a)  whether  Government  are
 aware  that  prices  of  potatoes.
 mustard  oil,  ptlses,  etc.  have
 suddenly  shot  up  in  West  Bengal;

 (b>)  whether  Government  are  also
 aware  that  these  items  are  imported
 info  West  Bengal  from  other  States
 and  that  some  wholesale  dealers
 have  created  artificial  scarcity  of
 these  commodities;  and

 (९)  if  so,  the  steps  the  Central
 Government  propose  to  take  to  help
 the  West  Bengal  Government  in
 getting  the  above  food  items  from
 Other  states  at  reasonable  prices?

 The  Minister  of  State  in  the  Min-
 istry  ef  Heed,  Agricultare,  Commu-
 nity  ह  ang  Cooperation
 (Shri  Annasshih  Shinde);  (a)  There

 has  been  a  rise  in  the  wholesale
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 prices  of  mustard  oi]  since  April  967
 and  those  of  pulses  and  potatoes  since
 February  967  in  the  Calcutta  market,

 (9)  and  (ce).  The  problemg  of  the
 three  commodities  are  different,  West
 Bengal  produced  a  good  crop  of
 Potatoes  this  year;  and,  in  addition,
 the  potato  production  in  Uttar  Pra-
 desh  and  Punjab,  which  are  also
 markets  fram  which  West  Bengal  ge!s
 potatoes,  was  good.  There  is  no  da‘a
 as  to  the  relative  influence  of  the  in-
 ternal  crop  and  the  external  crop  on
 the  price  situation  in  West  Bengal.  In
 mustard,  West  Bengal  imports  mus-
 tard  on  a  large  scale  from  various
 parts  of  the  country  and  controls  the
 bulk  of  the  mustard  oil  trade  cf
 several  States  through  the  milling  in-
 dustry  in  West  Bengal.  Here  relative
 contribution  of  the  mustard  produc-
 tion  centres  and  the  milling  trade  in
 the  price  factor  is  not  quite  clear.
 West  Bengal  is  a  net  importer  of
 pulses.  The  pulse  crop,  this  year,  has
 been  on  the  whole  poor.  None  of
 these  three  commodities  are  under
 any  control,  at  present.  except  that
 movement  of  potatoes  from  Bihar  is
 banned  due  to  scarcity  conditions  in
 that  State.

 Credit  Agricultural  Corporation

 1568.  Shri  Randhir  Singh:  Wi!)  the
 Minister  of  Food  and  Agriculture  bo
 pleased  to  state:

 ia)  whether  the  scheme  for  setting
 up  Agricultural  Credit  Corporations
 in  the  States  has  been  finalised;

 (b)  if  so,  the  details  thereof:  and

 (९)  ह्  not.  the  reasons  for  the
 delay”

 The  Minister  of  State  in  the  Min-
 istry  of  Food,  Agrirultare,  Commu-
 nity  Development  and  Cooperation
 (Shri  Annasahib  Shinde):  (a)  it  ha:
 beer,  decided  to  undertake  enabdlin<
 legis'ation  for  setting  up  agricultural
 credit  corporation  in  the  States  of
 Assam,  West  Bengal,  Bihar.  Orissa
 and  Rajasthan  and  the  Union  Terri-
 tories  of  Manipur  and  Tripura.
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 (b)  and  (e).  Details  of  the  legis-
 lation  are  being  worked  out,  and  a
 Bill  will  be  introduced  in  Parliament
 as  soon  as  possible,

 Development  of  Minor  Pofts  in  Kerala

 1569,  Sbri  E.  K.  Nayanar:  Wil!  the
 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 (a)  the  schemes  sanctioned  for  the
 development  of  Minor  Ports  in  Kerala
 during  the  First,  Second  and  Third
 Plan  periods;  and

 (b)  the  amount  spent  by  the  Cen-
 tral  Government  for  the  minor  ports
 developmental  schemes  in  Kerala
 during  the  Three  Plan  periods?

 The  Minister  of  Transport  and
 Shipping  (Dr.  झ,  K.  R.  V.  Rav):  (a)
 The  schemes  sanctioned  in  the  First,
 Second  and  Third  Plan  periods  are
 given  in  the  Annexure.  Laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  See  No.  LT-536/67}.

 (b)  The  following  amounts  were
 given  by  the  Central  Government  to
 the  Government  of  Kerala  by  way  of
 loans:

 Rs.  2.26  lakhs
 P...7.06  bakhs
 Rs.  79.44  lakhs

 इट  Plan  Period
 Second  Pian  Pevioi
 Third  Plan  Period

 Dues  to  Farmers  from  Sugar
 Factories

 iste.  Shri  Rane:
 Shri  Sidheshwar  Prasad:
 Shri  Mohan  Swarup:
 Shri  Mritunjaya  Prasad:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  many
 sugar  factories  have  not  so  far  paid
 to  the  sugarcane  growers  the  prices
 of  the  sugarcane  supplied  by  them
 during  the  years  1964-65,  1965-66  and
 1968-67;

 (bh)  if  so,  the  total  arrears  for  these
 years,  State-wise;  and

 (ce)  the  steps  Government  propose
 to  take  so  that  the  cane-growers  are
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 immediately  paid  the  price  of  sugar-
 cane  supplied  to  the  sugar  factories?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  (Shri
 Annasahib  Shinde):  (a)  and  (b).  A
 statement  giving  the  state-wise  posi-
 tion  of  arrears  of  cane  price  for  1966-
 67,  1965-66  and  1964-65  seasons,  is
 laid  on  the  Table  of  the  House.  [Plac-
 cd  wm  Library.  See  No,  LT-537/67].

 (c)  State  Governments  have  been
 asked  to  {ake  steps  to  ensure  early
 payment  of  arrears  of  sugarcane  price
 by  the  factories,

 Fokker  Friendship  Service  to  Imphal
 1572.  Shrimati  Jyotsna  Chanda:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  Government  propose
 to  extend  the  Fokker  Friendship  Ser-
 vice  to  Imphal  in  the  near  future;

 (७)  if  so,  the  steps  taken  to  develop
 the  Imphal  Airport;  and

 (c)  if  the  reply  to  part  (a)  above
 be  in  the  negative,  the  reasons  there-
 for?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  to
 (c),  At  present  the  runway  at
 Imphal  (Tuliha))  is  fit  only  for  Dakota
 operations  and  IAC  is  operating  a
 Gaily  DC-3  Service.  The  aerodrome  is
 being  developeg  for  bigger  aircraft
 and  when  that  is  cmpleted  the  ques-
 tion  of  operating  service  to  Imphal
 with  Friendship  aircraft  will  be  ex-
 amined.

 “Nehru  Lokas”
 ‘1ST2.  Shri  Baburac  Patel:

 Shri  Yashpa]  Singh
 Shri  8.  C.  Samants:

 Will  the  Minister  of  Tourtem  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  are  planning  to  spend  Ra.  25
 lakhs  for  an  Indian  Disneytend  call-
 ed  “Nehru  Lokas”  et  the  foot  of  the
 Chamundi  Ril}  in  Mysore;
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 (०)  the  number  of  such  “Nehru
 Lokas”  planned  in  the  Fourth  Five
 Year  Plan  and  the  places  where  they
 are  likely  to  be  located;

 (e)  the  total  budget  provided  for
 such  “Nehru  Lokas”  in  the  Fourth
 Five  Year  Plan;

 (8)  the  amount  of  foreign  exchange
 that  will  be  needed  for  the  construc-
 tion  of  the  various  “Nehru  Lokas”;
 and

 (e)  the  benefit  which  the  common
 man  in  the  country  {fs  expected  to  get
 from  these?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Kanin  Sing):  (a)

 Yes,  Sir.

 (b)  and  (९).  Only  one  ‘Nehru  Loka’
 has  been  planned  at  the  foot  of  Cha-
 mundi  Hill  at  Mysore.  Its  estimated
 cost  is  Rs,  25  lakhs.

 (d)  As  details  have  yet  to  be  wurk-
 ed  out,  foreign  exchange  component  of
 the  scheme  has  not  been  determined.

 (d)  The  facilities  envisaged  will  be
 both  educational  and  recreational  in
 character.

 Use  of  Anti-biotics  on  Cows

 1573,  Shri  Nitiraj  Singh  Chavdbary:
 Shri  Manibhai  J.  Patel:
 Shri  Ram  Singh  Ayarwal:
 Shri  Lakhan  Lai  Gupta:
 Shri  G.  0.  Dixit:

 Will  the  Minister  of  Food  and  Agri-
 vulture  be  pleased  to  state:

 (a)  whether  anti-biotics  ure  used  by
 the  Veterinary  Departments  for  treat-
 ment  of  cows  suffering  from  Mustitis:
 and

 (b)  if  so,  the  precaution:  which
 have  been  taken  to  ensure  tat  no
 inilk  from  those  cows  jig  Sold  in  the
 Market  till  traces  of  anti-biotics  in
 such  milk  have  been  removed?

 The  Minhter  of  State  in  the  Minis-
 try  of  Feod,  Agticuliure,  Community
 Development  and  Cooperation  (Shri
 Annatehib  Shinde):  (a)  and  (>).  In-

 formation  is  being  collected  from  the
 State  Governments.  It  will  be  placed
 on  the  table  of  the  House  after  it  is
 received.

 Losg  of  Milk  Powder  Supplied  by
 Canadian  Gevt.  in  Transit

 3374,  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Food  and  Agficulture  be
 pleased  to  state:

 (a)  whether  he  has  investigated  in-
 to  the  Canadian  Government’s  com-
 plaint  that  milk  powder  supplied  hy
 it  for  relief  purposes  in  Bihar  js  being
 lost  in  transit;

 {b)  if  so,  the  resulis  of  investiga-
 tion;  and

 (c)  whether  the  Canadian  authori-
 ties  are  also  conducting  an  independ-
 ent  inquiry?

 The  Minisier  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  =  (b),
 The  allegation  about  losses  of  milk
 powder  appearing  in  certain  sections
 of  the  Canadian  press  are  being
 looked  into.  Some  negligible  losses
 in  transit  are  not  unusual  considering
 the  long  haulage  involved  in  =  many
 cases  from  the  ports  to  the  ultimate
 destination.  Details  of  such  losses  in
 transit  are,  however,  being  ascertain-
 ed  from  the  State  Government.

 :¢)  The  Government  have  no  infor-
 mation  about  this.

 Export  of  Sugar

 1575.  Shri  K.  Halder:
 Shri  Chintamani  panigrabl:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  tu  state:

 (a)  whether  it  js  a  fact  that  Gov-
 ernment  have  decided  to  decrease  the

 export  of  sugar  this  vear,

 (७)  whether  Government  gave
 Rs.  20  crores  of  subsidy  to  the  ex-
 porters  of  sugar  and  earned  Rs.  7.8
 crores  as  fordign  exchange;  aut
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 (e)  the  quantity  of  sugar  to  be  ex-
 ported  thig  year?

 The  Minister  of  State  in  the  Min-
 istry  of  Agriculture,  Commanity  De-
 velopment  and  Cooperation  (Shri
 Annasabib  Shinde):  (a)  and  (c).  Yes,
 Sir.  Sugar  exports  during  the  year
 967  will  be  about  2.20  lakhs  tonnes
 as  compared  with  4.4l  lakhh  tonnes
 in  1966.

 (b)  During  the  financial  year  1966-
 67,  Rs.  20  crores  were  spent  on  meet-
 ing  the  loss  on  export  of  4.4  lakhs
 tonnes  of  suar  in  1968.  On  these  ex-
 ports,  the  forcign  exchange  eurnings
 will  be  about  Rs.  8  crores.

 Written  Answer,

 Development  of  Horticulture  in  Orissa

 1576.  Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:
 Shri  K.  Pradhani:
 Shri  Heerji  Bhai;

 Will  the  Minister  of  Food  ana  Agri-
 eulture  be  pleascd  to  state:

 (a)  whether  any  assistance  is  pro-
 posed  to  be  given  to  Orissa  Govern-
 ment  for  the  development  of  Horti-
 culture  in  the  State  during  1967-68;
 and

 (b)  if  a0,  the  details  thereof?
 The  Minister  of  State  in  the  Minis-

 (Shri
 Annasehidb  Shinde):  (a)  and  (b).  The
 Orissa  Government  envisaged  an  out-
 lay  of  Rs,  69-42  lakhs  for  the  develop-
 ment  of  horticulture  in  ‘1967-68  in
 their  Draff  Fourth  Five  Year  Plan
 Information  about  budget  outlay  pro-
 posed  for  the  programme  is  not  avai-
 lable.

 The  Central  financial  assistance  is
 not  sanctioned  or  released  for  indivi-
 dual  schemes  but  only  for  broad
 hende  of  development.  As  such  it  is
 not  possible  to  give  the  figures  of
 Central  assistance  intended  exclusive-
 ly  for  horticulture  schemes.

 Sugareane  Cultivation  in  Orta
 i57?.  Shri  Ramachandra  Ulaka:

 Shri  Diwleshwar  Mees:
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 Shri  Heer}  Bhal:
 Shri  K.  Pradhani:

 Will  the  Minister  of  ।  anf  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have  given
 any  financiat  assistance  to  Orissa  for
 the  development  of  sugarcane  qulti-
 vation  in  that  State  during  (1966-87;
 and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  ef  Food,  Agriculture,  Community
 Develeopmemt  and  Cooperation  (Shri
 Amnasahib  Shinde):  (2)  Yes,  Sir.

 (b)  Sugarcane  Development  Sche-
 mes  of  the  States  ure  included  under
 the  head  “Agricultural  Production”,
 for  which  central  assistance  of  Re.72.3i
 lakh  (Rs.  3.97  lakhs  ag  loan  and

 Rs.  68.34  lakhs  as  grants)  Was  sarc.
 tioned  to  the  State  Government  of
 Orissa  during  1966-67:

 Central  Aid  te  Orisa  for  Animal
 Husbandry

 ‘1378,  Shri  Ramechandra  Ulaka:
 Shri  Dhuleshwar  Meena;
 Shri  K,  Pradhani:
 Shri  Heerji  Bhai:
 Shri  Vishwa  Nath  Pandey:

 Wilt  the  Minister  of  Feod  and  Agri-
 eultare  be  pleased  to  state:

 (ay  the  amount  given  by  the  Cen-
 tral  Government  to  Oriss,  Rajasthan
 and  U.P.,  separately,  for  carrying  out
 programmes  of  (i)  Animal  Husbandry,
 (ii)  Dairying  and  Milk  Supply,  and
 Gii)  Fisheries  in  those  States  during
 ‘1960-67;  and

 (bo)  the  amount  actually  spent  so  far
 on  the  above  schemes  in  those  States
 during  the  above  period?

 The  Minister  of  State  in  the  Minis-
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 Apnatahid  Shinde):  (a)  and  (b).  In-
 formation  about  the  anticipated  ex-
 penditure  is  furnished  by  the  State
 Governments  in  respect  of  each  Head
 of  Development  ang  sanctions  are  also
 farued  according  to  Head  of  Develop-
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 ments
 [Animal

 Husbendry,  Dairying  quarter,  the  final  amount  actually
 end  Supply  Programme  fall  un-  spent  will  be  available  only  at  the
 der  one  Heed  of  Development  ‘and  time  of  final  adjustment  of  Central
 therefore  separate  figures  are  not  avai-  assistance  on  receipt  of  audited  figur-
 Jable.  As  Centra)  Anancial  assistance  es.  Informafion  available  at  present
 is  sanctioned  on  the  basis  of  the  de-  viz.  Central  assistance  sanctioned  dur-
 partmental  figures  of  actual  expendi.  ing  the  year  1966-67  and  the  antici-
 ture  in  the  first  three  quarters  and  pated  expenditure  in  1966-67,  are  given
 anticipated  expenditure  in  the  4th  below:—

 Rupees  in  lakhs
 Name  of  Central  assistance  soncticned  during  Anticipated  expenditure  durirg State  the  year  1966-67,  1966-67,  85  reported  by  the  State

 Governments
 Anima!  Husbandry.  Fisheries  0  eae  माना  मन  न.

 Dairying  &  Milk  Supply  Anima}  Hushen-  Fisker  ८६
 arv.  Dairying  &
 Milk  Supply

 Orissa  55°59  10°  32  88-75  §2°00 Rajasthan  469%  3  38  8K  5575 UP,  196-cg,  4°29  (203°C4  24°93,

 Warehouses  in  States  Rajasthan  and  Uttar  Pradesh  is  as
 1579.  Shri  Ramachandra  Ulaka:  follows:—

 Shri  Dhuleshwar  Meena:
 whack  हि Shri  K.  Pradhani:  Wwe  kee  oT

 Shri  Heerji  Bhai:  State  CWC  SWC  Yotal
 Shri  Vishwa  Nath  Pandey:  ee Will  the  Minister  of  Food  and  Agri;  Dvn

 6  “
 ee

 culture  be  pleased  to  state:  :  a
 an  3  33

 ae 3  5  ४2
 (a)  the  number  of  warehouses  ato  —...—.-..—-—-—-——_-  a

 present  in  Orissa,  Rajasthan  and  U.P.;  (9)  The  locations  of  the  above  ware-
 (b)  the  names  of  places  where  they  houses  of  the  Central  and  State  Ware

 are  located;  and  housing  Corporations  are  furnished  in
 (९)  the  number  of  warehouses  pro-  the  statement  laid  on  the  Table  of  the

 posed  to  be  opened  there  during  1967T-  House.  [Placed  in  Library.  See  No.
 68  and  where  they  will  be  located?  LT-538/67}.

 (c)  Three  warehouses  are  proposed
 The  Minister  of  State  in  the  Minis-  to  be  opened  in  Orissa  and  7  ware-

 try  of  Food,  Agriculture,  Community  pouses  in  UP.  in  1967-68.  No  ware-
 Development  and  Cooperation  (Shri  jouse  is  likely  to  be  opened  in  Rajas-
 Annasahid  Shinde}:  (a)  The  num-  than  during  this  year. ber  of  warehouses  of  the  Central  and

 0 the  concerned  State  Wareshousing  The  warehouses  will  be  located  at
 €orporations  in  the  States  of  Orissa,  the  following  centres:—

 Warehouses  proposed  to  te  opened  by

 State  C.W.C.  Ne.  S.W.C,
 BRirapratappur
 Rampur
 Nimapare
 ‘Tateri  (Meerut)
 Sardhans  (Meerut)
 Bangeraman  (Unsac)
 Kaimganj  (Farrukhabsd'
 Sindheuli  (Sitapur)
 Balamau  (Hardoi)

 Pony 3  Ne

 ed
 we
 7
 og

 oe

 et
 ee
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 Agriculture  Research  Projects  in
 Orissa

 ‘see.  Shri  Ramachandra  Ciaks;
 Shri  Dhuleshwar  meena:
 Shri  K,  Pradhan:
 Shri  Heerjy  Bhal:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  number  of  agricultural  re-
 search  projects  in  progress  at  present
 in  Orissa  and  Rajasthan  States:  and

 (b)  the  total  amount  spent  on  those
 Projects  during  1966-677

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 ‘Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  The

 ‘requisite  information  is  being  collect-
 ted  and  will  be  laid  on  the  Table  of

 tthe  Lok  Sabha  in  due  course.

 Grant  to  Oriasa  for  “Grow  More
 Food”  Campaign

 Shri  Dhuleshwar  Meena:
 Shry  Ramachandra  Ulaka:
 Shr  K.  pradhani:
 Shri  Heerji  Bhai:

 Will  the  Minister  of  Food  and  Agri-
 -eulture  be  pleased  to  state:

 (a)  the  amount  of  grants  given  to
 ‘the  Orissa  and  Rajasthan  States  for
 “Grow  More  Food”  campaign  during
 1966-67;  and

 (b)  the  amount  proposed  to  be  given
 ‘ta  those  States  for  the  purpose  during
 1967-687

 The  Minister  of  State  in  the  Minis-
 ह 4  of  Food,  Agriculture,  Commanity
 ‘Development  ang  Cooperation  (Shri
 Amnasahibd  (a)  Grant
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 given  to  the  States  for  the  Grow  More
 Food  Campaign  is  covered  under  the
 Heads  of  Development—(i)  Agricul-
 tural  Production  (including  Lang  De-
 velopment),  ang  (ii)  Minor  Irrigation,
 Grants  amounting  to  Rs.  98.49  lekhe
 ang  Rs.  28.8  lakhs  have  been  sanc-
 tioned  to  the  Goernments  of  Orissa
 and  Rajasthan  respectively  during
 966.67  for  the  implementation  of
 Schemes  under  the  above  Heads  of
 Development.

 (b)  The  amount  of  Central  financial
 assistance  to  be  allocated  to  the  State
 Governments  during  1967-68  has  not
 been  finalised  so  far.”

 India  Tourism  Development
 Corporation

 1582.  Shrimati  Sharda  Mukerjee:
 Shri  Virendrakumar  Shah:

 Will  the  Minister  of  Tourism  and
 Civiy  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  foreign
 exchange  allocation  has  been  made  to
 the  India  Tourism  Development  Cor-
 poration;  and

 (०)  if  so,  the  quantum  thereof  and
 the  purpose  for  which  it  has  been
 made?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  An  allocation  of  Rs.  38  lakhs  in
 foreign  exchange  has  been  proposed
 foy  the  India  Tourism  Development
 Corporation  for  the  year  1907-68.  For-
 mal  allocation  order  will  issue  after
 proposal  has  been  accepted  by  Govern-
 ment.  Thig  is  proposeg  to  be  utilized
 for  the  following  purposes—

 i.  Forcign  components  required  for  construction  of
 hotels  in  the  public  sector,  such  as  air  conditioning
 units,  kitchen  and  laundry  equipment,  lifts  etc
 Production  of  tourist  literature-Import  of  art  papers,
 films,  photo  equipment,  printing  of  picture  postcards

 3.  Operation  of  tourist  transpori
 Import  of  air-conditioning  units

 4  Mounting  of  Son-et-Lumiere  spectacles—Import  of
 equipment  for  two  shows

 Rs.  20  lakhs

 Rs.  86  lakhs
 in  public  sector-

 Rs.  4  lakhs

 Rs.  6  lakhs

 Total:  Rs.  38  lakhs
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 Area  ander  Fruit  Crops

 1ses,  Shri  Rane:  Will  the  Minister
 of  Food  and@  Agriculture  be  pleased  to
 state:

 (a)  the  total  area  under  fruit  crops
 in  India;  and

 (b)  the  total  annual  production  of
 fruits?

 The  Minister  of  State  in  the  Minls-
 try  of  Food,  Agriculture,  Community
 Developmént  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  No
 regular  all  India  estimates  are  at
 present  prepared  in  respect  of  the
 various  fruit  crops.  However,  accord-
 ing  to  the  latest  land  utilization  data
 for  the  year  1963-64,  the  total  area
 under  fruit  crops  was  placed  at  4305
 thousand  hectares.  Besides,  ad  hoc
 annual  estimates  of  arca  and  produc-
 tion  for  banana,  papayya  and  cashew-
 nut  are  received  from  the  State  Gov-
 ernments.  The  latest  information  for
 these  three  fruits  rclates  to  the  year
 1964-65.  This  is  indicateq  below:

 Area  Production
 (ooo  Hectares}  (ooo  tannes)

 2670 mn  Banana  295
 2.  Papayya  7  240
 cn  Cashewnut  757  1q4z

 Paddy  Cultivation  in  Laccadives

 se.  Shrimati  Jyotana  Chanda:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  Government  propose  to
 experiment  paddy  cultivation  in
 Laccadives;  and

 (b)  if  so,  when  and  the  incentives
 proposed  to  be  given  to  the  farmers  in
 this  regard?

 The  Minister  of  State  in  the  Minis-

 ernment  do  not-  have  any  such  pro-
 posal  st  present.  —_—s

 @)  Does  ‘not  arise.
 676(Ai)  LS—5.
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 Wheat  and  Sugar  Supply  to  Rajasthan

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  quantity  of  wheat  and
 sugar  allotted  and  actually  supplied
 to  Rajasthan  during  ‘1966-67;  ang

 (b)  the  quantity  of  wheat  and  sugat
 allotted  to  Rajasthan  for  the  first
 quarter  of  1967-687

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community,
 Development  and  Cooperation  (Shri
 Anpasahib  Shinde):  (a)  The  quanti-
 ties  of  imported  wheat  and  sugar  allot-
 ted  and  actually  despatched  or  releas-
 eq  to  Rajasthan  guring  1966-67,  (April-
 March)  were:—

 (in  000  tonnes)

 Allotment  Despatched  or
 Teleased

 WHEAT  355.0  352.8
 SUGAR  0.0  07.8

 es  en  ee  ns
 (b)  The  quantities  of  imported

 wheat  and  sugar  allotted  including
 further  likely  allotment  to  Rajasthan
 for  the  first  quarter  of  1967-68  (April-
 June,  967)  are.—

 जन

 (In  ’000  tonnes)

 Grain  Allotment

 WHEAT  7.5
 SUGAR  8.7

 Agriculture-oriented  Education

 1586.  Shri  Dhuleshwar  Meena:
 Shri  Ramachandra  Ulaka:

 Wilt  the  Minister  of  Food  and  Agrt-
 oulture  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No.
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 480  om  the  &h  April,  3067  on  Agricui-
 Cure-oriented  Education  and  state:

 (a)  whether  the  results  of  the  deli-

 ध मग  Bhindes):  (a)  The  delibera-
 tiong  of  the  Working  Group  have  not
 bewn  received  so  far,  Their  final
 recommendations  are  therefore  await-
 ed;

 (a)  whether  any  final  decision  has
 Deen  taken  to  expand  the  Hindustan

 Visakhapetnam  for  in-

 four  to  six  ships  per  year;  and

 ()  if  so,  the  main  features  thereof?

 The  Minister  of  Trangport  and  Ship-
 ping  (Dr.  V.  के.  B.  द  Rao):  (a)  No,
 Sir.  it  is  necessary  to  hold  further
 investigations  before  &  final  view  can
 be  taken.
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 (b)  it  so,  the  nature  of  the  decision
 talent

 The  Minister  of  Transport  aug  ghip-
 ping  (Dr.  V.  K.  zB  V.  Noa):  (०)  ह. ह
 (b).  No,  Sir.  The  matter  is  stil)  under

 consideration.

 Will  the  Minister  of  Feed  an@  Agri-
 culture  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  469  on  the  4th  April,  967  and
 state:

 (a)  whether  the  question  of  import-
 ing  the  balance  of  6,000  tractors  from
 USSR.  has  since  been  considered;
 and

 (b)  if  so,  the  number  of  tractors
 imported  so  far?

 Annasahib  Shinde):  (a)  The  question
 of  import  of  8,000  tractors  is  under
 consideration.

 (७)  Does  not  arise.

 Wil)  the  Minister  of  Feed  ané
 Agriculture  be  pleased  to  state:

 (a)  the  number  of  primary  market-
 ing  societies  proposed  to  be  set  up  in
 the  country  during  1007-68;  and

 (b)  the  details  thereof?

 ह 2  ह अ  चकवी,  Agriculture,  Coummaliz,
 Development  ang  Oseperation
 Annasahib  Shinde):  (a)  36.

 (b)  A  statement  fs  laig  on  the
 Table  of  the  House.  [Placed  in  ह.
 ह  See  No,  LiT-580/67}.
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 Smapor,  of  Rice  Mill  Machinery  from
 Japan

 1591.  Shri  Jaganpath  Bao  Joshi:

 (b)  No,  Sir.  Purchases  were  made
 at  the  lowest  quotation.

 (९)  Does  not  arise.

 Will  the  Minister  of  Food  and  हगा
 eulture  be  pleased  to  state:

 (a)  the  reasons  for  the  import  of
 rice  mill  machinery  from  Japan  when
 the  same  js  available  in  this  country;

 (bd)  whether  it  is  a  fact  that  in  im-
 porting  foreign  machinery,  Govern-
 ment  had  to  incur  a  loes  of  rupees  one
 crore  and  sixty  five  lakhs;  and

 (c)  if  80,  whether  Government  pro-
 pose  to  stop  such  imports?

 The  Minister  of  State  in  the  Minie-
 १  try  of  Food,

 Annambib  Shinde):  (a)  The  type  of  Developmsent

 modern  rice  milling  equipment  im-
 porteg  from  Japan  is  at  present  not
 available  in  the  country,

 CNLICRY.  Ai@  for  Bihar  Relief

 1592,  Shri  BR.  K.  Sinha:
 Shrimati  Sharda  Makerjes:
 Shri  Y.  A.  Prasad:

 चा  the  Minister  of  Food  and  Agri-
 eultare  be  pleased  to  state:

 (a)  whether  the  UN.LCEF.  have
 given  any  assistance  for  the  drought
 stricken  people  of  Bihar;  and

 (b)  if  so,  the  quantum  and  manner
 of  such  aid  given  80  far?

 The  Minister  ef  State  in  the  Mink

 and  Cooperation  (Shri
 Avnasahih  Shinde):  (a)  Yes,  Sir.

 (b)  U.N.LCEF.  ald  to  Bibar  has
 been  as  follows:

 Commodity  Quantity/value  Remarks

 (i)  Skim  Milk  Powder  ३०9  tonnes

 (ii)  Corn  Soys  Milk  3445  tonnes

 (४४)  Rew  Material  for  production  of

 (av)  Drugs  and  pharmaccuticals
 (v)  Drugs  and  diet  supplement  sets

 (vi)  Vehicles
 (vii)  Motor  Cvcles

 {wili)

 Donstions  ाा  of  Multi- द!  गम  comin  aD
 _ द्धकाबाहक,  Baby-food,
 powders  etc.

 (a)  5°t  million  doves  of  cholera  vaccine
 (७)  6-6  doses of  TAB

 vaccine.
 Value  Rs.  2°57  takbs

 १063  Nos.
 48  Nos.
 327  Nos.

 2  Nos.
 $  Nos.
 $  Nos.
 70  Nos.
 t33  Nos.

 ‘Value  Ra  .35°23  lakhs
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 Cooperative  Sugar  Mills  at  Aska  in
 Oriana

 1583,  Shri  Chintamani  है... ि
 अा  the  Minister  of  Feoodg  and  Agri~
 eulture  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  co-operative  sugar  mills  at
 Aska  in  Orissa  is  facing  closure;

 (b)  if  so,  whether  Government
 have  enquired  into  the  matter;

 (e)  the  reasons  of  its  impending
 closure;  and

 (d)  the  steps  which  are  being  taken
 to  remove  its  difficulties?

 ‘The  Minister  of  State  in  the  Minks-

 Annasahib  Shinde):  (a)  According  to
 information  received  from  State  Gov-
 ernment,  the  Aska  Cooperative  Sugar
 Industries  Ltd.  is  not  facing  closure.

 (७)  to  (d).  Do  not  arise.

 em  ड्रंक्टरों  का  भावात

 1594.  ही  यदाबन्त सिह कुशवाह सिह  कुशवाह  :  क्‍या
 ee  तथा  कृषि  मंत्री  यह  बताने  को  कृपा
 करेंगे कि  :

 (क)  देश  में  कृषि  के  लिये  कितने
 डी०  टी०  ह हैं ३  बी०  रुसी  ट्रेक्‍्टर  ह. थ  तंक
 आयात  किये  गये  हैं;

 (ल)  ये  ट्रैक्टर  किन-किन  राज्यों  को
 सप्लाई  किये  गये  ये  तथा  प्रत्येक  राज्य  को
 किसने-कितन े;

 (म])  कितने  ट्रैक्टर  खराब  हो  गये  हैं;
 धौर

 (थ)  उनके  पुर्जे  देश  में  ही  उपसब्ध
 ' छाने  के  लिये  सरकार  ने  क्‍या  व्यवस्था

 tT
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 ere,  ef,  सामुदायिक  विकास  का

 सहकार  मंत्रालथ  में  राज्य-मंत्री  (जी  wer

 साहिब  जिने)  :  (क)  i958  से  i966  की
 अवधि  में  7106  fro  टी०  १4  ate  ट्रैक्टर
 भ्राभात  किये  गये  ।

 (छ)  ट्ैकटरों  का  राज्यवार  वितरण
 उपलब्ध  नहीं  है।  फिर  भी  क्षेत्र-बार  वितरण
 निम्न  प्रकार  है  —

 राजस्थान,  पंजाब,  उत्तर  भ्रदेश,
 जम्मू  और  काश्मीर  तथा  हिसा-
 चल  प्रदेश  3460

 मध्य  प्रदेश,  गृजरात,  महाराष्ट्र,
 मैसुर  तथा  गोवा  2099

 यान्  प्रदेश,  ्ासाम,  उड़ीसा,
 पश्चिमी  बंगाल,  बिहार,  तिपुरा
 तथा  मनीपुर  2१60

 मद्रास,  पाण्डीचरी  तथा  केरल...  387

 7706

 (ग)  ठीक  संख्या  ज्ञात  नहीं  है।  इसके
 अतिरिक्त  संख्या  स्थिर  नही  रह  सकती  क्योंकि

 कुछ  ट्रैक्टर  ठीक  हो  रहे  हैं  भौर  कुछ  खराब
 हो  रहे  हैं

 (घ)  (2)  ैक्टरों  के  मूल्य  का  5
 प्रतिशत  के  बराबर  फालतू  पूर्जे  ट्रैक्टर  के
 साथ  आयात  किये  जाते  हैं

 (2)  दैक्टरों  के  ाषात  कर्ताडों को को  तवर्च
 लाइसैन्स  भी  दियि  जाते  हैं  ताकि  ये
 पपने  द्राहकों  की  झ्रावश्यकताओों  को

 पूरा  कर  सकें

 (3)  यदि  झायात  कर्ताओं  के  पास  सावश्यक

 मयों  उपलब्ध  नहीं  हैं  हो  डैस्टरों  के
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 ढूक्टरों  की  शावयवयकता

 i595.  जी  amne  fag  greg  :
 wt  Wo  yo  देसाई  :
 थी  देवकीगंदन  वाटोबिया  :

 क्या  खाद्य  तथा  कृति  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  गत  वर्ष  भारत  में  विदेशों  से  कितने

 ट्रैक्टर,  देशबार,  मंगवाये  गये;

 (ख)  भारत  में  ट्रैक्टरों  ककी  भ्रावश्यकता
 को  पूरा  करने  के  लिये  देश  में  प्रतिवर्ष  किसने

 ट्रैक्टर  बनाने  की  प्रावश्यकता  है;  और

 (ग)  भझभात्मनिर्भर  होने  के  लिए  देश  में

 ड्रैक्टरों  का  निर्माण  करने  के  लिए  क्या  कार्यवाही
 की  गई  है  ?

 wre,  कृणि,  सामृदायिक  ।वकास  तथा

 सहकार  मंत्रालय  में  राज्य-मंत्री  (भो
 साहिब  चिन्वे)  :  (क)  जानकारी  इकट्ठी  की
 जा  रही  है  शौर  मिलते  ही  सभा  पटल  पर  रख
 दी  जायेगी  |

 (ल)  चौथो  योजना  के  शंष  4  वर्षों  में
 कृषि  हेतु  ट्रैक्टरों  को  झ्रावश्यकता  निम्न
 प्रकार  है  —_—

 ट्रैक्टर

 967—68  25,000

 2968-69  30,000

 1969-70  35,000

 1970-72  40,000
 en  ~  न

 (ग)  प्रतिषष  30,०००  द्रंक्‍्टरों  के
 निर्माण  के  लिए  खाइसेन्स  दिये  गये  हैं  t  ट्रैक्टर
 उद्योग  को  प्रायरिटों  इन्हस्ट्री'  की  सूची  में
 रखा  गया  है  ताकि  बलेमान  बिनिर्माता  झधिक
 से  झबिक  उत्पादन  बढ़ा  सकें  भौर  इस  उच्चोग
 को  उसकी  वर्तमान  विनिर्माण  क्षमता  के  पनु-
 सार  पूरी  विदेशी  मुद्दा  दी  जाती  है  ।  एक
 खरकारी  ae  परियोजना की  स्थापता  के  विषय

 में  विचार  हो  रहा  है  in  इस  परियोजना  के
 अन्तर्गत  बर्ष  भर  में  12,000  ट्रैक्टर  तैयार

 होंगे।
 Dethi-Shivpuri  National  Park  Air

 Service
 1596.  Shri  Y¥.  5.  Kushwah:  Will  the

 Minister  of  Tourism  and  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  any  request  has  been
 received  by  the  Central  Government
 from  the  Government  of  Madhya  Pra-
 des)  for  the  introduction  of  a  bi-
 weekly  air  service  from  Delhi  to
 Shivpuri  Natiorval  Park  via  Gwalior
 for  the  promotion  of  tourist  traffic;
 and

 (०)  if  so,  the  decision  taken  in  this
 matter?

 The  Minister  of  Touriam  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  No  request  has  been  received
 from  the  Government  of  Madhya  Pra-
 desh  for  introduction  of  q  bi-weekly
 air  service  from  Delhi  to  Shivpuri
 National  Park,  via  Gwalior.  A  pro-
 posal  from  the  State  Government  has,
 however,  been  received  for  operation
 of  an  air  service  for  Kahna  National
 Park  via  Jabalpur,  and  a  survey  of
 traffic  potential  is  being  carried  out
 by  the  I.A.C.  in  this  regard.

 Damage  to  Crops
 i896.  Shri  Vishwa  Nath  Pandey:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  heavy
 and  untimely  rains  have  caused  ex-
 tensive  damage  to  crops  all  over
 Northern  India  in  March  and  April,
 ‘1967;  and

 (b)  if  go.  the  total  loss  due  to  such
 heavy  and  untimely  rains  to  crops?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity,
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  It  is  not  cor-
 rect  to  say  that  all  over  Northern
 India  there  was  heavy  damage  caused
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 in  March  and  April,  9657  due  to
 heavy  and  untimely  raina.  Reports
 of  partial  damage  have  come  only
 from  Punjab,  Rapasthan  and  Uttar
 Pradesh  Governments,

 (b)  According  to  the  reports  of  the State  Governments  concerned,  their
 losses  have  been  estimated  by  them  as
 follows:

 Punjab:  Estimated  total  value  of
 loss  Rea.  60,29,617.

 Rajasthan:  Estimated  crop  damage
 in  quantity  -1,50,000  tonnes.

 U.P.;  Damage  by  hail-storms  esti-
 mated  over  2,64,141  acres  during  the
 period  March  8  and  March  20  and
 11,84,834  acres  during  the  period
 March  22  and  March  31,  1967.

 शंकर  तिलहन  का  उत्पादस

 wh  स्तहाराज  सिह  भारतों  :

 क्या  सास  सथा  क्च  मंत्री re  बताने  को  कृपा
 करेंगे  कि  :

 (क)  क्या  सरकार  ने  संकर  बाजरा
 wer  शंकर  बकाई  की  जांति  संकर  तिलहन
 कनातें  का  कोई  श्रवबत्न  किया  है;

 (@)  यदि  हां,  तो  उचके  क्‍या  परिणाम
 रहे;

 (ग  )  क्या  झधिक  पैंदाबार  बाले  किसी
 सिलहन  को  छोज  की  गई  है;

 (क)  क्या  सरकार  ने  सोवाबीन  |
 'सूरज-

 मुखी  झादि  विदेशी  तिलहन  जो  साथारणत:
 हाँ  नहीं  उगाये  2%.  नारत  में  5 गाने के
 प्रयोग  किये  है,  प्र

 (*)  यदि  हा,  तो  इन  प्रयोगों  के  बया
 परिणाम  रहे  ?

 लाश,  कृषि,  सामुरायिक  विकास  तथा
 साहुकार  न  में  राज्य  शंत्री  (श्री
 wereige  fet)  :  (फ)  जी  हां।
 प्रयोधोत्मक  OTT  पर  बहू  तिन  के  मामले

 में  किया  डा  रहा  है
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 (ख)  मुख्य  तिलहन  फसलों  में  संकर
 बीजो  के  कम  सथतलि  बड़े  बैमाने  के  उत्पादन
 को दृष्टि  में  रखत हुए.  तिलोंकी  म्थिति  संत्ोष-
 4  है  यह  नात संकर-फबित की  छुक
 योहिता  के  हि!  महरूमे  है 1

 भारतीय  कृषि  झनुसन्धान  परिषद  तथा
 भतप्व  भारतोय  केन्द्रीय  तिलहन  समिति  के
 माध्यम  से  केन्दोय  दरनःशन  956  से  मद्रास,
 उत्तर  प्रदेश  तथा  मंसूर  राज्यों  में  संकर  तिल
 के  विकास  के  लिए  अनुसन्धान  परियोजनाएं
 संचालित  की  हैं  ।  इसके  प्रतिरिक्त  कृषि
 विभाग,  भारतीय  क्रषि  प्रनुसन्धान  संस्था
 जैसी  केन्द्रीय  संस्था  भ्री  इस  कार्य  में  लगी  हुई
 है  1  इन  झनुसन्धान  गतिविधियों  के  फलस्वरूप
 उन्नत  हाइब्रिडस  का  <िकास  हुप्ता  है।  उच्च-
 हरण  के  लिए  मद्रास  में  स्थानीय  उश्नत  किध्यों
 तथा  रूसी  किस्मों  के  बीच  हाइश्रिड्स  ने  मूल:
 की  झपेला  4%  29  प्रतिशत  झधिक  उपज
 दी  है  ।  1000  से  1300  fro  are  प्रति
 हैक्टेयर  के  दोष  उपज  हुई  है  ।

 इसी  प्रकार  उत्तर  प्रदेश  में  हाइब्रिड
 सम्भिअद  जिससे  1490  से  2000  fae
 wre  प्रति  हैक्टेधर  उपज  होती  है  का  विकाश
 हुआ  है  |  संकर  बीओं  के  बड़े  पैमाने  के  उत्पादन
 को  सरल  बनाने  के  लिए  पौद  किस्मों  को  जो.
 00  भ्रतिशत  “पिस्टीलेट'  (समस्त  मादाः

 पुष्प)  हैं  हैदराबाद  में  भारतीय  #षि  धनु-
 सन्धान  संस्था  के  प्रादेशिक  भनुसन्धान  केन्द्र
 द्वारा  व्या  झन्य  राजकोम  विभागीय  प्रयोव-
 शालाहं  होश  विकसित  किया  क्या  है  7  इस
 खोज  से  संकर  बीजों  का  सस्ता  उत्पादन  सम्भव
 हो  सकता  है  शौर  ऐसी  झाशा  है  कि  बड़े  बैमाने
 पर  संकर  तिलों  की  खेती  करना  भविष्य  में
 सम्भाष्य  होगा  |  लिनसीड़  में  संकर  बीजों  के
 उत्पादन  सम्बन्धी  भ्रनुसन्धान  भी  किए  जा
 रहे  है  |

 सरसों  के  बीजों  के  मामले  में  संबोगार्मक
 क्स्गों  का  भारतीय  कृषि  झगुमग्धाग  संग
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 में  विकास  किया  जा  रहा  है  1  सीमित  रूप  में
 ये  भी  'संकर'  बीजों  को  नियोजित  करेंगे  ।

 (ग)  जीहां।  केन्द्रीया  तथा  राज्यों  के
 कृधि  विभागों  में  कार्य  करने  वाले  वैज्ञानिकों
 हारा  विभिन्न  तिलहन  फसलों  की  कुछ  प्रशिक
 उपज  वाली  किसमों  को  विकसित  किया  गया
 है  t  भ्रव  तक  मूंगफली  की  लगभग  43  लिन-
 सीड की  27  तिलों की की  2.  सेसामम की  7
 सरसों  के  बोज  की  25  और  सैफ  फलावर  तथा
 निगर  की  तीन-तीन  उन्नत  किस्मों  है।  किसानों
 में  इन  उत  किस्म  की  बड़ी  सांग  है  1

 (घ)  ओर  (४).  भारत  में  'सनफलावर'
 तथा  सोयाबीन  उगाने  के  लिए  परीक्षण  किये
 जा  रहे  हैं  झौर  भारतीय  कृषि  अनुसन्धान
 संस्था  के  प्लान्ट  इन्ट्रोडफ्शन  डिवोजन  के
 माध्यय  से  विदेशी  किस्मों  को  प्रयोग  में  लाने
 के  प्रयश्म  किए  जा  रहे  हैं  1

 सोयाबीन  के  मामले  में  मंदानों  ओर
 पहाड़ी  क्षेत्रों  में  लेती  के  लिए  कुछ  उन्नत
 किस्मों  की  सिफारिश  की  गई  है  ।  हाल  ही  में
 देश  के  विभिन्न  केन्द्रों  मे ंसोयादोन पर  झनु-
 सन्धान  कार्य  करने  के  लिए  एक  समन्वित
 परियोजना  स्वीकृत  की  गई  है  ।  जहां  तक
 सनफलावर'  का  सम्बन्ध  है  वाणिज्य
 सम्बन्धी  खेती की  धवस्था  हमी  नहीं  झाई  है  t

 Housing  Accommodation  for  I.A.C.
 Employees

 1600.  Shri  Mangalathumadom:
 Shri  A.  Sreedharan:
 Shri  ्  Viswambbaran:
 Shri  Kameshwar  ह... प

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  there  is  any  scheme  for
 housing  accommodation  t-

 employees  of  the  Indian  Airtines  weet
 poretion;  and

 (9)  if  50,  when  the  scheme  will  start
 operating?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  The  Indian  Airlines  have  g  scheme
 for  providing  housing  accommodation
 for  their  employees  at  Bombay,  Cal-
 cutta,  Delhi  and  Madras.  Land  for
 the  purpose  has  already  been  acquired
 at  Bombay,  Calcutta  and  Madras  and
 plans  for  the  construction  of  quarters
 are  being  finalised.  Construction  of  56
 quarters  has  already  commenced  at
 Calcutta.

 In  Delhi,  undeveloped  land  south  of
 Ramakrishnapuram  wag  handed  over
 to  the  LAC.  on  (24-5-67  for  construc-
 tion  of  staff  quarters.  Plans  are  being
 drawn  up  for  the  purpose.

 Agricultural  Institutes

 460l.  Shrimati  Jyotema  Chanda:  Will
 the  Minister  of  feed  and  Agricaltere

 (a)  whether  there  is  any  proposal
 under  consideration  to  raise  the  pre-
 sent  agricultural  Institutes  to  the
 status  of  National  Institutes;  and

 (b)  if  80,  the  details  thereof?

 Annasahib  Shinde):  (a)  A  proposal  to
 declare  the  Indian  Agricultural
 Research  Institute,  New  Delhi,  the
 Indian  Veterinary  Research  Institute,
 Izatnagar  (U-P.).  and  the  National
 Dairy  Research  Institute,  Karnal
 (Haryana)  as  institutions  of  national
 importance,  is  under  consideration.

 re)  The  details  of  the  proposal  are
 being  worked  out.  Broadly,  it  is  pro-
 posed  to  confer  upon  each  of  these
 institutes  a  larger  degree  of  autonomy
 and  to  delegate  to

 aria  higher  — ti  and  financia’  powe:  ny
 “a  aaa  Council  of  Agricultural

 New  Delhi  functioning  as Research,
 the  Coordinating  Council.
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 Damage  of  gift  milk  powder  supplied
 to  Bihar

 Shri  हू,  N.  Pandey:  Will  the
 Minister  of  Food  and  Agricuture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  five  per
 cent  of  the  gift  milk  powder  given  to
 Bihar  Government  for  distribution
 among  the  famine-stricken  people  is
 damaged;  and

 (b)  if  so,  whether  the  said  stock  has
 been  removed?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community,
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde:  (a)  and  (b).  No
 damaged  gift  milk  powder  has  been
 despatched  to  Bihar  for  free  distribu-
 tion  in  the  drought  affected  areas.  It
 is,  however,  possible  that  some  con-
 tainers  might  have  been  damaged
 while  in  transit  or  in  storage.  The
 State  Government  have  been  advised
 that  milk  powder  in  such  containers
 should  be  withheld  and  put  to  use
 only  if  a  carefu)  analysis  of  the  con-
 tents  of  each  container  shows  that  the
 milk  powder  is  fit  for  human  consump-
 tion.  '

 Fanctioning  of  Food  Corporation  of
 India  in  Astam

 2608,  Shri  ह  ्,  Esthose:
 Shri  Umanath:

 Shri  K.  Aniradhan:
 Shri  Viswanatha  Menon:

 Wil]  the  Minister  of  Foog  and  Asri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have  ins-
 tituted  an  enquiry  into  the  function-
 ing  of  the  Food  Corporation  of  India
 in  Assam;

 (b)  if  80,  the  reasons  therefor;  and

 (०)  when  the  enquiry  is  likely  to
 te  completed?

 The  Minister  of  State  in  the  Minis-
 ह. 4  ष्भ  Food,  Agricultare,  Community,
 Pilvelopment  and  Cooperation  (Shri
 Asnesabeb  Shinde):  (a)  No,  Sir.
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 (9)  ang  (eo),  Do  not  arise.

 Donation  of  fertilisers  by  Sweden

 1604,  Ghri  ¥.  A.  Prasad:
 Shri  N.  K.  Sanghi:
 Shri  ह  Parthasarathy:

 Will  the  Minister  of  Food  an@  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Swedish  Government  have  donated
 14,000  tonnes  of  fertilizers  for  use  in
 the  scarcity-affected  areas  of  U.P.  and
 Bihar;  and

 (b)  if  so,  the  steps  taken  for  their
 distribution?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  Yes,  Sir.

 (b)  7000  tonnes  each  have  been  allo-
 cated  to  the  State  Governments  of  U.P.
 &  Bihar.  The  State  Governments
 have  been  requested  to  give  despatch
 instructions  to  destinations  in  scarcity
 affected  areas.

 भारतीय  नौबहन  निगम

 i605.  श्री  हुक्म  चन्द  BEET:
 श्री  राम  सिह  अ्यरणालस  :
 शौ  राम  ह.  उलाका  :
 श्यो  धुलेशकर  मीना  :
 श्री  होरणी  भाई  :
 शो  Wo  प्रथानी  :

 क्या  परियहुन  तथा  नोबहन  मन्‍्तरी  7
 अप्रैल,  i967  के  ग्रतारांकित  प्रश्न  संकया
 614  के  उत्तर  के  सम्बन्ध  में  यह  बलाने  की
 कृपा  करेंगे  कि  :

 (क)  कपा  सरकार  ने  चौथी  पंजवर्षीय
 योजना  प्रवधि  के  दौरान  टन  भार  बढ़ाने  के
 लिये  भारतीय  नौवहन  निगम  को  घन  देते  के
 बारे  में  इस  बीच  निर्णय  कर  लिया  है;  झौर

 (ख)  क्‍या  यह  धन  फालतु  पुर्जों  के  ore
 पर  ह्य  किया  जायेगा  भ्रथवा  ने  देत  में  बनाये
 जायेंगे  ?
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 परिवहन  तथा  मोबहन  मंत्री  (डा०  to
 ®o  arco  do  ‘Wo  )  :  (क)  झौर  (=)
 भारत  के  शिपिंग  कारपोरेशन  द्वारा  चतुर्थ
 पंचवर्षीय  योजना  Has  8  करोड़  रुपये  के
 प्राककलित  उच् व्यय  से  कुल  मिलाकर  7  लाख
 जी०  झार०  टी०  के  46  पंत  प्राप्त  करने  का
 श्रस्ताव  परीक्षणाधीन  है  t

 इस  राशि  का  कुछ  भाग  फालतू  पुर्जों  की
 खरीद  प्ें  व्यय  किया  जायेगा  जो  खरीदे  हुए
 विदेशी  जहाजों  के  साभ  सामान्यतः  प्राप्त  किये
 जाते  हैं  |  खरीदे  हुये  भारतीय  पोतों  के  लिये

 फानतू  पुर्जे  देसी  सप्लाई  कर्साओं  से  प्राप्त  किये
 जायेंगे  1  खरीदे  हुए  सब  चोसों  के  लिये  फालसू
 पुर्जों  के  देसा  उत्पादन  के  प्रश्न  पर  परीक्षण
 किये  जाने  का  प्रस्ताव  है  |

 Apeejay  Shipping  Lincs

 1606,  Shri  M.  Joshi:
 Shri  Madho  Limaye:

 Will  the  Minister  of  Food  and  Agri-
 eulture  be  pleased  to  state:

 (a)  whether  Government's  attention
 thas  been  drawn  to  the  note  submitted
 dy  an  officer  of  the  Food  Ministry  to
 Shri  8.  K.  Patil  on  the  cheating
 attempt  by  the  Apeejay  Shipping
 Lines  in  regard  to  rice  imports  from
 Burma;

 (b)  if  so,  when  was  the  note  sub-
 mitted  to  Shri  Patil  by  the  said  officer;

 (ce)  whether  the
 authorised  one;

 note  was  an

 ९6)  whether  it  was  given  by  the
 Officer  who  took  “action”  on  the  infor-
 mation  letter  passed  by  the  Rangoon
 Embassy;

 (e)  was  the  Officer  still  in  Govern-
 ment  service  or  in  retirement  a!  the
 time  he  submitted  the  note;

 (f)  if  in  retirement,  who  gave  him
 access  to  the  files  and  the  reasons
 therefor;  and

 (g)  whether  Government  will  lay
 the  note  on  the  Table  of  the  House?
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 The  Minister  of  State  in  the
 Ministry  of  Food,  Agriculture,  Com-
 munity  Development  '्ण्ठ
 tion  (Shri  AnnaSahib  Shinde):  (a)
 The  Government  are  mot  aware  of
 any  such  note  having  heen  submitted
 by  an  officer  of  the  Fuod  Minisiry  to
 Shri  S.  &  Patil.

 (b)  to  (g).  Do  not  arise.
 Food  Supply  Under  PL  480

 ‘1607.  Shri  K.  Tapuriah:
 Shri  D.  N.  Patodia:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  agreement  with
 U.S.  Government  for  additional  food
 commitment  under  P.L.  480  to  tide
 over  prevailing  difficult  conditions  in
 India  has  been  concluded;  and

 (०)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  An  ageement
 under  the  amended  PL  480  for
 the  import  of  two  million  tonnes  of
 foodgrains  from  U.S.A.  was  conclud-
 ed  on  the  20th  February,  1967.  No
 other  agreement  has  been  concluded
 so  far  since  then.

 (b)  The  agreement  of  the  20th
 February,  2987  provides  for  the  im-
 port  of  12  lakh  tonnes  of  wheat  and
 8  lakh  tonnes  of  milo.

 ढ्क्टरों  का  भ्रायात

 i608.  श्री  रघुबीर  सिह  शास्त्री  :
 की  कादाबोर  शास्त्री  :
 अं;  देवकोमंदन  पटोदिया  :
 झी  wo  Yo  देसाई  :

 क्या  लाश  तथा  कृति  मन्त्री  यह  बताने
 को  क््पा  करेंगे  कि  :

 (क)  गत  वर्ष  छोटे  अजार  के  कितने
 रूसी  ट्रेवटरों  का  आयात  किया  गया  था;

 (ख)  बया  इन्हें  झायात  करने  का  लाइ-
 सेंस  केवल  एक  ही  कम्पनी  को  दिया  गया  है;
 झौर



 3793  Written  Answers

 (7)  क्‍या  सरकार  इस  कश्पनी  के  वित -
 रण-कार्य  की  देख-भाल  करती  है  ?

 we,  कृषि,  सामुदायिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य-मंत्री  (थी
 आान्नालाहिब  शिम्दे)  :  (क)  पिछले  वर्ष  1335
 ी  टी-  24  बी  ्सी  ट्रैक्टरों  का  भायात  किया
 गया  था  ।

 (ख)  उन  चार  क-पनियों  को  लाइसेंस
 दिये  गये  थे  जो  एजेंट  थी  t

 (ग)  ये  ट्रैक्टर  कृति  कार्यों  के  लिए  हैं  t
 यदि  ट्रैक्टर  भौर  उद्देश्यों  के  लिए  चाहिये
 तो  मामले  को  दृष्टि  में  रखते  हुए  उस  पर

 विदार  किया  जाता  हैं  ।  विभिन्न  क्षेत्रों  के लिये
 ट्रैक्टरों  का  वितरण  मांग  के  झनुसार  किया
 जाता  है  झोर  प्रत्येक  एजेंट  के  लिए  मांग  के

 अनुसार  उच्ति  कोटा  नियत  किया  जाता  है

 और  जेंडों को  उतने  ही  ट्रैक्टरों  के  झायात की की
 झगुमति  दी  जाती  है  ।  ये  एजेन्ट  राष्ट्रीय
 व्यापार  निगम  को इ्पनी  बिक्री  के  बारे  में

 सूचना  देते  रहते  हैं।  निगम  उन  पर  नियन्तण
 रखती  ६  7

 Purchases  made  by  Onief  Conservater
 eof  Forests,  Andaman

 108  Shri  S.  K.  Tapuriah:
 Shri  D.  N.  Patedia:

 Will  the  Minister  of  Feed  and  Agri-
 eulture  de  pleased  to  state:

 (a)  the  details  of  purchases  recent-
 ly  made  by  the  Chief  Conservator  of
 Forests,  Andaman,  in  respect  of  rails,
 bogies,  pulleys  etc.;

 (b)  whether  the  purchases  were  in
 huge  surplus  as  compared  to  the
 requirements;  and

 (6)  the  totel  loss  incurred  as  8
 result  thereof?

 The  Minister  of  Siate  in  the  Minis-
 Community

 (डाल
 Mumesekte  Shinde):  (a)  No  purchases

 yy  aave  recently  been  made  by  the
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 Chief  Conservator  of  Forests,  Anda-
 man,  in  respect  of  rails,  bogies,
 Pulleys  etc.

 (by  and  te).  Do  not  arise.

 hipment  ef  Andaman  Timber
 1610.  Ghri  8,  K.  Tapuriah:

 Shri  dD  N.  Patodia:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  more
 than  25,000  tons  of  Andaman  timber
 has  been  awaiting  shipment  to  the
 mainland  for  the  last  many  months
 and  Government  have  failed  to
 arrange  transport  az  a  result  of  which
 timber  is  deteriorating  and  will  not
 fetch  fair  price;  and

 (b)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  State  ta  the  Minis-
 try  of  Food,  Agriculture,
 Development  and  (Shri
 Annaszahib  Shinde):  (a)  and  (b).  The
 information  is  being  collected  and  will
 be  placed  on  the  Table  of  the  Sabha
 in  due  course.

 Andaman  Timber
 26il.  Shri  s  x,  Tapuriah:

 Shri  D.  N.  Patodfia:
 Will  the  Minister  of  Foe@  -  Agri-

 culture  be  pleased  to  state:
 (a)  whether  Howrah  and  Madras

 Timber  Depots  are  responsible  for  the
 disposa)  of  Andaman  timber;

 (b)  whether  the  Andaman  Forest
 Department  has  made  any  profits  on
 the  disposal  of  timber;

 (९)  if  not,  the  reasons  therefor;
 (a)  the  total  loss,  year-wise,  since

 the  opening  of  Timber  Depots,  sepa-
 rate  for  each  depot;  and

 (ce)  the  steps  taken  by  Government
 in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Feed,  Agriculture,  Community

 Cooperation  (Gel
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 Annasahib  Shinde):  (a)  to  (ce),  The
 information  is  being  collected  and  will
 be  placed  on  the  Table  of  the  Sabha
 im  due  course.

 Rice  from  Burms

 36i2,  Shrimati  Jyotma  Chanda:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  due
 to  Port  Workers’  strike  at  Visakha-
 patnam  and  delays  in  the  shipment  of
 rice  from  Burma,  Government  have
 beem  forced  to  cut  down  promised
 supplies  to  several  States;  and

 (d)  if  so,  which  are  those  States?

 The  Minister  of  State  in  the  Minis-
 ry  of  Food,  Agriculture,

 and  Cooperation  §  (Shri
 Aznesahid  Shinde):  (a)  Yes,  Sir.

 (b>)  Orissa,  West  Bengal,
 States  in  the  eastern  region
 Kerala.

 other
 and

 Sagar  Milk  in  Undeveloped  areas

 26i2.  Shrimati  ह... अ  Chanda:  Will

 (a)  whether  Government  propose  to
 set  up  sugar  mills  in  the  undeveloped
 areas  during  the  Fourth  Plan;  and

 <b)  if  290,  in  which  Statesy

 Ammasshib  Shinde):  fa)  and
 Letters  of  intent/licences  have  been
 Issued  to  parties  in  cooperative  and
 private  sectors  for  setting  up  during
 the  Fourth  Pian,  20  new  sugar  fac-
 tories  ety  aa  growers  cooperatives)  in

 milis  will  come  up  in  the  rural  areas.

 Subsidy  on  Food  Suppiied  to  Madras

 6i6.  Shri  Siiitheshwar  Prasad:
 Shrimati  Savitri  Shyam:

 ‘Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  ६०  state:

 (a)  whether  it  is  a  fact  that  the
 Madras  Government  have  demanded
 subsidy  on  food;

 (b)  if  so,  what  is  the  reaction  of
 Government  thereto;  and

 (c)  whether  any  subsidy  on  food  is
 being  given  to  any  State?

 The  ‘Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annatahih  Shinde):  (a)  No,  Sir.

 (b)  Does  not  arise.

 (c)  The  Central  Government  issues
 most  of  the  foodgrains  from  its  stocks
 to  different  State  Governments  at
 subsidised  rates.  The  Central  sub-
 sidy  is  thus  built-in  in  the  issue  prices.
 Apert  from  this,  no  other  subsidy  on
 food  is  being  given  to  any  State.

 Development  Council  of  Sugar
 Industry

 ‘635,  Shri  K.  N_  Pandey:
 Shri  D.  N.  Deb:
 Shri  K,  FP.  Singh  Deo:
 Shri  ह  EK.  Deo:

 Will  the  Minister  of  ह्छ्न्च  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  a  meeting  of  Develop-
 ment  Counci]  of  Sugar  Industry  was
 held  on  the  203  May,  1967;  and

 (b)  if  so,  the  decisions  taken  a;  the
 meeting?

 The  Minister  of  State  in  the  Minis-

 Annazahib  Shinde):  (a)  Yes,  Sir.
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 (b)  The  Development  Council  for
 the  Sugar  Industry  reviewed  the
 action  taken  om  its  previous  recom-
 ™mendations,  approved  the  annual
 reports  and  moted  the  progress  of
 dicensing  of  additional  capacity  in  the
 Sugar  industry.  It  also  approved  she
 sugar  standards  for  1966-67  and  con-
 sidereq  the  progress  reports  on
 research  schemes  undertaken  on  the
 yecommendation  of  the  Council.

 The  Council  also  discussed  measures
 for  increasing  sugar  production.  These
 included  suggestions  for  de-control  or
 ‘partial  decontrol  of  sugar,  regula-
 tory  measures  on  gur  and  khandsari
 removal  of  disparity  in  excise  duty
 ‘between  sugar  and  khandsari.  Allot-
 ment  of  a  special  quota  of  fertilisers
 for  sugarcane  was  suggested  provided
 the  farmers  receiving  such  allotment
 supplied  at  least  75  per  cent  of  their
 Production  to  sugar  factories.  As
 regards  cane  development,  it  was  sus-
 gested  that  factory  owners  should  ini-
 tiate  schemes  under  which  the  fac-
 tory,  the  cane  grower  and  the  State
 Government  should  jointly  make  an
 effort  to  bring  forth  concrete  results
 én  the  matter  of  yield  and  quality
 particularly  in  U.P.  and  Bihar.

 ‘Motels  on  Agra-Bombay  Highway

 46i6.  Shri  K.  N,  Pandey:  Will  the
 Minister  of  Tourism  and  Civil  Avia-
 déom  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  construct  motels  on  Agra-Bombay
 Nationa)  Highway;  and

 (b)  if  so,  the  places  where  these
 motels  will  be  constructed?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  The  India  Tourism  Development
 Corporation,  a  public  sector  under-
 taking,  has  plans  to  construct  motels
 on  Agra-Bombey  Nationa]  Highway.
 The  details  are  being  worked  out.

 JUNE  6,  967  Written  Answers  3798

 जनुना  के  पार  गिलली  हुग्ब  योजना  के  दूध
 के  ष

 1617.  भरी  "lo  fo  कर्मा  :
 थ्भी  हरबयाल  वेवधुण  :

 क्या  लाच  तथा  कृषि  :  न्त्री यह
 द  ताने  को

 कप!  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  जमुना  पार
 के  क्षेत्र  में  दिल्‍ली  दग्ध  योजना  का  ह. ड  का  कोई
 ड्पि  नहीं  हैं  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  जमुना
 पार  के  क्षेत्र  में  दूध  के  दप्  खोलने  की  बर्ष
 1965.  में  एक  योजना  थी  ;  और

 (ग)  यदि  हा,  तो  इस  क्षेत्र  में  इन
 fs  st  के  न  खोले  जाने  के  क्‍या  कारण  हैं  !

 we,  gfe,  सामदायिक  विफास  तथा
 सहकार  संत्रालणथ  में  शाख्य-मंत्री  (भरी
 इप्मासाहिब  चन्दे)  :  (क)जीहां।

 (3)  जी  नहीं  1

 (ग)  इस  समपर  दिल्ली  gay  योजना

 र््घ  की  कम  उपलब्धि  के  वारण  दिल्ली  नगर
 की  समस्त  झाबादी  को  दूध  सप्नाई  नहीं  कर
 सबती  |  दूध  की  उपलब्धि  बढ़ने  पर  ही  योजना
 झपनी  सेवा  को  नये  क्षेत्रों  तक  (जिनमें  यमुना
 पार  के  क्षेत्र  भी  शामिल  हैं)  बढ़ा  सकती  है  ।

 Ceiling  on  prices  of  Agricultural  Ceam-
 moditics

 1618,  Shri  M,  Amersey:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  what  are  the  agri-
 cultural  commodities  which  are  under
 statutory  price  control  with  a  ceiling
 on  prices?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  .
 Development  afd  Cooperation  (Shri
 Annasahib  Shinde):  Information  is
 being  collected  and  will  be  lald  on  the
 Table  of  the  Sabha.
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 Tourist  Buses

 1619.  Shri  Prem.  Chand  Verma:  Will
 the  Minister  of  है... ज  कती  Civil
 Aviation  be  pleased  to  state:

 (a)  whether  it  is  proposed  to  pro-
 vide  tourist  buses  of  the  type  pro-
 vided  between  Pathankot  and  Sri-
 nagar  at  other  tourist  resorts  in  the
 country;  and

 (b)  if  so,  the  places  at  which  such
 arrangements  are  to  be  made?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  No  tourist  buses  are  provided  by
 the  Government  of  India  on  the
 Pathankot-Srinagar  route.  The  buses
 on  the  route  are  provided  by  the
 Government  of  Jammu  &  Kashmir
 and  other  authorised  private  operators,

 Development  of  Hill  Areas

 ‘1620.  Shri  Prem  Chand  Verma;  Will
 the  Minister  of  Tourism  and  Civil
 Aviation  be  pleased  to  state:

 (a)  whether  Government  have  pre-
 Pared  any  scheme  for  the  develop-
 ment  of  Hill  areas  in  order  to  give
 fillip  to  tourist  industry;  and

 the  details  of (०)  if  80,  these
 schemes?

 The  Minister  of  Tourlam  ang  Civil
 Aviation  (Dr.  Karan  Singh):  (2)  and
 (b).  The  Fourth  Five  year  Plan  on
 Tourism  includes  the  developmen;  of
 selected  areas  in  the  Himalyan  region
 from  Kashmir  to  Darjeeling  and  in  the
 Nilgiris.  The  details  are  being  work-
 ed  out  in  consultation  with  the  con-
 cerned  State  Governments.

 Coustruction  of  Hotels  in  Public  Secter

 Shri  लास्था,  Chand  Verma;  Will
 the  Minister  of  Tourlam  and  Civil
 Aviation  be  pleased  to  state:

 (a)  whether  Government  have  any
 proposal  under  consideration  for  the

 construction  of  Hotels  in  the  Public
 Sector  at  places  like  Dharamshala,
 Dalhousie,  Kulu  and  Manali;  and

 (b)  if  so,  when  a  final  decision  tis
 likely  to  be  taken?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  Government  do  not  have  any  plans
 at  present  for  the  construction  of
 hotels  at  Dharamshala,  Dalhousie,
 Kulu  &  Manali.  However,  there  it  a
 Tourist  Bungalow  at  Kulu,  ang  arran-
 gements  for  opening  a  Tourist  Bunga-
 low  at  Manalj  have  been  completed.

 Food  Subsidy  to  Manipur

 1622,  Shri  M.  Meghachandra:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  Government  =  have
 Started  supplying  the  promised  food
 subsidy  for  the  year  1967-68  to  the
 Union  Territory  of  Manipur;

 (b}  how  much  has  been  supplied
 till  date;

 (ec)  of  the  amount  supplied  to  Mani.
 pur  how  much  is  rice  and  how  much
 is  wheat;  and

 (d)  whether  Government  have
 received  further  request  from  the
 Manipur  Government  for  increasing
 the  said  subsidy  grant?

 The  Minister  of  State  in  the  Min-
 istry  of  Food,  Agriculture,  Commu-
 nity  Development  and  Cooperation
 (Shri  Annasahib  Shinde):  (a)  Except

 the  built-in  subsidy  in  the  Central
 Government's  issue  prices  of  food-
 grains  to  the  different  State  Govern-
 ments  and  Union  territories  includ-
 ing  Manipur,  no  other  subsidy  has
 either  been  promised  or  being  given
 to  Manipur.

 (b)  and  (c).  Do  not  arise,

 (ay  No,  Sir.
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 विहार  में  सहकारी  शचित्रियों  grey  आंशिक  प्रतिपृर्ति  उपलब्ध  होभी  । कैर्दीय .
 लिया  थ्या  ऋण  सरकार  ने  विहार  राज्य  सहकारी  बैंक  को  कृषि

 ऋण  स्थिरीफरण तिप्रि  को  मजबूह  बनाने  के 1623.  जौ  क०  fro  मधुकर  :  लिए  राज्य  सरकार  को  50  लाख  स्फ्त
 कसा  खास  तथ।  कृति  मन्जी  यह  बताने की  ह््पा
 करेंगे  कि  :

 (क)  बच  l966e-67  में  बिहार  में

 सहकारी  समितियों  ने  चम्य  राज्यों  की  तुलना
 हें  कितना  ऋण  लिया  ;

 [छ)  कया  बिहार  में  ग्याप्त  झकाल  को
 न्ब्ष्दि  में रखते हुए,  सरकार  का  विचार  सहकारी

 सिरततियों  के  माध्यम  से  पिछले  बचों  की  झपेका
 अधिक  धन  देने  का  है;  प्रौर

 (ग)  मदि  हां,  तो  वर्ष  967-68  के
 लिये  बिडार  में  सटुक/रों  समितियों  को  केनीय
 सरकार  कितना  ऋण  दे  रही  है  ?

 साख,  कृषि,  सामुदाधिक  विकास  तथा
 सहफार  जंगासव  में  र,्य-भंत्री  (ी  सत्ता

 आहिय  किनदे)  :  (क)  30  जून,  967  को
 समाप्त  होने  वार  सहकारी  वर्ष  के  लिए  भारत
 के  रिशद  बैंक  ने  विहार  राज्य  सहकारी  जैक
 को  केन्द्रीय  सहकारी  बैंकों  की  भोर  से  इ  चि
 कार्यों हेतु  घन  भुलभ  करने  के  लिए  428  लाख

 ग्ब्ाए  को  स्पका  जौन  ऋण  सीता  संजर  की  ।
 इस  बात  का  पता  कि  वास्तव  में  कितने  रुपए
 का  उपयोग  किया  गया  तया  कितना  बकाया

 रहता  है,  २0  जप,  967  के  बाद  लगेगा।

 (खा)  मौर(ग).  केन्द्ी  सरकार  सहकारी
 अभितियों  को  ऋण  वितरित  करने  के  लिए
 न्दीधे  कोई  ह. 2  नहीं  देती  है  4  राज्य  सरकार
 को  सलाह  दी  ग  है  कि  ag  सहकारों  समितियों
 के  धदस्पों  की  कृषि  उत्पादन  से  सम्मस्धित

 QW  graepanit  को  ध्यान  *  रखते  हए
 सहकारी ब  1967=  68  के  िए  ऋण  सीम।

 (12.5 ST te 5  लाख  to  ऋण,  37.5 लाल  ध्फ्
 झत्दान)  की  सहादता भी  दी  है  ताकि  सहुकारी
 समितियां  धभावच्रस्त  क्षेत्रों  में  फाश्तकारों
 के  झतिदेय  भ्रस्पकालीन  ऋणों  को  मध्यकालीन
 ऋणों  में  परिवरतित  कर  सकें  जिससे  सदस्य-
 काश्तकार  झाने  बालें  मौसम  के  लिए  गये

 ऋण  प्राप्त  करने  के  हुकदार  बन  जाएंगे  |

 बिहार  में  eft  का  विकास

 2634  Wi  we  लि०  मचुकर
 :

 क्या  इवंडन  तथा  हातेतिक  उद्भुवन  मन्दी  यह
 बताने  की  कृपा  करेंगे कि

 (क)  क्या  विहार  के  चम्पारत  किले  में
 पर्यटन  सम्बन्धी  महत्व की  कुछ  जीले  शौर
 रम्यस्थल  हैं;

 (ल)  यदि  हां,  तो  क्‍या  सरकार  ने  इन
 स्थलों  के  विकास  के  लिये  कोई  सर्वेक्षण  किया

 है;

 (ग)  यदि  हां,  तो  उसका  ब्यौरा  fd

 है;  धौर-

 (+)  यदि  नहीं,  सं;  इस  दिशा  में  भ्रव  तक
 कोई  कार्यवाही  ने  की  जाने  के  क्या  कारण  हैं  ?

 क्षम  तथा  झरेविक  उड्डयन  मंत्री  (डान
 कर्ष  fog)  :  (छ)  भौर  (ख),  विहार
 में  चम्पारत  डिले  की  बर्षेटन  सम्बन्धी
 ware  का  ुल्यांकन  करने  के  लिए  बर्ष  तक

 कोई  सर्वेक्षण नहीं  किया  क्या  है

 (ग)  अर्न  नहीं  उठता  |

 (पथ)  देश  में  ऐसे  स्वान  बढ़ी  शंका  में
 हैं  जिनकी  कि  पर्यटक  कयों  के  रूप  में  fosfow
 किले  जाने  कौ  पर्याप्त  रंभाष्यता  है  ॥...
 सीमित  शाचनों  को  दृष्टि  में  रहते  हुए  इस  जब
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 स्थानों  का  एक  साथ  विकास  प्णया  सर्वेक्षण
 खक  कर  सकता  सम्भव  नहीं  है।  पर्यटक  स्थलों
 के  विकास  की  योजनाएं  पर्यटकों  के  लिए
 उनके पीधे  प्राकर्षण  के  धाधार  पर  तथा  राज्य
 सरकारों  के  परामर्श  से  चुनी  जाती  हैं  1

 Vaccine  for  Calttie

 ‘1685.  Shri  Nathu  Rem  Ahirwur;
 Shri  G,  0.  Dixit:
 Shri  ¥.  8.  Kashwan:
 Shri  J.  Sundar  Lal:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  are  taking
 any  steps  to  obtain  additonal  machines
 for  the  production  of  FORD  Vaccines
 for  protecting  cattle  against  rinder-
 pest;  and

 (b)  {f  so,  the  present  position  in
 this  regard  and  where  these  machines
 are  likely  to  be  installed?

 Annamhib  Shinde):  (a)  Yes.

 (b)  To  meet  the  demand  from  the
 State  Governments,  five  new  Freeze
 Drying  Machines  are  being  procured.
 Foreign  exchange  to  the  extent  of
 Re.  440  lakhs  (including  spare  parts
 for  existing  units)  has  been  released
 and  the  concerned  State  Governments
 informed.

 The  machines  when  imported  will
 be  instal’ed  at  the  following  vaccine
 production  Centres: —~

 (i)  Ranipet  QMedras),  (ii)  Lucknow
 CUP.),  (mB)  Mow  1९ ले  P.),  (iv)
 Wyderebad  (AP.),  and  (v)  Bhuba-
 mneahwer  (Orime).

 |...  चालक  का  साईसेंस  mer  करने  के
 लिये  लिनान  चलाने  के  अंडों  को  स

 i626.  की  शज्‌म  सिह  भदौरिया  :
 को  {eo  छूम०  जोशी  :

 क्या  पर्यटन  तथा  हसेलिक

 मनी यह यह  बताने  की  कृपा  करेंसे कि  :

 (क)  वाणिज्यिक  लाइसेंस  प्राप्त  विमान
 चालकों  के  लिये  “विमान  चलाने  के  कुल  कितने
 चंदों”  के  झनुनभनव  की  आवश्यकता  है  ताकि
 उन्हें  पूर्ण  चालक  के  रूप  में  मान्यता  दी

 जा  सके  ;

 उदयन

 (ल)  विमान  चलाने  के  इन  धंटों  का

 भनुभग  प्राप्त  करने  के  लिये  किसने  वर्ष  भ्रपे-
 कित  हैं;

 (ग)  क्‍या  सरकार  का  विजार  प्रशिक्षण
 प्राप्त  करने  वाले  विभान  चालकों  को  दी  जाने
 बाली  प्नुदान  की  राशि  को  कम  करने  का
 है;  और

 च)  यदि  हां,  तो  कितनी  कमी  की
 जायेगी  रुचा  उसके  क्‍या  कारण  हैं  ?

 पर्यट न  तथा  प्रलेतिक  चह्डयन  मंत्री  (डा०
 कर्ण  सह)  :  (क)  झौर  ख).  ब्याव-
 सायिक  विभान  चालक  साइसेंसों  के  तीन  वर्ग

 हैं;  भर्थात्‌  वाणिज्यिक  विभान  चालक  लाइ-
 सेंत,  बबर  वाणिज्यिक  विमान  चालक  लाइसेंस,
 तथा  हवाई  कम्पनी  परिवहन  विमान  चालक

 साइसेंस  ।  मे  लाइसेंस  जारी  किये  जाने  के  लिए
 झावश्यक  उड़ान  विषयक  प्रनुभव  तथा  धन्य
 जत  2937  के  वायुयान  नियमों  की  धनुसूची
 पु  के  खच्छ  “डी,  ई” भौर  “एफ”  में  दी  गयी

 हैं  7  उच्चतम  बर्म,  भर्थात्‌  'हवाई  कम्पनी

 परिवहन  विभान  चालक  लाइसेंस  के  लिये

 झावदक  को  लाइसेंस  के  बावंदन-पत  को

 सारीख  से  ठोक  पहले  पांच  वर्षों  के भीतर  एक
 विधान  चालक  के  रूप  में  उड़ान-काल  के  कम

 से  कम  500  चंट  सन्तोषप्रद  रूप  से  पूरे  कर

 चुके  होने  का  प्रमाण  देना  पड़ता  है  |
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 भारत  सरकार  द्वारा  कोई  सहायता्थ  धनुदान
 नहीं  दया  जाता  t  परन्तु  ये  प्रशिक्षणा्थी
 जिन्होंने  मेद्रिक  थास  की  होती  है  सौर  जिनकी
 उम्र  28  साल  से  कम  होती  है  वे  सरकार  से
 उपहान  प्राप्त  स्ताइं  क्लबों  में  पहले  बर्ष  के
 दौरान  00  चंटे  तक  के  लिये  तथा  प्रत्येक
 बाद  के  बचे  में  so  घंटे  सक  के  लिये  बगैर
 उपदान  की  75/-  रुपये  प्रति  घंटा  की  दर  के
 मुकाबले  i0/-  रुपये  प्रति  घंटा  की  रियायती
 दर  पर  उड़ान-कार्य  कर  सकते  हैं।  झन्य
 प्रशिक्षणाथियों  की  हालत  में,  भर्थात्‌  जो
 मैड्िक  पास  नहीं  होते  अथवा  जिनकी  धायु
 38  वर्ष  से  ऊपर  होती  है,  उन्हें  25).  रुपये  प्रति

 घंटा  की  दर  से  उड़ान-शुल्क  देना  पड़ता  है।

 (घ)  फिलहाल  उपदानित  दरों  पर
 स्वीकृत  उड़ान  की  मात्रा  में  कोई  कसी  करने  का
 प्रस्ताव  नहीं  ।

 Roads  of  Economic  and  Inter-State
 Importance  in  Madhya  Pradesh

 1627.  Shri  Nothu  Ram  Ahirwar:
 Shri  G.  C,  Dixit:
 Shri  ¥.  8,  Kushwah,
 Shri  J.  Sundar  Lal:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  any  proposal  has  been
 sent  by  the  Government  of  Madhya
 Pradesh  for  centrally  financing  of  the
 construction  of  roads  of  economic  and
 inter-State  importance  during  the
 Fourth  Five-Year  Pian;

 &)  if  ७०,  whether  the  proposals
 have  been  accepted  and  sanction  has
 aimee  been  issued  by  Government;  and

 (c)  if  not,  when  the  proposals  are
 likely  to  be  accepted?

 ‘The  Minister  of  Transport  and  ship-
 ping  (Dr.  झ,  K.  BR.  द  Rao):  (a)  Yes,
 ६ 3
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 (0)  A  decision  on  the  proposals  can
 be  taken  only  after  the  Fourth  Pian
 allocations  have  been  fnslised,

 Declaration  ef  Reads  us  National
 Highways  in  Madhya  Pradesh

 ‘1628.  Shri  Natha  Ram  Ahirwar:
 Shri  G,  C.  Dixit:
 Shri  Y.  s.  Kushwah:
 Shri  J,  Sundar  Lal:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  the  Government  ०
 Madhya  Pradesh  have  forwarded  any
 proposal  for  declaration  of  certain
 roads  in  Madhya  Prades  as  National
 Highways;  and

 (b)  if  so,  whether  the  proposal  has
 been  accepted  by  Government?

 The  Minister  of  Transport  and
 Shipping  (Dr.  V.K.R.V,  Rao):  (a)
 Yes,  Sir.

 (b)  A  decision  on  the  proposals  re-
 ceived  for  additions  to  the  existing
 National  Highway  System  in  the
 Fourth  Plan  period  can  be  taken  only
 after  the  plan  allocations  have  been
 finalised.  Meanwhile,  in  order  to
 examine  the  proposals,  the  State  Gov-
 ernments  concerned  have  been  re-
 quested  to  supply  essential  technical
 data.

 wry  wart  पर  ह. &

 1629.  आओ  शामचमा  बीरप्या  :
 क्या  जियि  मंत्री  यह  बसाने  की  कपा
 करेंगे  कि  पहले,  दूसरे,  तीसरे  शझौर  चौथे
 भाम  चुनाप्नों  में  मैसूर  राज्य  में  किससा  धन
 ह अ  हुभा ?

 विधि  मअंजातव  में  उपमंत्री  थी  ilo

 रा०  'चाह्ान) :  जहां  तक  कि  प्रथम,  दितीय
 और  तृतीय  साधारण  निर्याचनों  के  दौरान  मैसूर
 राज्य  में  उपयत  व्ययों  का  सम्बन्ध  है,  उनका
 बचन  इन  साधारण  भिर्याचनों  पर  निर्वचन

 ह्रायोध  की  तत्सम्वन्ती रिपोर्टों  मे ंकिया  भया  है
 भारत  में  प्रथम  साधारण  निर्याजन,  1981-5  5



 पर  रिपोर्ट  की  जिल्द  के  पृष्ठ  202
 पर,  अन्य  बातों  के  साथ-साथ यह  कथित
 है कि  i948  से  लेकर  i952  में  मिर्वाचनों
 के  पूरे  होने  तक  मेसूर  राज्य  के  सम्बन्ध  में
 उपगत  निर्वाच्चनों  का  समस्त  व्यय
 (24,11,079  Bo  35  भा७  6पा०  था  ।

 i956-S7  के  'दितीय  साधारण
 निर्वाचमों  में  मेसूर  राज्य  के  सम्बन्ध  में
 उपगत  व्यय  जिसके  झन्तर्गत  i953  से  झागे
 निर्यााजक  नाम।बलियों  के  वार्षिक  पुनरीक्षण
 पर  नैत्यक  भावतती  व्यय  नहीं  भ्राते  हैं,  भारत
 %  डिढोय  साधारण  निर्वाधन  957  पर
 रिपोर्ट  की  जिल्द  के  पृष्ठ  223  पर  34,
 59,625  रुपए  कथित  हैं  1

 तृतीय  साधारण  निर्वाचनों  के  बारे  में

 मैसूर  राज्य  के  सम्बन्ध  में  उपयत  व्यय

 जिसके  झम्तगंत  निर्वाच:  नासवलियों  की
 हारी  सौर  उनका  मुद्रण  भी  प्राता  है,
 आरत  में  तृतीय  साहारण  निर्वाचन,  962
 थर  रिपोर्ट  की  जिल्द  2  के  पृष्ठ  220  पर
 45.  36  लाख  रुपए  कथित  है  t

 4967  के  चतुर्थ  साधारण  निर्वाचनों
 के  बारे  में  मेसूर  राज्य  के  सम्बन्ध  में  उपगत
 ब्यय  निर्वाचन  प्लायोग  द्वारा  40,25,000
 पए  कथित  किया  गया  है  |

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  the  number  of  Tourist  Hotels
 taken  up  for  constructian  under  the

 जबामि  Plan,
 (b)  the  number  of  such  hotels  con-

 शुफल्एण)  of  which  is  to  be  qqppleted
 PALA  ककही,

 during  the  current  International
 Tourist  Year;  and

 (c)  the  progress  made  in  each  vase?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr.  Karan  Singh):  (2)  It
 is  proposed  to  take  up  the  construc-
 tion  of  8  hotels  during  the  first  phase.
 The  precise  programme  of  hotel  con-
 struction  during  the  second  phase
 has  not  been  finalised.  These  hotels
 will  be  constructed  by  the  India
 Tourism  Development  Corporation,  a
 Public  Sector  Undertaking.

 (b)  As  the  completion  of  the  8
 hotels  has  been  scheduled  for  the
 latter  part  of  1968,  none  of  them  are
 Kkely  to  be  completed  during  the
 International  Tourist  Year  which  ends
 on  3!  December,  1967,

 (c)  The  progress  in  respect  of  the
 8  hotels  is  as  follows:—

 Santa  Cruz  and  Dum  Dum  =  Air-
 ports  (2  hotels).

 Sites  of  6  acres  each  have  been  set
 apart  for  these  hotels  and  preliminary
 plans  are  under  examination.

 Panaji  (Goa),  Kovalam  Sea  Beach
 (Kerala)  and  Banglore  (Mysore):
 (3  hotels).

 Land  for  these  projects  has  been
 offered  by  the  State  Governments  and
 preliminary  plans  are  under  exami-
 nation.

 Varanasi:  (l  hotel).

 ‘Land  for  this  hotel  project  has  been
 offered  by  His  Highness  of  Benaras
 and  preliminary  plans  are  under  exa-
 mination.

 Juhu  Sea  Beachs  ()  hote)).

 Negotiations  are  in  progress  for
 suitable  site  for  this  project.

 Srinagar  (Kashmir):  (i  hotel).

 The  site  for  this  hotel  is  being
 finalised  in  copsyltatiop  with  the
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 Musaffarpur-Bhowara  Air  Service
 Shri  Shiva  Chandra  Jha;
 Shri  Bibhuti  Mishra:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  while
 Muzaffarpur  and  Bhowara  (near
 Madhubani)  have  acrodromes  but  ao
 regular  air  service  is  operating  there;
 and

 (b)  if  so,  the  steps  taken  to
 them  by  regular  air  service?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  The  Indian  Airlines  Corporation
 is  operating  a  non-scheduled  service
 between  Patna  and  Muzaffarpur  twice
 a  week,  The  fair  weather  airstrip  at
 Bhowara  is  not  suitable  for  operation
 of  air  services  at  present.

 Fiying  Clubs  in  Madhya  Pradesh

 1682,  Shri  Atam  Das:  Wi!]  the
 Minister  of  Tourism  and  Civil  Avia-
 tiem  be  pleased  to  state:

 {a)  the  total  number  of
 Clubs  in  Madhya  Pradesh;

 link

 Flying

 (b)  the  number  of  clubs  for  ‘A’
 Class,  ‘B’  Class  and  'C’  Class  pilots:
 and

 (ec)  whether  Government  are  con-
 sidering  to  increase  the  number  of
 fiying  c'ubs  in  Madhya  Pradesh?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (9)
 Madhya  Pradesh  has  one  Flying  Club,
 with  its  Head  Office  at  Indore  and  a
 branch  at  Bhopal.

 (b)  Neither  the  Flying  Clubs  nor
 the  Pilots  are  categorised  as‘A'  Class.
 ‘B’  Class  or  ‘C’  Class.

 The  Flying  C'ubs  are  eligible  to
 receive  grant-in-aid  for  the  following
 categories  of  instructional  flying:—

 (i)  Plying  training  for  issue  and
 renewal  of  Student  Pilot's
 Lécence  and  Private  Pilot's
 Léconce;
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 (ii)  Flying  training  for  any  speci-
 fic  class  of  trainees  in  accord-
 ance  with  the  scheme  approv-
 ed  by  Government  from  time
 to  time;

 (ili)  Hobby  flying.
 (c)  The  Flying  Clubs  are  private

 bodies,  and  may  be  constituted  either
 under  the  Indian  Companies  Act  or
 the  Societies  Registration  Act.  Sor-
 mation  of  a  flying  club  depends  Jar-
 gely  on  local  enthusiasm  and  initia-
 tive.  As  soon  as  a  club  fulfils  the
 prescribed  conditions  of  eligibility,  it
 is  sanctioned  grant-in-aid  at  prescrib-
 ed  rates,  by  the  Centra)  Government.
 A  club  must  do  a  minimum  of  800
 hours  of  instructional  flying  during  a
 year,  to  be  eligible  to  receive  grant-
 in-aid  from  Central  Government.

 Chandra  Hotel  at  Khajurahe
 1633.  Shri  Natho  Ram  Abhirwar:

 Will  the  Minister  of  Tourism  aad
 Civil  Aviation  be  pleased  to  state:

 (a)  the  amount  sanctioned  for  the
 construction  of  Chandra  Hotel  at
 Khajuraho  in  Madhya  Pradesh;

 (b}  the  action  taken  to  construct  the
 hotel;  and

 (ce)  the  reasuns  for  the  delay,  if
 any?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh).  (a)  to
 (ec).  Government  have  no  proposal  to
 construct  a  hotel  at  Khajuraho  in  the
 near  future.  India  Tourism  Develop-
 ment  Corporation,  a  Public  Sector
 Undertaking.  has  a  Tourist  Bungalow
 at  Khajuraho  and  alsa  the  State  Gov-
 ernment  have  their  own  Tourist
 Bungalow  for  the  henefit  of  tourists.

 Agricultural  Education

 164.  Shri  C.  C.  Dewal:
 Shri  B.  K.  Amita:

 Wil  the  Minister  of  Feeg  and  नैद्धती-
 ह... ... ड  be  pleased  to  state:

 (a)  whether  Government  have  any
 plan  under  consideration  to  make
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 radical  changes  in  the  system  and
 structure  of  agricultural  education  so
 as  to  relate  It  to  raising  of  productivity
 in  agriculture;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  state  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shri
 Annamhib  Shinde):  (a)  Yes.  The
 establishment  of  Agricultural  Univer-
 sities,  at  least  one  in  each  State  is
 aimed  at  because  of  the  productivity-
 oriented  system  of  research  and  edu-
 cation  that  is  followed  at  these  Uni-
 versities.

 The  various  recommendations  on
 Agricu!tural  Education  made  by  Edu-
 cation  Commission  in  their  report
 (1964-66)  are  also  under  considera-
 tion  of  the  Government  with  the  main
 objective  of  relating  Agricultural
 Rducation  to  raising  of  productivity  in
 Agriculture.

 (७)  The  distinguishing  features  of
 Agricultural  Universities,  eight  of
 which  have  already  come  into  exist-
 ence  are  given  in  the  Statement  laid
 on  the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-540/67).  The
 main  recommendations  of  the  Edu-
 cation  Commission  (1964—86)  relating
 to  Agriculture  Education  are  given  in
 the  Statement  attached  as  Annexure  II.

 Import  of  Il  Grade  Wheat

 1635.  Shri  C,  C.  Denai:
 Shri  R.  K,  Amin:

 Will  the  Minister  of  Pood  and  Agri-
 culfare  be  pleased  to  state:

 (a)  whether  it  is  a  fuct  that  wheat
 grade-Jll  or  powdered  wheat  which  is
 At  for  animal  food  has  also  been  im-
 ported  under  PL-480.

 (b)  if  so,  whether  the  matter  has
 been  investigated;  and

 (s)  the  nature  of  the  action  taken
 agningt  the  authority  reeponeibie  for
 the  ाधतावी

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community
 Development  and  (Shri
 Annasshib  Shinde):  (a)  It  is  a  fact
 that  some  quantitties  of  wheat  of
 grade  III  have  been  imported  under
 PL-480  after  examination  of  the  wheat
 for  fitness  or  human  consumption  in
 the  country.  It  is,  however,  not
 correct  to  say  that  Grade  ITI  wheat  is
 powdered  and  fit  only  for  animal
 food.  In  fact  the  Grade  I]  wheat  im-
 ported  was  found  to  have  consumer
 preference  in  India

 (b)  and  (ce).  Do  not  arise.

 Exorbitant  Prices  of  Gram-Dal
 i636.  Shri  ©.  C.  Desai:

 Shri  K.  Amin:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  during
 the  year  966  gram-da}  delivered  by
 Punjab  at  prices  ranging  between
 Rs.  54  to  Rs.  58  per  quintal  were  sold
 at  exorbitant  prices  in  the  deficit
 States  such  as  Gujarat,  Maharashtra
 and  madras,  the  rates  being  Rs.  80".
 Rs,  100-.  and  Rs.  128°-  respectively;

 (b)  if  so,  the  action  taken  by  Cen-
 tral  Government  to  prevent  such  ox-
 ploitation  of  consumers  as  well  as  of
 producers  of  gram-dal?

 The  Minister  of  State  in  the  “Win-
 istry  of  Food,  Agriculture,  Community
 Development  znd  Cooperation  (Shri
 Annasahid  Shinde):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Prices  of  Foodgraina

 1637,  Shri  C.  C.  Desai:
 Shri  ॥ श  K,  Amin.

 Will  the  Minister  of  Food  and  Agri-
 cultare  be  pleased  to  state:

 (a)  the  price  variations  prevailing
 in  different  States  in  the  country
 during  the  year  i966  and  beginning  of
 १967  of  important  essential  foodgrains;
 and
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 (b)  the  price  variations  prevailing
 in  two  adjeining  States  such  as  (a)
 Gujarat  and  Maharashtra,  (b)  Gujarat
 and  Rajasthan,  (c)  Punjab  and  Delhi,
 (8)  Rajasthan  and  Uttar  Pradesh?

 The  Minister  of  State  in  the  Min-
 istry  of  Food  Agricniture,  Community
 Development  ama  Cooperation  (Shri
 Annasahib  Shinde):  (a)  A  statement
 showing  the  market  prices  of  impor-
 tant  foodgrains  in  different  States
 during  the  year  996  is  given  in
 (Annexure  I)  placed  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No.  LT-54!/67]J.

 Another  statement  showing  che
 market  prices  of  these  foodgrains
 during  January  to  April,  2987  is  given
 fn  (Annexure  IT)  placed  on  the  Tabic
 Of  the  House  [Placed  in  Library.
 See  Wo.  LT-54/67).

 (b)  The  price  variations  of  impor-
 tant  foodgrains  in  different  States  in-
 cluding  those  of  most  of  the  adjoining
 States  during  the  year  4966  and  be-
 ginning  of  1967  have  been  shown  in
 the  statements  at  Annexures  I  and  IT
 placed  on  the  Table  of  the  House.
 {Placed  in  Library.  See  No.  LT-54!/

 67}.

 A  statement  giving  a  comparison  in
 prices  of  important  foodgraings  in  the
 adjoining  group  of  States  during  the
 month  of  May,  1967  is  given  in
 Annexure  IIT  placed  on  the.  Table  of
 the  House.  [Placed  in  Library.  See
 No.  LT-54/67}.

 Drought  conditions  in  Orims

 1636.  Shri  A.  Dipa:  Will  the  Min-
 ister  of  Food  and  Agricalture  be
 p'eased  to  state:

 (a)  whether  it  is  a  fact  that  un-
 Pptecedented  drought  conditions  ore-
 vail  in  certain  districts  of  Orissa,  par-
 ticularly  in  Boudh  and  Phulbani  sub.
 division  of  Phulbani  District;  and

 e)  if  ४७,  the  steps  taken  by  the
 Centre  and  State  Government  of
 Grisgn  to  alleviate  the  sufferings  of
 the  people  in  these  areas?
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 The  Minister  of  State  in  the  Minis-

 try  of  Food,  Agriculture,

 Annasahib  Shinde):  (a)  As  stated
 in  reply  to  Unstarred  Question
 No,  829  in  the  Sabha  on  3009  May,
 1967,  the  total  production  of  food-
 grains  in  ‘1968-67  in  Orissa  has  been
 1%  below  the  production  in  the
 ‘peak’  year  ‘1964-83.  The  yield  in
 respect  of  medium  and  late  varieties
 of  paddy  crops  in  1966-67  registered  a
 fall  of  36%  in  Boudh  and  20%  in
 Phulbani  Sub-Divisions.

 (b)  The  fol‘owing  steps  have  been
 taken  by  the  Government  of  Orissa  to
 alleviate  the  sufferings  of  the  people
 in  the  affected  areas:—

 a  Land  revenue  has  been  re-
 mitted  in  the  areas  where  the
 loss  is  more  than  %  and
 collection  of  land  revenue  has
 been  suspended  in  arets
 where  loss  ts  more  than  50%
 and  less  than  75%.

 Test  relief  works  have  deen
 taken  up  in  the  affected  areas.
 All  incomplete  works  taken
 up  during  1986-67,  are  also
 being  continued.

 (3)  Programmes  of  gratuitous  re-
 lief  have  been  started  fn  the
 severely  affected  areas.  Tac-
 cavi  loans  are  also  being  ad-
 vanced  to  needy  cultivators.

 (4)  Drinking  water  projects  like
 construction  of  shallow  ponds
 and  surface  wells,  ete,  have
 also  been  taken  up  in  the
 affected  areas,

 जिर्जापुर  में  गंगा  we  कुल

 1639.  की पाप स्वरूप  :
 की  feo  me  कह:

 क्या  परिजन  तथा  भौधहुन  भंली  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  कैसीय  हरकार  मिर्जापुर  |... अ  में
 गंता  पर  gw  बनाने  के  बारे  में  सर्वक्षण  कर

 रही  है  शौर  बहि  हां,  ठो  कहाँ  पर;  शरीर

 (2  ~
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 (w)  यह  सर्वेक्षण  कब  तक  पूरा  हो
 आंयिंगा  धौर  इस  पर  कितना  व्यय  होने  का

 अनुमान  है  ?

 परिवहन  तथ।  नोबहन  मंत्र:  (डा०  Wo  के
 झार०  ी  राव)  (क)  जी  नहीं
 बन  ज,ने  पर  यह  पुल  उत्तर  प्रदेश  में  राज्य

 सड़क  पर  पढ़ेगा.  we:  इस  परियोजना  के
 समस्स  मामलों  से  उत्तर  प्रदेश  की  सरकार

 म्रुकद्यत:  संबंधित  है  1

 ख)  प्रश्न  नहीं  उठता  t

 1243  brs.

 RE:  MOTION  OF  PRIVILEGE
 AGAINST  A  MEMBER  OF  RAJYA
 SABHA

 Mr.  Speaker:  I  have  got  two  privo-
 lege  motions  here.  Naturally  I!  have
 not  allowed  them,  but  I  would  like  to
 mention  them.  Shri  Sant  Bux  Singh
 has  given  one  and  the  othe:  has  been
 given  by  Dr.  Lohia  and  Mr.  Rabi  Ray.
 They  are  about  some  remarks  made
 by  an  hon.  Member  of  Rajya  Sabha  in
 the  Rajya  Sabha  against  an  hon.  Mer--
 ber  of  this  House,  Dr.  Lobia.  [tis
 unfortunate  that  such  remarks  are
 being  made  without  any  proof  of  sub-
 wtantiation  and  all  that.  The  uxfor-
 tunate  remarks  have  been  made  thete
 against  an  hon.  Member  of  this  House.
 Dr.  Lohia,  by  an  Member  of  the
 Rajya  Sabha.  I  wonder  whether  that
 can  be  taken  up  111 है  this  House  be-
 cause  that  House...  (interruptions).

 remarks?
 What  were  the

 Dir.  Qpeuker:  They  are  in  record
 It  is  public  property  The  Rajya

 Privilege  ३236

 Sabha  proceedings  are  not  secret.  they
 are  public  property.  Shri  Sant  Bux
 Singh  gave  me  notice  yesterday;  we
 did  discuss  about  it.  I  discussed  i+
 with  Mr.  Joshi  and  Mr.  Rabi  Ray  also
 today.  Looking  to  the  rules  and  pro-
 cedures  not  only  in  this  Parliament
 bu!  in  other  Parliaments  also,  I  feel
 that  the  other  House  being  equally
 sovereign,  it  is  not  proper  for  us  ‘oO
 refer  the  matter  to  a  Privileges  Com-
 mittee  here.  I  would  only  say  that  it
 is  unfortunate  that  members  make  al-
 legations  against  the  members  of  .ne
 other  House—Rajya  Sabha  members
 saying  against  Lok  Sabha  member:
 and  Lok  Sabha  members  saying
 against  Rajya  Sabha  members—or
 members  make  unsubstantiated  alle-
 gations  against  each  other  in  this
 House.

 Therefore,  ]  am  not  allowing  the
 privilege  motions  to  be  referred  to
 the  Committee  of  Privileges.

 An  hon.  Member:
 remedy  for  us?

 What  is  the

 Mr.  Speaker:  Members  have  got  pri-
 vilege  here.  and  they  can  speak  any-
 thing  and  go  scot-free.  So,  self-
 control  is  the  only  remedy  so  that
 hon.  Members  wil}  not  make  allega-
 tions  against  each  other  which  are  not
 substantiated.

 Shri  Shri  Chand  Goel  (Chandigarh):
 The  feelings  of  this  House  that  those
 Temarks  are  not  desirable  may  0०७
 communicated  to  the  Chairman  of  ihe
 other  House

 wt  मथ  खिमये  (मुगेर)
 तपते  मजूर  (कया  हूँ  t

 :  मेरा  नाम

 Mr,  Speaker:  Thset  cannot  come  up
 today.  Yesterday  itself.  I  had  admit-
 ted  both.  but  the  hon.  Member  had
 not  moved  it.

 शो मग  हिनये :  मल  एक  ही  44
 किया  था।

 Mr,  Speaker:  We  shall  take  it  up
 tomorrow.  thought  that  both  had
 heen  dealt  with  yesterday.
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 थी  शभु  लिखयें  :  नियम  के  नुमाप,  एक
 दिन  में  एक  ही  हो  साता  हैं  t

 Shri  M.  Mubammcd  Ismail  (Man-
 jeri):  On  a  point  of  order.  We  had
 tabled  a  calling-attention-notice

 Shri  Swell  (Autonomous  Districts):
 Here  is  some  hon.  Member  who  is
 rising  on  a  point  of  order.  You  should
 hear  him.

 Mr.  Speaker:  Therc  is  mo  point  of
 order  now.  Papers  to  be  laid  on  the
 Table.  Shri  Mofrarji  Desai.

 थनी  एस०  एुम०  जोशी  :(पूना)  यह
 एक  गम्भीर  सवाल  टी  ।  एव  मिलट  में घ्रापक
 जागे  मैं  एक  प्राथंना  करना  चाहता  हू

 Yam  sorry;  it  will  be
 have  explained

 I  have  had  a  dis-

 Mr,  Speaker.
 a  bad  precedent.  |
 the  whole  position.
 cussion  with  him  at  length  in  my
 Chamber.  I  had  a  discussion  with
 Semt  Bux  Singh  also,  and  I  had  ex-
 plained  the  whole  case.

 wt  ay  सिमये  :  दोनों  सदनों  की  एक
 बिशेष  कमेटी  तो  बनाई  जा  सकती  है  a

 Mr.  Speaker:  Let  them  move  it  in
 the  other  House.

 wy  लिखपे  :  जित  के  खिलाफ
 अ,्रारोप  किया  गया  है  वह  तैयार  हू  कमेटी
 के  सामने  जाने  के  लिए।  वह  मन्नियों  की
 तरह  भाग  नहीं  रहे  है।  आापकों  क्‍या

 एसराज  है  ?

 Shri  M.  Muhammed  Ismail:  We
 have  tabled  8  calling-attention-
 notice...

 Shri  Ebrahim  Sslaiman  Sait
 (Korhikede):  We  had  tabled  a  calling-
 attention-notice

 Shri  Swell:  Here  are  two  Members
 who  have  been  trying  to  catch  your
 eyes.

 Mr.  Speaker:  ह  had  not  called  either
 of  them,

 Shri  Swell:  They  may  not  have  the
 seme  lung-powder  as  xome  of  us
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 Mr.  Speaker:  I  know  that  Shri  Swell
 is  trying  to  catch  my  eye  and  ig  alse
 passing  very  many  remarks.  Ig  he
 does  20,  I  am  afraid  he  may  not  catch
 my  eye  at  all.  He  gets  up  every
 minute  and  on  every  question  and
 Wants  to  catch  my  eye  and  he  expects
 me  to  call  only  him.  That  is  not  pro-
 per.

 i2.i8  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Rerorr  or  Drarnesa  ALLOWANCE
 COMMISSION

 The  Deputy  Prime  Minister  and
 Minister  of  Finance  (Shri  Morar}
 Desai):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Report  of  the  Dearness
 Allownace  Commission  on  the  ques-
 tion  of  the  grant  of  Dearness  Allow-
 ance  to  Central  Government  Emplo-
 yees  in  future,  [Placed  wm  Library.
 See  No.  LT-520/67}.

 Shri  8.  M.  Banerjee  (Kanpur);  The
 hon.  Minister  has  laid  copy  of  the
 report  of  the  Gajendragadkar  Com-
 mission  on  the  Table  cf  the  House
 just  now.  You  will  remember  that  on
 the  30th  of  last  month,  this  report  war
 sent  to  the  Government  by  the  Com-
 mission.  We  were  told  that  Govern-
 ment  were  considering  the  report  of
 the  commission  and  that  was  why  they
 had  not  agreed  to  give  a  rise  in  the
 dearness  allowance  on  the  basig  of  an
 average  increase  of  0  points  in  the
 price  index.  I  would  like  to  know
 whether  Government  have  considered
 the  report  and  if  so,  whether  the
 recommendations  og  Government  in
 accepting  the  report  will  also  be
 laid  on  the  Table?  Otherwise,  what
 ig  the  point  in  our  getting  a  copy  of
 the  report  after  seven  dayr?

 Shri  Morarji  Desai;  १  am  laying  the
 report  On  the  Table  of  the  House  80
 that  hon.  Members  mey  be  in  posset-
 sion  of  it  ag  soon  as  possible.  Coples
 had  to  be  printed,  and,  therefore,  it
 took  some  time,  Government  have
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 not  yet  considered  it.  I  had  not  been
 able  to  supply  copies  before  this  even
 to  Cabinet  Members,  and,  therefore,
 how  could  they  consider  it?

 Mr.  Speaker:  Copies  have  been
 received  and  they  wil]  be  circulated
 to  hon,  Members.

 Shri  S.  M.  Banerjee:  Mere  circula-
 tion  does  not  mean  anything.  I  am
 not  going  to  get  any  deurness
 allowance,  but  it  ie  the  Government
 employees  who  have  to  get  it;  they
 Ihave  been  betrayed  fur  one  yeur  prac-
 tically,  and  they  have  not  been  given
 this  dearness  allownace.  I  would  like
 to  know  when  the  Cabinet  j.  going  to
 take  a  decision  on  this.  They  should
 take  an  immediate  decision  on  this.

 Mr,  Speaker:  That  is  a  separate
 question.  Copier  will  be  distributed
 and  they  will  take  a  decision  in  the
 Cabinet  later  on.

 Shri  s.  M.  Banerjee:  What  is  the
 wie  of  this?  You  should  kindly  help
 us  in  the  matter....

 Shri  Morar}i  Desaj;  If  he  does  not
 want  me  to  lay  it  on  the  Table,  then

 shall  withdraw  it.

 Shri  हैं.  M.  Banerjee:  This  is  very
 bad....

 Shri  Srichand  Goel  (Chandigarh):
 Ys  it  the  right  of  Ministers  only  to
 lose  temper?....

 Mir.  Speaker:  Order.  order.  Govern-
 ment  will  take  a  decision  later.

 Sari  8.  M.  Banerjee;  When?

 Mir.  Speaker:  He  cannot  say  that  just
 mow,

 Shri  हैं.  की,  Baserjee:  Why  should
 you  not  direct  him?

 थी  कबर  लाल  गृप्त  (दिल्‍ली  सदर)  :
 मेरी  प्रार्थना  है  कि  जब  गवर्नेमेंट  इस  बारे  में
 ि  समन  ले  ले  तो  इस  सदन  को  इमक्रामे
 किया  जाने  योर  इस  विधय  पर  डिस्कशम

 कोव  हौका  दिया  जाये  i

 SYAISTHA  i6,  889  (SAKA)  Papers  Laid  3220

 Shri  Morarji  Desal:  ह) अ  was  said  the
 other  day  that  hon.  Members  had  not
 been  supplied  with  copies  and  it  had
 appeared  in  the  papers.  It  was,  there-
 fore,  that  I  was  anxious  to  lay  it  on
 the  Table  as  soon  as  I  could.

 शो  सध्‌  लिमये  (मुंगेर):  मंत्री  महोदम
 एक  कदम  बढ़  गए  हैं,  वट  श्रबन  दूसरा  कदम
 बढ़ायें  t

 An  hon.  Member:  We  don  not  object
 to  that.  L  ke]

 Shri  Kanwar  Lal  (चका:  Will  you
 allow  a  discussion  on  jt?

 Shri  Chintamanj  Panigrahi  (Bhube-
 newar):  How  long  will  Government
 take  to  come  to  a  decision  on  it?

 Mr,  Speaker:  That  is  exactly  what
 Shri  Banerjee  asked.  He  js  repeating
 his  question.  Dr,  Rao.

 Parens  UNDER  SEC.  03  Or  Mazon  Port
 Trusts  Acr

 The  Minister  of  Transport  and  Ship-
 ing  (Dr.  द  E.  RB.  च,  Rao):  I  beg  to  lay
 on  the  Table  a  copy  of  the  Annual
 Accounts  of  the  Bombay  Port  Trust
 for  the  year  1965-66  and  the  Audit
 Report  thereon  under  sub-section  (2)
 of  sec.  03  of  the  Major  Port  Trusts
 Act,  963  [Placed  in  Library.  See  No.
 LT-52/67].

 Navy  «Drscreune  AND  MysceELLANDous
 Provisions)  (AMENDMENT)  REGULA-

 TIONS.

 The  Deputy  Minister  im  the  Ministry
 of  Transport  and  Shipping  (Shri  Bhakt
 Daraban):  On  behalg  of  Shri  8.  R.
 Bhagat,  I  peg  to  lay  on

 beh
 Table  a

 copy  of  the  Navy  (Discipline  and
 Miscellaneous  Privisions)  (Amend-
 ment)  Regulations,  ‘1967,  published  in
 Notification  No.  SRO  I5/E  in  Gazette
 of  India  dated  the  22nd  May  967
 under  section  85  of  the  Navy  Act.
 ‘1987,  [Placed  in  Library.  See  No.  LT-

 522/67}.
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 SOLVENT-EXTRACTED  OIL,  DE-OILED
 MEAL  AND  EDIBLE  FLouR  (CONTROL)

 (AMENDMENT)  ORDER
 he  Deputy  Minister  in  the  Minis-

 try  of  Food,  Agriculture,  Community
 Bevelopment  and  Cooperation  (Shri
 D.  Ering):  On  behalf  of  Shri  Anna-
 sahib  Shinde,  I  beg  to  lay  on  the  Table

 a  copy  of  the  Solvent-Extracted,  Oil,
 De-oiled  Meal  and  Edible  Flour  (Cont-
 roi)  (Amendment)  Order,  1987,  pub-
 lished  in  Notification  No.  GSR  526  in
 Gazette  of  Inida  dated  the  i2th  April
 1967,  under  sub-section  (6)  of  section
 3  of  the  Essential  Commodities  Act,
 1955,  [Placed  in  Libragry.  See  No.  LT-
 523/67].
 ApvocaTes  Act  REVIEW  COMMITTEE

 REPORT
 The  Deputy  Minister  *  the  Ministry

 of  Law  (Shri  D.  R.  Chavan):  I  beg
 to  lay  on  the  Table  a  copy  of  the
 Report  of  the  Advocates  Act  Review
 Committee.  [Placed  in  Library.  See
 No.  LT-524/67).

 48.22  hre

 RE:  CALL  ATTENTION  NOTICES
 (Query)

 Shri  P.  K.  Deo  (Kalahandi):  We  had
 tabled  a  call  attention  notice  on  the
 happenings  in  West  Asia.  But  we
 learn  that  the  Prime  Minister  may
 make  a  statement  suo  motu.  At  what
 time  will  she  make  that  statement?

 Mr.  Speaker:  I  will  ask  the  Minister
 of  Parliamentary  Affairs  to  tell  the
 House  about  it.

 The  Minister  of  Parliamentary
 Affairs  and  Communcations  (Dr.  Ram
 Subhag  Singh):  In  the  afternoon.

 Shri  P.  K.  Deo:  At  what  exact  time?
 Shri  Ebrahim  Sulaiman  Sait  (Kozhi-

 kode):  I  have  tabled  a  call  attention
 notice  on  the  jncident  in  which  5
 Indian  soldiers  have  been  killed  in
 the  Gaza  Strip...

 Mr.  Speaker;
 What  can  I  do?

 Shri  M.  L.  Sondhi  (New  Delhi):  I
 humbly  submit....

 Everyhody  is  rising.
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 Mr.  Speaker:  That  will  be  at  the
 time  she  makes  the  statement.

 An  hon.  Member:  When  will  that
 statement  be  made?

 Mr.  Speaker:  I  do  not  know,  possibly
 4  O'clock.

 Shri  M.  L.  Sendhi:  You  have  not
 understood  me.  I  was  only  trying  to
 submit  that  we  should  all  stand  ir
 silence  for  two  minutes  to  pay  homage
 to  the  dead.  That  will  coo}  down  the
 House.

 Shri  P.  K.  Deo:  When  will  the  Prime
 Minister  make  her  statement?

 Mr.  Speaker:  I  do  not  know.

 Shri  M.  L.  Sondhi:  I  was  suggesting
 that  we  should  stand  in  two  minutes
 silence  to  pay  homage  to  the  dead....

 Mr.  Speaker:  I  know.  Everbody  will
 want  to  do  that.  He  has_  suggested
 something.  Some  other  Member  will
 suggest  something  else  then.

 Shri  S.  M.  Banerjee  (Kanpur):  We
 condemn  the  American  imperialists
 who  have  killed  our  soldiers.

 Shri  Ebrahim  Sulaiman  Sait:  What
 about  my  call  attention  notice  about
 the  5  Indians  killed  in  Gaza?

 Mr.  Speaker:  Everyday  I  receive
 about  40—50  call  attention  notices.  It
 is  not  only  his  that  has  come  today.
 They  are  considered.  Some  are  of  a
 local  nature,  some  relate  to  law  and
 order.  One  or  two  are  allowed.  But
 every  if  each  one  of  the  40  Members
 gets  up  and  begins  to  ask  what  hap-
 pened  to  his  call  attention  notice,  will
 it  be  possible  to  proceed  with  the  work
 of  the  House.  Therefore,  if  he  was
 really  serious  about  his  call  attention
 notice,  he  could  have  met  me  separa-
 tely  in  my  chamber  and  enquired  why
 it  was  not  allowed.  Then  I  could  give
 him  at  least  the  reason  ७790  discussed
 with  him.  If  he  could  really  convince
 me  of  its  importance  which  needs  to
 be  mentioned  here,  I  could  have  done
 it.  But  if  all  the  40  Members  rise  to
 make  enquiry  just  now,  it  will  be
 impossible  to  proceed.  I  do  not  know
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 whehter  I  have  rejected  his  call  atten-
 tion  already.  If  I  have  not  done  that,
 I  shall  consider  it.

 Shri  Ebrhim  Sulaiman  Sait:
 about  5  Indians  killed  in  Gaza.

 Mir.  Speaker:  Shri  Devgun  may  con-
 tinue  hig  speech  on  the  Budget.

 Shri  M.  KE  .Masamni  (Rajkot):  About
 the  statement  by  the  Prime  Minister,
 it  ig  only  fair  to  the  House  that  the
 exact  time  should  be  announced,  so
 that  we  may  all  be  present  at  the  time.

 Dr.  Ram  Subhag  Singh:  |  wil)  con-
 sult  the  Prime  Minister  and  let  you
 know.  I  believe  it  will  be  at  4  है  M.

 Shri  का,  R.  Masant:

 It  is

 O'clock?

 Mr.  Speaker:  It  should  be  announc-
 ed  earlier.

 Sari  Hem  Barua  (Mangeldai):  May
 I  make  a  submission?  Yesterday,
 there  wags  a  mistake  made  about  the
 shooting  down  of  the  Canberra  plane.
 The  plane  was  shot  down  nesr  Rawal-
 Pindi.  The  Defence  Minister  might
 make  a  statement  on  that.

 —

 22.26  hes.

 GENERAL  BUDGET-—GENERAL
 DISCUSSION—Contd,

 ह , ह  शरदब,ल  देव तृण (पूर्व  दिल्‍ली)  :

 अध्यक्ष  महोदय,  कल  मैंने  इस  बजट  पर
 अपने  विचार  चकट  करते  हुए  कहा  था
 कि  इस  बजट  के  जो  उह्ेश्य  बताए  गए  हैं
 इस  के  प्रस्ताद  उन  को  पूरा  नहीं  करते  !  देश

 की  प्रगति  बौर  बिकास  के  लिये  यह  झावश्यक
 है  कि  देश  में  खावे-पीने की  चोद  काफ़ी  माता

 में  हों, जावश्यक  बस्तुयें  उपलब्ध  हों.  देश  की
 झर्चनण्ययस्था  1... ड  हो,  देश  की  ब्रतिरला
 का  ।  हो  थौर  रूपये  की  गिरती  हुई
 खाल कते स्थिर को  स्थिर  रू  जाने  1  इस  अजट  में  इन
 .मैं से  फिसी  भी  जात  का  प्रावधान नहीं  किया
 गदा है ।

 माननीय  बिस  मंत्री  महोदय  ने  अपने
 बजट-भाषण  में  सब  से  पहले  सूथे  की  ओर
 ध्यान  दिलाया  है  भर  उस  के  परिणाभों  के
 बारे  में  चिन्ता  व्यक्त  करते  हुए  एक  प्रकार
 से  बजट  के  लिए  मैदान  तैयार  करने  की
 कोशिश  की  है  1  लेकिन  मुझे  अफ़सोस है है  कि

 सूखे  को  वजह  से  देश  में  जो  स्थिति  पैदा
 हुई  है,  उस  का  बजट  भें  विशेष  ध्यान  नहीं
 रखा  गया।  भूखे  के  कारण-बारिश  न  होने
 की  वजह  से-  देश  में  श्रन्न  का  जो  अ्रभाव
 है,  उस  को  दृष्टि  में  रखते  हुए  हमें  भविष्य
 के  लिए  ऐसी  व्यवस्था  करनी  होगी  कि  यदि
 फिर  कभी  बारिश  न  हो,  तो  उस  समय  हमें
 खाने-पीने  के  लिए  दूसरों  का  मोहताज  न

 होना  पड़े  1  वर्तमान  स्थित्ति  से  सबक  ले  कर

 हमें  भविष्य  के  लिए  ऐसी  योजना  बनानी
 चाहिए  कि  झगर  हमें  कभी  सूखे  का  सामना
 करना  पड़े,  तो  हमें  दुनिया  में  भीख  का  कटोरा
 ले  कर  न  जाना  पड़े  ।

 इस  लिए  यह  धावश्यक  है  ि  हम
 कृषि  की  ओर  विशेष  रूप  से  ध्यान  दें  मझे
 खेद  है  कि  इस  शोर  जितना  ध्यान  देना
 था,  इस  बजट  में  उतना  ध्यान  नहीं  दिया
 गया  हैं  |  बल्कि  रासायनिक  खाद  पर  sn
 करोड  क्यये  की  जो  सबसिडों  है.  वित्त  मत

 महोदय  ने  वह  भी  वापस  ले  लो  है  ।  इस

 मख  से  सबक  लेकर  हमें यद्ध  स्तर  पर  देश  को
 खारा  समस्या  को  हल  करा  और  कृषि
 उल्पादन  को  बढ़ाने  का  प्रयत्न  करना  चाहिए
 था  ।  प्राननोय  बिल  मतर  जद  मत्रि-मडल
 में  नहीं  थ,  तो  वह  कई  बार  देश  का  ध्यान
 इस  शोर  दिलाते  रहे  कृषि  उत्पादन  किस  टरह

 बढ़ाना  है  ।  उन्होंने  यह  भी  कहा  था  कि
 सेना  को  भो  कृषि  का  उत्पादन  बढ़ाने  के  वास
 में  लगाना  चाहिए  t

 चाहिए

 22.29  ह.

 {Sunt  Bau  Ray  Maouox  in  the  Chair]

 लेकिन  मैं  उन  से  पूछना  चाहता  हूं  कि  भाज

 देश  में  मृले  से  जो  परिस्थिति  पैंदा  हुई  है,
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 [श्री  हरदयाल  देवगण]
 उस  के  परिणामस्यरूप  उन्होंने  यहां  पर  कृषि
 उत्पादन  को  बढ़ाने  के  लिए  क्यों  विशेष  व्यवस्था
 को  है।  गया  सरकार  झाज  किसानों  को  हायर-
 परचेज्ञ  पर  ट्रैक्टर  देने  के  लिए  तैयार  हैं  ?

 क्या  वह  बीज  को  उचित  व्यवस्था  करने
 के  लिए  तैयार  हैं?  क्‍या  उस  ले  छोटो  सिचाई
 योजनायें  बना  कर  उन  को  कार्यान्वित  करने
 की  और  कदम  बढ़ाया  है  ?  मैं  समझता  हूं
 कि  जिस  को  न्यू  एग्रॉकल्चरल  स्ट्रेंटेजी”'
 कहा  जाता  है  वह  देश  की  वर्तमान  परि-
 स्थिति  की  तुलना  में  नाकाफ़ो  है-उस  से

 देश  की  झावश्यकता  पूरी  नहीं  होतो  हैं  ।

 माननीय  विनत  मंत्री  ने  बढ़तो  हुई  कीमतों.

 पर  चिन्ता  व्यक्त  की  है  ny  उन्होंने  बताया

 'है  कि  पिछले  तीन  साल  में  कीमतें  46  प्रतिशत

 बढ़ी  हैं  लेकिन  पिछले  छ:  वर्ष  मे  खाली  oe  ae

 की  कीमतें  19  प्रतिशत  बई.  है भो

 दूसरी  प्रायकश्यक  वस्तुओं  को  कोसतों  में  भी
 इसी  प्रकार  इजाफा  हुआ  है  ।  जब  डुपय
 की  कीमत  चटाई  गई  थी  उस  समय  सनक.,र

 में  प्राश्वासन  दिया  था  कि  1 हैं ह  पावश्यन,

 बस्तुझों  को  कीमतों  सें  किसी  प्रकार  की  बद्ध
 नहीं  होने  दी  जाय  t  उसने.  लिये  सिविल
 सप्लाईज  कमिश्तर  मकरिर  किया  गया  लेकन
 फिर  भी  कीमतों  में  वद्धि  7४  ऑाज  भी  विल
 मंत्री  महोदय  फिर  उसी  प्रब।र  का  ध्राव्यामन
 दे  रहे  हैं  कि  कोमतों  में  वृद्धि  नहीं  होने  दी
 जायगी  मैं  उन  से  पूछना  चाहता  हैं  कि  उस
 क्त  भी  आपने  प्राम्वासन  दिया  था  लेकिन
 झापके  झ्ाश्वासनों  ते:  आाठजूद  भी  कीमते

 बढ़ी  श्ाज  फिर  शाप  वहीं  प्राश्वासन  दे  7
 है,  अगर  प्राप  के  ब्राश्वासनों  से  कुछ  होता
 तो  देश  का  शटवारा  भी  न  होता  q  इस  लिये

 इस  झआाश्यासनों  के  बावजूद  भी  जिस  प्रकार
 से  उत्पादन  कर  बढ़ाया  गया  है  उस  से  इन्फ्‌
 लेसभ  नी  बढ़ेशा  और  धावश्यक  बम्तुझों
 की  कीमतें  भी  बढ़ेंगी  |  थ॑  चाहता  हूं  झौर  सारा
 देश  चाहता  है  कि  झाज  सरकार  कोई  निश्चित

 आोजना  उपस्थित  करे,  जिससे  न  सिफ  कीमतों
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 में  वृद्धि  रके,  बल्कि  झागश्यक  बस्तुझों  की
 कौमते  कम  हों-क्या  यह  मुमकिन  नहीं  है  ?
 मैं  समझता  हूं  कि  ऐसा  हो  सकता  था  यदि
 वित्त  मंत्री  महोदय  जुरंत  शौर  हिम्मत  से
 काम  लेते,  गर  सरकार  चाहती  तो  इन
 चीजों  को  कीमतों  को  घटा  सकती  थी,  उन
 चीजों  की  कीमतों  में  सरकारी  बोला  30
 प्रतिशत  पढ़ता  है,  यानी  उक  रुपये  की  चीज
 में  30  पंसे  सरकार  ले  जाती  है,  वनस्पति
 ची,  कपड़ा,  ऊन  हम  प्रकार  की  हर  चीश  पर
 सरकारी  बोझ  काफी  ज्यादा  है,  गर  सरकार
 अपना  दोना  उन  पर  से  हटा  ले,  झर्चाति  उत्पा-
 दन  कर  को  शक्ल  में  सरकार  जो  बसूल  करती
 है.  दि  उस  को  हटा  ले  तो  कीमतें  नीचे  शा
 सकती  हैं  हस  का  उत्पादन  पर  शौर  मार्केद
 पर  भो  कोई  बुरा  झसर  नहीं  पड़ेगा  ।

 सरकार  ने  जो  नये  कर  लगाये  हैं,  मैं  सम-
 झता  हृ  कि  उन  को  भी  झाज  हावश्यकता
 नहीं  थी  ।  पिछले  माल  2700  करोड़  रूपये
 से  ऊपर  हम  ने  करों  की  शक्ल  मे  बसूल  किया
 है-  चाहे  इनकम  टेक्म  हो,  एकसाइज़  ब्यूटी
 हो,  कस्टम  ड्यूटी  हो  सारा  देश  इस  बात
 को  जानता  है  कि  इन  भें  चोरी  होती  2  अर
 शाज  प्रगर  सरकार  ईमानदारी  से  उन  को
 बयूल  करने  की  कोशश  करे,  उस  में  कोई  इयजन
 न  हो,वो  यह  टैक्स  2700  करो ंह  एपये  के  बजाय
 3500  करोडह़  गये  प्राप्न  हो  सकते  है

 लेकिन  यह  सभी  हो  सकता  है  जब  कि  सरकार
 ब्रपनी  मशीनरी  को  कमे  ।  इन  टैक्सों  मे  चोरी
 किम  भाग  में  होती  2,  मै  इसकी  एक  छोटी
 सो  मिसाल  देना  चाहता  हु  हमारा  देश
 ऊन  इम्पोर्ट  करता  है.  i964-659  20.  4
 मिलियन  किलोग्राम  ऊन  बाहर  से  आ्ाई
 इस  ऊन  का  धागा  बनता  है,  जिस  पर  3  te

 70  पैसे  से  लेकर  | है. ( इ  80  पैसे  तक  की
 एक्साइज़  डयूटी  लगती  है  t  तीन  किस्म  का
 धागा  हमारे  देश  थे  बनता  है--मीटिय  के
 लिये,  होड़गरी  के  लिये  तथा  वीविग  के  लिंदे,
 जितनी  ox  हमारे  देश  में  शाती  है  उसकी
 पूरी  आनगकारी  सरकार  के  oe  होती  है,
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 अयोंकि  ऊन  इम्पोर्ट  करने  के  लिये  लाइसेन्स
 सरकार  देती  है  1  झब  यदि  दस  गारी  ऊन
 का  धागा  बनाया  जाय  और  इस  में
 से  5  फीसदी  बेस्टेज  निकाल  दी  जाय  और
 शेष  बने  हुए  माल  पर  कम  से  कम  रेट  पर  यानी

 3  ०  70  पैमे  को  दर  से  एक्माइड  डपूटो
 जोडी  जाय,  तो  7  करोड  Ko  में  ऊपर  एक्साइज
 ड्यूटी  सरकारी  खजाने  में  शानी  चाहिए,
 लेकित  कितनी  धाई  है  ?  2  करोड़  i6  लाख
 So  एक  साल  में  और  करोड  4]  साख
 कपये  उस  से  पहले  साल  में  t  अर्थात्‌  जितना
 कपया  हमको  सिलना  चाहिये  था  उसका
 30%  रुपया  सरकारी  खजाने  में  पहुंचा  ।
 यह  ऐसी  थोड  है  जिसका  हिसाब-किताव
 सरकार  के  पास  है,  कितनी  ऊत  थाई  है
 उसका  कितना  धागा  बन  सकता  है,  कितनी

 गुकभाइज  डयूटी  उस  से  मिलनी  चाहिये,
 यह  सब  सरकार  जान  सकती  है।  यह  भी  सच
 है  कि  सारी  ऊन  का  नोटिय  याने  नही  बनता,
 को जरों  शौर  बीजिंग  में  क्ष्यादा  ऊन  आपतो
 है  हर  प्रकार  के  चागे  पर  पूरी-पूरी  क्साइज

 ह्पूटो  वसूल  को  जाये  तो  सरकार  को  कफ

 गुना  प्राप्सि  हो  इस  प्रकाश  सरकार  को  पूरा
 ब्य्या  नहीं  मिल  रहा  है।  इसो  सरह  से  इन्कम-
 टैक्य  में  चोरी  होती  है,  कस्टम  इयटों  में
 चयोगी  होती  है,  ar  इस  चोरी  को  रो
 दिया  जाय  सो  सरकार  को  इतन  रू

 बसूल  हो  सकता  हैं,  कि  बह  (क्साइड़  से
 रिलीफ  दे  अकती  है,  शोजो  को  सस्ता  कर
 सकती  है  |  ये  जो  नय  टैब  नग पाय  गये  हैं,
 ये  सब  प्रनावन्‍यक  हूँ,  सरकार  ने  अपनी
 जिन्‍्मेदारी  को  पूरा  नही  किया  |  बजाय  इस
 के  कि  बर  चीज़ों  क.  सरू ।  को  टैस
 का  बोला  घटा  कर  जमता  को  राहत  A
 art,  उसने  नये  कर  चगा  दिये  है  ।

 इस  सम्बन्ध  में  हमारा  दिल्‍ली  कारपो-
 रेशन  का  सजुर्ब  है,  ब्दां  भो  चीरो  होती  वी.
 ह ! छ  से  हम  ने  वहां  काम  सम्दारा  हे
 यागी  हमारी  जनसंथ  पार्टी  ने  वहां  पर  काम
 सम्धाला  है,  हम  ने  ईमानदार  धादभियों  को

 जिम्मेदारी  के  स्थान  पर  बेठाने  को  कोशिश
 को  है,  आज  आपको  यह  सूचित  करते  हुए
 मुझे  हें  होता  है  कि  न्हीं  प्रधिकारियों
 के  जरिये  .0  हनार  रपये  रोजाना  को  आमदनी
 में  इजाफा  हुआ  है  -  इसी  तरह  से  Fo  डी०  य ू०
 में  पहले  चार  हजार  ये  प्रति  दित  का  घाटा
 था,  लेकिन  जन  स्ब  द्वारा  इन्तजाम
 सम्भालने  के  बाद  बहा  का  यह  चाटा  समाप्त
 हो  गया  है।  सिर्फ  ईमानदार  आ्रादमियों  के
 बेडाने  मे  आमदनों  में  इजाफा  हो  सकता  है  ,
 इस  लिये  हम  कहते  हैं  कि  जितते  नक्स  लबे
 हुए  है,  सरकार  ईमानदारी  से  केवल  उनको
 ही  वसूल  करे  ओर  फिर  बनस्पति  चो,
 कप  है,  माचिम,  कंटोसीन  झायल,  शमों
 ग्रावश्यक  वस्तुओं  से  उत्पादन  कर  घटा  कर
 जनता  को  राहत  पहुंचायें।  भ्राज  जितना  रेवन्यू
 हम  इकट्ठा  करते  हैं,  उस  से  हेड  गुना  भ्धिक
 र्वन्यु  इकट्ठा  कर  सकते  हैं।  इस  लिये  सरकार
 के  लिये  जरूरी  है  कि  बढ़  गक्स  इकट्ठा
 करने  को  मशीनरी  को  टाइट  करे,  प्रगर
 चापकों  मशोनरों  ठोक  तरह  से  काम  करे
 ता  नये  बा  जगाने  को  है 0५4 3  नहों
 ट्रै।

 ड्वा  सम्बन्ध  थे  एक  सुझाव  यह  भा  है
 कि  सरकार  पने  मने  कम  कर।  विक्ते
 तोन  सालों  में  हो  सरकार  का  खार्ज  नौन

 गुना  बढ़  गया  है।  सरकार  यदि  इस  तरह
 मे खां  बढ़ाव  जायगी.  ौर  जनता  पर
 उसका  बोमा  रालती  जायगो,  ता  यह
 मनालिब  नहीं  हागा।  2400  करोड़  रुपा
 सरकार  4  'पच्चिक  अण्टरटेकिन्ग्ज़  में  गया
 है,  लेकिन  उनका  टिविडेन्द  सिर्फ  2  प्रतिगत

 है।  पिछले  दो  सालों  4  '0  करोड  रुपया
 सरकार  ने  पब्लिक  प्रण्डरटकिग्व  में  इन्हस्ट
 किया  है.  लैकित  उसे  पर  ि  पेडन्ड  क  करोड़
 हयय  जिला  Pe,  ater  मतनव  यह  है  कि

 ary,  थे  सूल  नहों  हुमा,  इस  पर  जितना

 ब्याज  धान,  चाहिए,  बहू  भो  बसूले  नहीं
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 हुआ।  झगर  सरकार  के  अपने  महकमों  की

 यह  हालत  है,  तो  इससे  धन्दाजा  लगाया  जा
 सकता  है  कि  सरकार  को  एक  पंसे  का  भी
 नया  कर  देना  उचित  नहीं  |  यह  सरकार
 देश  का  इन्तज़ाम  करने  के  योग्य  नहीं
 है

 जब  रुपये  की  कीमत  कम  हुई  थो,  उस
 समय  मोरार  जी  भाई  ने  कुछ  सुझाव  दिये

 ले,  कांग्रेस  वकर्ण  कमंटी  के  सामने
 जी  उन्होंने  कुछ  सुझाव  दिये  थे

 माननीय  झव्यक  महोदय.  झाप  की  प्रनु-
 मति  से  मैं  उन  सुझावों  को  पढ़ना  चाहता

 हूं  !  मोरार  जो  भाई  ने  6  जुलाई,  966
 को  कांग्रेस  जकिंग  कमेटो  के  सामने  कहा  पा
 कि  देश  की  झ्ाथिक  स्थिति  को  सुधारने  के  लिये
 क्या  करना  आहिये---

 “No  deficit  financing  for  the

 next  five  years.”

 यानी  ढफिसिट  फाइनेंसिंग  नहीं  होना  चाहिए.
 इसका  उन्होंने  बादा  किया  था,  लेकिन  जा
 टैक्स  गाये  गये,  जो  ग्रन-प्रोडक्टिव  एक्म-
 पन्हिचर  बढ़ा  हे,  से  इन्फ्लेशन  बड़गो
 और  जब  इन्फ्नेशन  होगी  ।  यह  कहते  है  कि
 कृटीसाइजस  के  लिये  हमें  aa  थे  इमदाद  का
 बायदा  मिना  हे  या  दूसरी  चों  को  शायान
 के  लिये  वायदा  मिला  है।  परन्तु  वर्तमान

 मंड  भ्रथवा  किसी  शोर  कारण  से  यदि  वह
 सहायता  ने  मिली  ली  फिर  वे  सरकार
 कैसे  उसका  अदा  करेगी,  इसके  बारे  में  सशय

 है।  stefez  फाइनेन्सिग  ब  भी  जल

 बहा  है,  यह  दागे  भी  रहेगा--इसके  बार  मे

 कहा  नहीं  जा  सकता।

 उन्होंने  भागे  कहां  w—

 _.“Phe  Central  and  State  budgets
 ‘ghould  be  balanced.”
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 तीसरी  बात  उन्होंने  यह  कही  थोन-

 “This  is  possible  only  if  there  is
 at  least  a  70  per  cent  cut  in  all
 current  governmental  expendi-
 ture.”

 हम  चाहने  थे  कि  मोरार  जी  भाई  हां  पर
 इस  बजट  को  पेण  करते  समय  कम  से  कम
 इस  बायदे  को  तो  पुरा  करते  1  जब  तीन  साछ  में
 तोन  गुना  झापके  खर्चें  हो  गये  हैं,  तो  हम  उम्मीद
 करते  थे  कि  इन  लोन  गना  खयों  को  झाप
 कम  करते,  कम  से  कम  यह  घोषणा  करते  कि
 हम  25  परसेन्ट  खायें को कम का  कम  कर  देंग।  भाप
 कहेंगे  कि  इन  खाचों  को  कम  करने  के  लिये हम
 रिप्रंबमेन्ट  की हिमायत  नहीं  करते,  मैं  तो  यह
 कहना  चाहता  हूं  कि  <ैिंट्रेंडमेट  के  बगेर
 भीये  क्षय  कम  हो  सकते  आपने  कहा  कि
 यह  सरकार  पिजरा  पाल  नहीं  है,  लेकिन
 पिजरापोल  तो  आपने  बता  रखी  है।  क्

 एक्जोबमूटिव  कौसिलस  पहले  मारे  देश  का
 काम  बलात  थे,  झाज  57  मंत्री  शौर  उन्‍्मंत्री
 सरकार  का  प्रबन्ध  चला  रहे  हैं,  इस  तरह  से
 झापने  पिजरा  पोल  नहीं  तो  शर  क्या
 लना  रखा  है।  यदि  किसो  काग्रेसी  को  कंन्द्रीय
 प्रतिधंदान  में,  प्रभवा  राज्यों  के  मंत्रिमंहलों
 मे  जगह  नहीं  मिलतो  तो  एये  काप्रेशियों  को
 शकोमोहट  करने  के  लिये  उन्होंने  कुछ  ऐसी
 सम्बाएं  बना  रखी  है.  जिन  पर  मरकार  का
 रुपया  ह ६  होता  है।  एसी  झनेक  मस्थाएं
 है,  जैसे  भारत  समेबक  समाज  सौर  खादी
 अायाग  इस्यादि  जिन  पर  भमरकार  का  ह्यया

 खा  बे  होता  है  va)  झनकों  संस्थाएं  है  ।  जिनकी
 भाज  देश  का  कोई  जरूरत  नहीं  है।  झाज  को
 अर्ध-भ्यवस्था.  उनका  वोह  सहग  नहीं
 कर  सकता  स्किन  उसको  सरकार  कायम
 रखें  हुए  है।  फिल्‍म  इम्स्टीअ्यूट  भी  शक
 ही  संस्था  है  जि पर  एफ्टर्स  शोर  एक्टर
 सिम  पैदा  करने  के  लिये  करोड़ों  भपया  च

 होता है।  यहां  पर  बने  बजाने को  संस्‍्याएं
 कायम हैं है  जित  पर  करोहों  शंरथां जाया  होता
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 t  एक,  एक  मिनिस्ट्री  के  प्रशरशाजात
 भाष  देखेंगे  तो  श्राप को  मालूम  हो  जायेगा
 कि  कितना  अधिक  रुपया  खर्ब  किया  जा
 रहा  है?  एक,  एक  मंत्रालय  का  हिसाव
 देखने  से  पता  लगेगा  कि  किस  तरह  से  श्पया
 पानी  की  तरह  बहाया  जा  रहा  है  ?  सी०  पी०
 डब्ल्यू०  डी०  को  यहां  मकान  निर्माण  की
 स्थिति  देख  लोजिये।  हालत  यह  है  कि  जो
 इमारत  प्राइवेट  5क्रैदार  $6,600  में  बन  कर
 तैयार  होती  है  वही  इमारत  पी०  इब्ल्यू०  डो०
 द्वारा  75  झोर  80  हजार  में  बना  कर
 दी  जाती  है।  मजा  यह  है  कि  मंटोरियल  भी
 उममें  सब  स्टंढद  होता  है  शरीर  परिणामत:
 प्राइवेट  सोर्स  से  बनाई  हुई  इमारत  को  तुलना
 में  मी०  पी०  डस्स्यू०  डी०  के  द्वारा  बनवाई
 गई  उसी  तरह  को  इमारत  की  जिन्दगी
 नी  झाधी  हती  है!

 सरकारी  ह । ड  भ्रनापशनाप  बढ़े  हुए  हैं।
 हम  चाहते  थे  कि  मंत्रो  महोदम  जुरंत  से

 काम  सेते  शौर पह कहते यह  कहते  कि हम  10%
 ।  कम  कर  देंगे  पौर  एसा  होने से  हमें नये
 टैक्स  लगाने  को  कोई  जरूरत  नहीं  होशो
 झौर  न  हो  इन्फ्लेगन  होता  उसके  साथ  हो
 बाकी भी  जा  उन्होंने  बात  कहों  tt  मैं  समझता
 हैं.  कि  उस  पर  झगर  बह  प्रमल  करते  नो
 देश  को  धर्थ-पध्यवस्था  मुधर  सकतो  थो।
 उन्होंने  चौथी  बात  यह  कही  थी  :

 The  expenditure  on  community
 development
 ped.

 यह  जो  कृम्पनिटी  हेबलपसेट  को  प्रागेनाइलेशन
 है  यह  बाम्तय  में  कापस  की  एलेक्शन  मशोनरो
 है।  इस  के  खिलाफ  कई  बार  झायाज  उठाई
 कई कि  इस  का  शोर  प्लानिय  कमोशम
 की  इस  लोक  तंत्र में  कोई  धावश्यकता नहीं  है  ।

 वह  प्यानिग  कभीलन  एक  प्रकार से  सुपर
 बबगेेंट  बना  हुघा  है  ।  उसकी  वयाव  एक

 will  have  to  be  stop-

 एक्सपर्टस  की  कमेटी  बनाई जा  सकती  है।
 जितने  मंवालय  हैं  वह  वास्तव  में  इस  प्लानिंग
 कमीशन  का  काम  कर  सकते  हैं।  अगर  फिर
 भी  जरूरत  पढ़ें  तो  उनके  साथ  एक्सपटंस
 लगाये  जा  सकते  हैं  लेकिन  कसके  लिये  अलग
 प्लानिंग  कमीणन  की  कोई  जरूरत  नहीं  है।
 ऐसे  श्र  कम्यूनिटों  डवलपमेंट  प्राजेक्ट
 जैस  नेक  बेकार  महकसे  है  गोर  उनका
 खत्म  करने  की  जरूरत  है।  हमें  अफसोस  है
 कि  जो  मांग  उन्होंने  अपनी  सरकार  से  की
 थो  प्राज  उतके  हाथ  में  ग्रधिकार  श्राया  है  ता
 उम्र  कार्यान्यित  नहीं  किया।  उन्हें  उसे
 झमल  मे  लाने  का  मौका  मिला  है  लेकिन  उसे
 वें  झमल  में  नहीं  ना  रहे  उन्‍होंने  उस  वक्‍त
 यह  भांग  भी  की  वी:

 There  should  be  economy  in  the
 use  of  ९०४]  on  railways  and  build-
 ing  materials  by  the  Public  Works
 Department.

 cath  बात  उन्होंने  कहो  थो  ।  उस  को  झोर  मैंने
 ध्यान  दिलाया  है  कि  किस  तरोके  से  पब्लिक
 बक्से  डिपार्टमेंट  में  झापाघापी  भौर  भ्रध्टा-
 आर  फला  हुआ  है  ny  वहां  के  लोग  प्रपनी  कोई
 जिम्मेदारी  महसूस  नहीं  करते।  इमारतों,

 पुलो  झोर  सड़को  आादि  के  निर्माण  में  सब-
 स्टैन्ड  माल  इस्तेमाल  होता  है  जिसकी  कि
 जिन्दगों  कम  होतो  है  ny  हमारे  राष्ट्रीय
 पुलों  प्रयवा  सड़कों  झादि  पर  जितना  सोमेंट
 लगना  चाहिए  वह  नही  लगता  है  प्रौर  कहने  को
 बतलाया  जाता  है  कि  मोमेंट  लगा  है  लेकिन  वहां
 वास्तव  में  रेस  लगाते  हैं।  उन  के  निर्माण  का
 ह... ल  तो  इस  तरीके  से  सरकार  से  पूरा  वसूल
 कर  लिया  जाता  है।  लेकिन  चूकि  उसके

 घनुस्प  मेटोरियल  नहीं  लगाते  है  इसलिये  उनको

 जिन्दगो  प्राधी  होती  हे।  वदा  पर  झगर

 देखभाल  =  ईमानदारी  के  साथ  काम  किया

 जाय  तो  ह । &  भी  कम  हो  सकता  है  शौर  उस

 की  उच्च  भी  सम्बी  हो  सकती  है  ।
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 [sft  हरदवाल  देवगुण]
 इसी  तरीके  से  फार्म  प्रोडयूस  के  बारे

 में  उन्‍होंने  कहा  :

 The  army  should  be  utilised  for
 timely  and  adequate  distribution
 of  fertilisers,  pesticides,  better
 seeds  and  water  to  agriculturists.
 Ig  ig  necessary  to  impart  as  sense
 of  urgency  to  the  problem  of  अट्टी
 cultura}  production.

 मुझे  यह  कहने  में  दुख:  महसूस  होता  है  कि

 कृषि  की  उपज  और  कारखातों  को  उपज
 बढ़े  तो  इन  दोनों  से  देश  का  अर्थ-व्यवस्था
 ऊपर  उठ  सकती  हैं  लेकिन  इस
 दोनों  में  सरकार  स्टेट्स  की  नीति  की
 सरफ  अल  रहा  हे  प्रथात  जैसे  चालता  है
 बसे  चलने  देता  चाहती  है।  उसो  तरह
 आगे  उन्होंने  कहा  भी  :

 The  State  Bank  of  India  should
 be  utiliseg  to  provide  timely  credit
 to  cultivators.  Instead  of  floating
 a  few  Agricultural  Credit,  a  new
 subsidiary  of  the  State  Bank  for
 agricultural  credit  should  be  for-
 med  immediately.  Credit  policies
 should  be  reformulated  so  that  the
 export  industries  and  trade  as  well
 as  import  substitution  industries
 are  not  starved  for  funds.

 एकक्‍्सपोर्ट  अौर  इम्पोट  के  बारे  में  ची  उन्‍्होंन
 कहा  इम्पोर्ट  ग्रीर  एकपघोर्ट  घाटे  को

 ट्रेड  है  लॉकित  उस  में  भो  जो  जरूरी  जाने  है,
 में  नहो  को  जा  रहो  हैं  '  जावजद  इसके
 कि  हमारा  इम्पोर्ट  ज्यादा  है  और  तुकमपो
 कम,  लेकिन  फिर  भा  कई  फिजल  का  चीजे
 हम  इस  देश  में  इम्पोर्ट  करते  हैं  ।  झब  हमें
 क्या  जरूरत  हैं  कि  हम  प्रमरीका  से
 थैक्सी  लिटरेंचर  हम्पों्ट  करें  ?  हमें
 झमरीका  से  या  न्य  विदेशों  &  फिल्में

 इम्पोर्ट  करने  की  क्‍या  जरूरत  है?  जब
 कि  हमारे  पास  फौरन  एक्सचेंज  नहीं  है  उस
 बक्स  ऐसी  गंदी,  लखर  शौर  स्‍झश्लील  तस्वीरें
 झौर  फिल्में  इस  देश  में  फौरत  एक्सचेंज
 सांच  करके  मंगायी  जाती  हैं  ।  उसी
 प्रकार  से  यह  कोकोकोला  है  ।  उस  के
 बगर  यह  देश  जिंदा  रहू  सकता  है  |  कहने
 का  तात्पय  यह  है  कि  झनेक  चोजें  ऐसी  हैं
 जिनकी  पग्रावश्यकता  नहीं  है  बौर  जितके
 बगेर  झाज  मुल्क  गुआरा  कर  सकता  है  लेकिन

 वस्तुतः  उन  के  मगाने  पर  देश  का  करोड़ों  रुपये
 का  फोरेन  एक्सचेंज  मज  किया  जाता  है  ।
 इसलिए  श्राज  मुल्क  को  अरूरस  यह  है  कि
 हमारा  एक्सपोर्ट  ज्यादा  हो  धौर  इम्पोर्ट
 कम  हो  ताकि  हमारे  रूपये  को  कोमत  कायम
 रहे  शौर  उस  की  वजह  से  दूनिया  में  ह़मारी
 साथ  बढ़े  लेकिन  जब  तक  हमारा  एक्सपोर्ट
 ज्यादा  नहीं  हीता  तब  तक  वह  नहों  हो  सकता  ।
 उनके  लिए  उन्होंने  कहा  कि  हम  मुल्क  के  झन्द र
 द्पनों  मापते  में  कमी  करें  स्ौर  इस  हृष्टि  ले
 उन्होंने  चाय  काफो  अादि  बस्तघी  पर  एक्स-
 इज  इबूटी  लगा  दी  है  लेकिन  सेरा  कहना  है
 के  उस  में  कोई  फायदा  नहों  होगा  |
 चाय  और  काफी  पर  एक्साइज  इथटी  गाने
 से  उन  को  खपत  में  कर्मी  नहीं  होगी ।  यह्
 राजाना  के  इस्तमाल  की  सीजे  है  प्रौर  यह
 उसनों  हो  इस्तेमाल  होगो  जितना  कि  पहले
 होती  थी  ।

 माद्य  को  कोमलो  में  गत  ७  वर्षों  में

 rim,  की  बद्ध  हुए  है  लेकिन  उन  की  व्यपाष
 में  किस।  किस्म  की  कमी  नहीं  हुई  है  1  इसलिए
 झाज  एक्माइज  डयटी  बढ़ाने  से  घाय  ौर
 काफी  की  खपय  में  कभो  नहों  होगी  ।  जहू-

 द 1. छ  हो  इस  बात  की  है  के  मल्क  में  खोजें
 बेदा  की  जाय॑  उन  चोजों  के  पैदा  करने  में
 कम्पटीशन  हो  ताकि  उनका  उत्पात  अ
 और  झगर  यह  हो  तो  उस  से  एक्शपों है
 बढ़  मछता  है
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 मैं  समझता  हूं  कि  भौर  बहुत  तहों  तो  वित्त
 गंदी  महोदय  मे  जो  सोलह  बातें  धपनों  कांग्रेस
 बकिंग  कमेटी  के  सामने  रक्‍्सों  थीं,  उनमें  से
 दो,  तोन  बातों  पर,  तो  वे  स्त्रयं  प्रमल  क रेंगे।
 यदि  0%  के  बजाथ  5%  भी  बह  खर्चा  कम
 कर  देते  ता  उन  को  नये  टैक्स  लगाने  का  जरू-
 रत  महसूस  नहीं  होतो  -  झ्गर  वह  इसी
 तरीके  से  दूसरी  बातों  में  भी  प्रमल  करते
 तो  इस  अर्थ  व्यवस्था  में  कुछ  सुधार
 हो  खकता  था  7  हम  चाहते  है  कि  वह
 इस  जात  का  खाल  रकखें  कि  इस  मुल्क  में
 यहू  जरूरी  है  कि  de  ae  याश्न  के  मामले  में
 आत्मनिर्मर  हो  और  उत  सोख  का  कटोरा
 चेकर  दुनिया  के  सामने  ने  जाना  पड़े
 जम  की  थ  ब्यवस्था  इस  किस्म  को  होनी
 बाहिए  कि  बॉहिग  से  इपफ्दाद  मिले  यो
 न  मिने  उस  के  बगैर  भा  बह  गजारा
 कर  सके  -  उस  का  इवजाम  इस  किस्म  का
 होता  बाला  कि  अपनों  रक्षा  के  लिए  उसे
 कसो  पर  निमंर  न  होना  ड  शौर  रुपये  की
 साथ  नो  गिर  रहो  है  बढ़  स्थिर  रहें।
 उन  को  वजह  से  दुनिया  में  हसारों  साथ
 ऊबो  हों  -  मझे  विश्वास  है  कि  इन  सुझावों
 को  ओर  बह  ध्यान  देगें  r

 Shri  Rane  (Buldanu):  Mr.  Chair-
 man,  Sir,  I  rise  to  support  the  budget
 proposals  presented  by  the  Deputy
 Prime  Minister  and  Finance  Minister,
 and  also  express  my  views  abuut  it.
 Before  I  give  my  reactions  tu  the
 budge:  proposals,  at  the  outsct,  I
 would  like  to  congratulate  the  De-
 puty  Prime  Minister  and  Firance
 Minister  who  has  broken  the  practice
 of  deficit  financing.  Sir,  the  major
 cause  of  inflation  is  deficit  financing.
 When  our  economic  situation  is  gett-
 ing  worse  and  worse  I  think  his  per-
 formance  in  presentng  a  balanced
 budget  is  a  creditable  one.  |  feel,
 Sir,  that  the  healing  hand  of  the

 the  budget  proposals  of  1963-64,  He
 says:

 “When  Mr.  Morarji  Desai  took
 over  his  present  portfolio,  the
 national  economy  wag  sagging,
 production  was  stagrant,  the
 share  markets  were  demoralised
 and  foreign  enterprise  wag  most
 reluctant  to  embark  upon  ven-
 tures  in  India.  Within  a  very  brief
 period,  he  changed  the  entire  cli-
 mate;  the  economy  became  5uo-
 vant;  production  increased  at  an
 impressive  rate;  confidence  was
 restored  in  the  heart  of  the  in-
 vestor  and  the  Indian  economy
 was  well  on  the  way  not  only  to
 stability,  but  to  impressive  ex-
 pension.”

 I  have  no  doubt  that  this  observa-
 tion  by  Shri  Palikiwala  is  in  conson-
 ance  with  what  many  others  have
 said

 Prior  to  the  presentation  of  this
 budge;  hundreds  of  articles  have  2p-
 peared  in  the  press,  making  different
 suggestions  about  the  coming  budgei.
 After  the  presentaion  of  the  budge:
 also  stvera]  economists,  industrialists,
 leaders  of  political  parties  and  repre-
 sentuitves  of  middle  class  and  even
 housewives  have  expfessed  their  re-
 actions  to  the  present  budget.  I  do
 not  want  to  go  into  all  of  them.  I
 shall  only  classify  them  into  cate-
 gories.  Some  economists  have  wel-
 comed  the  budget  proposals,  some
 have  partly  welcomed  them  and  part-
 ly  eritised  them.  There  are  some  per-
 sons  and  political  patties  who  have
 completely  denounceg  the  budget  and
 went  to  the  extent  of  saying  that  the
 budget  proposals  are  the  manipula-
 tions  of  capitalists.  I  do  not  agree
 with  them.  I  have  drawn  my  own
 reaction,  Here  I  would  like  ta  quote
 the  views  of  one  of  the  bitterest  cri-
 tics  of  Government  and  I  think  =  it
 will  be  to  the  benefit  of  the  House to  give  the  name  of  the  econumist.
 It  is  no  other  than  Professor  Tara-
 porevala.  He  delivered  a  lecture
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 to  the  members  of  the  Forum’  of
 Free  Enterprise,  after  the  presenta-
 tion  of  the  budget,  a  summary  of
 which  has  appeared  in  the  Hindustan
 Times  of  3lst  may  1967.  There  he

 “says:

 “The  Union  Budget  was  realis-
 tic,  blalanced  and  non-inflationary
 and  a  courageous  step  towards
 reviving  the  drought-and-war-
 shattereg  Indian  economy.”

 ‘So,  this  comment  of  Professor  Tara-
 -porevala  will  me@t  the  comments  and
 criticisms  made  by  the  hon.  Member

 ‘who  spoke  on  the  budget  before  me.

 While  the  Finance  Minister  was
 making  his  speech,  I  jotted  down  on

 -a  piece  of  paper  my  own  reactions  to
 the  budgget.  As  he  went  on  speaking,
 I  jotted  down  one  point  after  another.

 “My  first  reaction  was  that  it  had  a
 human  touch  when  he  said  that  he

 ‘has  made  a  provision  of  Rs.  38  crores
 ‘in  addition  to  Rs.  3  crores  for  the
 drought-stricken  people.  My  reaction
 wag  confiremq  when  he  said  that  he

 ‘hag  made  a  provision  of  Rs.  8  crores
 for  continuing  subsidy  in  foodgrains.
 Besides  this,  the  third  factor  which
 confirmed  my  first  reaction  was  the
 large  provision  he  made  for  the  so-

 ‘Cial  betterment  programme—providing
 drinking  water  to  the  public  and  up-
 liftment  of  backward  classes,  spe-
 cially  the  Scheduled  Castes  and
 “Tribes.  Therefore,  if  anybody  says
 that  this  budget  is  a  manifesto  of
 misery  nobody  can  agree  with  that.

 When  I  heard  the  Finance  Minis-
 ‘ter  speaking  about  measures  for  agri-
 cultural  ang  industrial  production  I
 thought  that  the  budget  is  production-
 oriented,  But  for  went  of  time  I
 would  not  repeat  the  measures  which

 the  said  he  is  going  to  take  for  in-
 creasing  production.  My  third  re-
 action  was  that  it  was  not  an  infla-
 tionary  budget.  I  do  not  agree  with

 ‘my  hon.  friend,  Mr.  Masani,  and  so
 ‘also  Mr.  Devgun,  that  this  Budget
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 will  not  stop  inflation  and,  on  the
 other  hand,  it  will  increase  inflation.
 I  would  like  to  deal  with  this  point
 at  great  length  because  that  is  the
 main  problem  of  the  day.

 My  another  reaction  was,  when  the
 Finance  Minister  outlined  his  mea-
 sured  and  concessions  in  taxation,  that
 it  was  an  export-incentive  Budget.
 When  the  Finance  Minister  gave  his
 taxation  proposals,  my  reaction  was
 that  it  was  not  a  Morarjj  Desai-
 pattern  Budget  of  1963-1964.  What  I
 mean  ig  this  that  in  963  and  in  1964,
 when  he  presenteg  his  Budget  pro-
 posals  to  this  House,  it  was  full  of
 heavy  taxation.  This  time,  when  I
 heard  his  taxation  proposals,  I,  per-
 sonally,  thought  that  the  people  have
 escaped  heavy  taxation.  I  do  take  it
 that  there  can  be  a  difference  of
 opinion  on  the  proposals  of  taxation.
 But  my  own  reaction  was  that,  this
 time,  the  taxation  proposals  were
 light.

 Hundreds  of  articles  have  appeared
 in  the  press  prior  to  the  Budget.  It
 was  thought  that,  as  Shri  Morarji
 Desai  was  handling  the  Finance  port-
 folio,  he  would  impose  heavy  taxa-
 tion.  To  what  extent  would  there  be
 heavy  taxation?  People  entertained
 fear  that  as  in  his  interim  Budget
 the  Finance  Minister  said  that  during
 the  last  year  the  deficit  came  to  Rs.
 350  crores,  the  Finance  Minister  will
 make  up  this  deficit  and  add  some-
 thing  to  it  and  so  they  took  it  that,
 this  time,  his  taxation  proposals
 would  come  to  about  Rs.  400  crores.
 Therefore,  I  say  that  my  reaction,
 that  it  was  not  a  Morarji-pattern
 Budget  of  1963-1964,  is  correct.

 Now,  I  come  ‘to  the  main  point
 about  inflation.  In  this,  as  J  have
 said,  I  do  not  agree  with  the  hon.
 Member,  Mr.  Masani  and  Mr.  Devgun.
 Here,  I  would  like  to  quote  Prof.
 C.  N.  Vakil  on  what  is  inflation.  He
 has  given  several  suggestions.  I  quote
 from  the  pamphlet,  Deficit  Financing
 and  Inflation,  ०  the  forum  of  free
 enterprise.  There  are  suggestions



 Biven  on  spp.  3  to  16.  He  has  men-
 wtioned  what  the  principle  remedy  is
 to  inflation.  He  says:

 “The  main  thing  is  to  reduce

 demand
 so  far  as  possible  and

 increasé  supply  as  much  as  possi-
 ble.”

 ‘That  means,  our  demand  must  be  re-
 educed  and  we  must  produce  more.  He
 thas  made  several  suggestions.  The
 first  suggestion  that  he  hag  made  is:
 4  “In  other  words,  whatever  the

 Overall  size  of  the  Fourth  Plan
 that  may  be  adopted,  the  Plan  for

 the  year  1967-68  should  be  limit-
 ed  to  essential  purposes.”

 The  second  suggestion  is  that  there
 as  also  a  need  for  removing  the  surplus
 taff  in  Government.

 संभपत्ति  महोदय  :  ्र्ब  लंच  टाइम  हो
 ॥  है  ।  माननीय  प्रदस्य  लंच  के  बाद  अपना

 हवारंग  जारी  रखें।

 “Lunch  till  Fourteen  of  the  Clock.

 he  Lok  Sabha  re-assembled  after
 “Lunch  at  Fourteen  of  the  Clock.

 .  DEPUTY-SPEAKER  in  the  Chair].

 INERAL  BUDGET—GENERAL
 DISCUSSION—contd.

 _  Deputy-Speaker:  Shri
 mtinue  his  speech  now.

 Rane

 Rane:  |  was  quoting  from  the
 60  by  Prof.  C.  N,  Vakil,  en-

 ‘Deficit  financing  and  _infiu-
 published  by  the  Forum  of
 Enterprise  by  including  several

 itten  by  Prof.  C.  N.  Vakil
 Press  Journal.  I  had

 of  his  suggestions.  I  shall
 te  his  third  suggestion  which

 lows:

 many  cases  of  waste-
 avoidable  expenditure.
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 It  must  be  stoppeg  and  deficit
 financing  should  not  be  adopted
 in  any  case.”

 He  further  goes  on  and  says:

 ‘This  implies  that  the  Govern-
 ment  will  abide  by  a  firm  deter-
 Mination  not  go  in  for  deficit
 financing  in  any  form.  They  shall,
 therefore,  have  surplés  budgets
 as  far  ag  possible  and  at  first  sight
 of  a  deficit,  cut  down  expendi-
 ture  to  restore  the  balance.”.

 These  are  the  four  suggestions  which
 he  has  made.  May  I  ask  Shri  Masani
 who  has  said  that  there  will  be  in-
 flation,  whether  there  is  any  sugges-
 tion  here  which  the  Finance  Minis-
 ter  has  not  complieq  with?  If  any-
 body  carefully  reads  the  speech  of
 the  Finance  Minister,  he  would  find
 that  almost  all  the  suggestions  made
 by  Prof.  C.  N.  Vakil,  the  well  known
 economist,  have  been  complied  with
 by  the  Finance  Minister.

 For  the  benefit  of  Shri  M.  R.
 Masani,  I  shall  again  read  out  what
 his  pet  economist  Prof.  Shenoy  has
 said.  In  his  speech,  he  has  minimised
 the  importance  of  stopping  deficit
 financing.  As  I  have  submitted,  the
 major  cause  of  inflation  igs  resorting
 to  deficit  financing.  During  the  last
 decade,  from  1955-56,  deficit  financ-
 ing  was  resorted,  according  to  Prof.
 Shenoy,  to  the  tune  of  more  than  Rs.
 2,000  crores.  In  a  recent  article  ap-
 pearing  in  the  Hindustan  Times
 (8-3-67)  he  has  made  the  following
 observations:

 “The  current  phase  of  inflation
 began  in  1955-56.  During  the  past
 decade,  that  is,  from  1955-56  to
 1965-66,  large  budget  deficits
 having  persisted  year  after  year,
 the  money  supply  rose.  to  Rs.
 2,310  crores”.

 Then  he  proceeds  and  says  in  the
 article  that  there  is  little  hope  of  im-
 implementing  the  policy  of  eliminat-
 ing  inflationary  deficit.  He  was  afraid
 that  the  present  Government  would
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 not  also  refrain  from  resorting  to  de-
 ficit  financing.  He  was  sure  that  the
 same  practice  of  deficit  financing
 would  be  continued.

 What  I  am  trying  to  point  out  is
 that  even  if  we  take  the  view  of  Prof.
 Ghenvy,  the  major  cause  of  inflation
 is  deficit  financing.  I  have  quoted
 Prof.  Shenoy  because  my  hon.  friend,
 Shri  Masani  and  his  colleagues  will
 not  satisfieg  by  Prof.  Vakil's  sugges-
 tion,  But  I  think  they  can  rely  on
 Prof.  Shenoy  whose  views  they  ul-
 ways  look  to.

 As  I  submitted,  deficit  financing  has
 been  there  for  several  years.  But
 I  submit  that  the  Budget  is  non-in-
 flationary.  I  shal]  give  the  reasons
 my  holding  this  view.  My  first  ground
 is  that  deficit  financing  has  not  been
 resorted  to.  Secondly,  from  his
 speech,  we  fing  that  the  Finance
 Minister  has  not  increased  any  Plan
 outlay  for  1967-68,  Thirdly,  the
 overdrafts  to  the  States  by  the  Re-
 serve  Bank  have  been  practically
 stopped.  My  fourth  ground  is  that
 the  Budget  is  going  to  increase  our
 agricultural  and  industrial  produc-
 tion.  I  do  not  want  to  go  into  the
 measures  which  will  achieve  that  end.
 They  are  given  in  th  espeech  and  I!
 do  not  wish  to  tire  the  patience  of
 Member,  dy  reiterating  them.  But
 in  connection  with  agricultural  pro-
 duction,  I  want  to  make  two  or  three
 suggestions  to  the  hon.  Minister  for
 his  favourable  consideration,

 My  first  suggestion  is  that  if  Gov-
 ernment  are  really  anxioug  to  increase
 producticn,  an  incentive,  remunera-
 tive  fair  price  must  be  given  to  the
 growers.  This  has  not  been  done  by
 Government  so  far.  During  the  last
 25  years,  not  less  than  है  committees
 have  opined  that  the  farmers  should
 be  given  a  remunerative  fair  price
 ete.  etc.  But  it  has,  I  submit  in  all
 humility,  not  been  implemented  as
 yet.  rt  may  be  said  that  we  have  ap-
 pointed  en  Agricultural  Prices  Com-
 mission  and  from  time  to  time  they
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 fix  prices.  I  have  a  grievance  against
 the  personnel  og  the  Commission.  My
 own  view  is  that  the  Commission
 consists  of  persong  who  are  comsumer-
 minded;  and  perhaps  have  a  preju-
 dice  against  the  farmers.  So,  my
 submission  is  that  the  Agricultural
 Prices  Commission's  report  should
 not  be  taken  as  gospel  truth,  because
 they  always  fix  prices  lower  than
 what  they  actually  are.  This  will  be:
 corroborated  when  I  say  that  almost
 all  the  State  Governments  have  in-
 creased  the  procurement  price.  That
 itself  shows  that  the  Algricultural
 Prices  Commission's  prices  are  very-
 low,  and  they  do  not  provide  any  in-
 centive  to  the  farmers.

 My  second  suggestion  is  this.  I
 would  have  been  happy  if  the  Finance
 Minister  had  continued  the  subsidy  on
 fertilisers.  I  do  not  think  he  will  do
 it  now  because  it  is  a  very  large  sum
 and  he  has  presented  a  balanced
 budget,  but  whenever  any  occasiom
 arises,  he  should  think  over  this.

 My  third  suggestion  is  that  the  ex-
 cisting  excise  rates  on  diesel  oil  are
 very,  very  high.  During  the  last  five
 years  perhaps  the  prices  have  been
 doubled,  and  rates  for  electricity
 used  for  agricultural  prices  have  also
 gone  up.  So,  I  request  the  Finance
 Minister  to  see  that  these  excise
 duties  and  electricity  rates  are  re-
 duced.

 Lastly,  I  turn  to  the  speeches  of
 Mr.  Masani  and  Mr.  Devgun,  Mr.
 Masani  said  that  the  budget  was  in-
 flationary,  he  said  it  was  a  status  quo
 budget,  it  did  not  touch  the  fringe  of
 the  problem,  and  he  wanted  a  very
 revolutionary  budget,  and  he  submit-
 ted  an  alternative  budget.  |  do  not
 know  whether  all  the  members  of
 the  Opposition  will  appreciate  his
 revolutionary  budget.  It  means  this:
 reduce  the  taxation,  reduce  Govern-
 ment  expenditure.  Those  are  the  two
 suggestions  that  have  been  made  by
 the  revolutionary  budget.  I  think
 many  members  of  the  Opposition  will
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 say  that  it  is  not  a  revolutionary
 budget,  but  it  is  a  reactionary  bud-~
 get.  I  am  corroborated  in  this  by
 my  hon.  friend  the  right  communist
 friends.  When  the  Finance  Minister
 anq  Deputy  Prime  Minister  announc-
 ed  his  concessions,  they  say  that  the
 Dudget  appeases  foreign  and  Indian
 capitalists,  and  that  too  when  only  a
 concession  of  Rs.  5  crores  has  been
 given.  If  my  friend  Mr.  Masani  wants
 to  give  tax  relief  to  the  tune  of  Rs.  00
 or  Rs.  350  crores,  I  do  not  know  what
 my  communist  friend  will  call  _  it,
 whether  it  is  a  revolutionary  or  a
 Teactionary  budget.

 He  said  he  wanted  to  break  the
 taboo  and  say  that  defence  expendi-
 ture  should  be  reduced  by  about  Rs.
 50  crores.  [  do  not  think  that  many
 members  would  agree  with  this.  I
 personally  feel  that  even  assuming
 that  there  was  wasteful  expenditure
 on  defence,  it  should  not  be  reduced
 at  this  stage.  We  are  in  a  very  pre-
 carious  position  today.  Our  neighbour
 Pakistan  is  procuring  almost  all  the
 weapons  from  almost  all  the  coun-
 tries  from  where  they  are  available.
 China  is  instigating  her,  China  is
 instigating  the  people  of  India  to
 bring  about  a  revolution.  I  therefore
 suggest  that  when  we  are  placed  in
 such  g  precarious  position,  reduction
 in  defence  expenditure  will  not  be  a
 wise  step,  it  will  be  an  unwise  step.
 I  speak  subject  to  correction.  Shri
 Masani  hag  stated  that  our  Air  Force
 estimates  ang  expenditure  hag  gone

 ap  twenty  times.  I  do  not  know  for
 what  source  he  has  taken  his  figures.
 As  I  said,  I  speak  subject  to  correc-
 ion.  The  Budget  in  brief  shows  that
 n  960-6l  the  expenditure  on  our  Air
 Force  wag  about  Rs.  ‘SI  crores  and
 ह... अ  it  ig  about  Rs.  50  crores.  It  is,
 at  the  most,  three  times  what  it  was
 n  1960-61.  If  we  had  succeeded  in
 the  war  against  Pakistan,  it  was  be-
 sause.  of  our  Air  Force.  will  not
 grudge  any  additional  amounts  or
 allocations.  They  deserve  our  congra-
 lulations,  I  aubmit  that  it  would  be
 an  unwise,  step  to  reduce  that  ex-
 Penditure,

 I  have  been  listening  to  suggestions
 about  reduction  of  civil  expenditure
 Of  course  the  Finance  Minister  has
 said  in  his  speech  and  he  is  trying  to
 do  this.  I  am  listening  to  this  argu-
 ment  for  the  last  fifteen  years.  They
 say:  why  don’t  you  reduce  civil  ex-
 penditure  so  that  the  necessity  to  tax
 more  will  be  obviated?  In  this  con-
 nection  I  am  reminded  of  a  proverb
 in  Marathi:

 ह...  कोरून  पोट  भरत  नहीं  ।

 One  cannot  fill  up  his  belly  by  taking
 the  remnants  from  teeth  and  re-eating
 it.  If  you  take  a  bit  from  this  depart-
 ment  and  a  bit  from  that  department,
 it  is  not  going  to  fill  up  the  coffers
 of  the  Government.  Of  course  where-
 ever  possible,  Government  should  re-
 duce  expenditure;  nobody,  will  dis-
 agree  on  this  point.  But  Mr.  Masani
 says  that  50  crores  can  be  saved.  He
 says  80  crores  could  be  saved  by  not
 taking  in  hand  some  project.  I  have
 not  studied  that  project  and  I  leave  it
 to  the  Deputy  Prime  Minister  to  reply
 to  that.  I  support  the  proposals  of  the
 Finance  Minister.  While  making  these
 suggestions  I  again  congratulate  him
 for  presenting  8  balanceg  budget.

 Shri  Pp,  Ramamurti  (Madurai);  Mr.
 Deputy-Speaker,  The  Deputy  Prime
 Minister  was  applauded  by  my  friend
 Mr.  Masani  of  the  Swatantra  Party
 and  by  Shrimati  Sucheta  Kripalani  for
 the  realistic  appraisal  of  the  present
 situation.  I  do  not  know  what  there
 is  to  applaud  in  this.  After  all,  every-
 one  knows  that  the  food  situation  is
 bad,  that  the  price  «situation  is  bad,
 that  the  industry  is  stagnant  and  the
 whole  country  knows  that  the  foreign
 exchange  is  in  a  crisis.  Stating  this
 is  supposed  to  be  a  realistic  appraisal
 of  our  existing  economic  _  situdtion.
 These  are  the  symptoms.  Has  he  been
 able  to  diagnose  what  the  malaise  is?
 Has  he  been  able  to  diagnose  the
 basic  malaise  and  the  basic  disease
 from  which  our  economy:  is  today
 suffering?  Has  he  prescribed  some
 remedies  by  which  we  will  cease  to
 suffer  from  these  things  or  at  least
 we  will  go  on  the  road  to  recovery?
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 That  ig  the  question  with  which  we
 are  concerned  Freakly,  everyone
 knows;  the  Finance  Minister  wants  to
 blame  it  the  menzoon.  But  we
 know  that  throughout  this  Thirg  Plan,
 right  fram  the  beginning,  national  jn-
 come  Kad  not  increased.  There  hes
 been  stagnation  eyen  before  the  war
 with  China  in  1962.  Right  through,
 from  the  beginning of  this  Trird  Plan
 itself,  our  industries  had  been  stagnat-
 ing.  We  have  had  the  price  problem;
 we  have  had  the  foreign  exchange
 problem;  we  have  bad  all  these  pro-
 blems  right  from  that  period.  It  is
 true  that  the  failure  of  the  monsoon
 has  certainly  aggravated  the  problem.
 I  do  not  deny  that.  But  the  basic
 fact  remains  that  our  economic  ills
 have  started  not  today  or  yesterday
 not  lest  year  or  the  year  before  last
 when  the  monsoon  failed,  but  our  ills
 have  started  long  ago.

 Therefore,  the  question  is,  does  this
 budget  today  and  the  budget  speech
 that  the  Deputy  prime  Minister  had
 made,  hold  out  any  hope  to  our  com-
 mon  people  in  this  country;  that  at
 least  there  will  be  a  beginning  in  a
 reverse  direction?  Does  it  give  any
 hope  that  their  woes  will  at  least
 begin  to  end  if  not  be  completely
 ended?  We  do  not  today  demand  of
 the  Central  Government  that  by  the
 budget  speech  or  by  the  budget  pro-
 posais  immediately  al]  the  ills  from
 which  this  country  is  suffering  must
 be  put  an  end  to.  No.  But  does  it
 give  any  hope  to  the  people?

 What  is  the  problem  before  the
 people  today?  We  know  that  indus-
 tries  are  closing  gown.  We  know  the
 foreign  exchange  crisis,  the  food  crisis
 and  the  unemployment  crisis.  People
 are  getting  unemployed  from  day  ६०
 day.  The  factories  are  closing  down
 retrenchment  is  on  the  increase
 Therefore,  under  these  conditions,
 what  does  the  Finance  Minister's  bud-
 get  bold  out  for  the  common  people
 ¥  any  that  it  holds  out  nothing  what-
 seever  to  the  common  people.

 But  I
 Minister
 but  an  audecious  person,
 but  he  can  have  the  audacity  to  claim,
 what  he  has  claimed  in  his
 speech?  I  refer  to  paragraph  a,  at
 page  77,  of  his  budget  speech,  Part  A
 wherein  he  bas  gid:

 “In  keeping  with  the  Directive
 Principles  of  our  Constitution,
 Governnient  iz  fully  committeg  to
 the  achievement  of  a  socialist
 society  within  the  framework  of
 an  actively  functioning  democracy.
 Much  has  already  been  achieved
 in  this  connection;—

 I  emphasise  that

 ..Much  has  already  been
 achieved  in  this  connection;  and
 in  the  coming  months,  we  propose
 to  explore  all  possible  avenues  to
 make  sure  that  whatever  initia-
 tives  we  have  taken  in  this  re-
 gard  are  pursued  and  implement-
 ed  with  vigour  and  that  further
 progress...”
 ete.,  ete,

 What  is  that  “much”  in  the  imple-
 mentation  of  the  socialist  society,
 socialist  goal,  that  has  been  achieved
 so  far?  Our  Finance  Minister,  of
 course,  does  not  want  to  tel]  us;  he
 does  not  want  to  spell  it.  But  the
 prople  in  this  country  through
 their  own  painful  experience,  are
 aware  of  what  is  this  “much”  that
 has  been  done  in  the  direction  of  &
 socialist  society.  They  know  that
 during  the  last  5  y@ars,  hundreds  of
 thousands  of  peasants  have  been  evict-
 ed  from  their  homesteads,  from  their
 land;  they  know  that  the  usufers,  the
 money-lenders  are  tightening  their
 gtip  over  the  peesant's  economy;  they
 know  that  in  this  country  throughout
 the  last  many  years  the  ptices  are
 going  up,  not  today  or  yesterday  but
 during  the  entire  20  years  since  the

 as  a  result  of  all
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 ‘wages,  real  earnings  of  the  common
 people  are  day  by  day  going  down;
 unemployment  is  on  the  jncrease.  Thi,
 is  on  the  one  side.  On  the  other  side,
 they  know  that  during  this  period  75
 familie,  in  this  country  have  amas-
 sed  an  enormous  amount  of  wealth;
 ‘they  know  that  these  75  families  are
 getting  a  grip  over  the  entire  economy
 ‘over  the  banks,  over  the  industries,
 ever  the  entire  evonomy  and
 even  over  the  governmental  ad-
 ministration  itself.  Over  and  above
 all  these  things,  they  know  that  there
 are  blackmarketeers;  they  know  that
 there  are  speculators  galore  in  this
 country;  and  on  top  of  these,  they
 also  know  that  foreign  exploitors  are
 coming  day  after  day  to  exploit  the
 poeple.  This  is  a  a  wonderful  kind
 of  socialism.  We  have  heard  of
 socialism  and  different  methods  of
 achieving  socialism,  but,  Sir,  this  is  a
 Brand  of  socialism,  this  is  a  method  of
 achieving  socialism,  where  you  have
 not  only  the  native  exploiter,  the
 native  landlord,  the  native  money-
 lender,  the  native  usurer,  the  native
 big  capitalist,  the  monopolist  and  the
 blackmarketeer,  but  over  and  above
 and  on  top  of  these,  you  have  also
 got  the  exploiters  from  ali  over  the
 world:  the  British  monopolists,  the
 American  monopolists,  the  Italian
 monopolists,  every  day  exploiting  this
 countr};  I  must  say,  nobody  can  beat
 the  Congress  Gove-nment  in  his  claim
 for  socialism.  This  is  something
 unique  in  history  and  the  credit  for
 this  must  certainly  go  to  the  Congress
 patty  and  to  our  Finance  Minister,
 Mr.  Morarji  Desai,  for  having  made
 this  claim.  If  you  ask  them,  what  is
 that  socialism,  they  woulg  say,  it  is
 &  welfare  State.  Whose  welfare?
 Welfare  of  all,  I  am  just  reminded  of
 the  South  Indian  brahmin  purohit  in
 Tamil  Nad.  After  he  gets  a  sum-
 ptuous  meal,  he  gives  ashirvad  and
 bleases  the  host’  He  utters  a  couplet:

 सर्वेजना  :  सुखनोमगन्त्‌  ।
 “May  all  the  people  be  happy”.  Then

 general  wish.  But  the  cow  and  the
 Brahmin  ate  two  chosen  few  who
 must  always  and  for  ever  be  happy.
 You  just  change  two  words  of  this
 couplet  and  you  get  the  Congress
 brand  of  socialism:

 :  सुखिनों  भवन्तु  ।  टाटा  बिड़लायो  :

 शुभभस्थु  नित्य  ।
 This  is  the  socialism  they  have  been
 working  for  the  last  20  years.  Mr.
 Morarji  Desai  promises  that  they  wili
 take  vigorous  steps  in  the  coming
 months  to  see  that  these  objectives
 initiatives  are  pursued  with  vigour.
 Naturally  Sir,  we  have  to  be  very
 careful;  our  people  have  to  beware,
 when  they  talk  of  building  socialism
 in  this  country  in  this  manner.

 What  is  the  glaring  fact  of  our
 economic  life  in  this  country?  The
 most  glaring  fact  is  our  abject  de-
 pendence  on  foreign  aid.  This  is  the
 Malady  from  which  our  country  is
 suffering.  We  depend  upon  foreign
 aid  for  every  thing—food,  clothes,  in-
 dustries,  etc.  Without  foreign  help,
 this  country  cannot  get  on.  That  is
 the  philosophy  of  Government.

 Only  two  years  ago,  when  there
 was  war  with  Pakistan,  we  saw  the
 then  Pcime  Minister  and  various
 other  ministers  thundering  against
 America  saying,  “we  will  go  without
 any  aid;  we  will  starve  and  put  up
 with  all  difficulties,  but  we  will  go
 without  aid.”  The  war  ended  and  a
 new  Prime  Minister  came.  The  mo-
 ment  she  came,  she  rushed  to  Ame-
 rica,  to  M:.  Johnson,  to  create  a
 climate  of  goodwill,  That  means  ‘aid’
 Then  followed  a  procession  of  minis-
 ters  beginning  from  the  then  Finance
 Minister.  Mr.  Subramaniam  and  so
 many}  ministers  went  to  the  US.
 with  the  begging  bowl.  The  people
 of  the  whole  world,  and  certainly  the
 U.S.  imperalists  must  certainly  have
 laughed  in  their  sleeves  at  us  because
 just  a  few  months  earlier  the  minis.
 ters  were  thundering  that  we  would
 have  nothing  to  do  with  foreign  aid
 The  arm-twisting  intensified  since
 then.  The  whole  world  knows  it.
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 organisations  like  ECAFE  which  show
 that  the  total  amount  of  aid  given
 to  the  developing  countries  by  foreign
 countries  is  much  less  than  the  total
 amount  of  money  they  have  taken
 from  those  countries  during  the  last
 l5  years.  These  are  not  communist
 statistics,  but  statistics  giv  byt
 ECAFE,  a  UN  body.

 Has  our  own  experience  been  bet-
 ter  in  this  respect?  The  arm-twist-
 ing  intensified  and  on  Sth  June  we
 agreed  to  devalue  the  rupee,  certainly
 not  of  our  own  volition.  We  have
 got  on  record  a  letter  written  by  the
 previous  Finance  Minister  to  the
 members  of  the  Congress  party  say-
 ing  that  if  we  do  not  devalue  the
 rupee,  they:  are  not  prepared  to  consi-
 Ger  the  question  of  aid.  In  order
 that  they  may  be  able  to  consider  the
 question  of  aid,  we  devalued  the
 rupee.  It  was  said  then  that  deva-
 luation  was  going  to  lead  to  wonder-
 ful  results  and  bring  in  foreign  ex-
 change  liberally,  What  is  our  ex-
 perience?  Last  year  the  foreign-ex-
 change  earnings  have  been  15  per
 cent  less  after  devaluation.  The  net
 result  is,  for  the  same  amount  of
 goods  we  will  be  buying  from  Ame-
 rica  and  other  countries,  we  will  have
 exchange,  i.e.,  to  sell  them  in  terms
 of  our  production  a  larger  volume  of
 our  own  goods.  What  else  is  it  but
 an  intensification  of  the  usual
 methods  that  are  employed  by  these
 western  powers  to  loot  these  colonial
 countries,  these  dependent  countries,
 these  developing  countries,  these
 poorer  countries  by  that  wonderful
 mechanism  of,  what  is  known  in
 economic  language  a5.  ‘unegual  ex-
 change’.  Devaluation  is  a  permanent
 ‘unequal  exchange’  imposed  upon  our
 country  by  the  western  powers.

 At  least  did  we  learn  a  lesson  after
 that?  No.  We  stil'  go  on  begging
 Naturally  the  arm-twisting  also  goes
 on.  Shri  Subramaniam  agreed  to  the
 ignoble  fertiliser  deal,  and  today  our
 Planning  Minister  argues  wonderfully
 for  extending  the  terms  of  the  fer-
 tilicer  deal.  And.  we  have  done  that.

 General  Discussion  3250

 Why?  ‘The  same  Planning  Minister
 had  stated  on  the  floor  of  this  House

 lakh  tons  every  year.  This  statement
 has  been  accepted  by  the  Planning
 Commission  It  has  been  accepted  by
 the  previous  Petroleum  Minister  on
 the  floor  of  this  House.  In  the  face
 of  this,  why  should  we  today  extend
 the  terms  of  this  deal  and  agree  to
 do  this?  It  is  because,  if  we  do  not
 do  it,  the  Aid-India  Committee  was
 meeting  in  Paris  if  we  do  not  doit
 before  they  meet  no  aid  will  come.
 This  is  our  position.  The  moment
 we  go  in  for  this  kind  of  aid  the  arm-
 twisting  goes  on  continuously,  Where
 is  the  end  to  it?

 The  Finance  Minister  in  his  Budget
 Speech  says:

 “A  hospitable
 for  private  foreign  investment
 in  priority  areas  has  also  a
 considerable  bearing  on  promotion
 of  exports.  It  is  generally  recog-
 nised  that  private  foreign  invest-
 ment  can  make  a  valuable  contri-
 bution  to  reducing  our  relance

 on  expocts,  particularly  when  it
 brings  with  it  know-how  and
 sophisticated  techniques  as  well
 as  capital  resources.  But  foreign
 investors  can  also  bring  with
 them  knowledge  of  foreign  mar-
 kets  and  the  organisation  and
 other  resources  to  exploit  them.
 As  they  get  to  kaow  our  own
 country  and  potential  better,  they
 help  promote  our  exports.”

 environment

 Therefore,  today  if  our  exports  have
 got  to  be  intensified  for  that  also  we
 require  foreign  collaboration.  This
 is  the  whole  philosophy.  Without
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 foreign  collaboration  this  country  can-
 Mot  go  forward  at  ail.  But,  what  is
 our  experience?  This  was  the  same
 theory  repeated  in  the  last  ten  to
 fifteen  years.  But  what  was  our  ex-
 perience?  The  Economic  Memoran-
 dum  placed  on  the  Table  of  the  House
 by  the  Finance  Minister,  what  does
 it  point  out?  It  points  out  that  by
 these  collaboration  agreements  they

 -@re  taking  more  and  more  money
 from  this  country.  During  the  entire
 Third  Plan  period  what  was  our  posi-
 tion?  According  to  the  statement

 ‘made  in  the  memorandum,  the  propor-
 tion  of  interest,  dividend  and  other
 charges  that  we  are  paying  to  them
 vannually  have  gone  up  from  2  per
 cent  of  our  current  foreign  ex-
 change  earnings  in  the  beginning  of
 the  Third  Plan  to  22  per  cent  in  the
 end  of  the  Third  Plan.  And,  the  first
 six  months  of  1968-67  it  has  gone  up
 to  27  per  cent.  of  the  current  foreign
 ‘exchange  earnings.  That  means  27
 per  cent  of  our  foreign  exports  are
 Mortgaged  for  only  paying  dividend,
 amortisation  and  interest  charges  on

 these  loans  and  collaborationist  capi-
 tal.  This  percentage  goes  on  increas-
 ing  year  after  year.  With  more
 foreign  aid  and  more  foreign  colla-
 boration,  naturally,  these  payments
 are  going  to  increase.

 It  is  said  that  a  climate  of  foreign
 investment  has  got  to  be  created.  I
 do  not  know  what  new  climate  has
 to  be  created.  Today,  it  is  on  record,
 India  pays  the  highest  dividend  for
 American  private  investment  in  any
 country  in  the  world.  That  is  what
 is  accepted  by  the  Americans  them-
 selves.  Not  satisfied  with  that,  it  is
 said  that  more  inducement  will  have
 to  be  given  far  private  investment.
 Then  what  would  happen  to  foreign
 exports?  Where  is  the  question  of
 increasing  our  exports?  Although
 foreign  exports  might  increase,  ail

 that  will  be  sequestered,  mortgaged
 to  amortisation  end  interest  charges
 we  have  to  pay  continuowly  for  this
 increasing  aid.  Where  wil)  this
 country  go?  This  is  what  we  have
 got  seriously  to  think.  Now,  why  and
 how  has  this  situation  come  ebout—
 this  arms-twisting  by;  America,  this

 arm-twisting  by  other  foreign  im-
 perialist  powers—I  do  not  want  to  go
 into  the  other  questions  connected
 with  it,  because  I  have  not  got  the
 time—why,  has  this  thing  come  about?
 We  have  got  to  find  out  the  reason.

 It  is  not,  as  Shri  Masani  tried  to
 make  out  because  there  was  some
 planning.  He  wanted  to  say  that  the
 Soviet  Union  had  a  plan,  there  was
 a  Planning  Commission  there,  a
 Number  of  members  of  that  Planning
 Commission  were  liquidated  by  Stalin;
 therefore,  beware.  Something  wrong
 might  have  happened  there.  But,  can
 we  forget  the  fact  that  the  Soviet
 Union,  a  country  which  was  totaliy
 disrupted  by  the  first  world  war,  a
 country  which  had  to  go  through  the
 ravages  of  a  civil  war  or  three  or
 four  years,  a  country  with  a  ram-
 shackled  economy  built  up  a  power-
 ful  economy?  After  2}  five-year  plans
 when  it  was  attacked  and  had  to
 bear  the  brunt  the  weir  macht  of
 Hitler  with  all  the  military  and  eco-
 mic  might  of  the  whole  of  Europe
 at  his  command  that  country  stood
 up  against  him  and  turned  the  course
 of  the  war  in  Stalingrad  and  the  his-
 tory  of  the  world  itself  changed.
 Manking  was  saved.  This  is  the
 effect  of  their  five  year  plan.  We
 want  to  have  plans  of  that  type.  We
 want  to  have  plans  that  will  take
 this  country  forward,  so  that  we  will
 be  able  to  stand  up  against  any
 aggressor  and  repulse  him.  It  is  that
 kind  of  plan  tha:  we  must  have.  It  is
 in  that  aspect  thut  your  planning  has
 failed.  Therefore.  instead  of  finding
 out  what  are  the  fundamental  causes
 for  the  failure  of  the  plan,  the
 Finance  Minister  says  that  the  rains
 have  faileg  and,  therefore,  everything
 has  gone  wrong.  Really  speaking  the
 Plans  failed  long  before  the  rains
 failed,  The  basic  fact  is,  despite
 what  the  Congress  has  been  saying
 and  doing  al)  these  20  years,  despite
 waxing  eloquent  about  the  हपहके
 coated  socialism.  socialistic  pattern
 of  society,  welfare  State  and  ail  that.
 the  besie  fact  remains  that  they  have
 been  attempting  to  build  up  a  capi-
 talist  society  in  this  country.  Un-
 fortunately,  our  capitalists  cannot  get
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 capital.  Unlike  British  and  American
 cepitalists  our  capitalists  have  no
 empire  to  look.  The  Britizh  and  other
 capitalists  built  the  industry  from
 the  scratch.  Today  even  industrial
 technique  has  developed;  capital  re-
 quirements  have  increased.  But  we
 have  no  empire;  our  Tatas  and  Birlas
 have  no  empire  to  look.  Therefore,
 what  do  they  do?  The  biggest  capi-
 talist  resource  of  our  country  is  dried
 up,  agriculture  is  dried  up  for  the
 simple  reason  that  there  is  no  ques-
 tion  of  putting  any  inputs  in  agricul-
 ture  when  the  peasant  is  indebted.
 He  is  under  the  grip  of  the  usurious
 money  lender,  he  is  under  the  grip
 of  the  centier.  Therefore,  in  the
 circumstances,  thousands  and  thou-
 sands  of  crores  of  rupees,  which  can
 be  used  for  productive  purposes,  goes
 into  this  unproductive  business  of
 money-lending,  for  the  purpose  of
 paying  the  rentiess  and  our  Congress
 Government  does  not  want  to  put  an
 end  to  this.  It  has  perpetuated  it
 all  these  years.  Therefore,  a  major
 source  of  capital  formation  in  this
 country  has  dried  up  and  the  only
 one  way  left  of  getting  capital  for
 our  big  capitalists  is  by  looting  the
 People  of  this  country.  since  you  have
 no  empriez  t)  look.  How  do  you  loot
 the  people?  Ever  since  the  beginning
 of  the  year  I947  the  primary  aim  of
 the  Congress  Government  has  been  to
 see  that  the  people  are  looted  in  the
 interest  of  the  bigger  capitalists  in

 mon  peoples’  wealth  is  transferred
 from  their  hands  into  the  hands  of  the

 This  is  @  specific
 form  of  loot,  legalised  loot,  that  has
 been  going  on  In  this  country  all  these

 years,  and  the  Congress  Govern-
 in  all  its  policies,  its  deficit  fin-

 policy,  its  policies  with  regard
 its  policies  with  regarg  to

 वट
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 to  amass  wealth.  है.  what

 happened?  When  you  create  these
 oendition:,  when  prices  go  en  incress-

 lenders  specu  ators  in.  lend,  specula-
 tors  in  commodities,  in  fact.
 @peculators  in  everything,  who
 Wwot  the  entire  people,  So,  a  hig.
 part  of  this  loot  of  the  entire  people
 goes  into  the  hands  of  those  specula-
 tors,  into  the  hands  of  those  usurious.
 money-lenders,  into  the  hands  of
 those  blackmarketeers.

 Shri  Masani  waxeg  eloquent  about
 finding  capittal—a  paltry  sum  of  3
 crores  by  tax  relief  to  the  big  com-
 pauies.  [  do  not  knaw  why  Shri
 Masani  does  not  want  to  tap  this.
 source,  one  of  the  biggest  sources  of
 capital  for  our  industries  and  agri-
 culture,  Perhaps  because  it  goes
 against  the  grain  of  the  Swatantrs
 Party’s  philosophy  to  attack  these
 people,  these  elements  which  are  the
 creation  of  that  free  society  which
 his  party  is  preaching.  Thare-
 fore,  he  dves  not  attack  them
 Under  these  =  conditions  whrn-
 you  have  created  this  kind  of  a
 thing,  the  only  thing  that  is  left  to
 you,  when  you  are  not  able  to  find
 capital,  is  to  80  begging  to  your  clas
 brothers  in  U.S.  and  Britain,  “Please:
 five  us  capital;  please  help  us;  please
 come  and  cojjaborate  with  us  on  your
 terms.”  Without  collaboration,  moth-
 ing  can  be  done.  What  has  happened’
 as  a  result  of  that?  ‘You  have  created,
 during  the  last  20  years,  the  biggest
 parasites  and,  I  would  say,  our  mono-
 polists  are  the  biggest  parasites  in  the
 world.  If  one  has  influence  with  the-
 Government,  he  will  be  eble  to  find
 capital  from  the  Industrial  Finance.
 Corporation,  from  the  banks.  With  a
 smal}  amount  of  capital,  with  influenes
 he  will  be  able  to  And  capita)  from:
 the  banks,  from  the  insurance  compa-
 nies,  from  this  corporation  and  from:
 that  corporation.

 Then,  sbout  collaberetion  with
 foreign  countries,  what  is  there  fer:
 them  to  do.  If  you  have  inlimense,
 you  will  be  able  to  find  the  foreign-
 collaborator.  There  ig  the  Gowern-
 ment  to  give  guarantees.  What  कलिलला,
 ह... 2  ्  do?  For  technical  knew-
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 how  also,  they  need  do  nothing.  The

 mot  do  that;  we  are  paying  the
 foreigners  a  royalty  and  they  will  do
 the  research.”  This  ig  the  kind  of
 society  you  have  created,  2  set  of
 parasites  who  do  nothing  whatscever
 for  the  development  of  the  country.

 do  not  develop  any  technical
 know-how;  they  do  not  do  any  kind
 of  research.  If  our  people  should  not
 develop  research,  why  should  they
 develop  research?  They  are,  after  all,
 paid  money;  the  foreign  collaborators
 are  there.  This  is  what  is  happening.
 Therefore,  one  moral  fibre  itsel¢  is
 cracking  up  today  under  these  condi-
 tions.  A  continuous  drain  of  our
 intelligent  young  scientists  and  tech-
 niciang  takes  place.  They  cannot
 find  any  avenue  for  their  talents  in
 thig  country.  This  is  the  basic  defect
 from  which  our  country  is  suffering
 today.  Instead  of  diagnosing  that
 basic  malaise,  what  do  we  find?  We
 find  some  palliatives,  we  can  do  this,
 we  can  do  that,  we  can  give  some
 relief  here  and  some  relief  there.
 ‘With  this  vutlook,  naturally,  what
 happeng  is  that  you  go  on  continuous-
 ly  increasing  the  tax  burden  of  the
 common  people.

 The  only  thing  on  which  |  agree
 with  Mr.  Masani,  in  his  entire  speech
 of  yesterday,  is  with  regard  to  the
 excise  duties  on  these  commodities.
 Today,  if  the  whole  country  is  suffer-
 ing,  if  the  entire  handloom  industry  १5
 suffering—-it  is  on  the  verge  of  co-
 lapse—and  hundereds  and  thousands
 of  handioom  weavers  have  closed
 down  and  have  become  unemployed,
 ~—it  is  because  yarn  prices  have  gone
 up  during  the  last  three  or  four
 roonths.  Under  these  circumstances,
 even  a  simple  thing  like  the  taking
 away  of  the  excise  duty  on  cotton
 yarn,  so  that  handlooms  can  be
 saved,  Even  that  our  Finance  Minis-
 ter  cannot  think  of.  He  cannot
 even  conceive  of  that.  This  is  the
 position.
 -  Deputy-Egeaker:  The  hon.

 Member  may  try  to  finish  now.

 Shri  P.  Ramamurti:  I  am  taking
 the  whole  time  of  my  Party.

 Therefore,  under  the  circumstances,
 they  cannot  think  of  anything  but  of
 increasing  taxes.  If  somebody  tells
 him  that  by  increasing  the  excise  duty
 on  coffee  and  tea,  the  prices  of  coffee
 nq  tea  will  go  up,  he  says,  “After
 all,  I  have  increased  it  by  2  p.  per
 hundred  cups.”  Who  bothers  about
 that?  The  price  has  gone  up  by  5  p.
 per  cup.  Then,  he  will  say,  “Don’t
 take  tea.”  If  you  say  that  the  price
 of  cloth  has  gone  up,  he  will  say.
 “Why  do  you  wear  clothes?  There  is
 no  law  in  the  country  that  the  people
 should  wear  clothes.”  Is  this  the  wav
 in  which  the  Minister  should  answer?
 I  sympathise  with  him.  He  will  say,
 “We  should  avoid  deficit  financing  and,
 therefore,  more  taxes.”  This
 wonderful  thing.

 Then,  about  prices,  I  want  to  ask
 him,  “Have  food  prices  risen  only
 since  last  year  or  a  year  before?”  If
 that  is  so,  you  can  blame  the  failure
 of  the  monsoons.  But  did  not  the
 prices  rise  even  in  ‘1964-65,  when  you:
 had  a  bumper  crop?  Your  own
 statistics  show  that.  Prices  have  been
 rising  continuously  during  ail  these  20
 years  barring  one  or  two  years  when
 the  Korean  War  ended.  There  has
 been  continuous  rise  in  prices  even
 when  there  was  a  bumper  crop.
 What  is  the  remedy  that  is  suggested?
 They  say,  “We  will  take  fiscal  mea-
 sures.  Through  the  Reserve  Bank,
 we  will  control  the  banks.”  What  is
 our  experience.  To  take  only  one
 instance.  what  happened  last  year
 when  production  had  gone  down  not
 only  in  the  industrial  sector  but  also
 in  the  agricultural  sector?  What  do
 your  own  figures  show?  The  credit
 expansion  given  by  these  banks  dur-
 ing  the  busy  season,  i.e.,  from  October
 end  to  April  end  during  the  year
 before  the  last  year  ie.  in  1965-66
 was  Rs.  308  crores;  last  year  in  ‘1966-
 67  it  was  Rs.  438  crores  during  that
 busy  s¢eson.  This  is  the  wonderful
 way  in  which  the  Reserve  Bank  has
 controlled  these  banks  ‘33-1;3  per  cent
 Increase  in  accommodation  during  the
 busy  sesson  when  production  had
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 actually  gone  down!  Naturally  you
 are  creating  conditions  where  things
 could  be  hoarded.

 What  happened  to  the  directive  that
 percent  of  credit  expansion  must

 go  to  industries  and  to  finance  export:
 and  imports?  What  happened  to  that?
 The  Banks  got  over  that.  The  state-
 ment  of  the  Governor  0१  the  Reserve
 Bank  is  there;  it  clearly  shows  that.
 I  have  no  time,  otherwise  J  would  like
 to  quote  it.  What  did  the  Reserve
 Bank  Governor  do?  After  the  horse
 had  gone,  he  went  to  bolt  the  stable.

 ‘On  the  4th  March,  he  issued  another
 <ircular  saying,  “no;  don’t  do  this
 kind  of  thing’.  Nobody  listened  to
 him.  One  month  Jater,  on  the  4th
 April,  when  the  busy  season  was  to
 ‘end  in  two  weeks,  he  sent  out  ७
 directive,  “you  must  withdraw  some
 of  this  credit  and  try  to  bring  it  to

 certain  limits”.  This  is  the  wonderful
 ‘way  in  which  the  Reserve  Bank  has
 ‘been  controlling  the  Banks.  How  can
 it  act  against  them?  How  can  the
 Reserve  Bank  act  against  Birlas,  Tatas
 and  people  of  that  kind?  That  is  the
 reality  of  the  situation.  Let  us  face
 it.  Today  we  are  being  told  that  the
 economy  will  be  controlled  and  all
 ‘that.  We  do  not  have  any  faith  what-
 soever  in  them.

 It  is  not  a  question  of  any  ism.  I|
 am  not  talking  of  any  ism.  This  is

 our  experience.  During  the  last
 twenty  years,  this  has  been  our  experi-
 ence.  I  remember,  Pandit  Jawaharla!
 Nehru  talking  »»  Madras  after  the
 Avadi  Resolution  was  passed.  He
 said,  “yes;  we  are  planning”;  using
 the  military  commander's  language.
 he  said,  “But,  we  need  not  go  and
 contro]  every  little  thing,  take  possts-
 sion  of  every  little  thing;  we  will

 ककया के  1, क  commanding  heights",
 That  is  what  he  said.  Did  you  capture
 the  commanding  heights  all  these

 years?  Where  are  the  com-
 mending  heights  and  who  commands
 those  heights?  Does  Government
 command  the  economy  or  the  economy
 command,  the  Government?  Have
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 You  captured  the  strategic  heights?
 What  are  these  strategic  heighta?
 Some  steel  plant  here  and  some
 ordnance  factory  there.  Are  they  the
 strategic  heights  of  wur  economy?
 The  strategic  heights  are  the  banks.
 The  strategic  heights  of  our  economy
 are  the  industries  and  undertakings
 owned  by  these  monopolies.  So  long
 ag  you  do  not  capture  them,  where  is
 the  question  of  your  being  able  to
 contro]  the  economy?  ‘You  are  not
 able  to  contro]  the  economy.  This  is
 the  basic  fundamental  thing  at  the
 root  of  our  malaise  and  without
 diagnosing  that  root,  what  remedy  can
 be  suggested?

 Therefore,  under  these  conditions,
 naturally  State-Centre  conflict  deve-
 Jops.  It  is  a  inherent  in  the  situation,
 What  can  we  do?  Whether  anybody
 wishes  it  or  not,  it  is  built-in  in  the
 kind  of  policies  you  are  pursuing,

 day,  for  example,  the
 Finance  Minister  stated,  “if  the  State
 Governments  want  to  increase  the
 D.A,  let  them  do  it;  T  will  not  help
 them  for.  I  am  not  responsible  for  the
 price  increase".  May  I  ask  him  who
 is  responsible  for  the  increase  in  the
 prices  jn  this  country?  Who  controls
 the  banks?  Who  allowed  the  expan-
 sion  of  credit  to  the  tune  of  Ra.  413
 Crores  last  year?  Ii  is  Mr.  Aanadora}
 of  Madras,  is  it  Mr.  E.M.S.  Namboo-
 diripad,  is  it  Mr.  Jyoti  Basu  or  is  it
 the  Finance  Minister  whoever  he  may
 be—may  be  not,  Mr.  Morarji  Desai,
 but  the  previous  Finance  Minister.
 Who  did  ii?  Who  is  responsible  for
 it?  Who  did  this  devaluation?  Is  it
 Mr.  Namboodiripad  who  did  this
 devaluation?  As  a  result  of  this
 devaluation,  a  tremendous  increase  in
 prices  has  taken  place.  Who  is  res-
 ponsible  for  this?  it  is  your  policy
 that  is  basically  responsible  for  this.
 Even  today  for  this  further  increase
 in  prices,  who  js  responsible?  You
 are  not  prepared  to  change  your  basic
 policies,  And  the  States  will  have  to
 suffer  for  you  policies?  As  s  matter

 The  other
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 of  fact,  at  the  time  you  agreed  to
 devaluation,  Mr.  Subramaniam  and
 Mr.  Sachindra  Chaudhuri  made  a
 brave  promise  before  the  country;
 they  gave  an  undertaking;  they  said,
 ‘we  are  aware  that  the  cost  of  import-
 ed  foodstuffs  will  go  up;  we  ate  aware
 that  the  cost  of  fertilisers  that  we  are
 importing  will  go  up;  we  will  see  that
 they  do  not  increase,  we  will  subsidies
 them”.  Already  ten  months  have
 passed.  Today  the  new  Finance
 Minister  comes  and  says,  ‘well,  the
 subsidy  on  fertilisers  is  withdrawn”.
 Only  ten  months  ago  this  was  pro-
 mised.  You  undertook  this  devalua-
 tion  with  your  eyes  open.  Govern-
 ment  knew  that  the  prices  were  going
 to  go  up  and,  therefore,  they  wanted
 to  subsidise  the  States.  But  now,
 after  ten  months,  they  say  that  they

 cannot  do  that.  What  happens  then
 to  the  efforts  that  the  States  have
 undertaken  in  order  to  increase  food
 production?  How  can  food  produc-
 tion  be  increased  if  fertiliser  costs
 today  go  up  like  hell?  Therefore,  it
 is  an  actual  sabotage  of  the  efforts
 of  many  States  that  are  today  engag-
 ed  in”  increasing  food  production.
 This  is  the  sort  of  thing  that  goes
 on.  How  can  State-Centre  conflict  be
 prevented  with  such  policies?  It  is
 built-in  in  your  policies.

 ‘So,  what  becomes  of  the  under-
 taking  to  the  people  that  the  Central
 Government  will  see  to  it  that  the
 prices  do  not  rise?  The  Governments’
 answer  3s,  after  all,  they  are  under-
 takings  given  to  the  people.  and  they
 can,  therefore,  be  broken  at  will.  But
 the  undertaking  that  has  been  given
 to  the  princes  when  they  entered  into
 a  convenant  with  them  that  they
 would  pay  them  continuously  the
 privy  purse.  is  solemn,  eternal  and
 everlasting;  it  is  sanatan  and  it  -::n
 never  be  broken.  So  far  as  the  common
 people  are  concerned,  whatever  might
 be  the  promise  that  Government  make
 to  them,  they  can  break  it  at  will
 after  ten  months,  and  it  does  not
 matter  much  because  the  people  are
 born  to  suffer;  they  are  people  who
 are  accustomed  to  suffer.  But,  so  far
 as  the  princes  are  concerned,  how  can

 they  suffer?  They  have  always  been
 accustomed  to  live  a  luxurious  life,
 and,  therefore,  how  can  their  life  be
 affected?  That  is  the  basic  philosophy
 of  this  Government.

 Under  these  conditions,  therefore,
 something  basic  has  got  to  be  done,
 not  from  the  point  of  view  of  com-
 munism,  not  from  the  point  of  view
 of  socialism,  not  from  the  point  of
 view  of  any  ‘ism’,  but  in  order  that
 this  march  to  ruin  and  perdition  be
 stopped  and  the  country’s  economy
 may  develop.  For  this  the  basic  thing
 that  has  got  to  be  done  today  is  to
 express  our  firm  determination  that
 come  what  may,  we  shall  stand  on
 our  own  feet  and  whatever  might  be
 the  difficulties  that  we  may  have
 to  suffer,  we  shall  suffer  them  but
 we  shall  not  barter  away  our  hanou:
 and  our  self-respect.  On  that  basis.
 let  us  decide  here  and  how  that  at
 least  from  next  year  we  shall  put  an
 end  to  the  PL-480  food  aid  and  we
 shal)  not  have  anything  more  of  it,
 but  instead  we  shall  mop  up  what-
 ever  is  available  in  this  country.

 fter  ali,  what  have  Governr:ent
 done  all  these  years?  The  Finance
 Minister  talks  of  a  procurement  of
 about  2  or  3  million  tonnes  only  out
 of  a  total  production  of  nearly  80
 million  tonnes  which  work  ou!  to  just
 3  per  cent  of  our  production.  Gov-
 ernment  do  not  want  io  procure  the
 marketab!e  surplus  in  the  hands  of
 the  richer  sections  of  the  landlords

 and  they  allow  them  to  do  whatever
 they  please.  I  would  suggest  that
 after  procuring  the  entire  marketable
 surplus  from  the  richer  sections  of
 the  rural  landlords.  le:  us  equitably
 distribute,  let  us  not  leave  it  to  them
 to  market  it  as  they  please  2nd
 fleece  the  people  but  let  us  procure
 it  fram  them  and  then  we  shall  be
 able  to  live  by  ourselves,  It  may  be
 that  we  may  have  to  cut  it  to  १२९  oz.
 or  8  oz.  per  head  per  day  but  that
 does  not  matter  for  we  shall  not  be
 depending  upon  foreign  Joans  and  aid
 and  we  shall  not  be  begging  for  food
 from  them.
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 Similerly,  we  know  the  effect  of

 foreign  aid.  Therefore,  let  us  imme-
 diately  put  an  end  to  the  foreign  aid.
 Let  us  declare  a  moratorium  at  least
 for  a  period  of  ten  years;  let  us
 declare  it  ourselves  unilaterally  and
 not  by  going  and  begging  them;  let
 ug  declare  that  we  are  not  going  to
 pay  back  the  amortisation  of  and  the
 interest  charges  for  the  next  ten  years
 because  our  country  is  in  a  difficult
 condition.  Many  countries  in  the
 world  have  done  that.  If  we  do  that,
 they  may  not  give  us  further  loans.
 That  is  all  right;  that  is  very  good;
 let  them  not  give  us  loans.  Similarly,
 We  can  also  declare  a  moratorium  on
 the  repatriation  of  dividends  from  the
 foreign  enterprises  that  have  already
 been  started  here.  We  can  tell  them
 that  we  do  not  want  further  help
 from  them  and  we  shall  be  able  to
 stand  on  our  own  and  We  are  not  go-
 ing  to  permit  them  to  have  dividends
 because  they  have  taken  enough;  let
 us  declare  such  a  moratorium  at  least
 for  ten  years.  Similarly,  let  us  have
 8  moratorium  on  the  repatriation  of
 capital  also  for  a  period  of  ten  years.
 All  these  measures  together,  I  am
 absolutely  certain,  will  be  able  to  give
 us  foreign  exchange  resources  to  the
 tune  of  Rs.  400  crores.  With  this  sum
 of  Rs.  400  crores  our  country’s  eco-
 nomy  can  be  put  on  its  feet,  and
 afier  we  are  able  to  stand  on  our
 own,  we  shall  start  paying  them  back.
 Can  this  not  be  done?  I  am  sure
 that  this  can  be  done.

 If  that  has  got  to  be  done,  then
 naturally,  we  have  got  to  deal  with
 the  loca]  exploiter  firmly.  We  have
 got  to  take  steps  to  see  that  the
 menopolists  in  this  country  do  not
 aggrandise  themselves  at  the  expense
 of  the  people.  Their  power  has  got
 to  be  broken.  Their  power  comes
 essentially  from  the  power  they  have
 over  the  economy  and  from  the  power
 of  wealth  that  they  have.  Uniess,
 therefore,  we  are  prepared  to  break
 thet  power  of  wealth,  all  talk  of

 in  we
 monopoly  interest  is  meaning-

 tons,  ‘ore,  let  us  take  firm  steps
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 I  know  that,  but  it  is  a
 psychological  thing.  The  common
 people  will  appreciate  that.  The  psy-
 chological  effect  of  such  a  step  will
 be  great.

 Similarly,  get  hold  of  the  strategic
 heights.  What  Pandit  Jawaharlal
 Nehru  said  at  that  time,  at  least
 put  into  practice  now.  What  are  the
 strategic  heights?  Naturally,  the
 banks,  the  insurance  companies  and
 Other  financial  institutions.  Do  not
 allow  any  of  these  big  business  houses
 to  come  anywhere  near  that.  If  they
 come  anywhere  near  that,  in  the  in-
 vestment  committee,  this  committee
 or  that  committee,  then  we  know
 what  happens.  They  will  be  able  to
 Utilise  everything  to  their  advantage.

 Shri  Bibhati  Mishra  (Motihari):
 Why  did  Shri  Namboodiripad  invite
 Mr.  Birla  to  Kerala?

 Shri  P.  Ramamarti:  He  committed
 a  mistake.  We  have  said  that.

 Shri  Nambiar  (Tiruchirapalli):  You
 have  created  that  situation.

 Shri  ह  Bamamarti:  If  we  have
 committed  a  mistake,  we  are  prepared
 to  own  it.

 Shrimati  Tarkeshwari  Sinka  (Barh):
 Has  he  decided  not  to  give  any  licence
 to  Birlas  in  Kerala?  Or  is  it  only
 kept  in  abeyance?  He  is  more  con-
 cerned  with  Birles  and  what  happens
 inside  the  Birla  houses.

 Shri  ह  Ramamerti:  I  am  answer-
 ing  her.

 Shri  Namboodiripad  has  written  to
 the  Prime  Minister  that  he  does  not
 want  any  licence  to  be  given  to  Birlas.
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 wealth,  then
 be  put  an  end  to.  Similarly,  even
 bank  nationalisation  will  not  be  able
 to  prevent  a  price  rise  in  this  coun-
 tery  because  during  the  :last  5—20
 years,  you  have  created  nearly
 Rs.  8,000-4000  crores  of  black  money.
 Uniess  that  money  is  withdrawn  from
 circulation,  no  amount  of  fiscal  mea-
 @ures,  even  bank  nationalisation,  will
 Yead  to  the  desired  results.  Therefore,
 tome  sort  of  demonstration  as  &  result
 of  which  the  black  money  Will  ceme
 to  play  its  dirty  role  in  our  économy
 has  got  to  be  immediately  done.

 Similarly,  we  have  to  take  mea-
 sures  to  see  that  speculation  in  Jand,
 speculation  in  commodity  ang  in
 atocks  and  shares,  is  stopped.  These
 are  all  monies  invested  for  non-pro-
 ductive  purposes.  What  is  the  pro-
 ductive  purpose  for  which  this  money
 is  being  utilised?  The  only  productive
 purpose  is  the  production  of  further
 black  money.  Therefore,  if  we  have
 n  will,  we  can  today  take  all  these
 measures,

 We  can  also  see  that  the  peasant
 @eta  his  own  land,  that  he  is  not
 evicted  from  his  tiny  piece  of  land,
 that  he  is  also  freed  from  the  usurious
 money  lender.

 If  we  do  these  things,  then  a  new
 life  will  come  and  a  new  enthusiasm
 will  come  into  our  people.  Without
 that  enthusiasm,  nothing  can  be  done.

 tt  is  in  this  context  that  I  would
 alzo  say  that  we  should  try  and  sec
 that  our  defence  expenditure  today  is
 reduced.

 An  hen,  Member:  Reduced?

 Sari  ह  Ramemerti:  Yes,  Certainly,
 ‘certain  measures  can  be  taken  towards
 that  end.  The  Finance  Minister  has
 नब्ठोते  us:

 “Hon.  Members  are  aware  that
 we  are  prepared  to  explore  all

 possible  avenuse  of  reducing  the
 tension  on  our  borders  and  im-
 proving  our  relations  with  our

 pid  neighbours,
 China  and  Pakis-

 some  initiative  in  bresking  this  dead-
 lock,  we  were  branded  as  traitors,
 But  today  I  am  giad  the  Finance
 Minister  says  that  “we  27९  prepared  to
 explore  all  possible  avenues  to  re-
 duce  tension.”  Very  good.

 Shri  P.  Venkatasubbaiah  (Nand-
 yal):  But  not  at  the  cost  of  national
 honour.

 Shri  P.  Ramamurti:  I  am  not  say-
 ing  that.  Why  does  he  say  that?  We
 have  only  said:  take  the  initiative  in
 exploring  the  possibilities  of  finding
 a  basis  for  talks.  In  fact,  our  Tenali
 resolution  spoke  of  exploring  the
 possibilities  of  finding  a  basis  for
 Starting  negotiations.  This  was  our
 resolution,  and  at  that  time  we  were
 branded  as  traitor.  Anyway,  two  years
 back,  when  Mr.  Nasser  suggested  to
 our  then  Prime  Minister  that  he  would
 arrange  some  sort  of  informal  talks
 with  Chou-En-Lai  the  late  Prime
 Minister  at  that  time  refused  to  have
 it.  This  is  on  public  record.  There-
 fore.  I  am  glad  something  has  hap-
 pened  now.  I  hope  that  this  wil!  be
 pursued  with  vigour.

 IS  hers.

 In  this  connection,  I  would  only
 like  {o  point  out,  I  suppose  I  am  in
 g00d  company  now,  that  on  the  20th
 March  three  good  people,  eminent
 people  according  to  our  standards,
 Mr.  K.  M.  Cariappa,  Mr.  0.  C.  Desai.

 I  go  not  know  if  he  is  here  in  the
 House  now  former  High  Commis-
 sioner  to  Pakistan,  and  Mr.  H.  P.
 Kapur,  formerly  of  the  ICS,  in  a  joint
 statement  said  that  India  must  take
 the  initiative  and  in  the  first  instance
 re-aseess  its  relations  with  Pakistan
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 and  China  who  may  be  equally  beset
 with  problems  of  their  own,  and
 therefore  may  be  realistically  prepar-
 ed  for  a  reassessment  of  their  foreign
 Policy  postures  vis-a-vis  India.”  I
 do  not  go  into  that  question  further,
 defence  expenditure  and  other  things
 they  are  talking  about.  But  I  am
 6aying  that  a  beginning  has  got  to  be
 made.  This  posture  of  touch-me-not,
 stay-out,  we-will-not-do-anything,
 will  not  do.  Some  initiative  has  got
 to  be  taken.  I  cannot  expatiate  on
 these  things  because  it  will  take  a
 long  time.  What  I  have  suggested  arc
 things  that  can  be  done  by  any  Gov-
 ernment  which  is  interested  in  the
 welfare  of  our  country.

 I  remember  that  in  4930  I  was  a
 volunteer  in  the  Congress.  Every  day
 for  nearly  three  months  I  was  getting
 beaten  up  opposite  Chellarams,  the
 foreign  cloth  shop  in  Madras.  |  would
 be  beaten,  go  to  the  hospital,  get
 the  wounds  cured,  and  after  five  or
 six  days  again  get  beaten  up  and  so
 on.  At  that  time  Pandit  Motilal
 Nehru  was  the  President  of  the
 Swadeshi  Certifying  Board.  We  know
 that  a  number  of  mills  if  Kanpur,
 the  Buckingham  and  Carnatic  Mills
 etc.  approached  Pandit  Motila)  Nehru
 and  said  that  after  all  they  were
 manufacturing  cloth  in  our  OWn  coun-
 try,  therefore  they  should  be  certified
 by  the  Swadeshi  Certifying  Board.
 But  Pandit  Motilal  Nehru  said:  “Na,
 it  is  foreign  capital,  therefore,  we
 will  not  give  you  that  certificate,  we
 want  to  drive  out  foreign  capital  from
 this  country.”  Believing  that,  people
 like  me,  hundreds  and  thousands  of
 Congress  volunteers  got  ourselvee
 beaten  up  day  after  day  picketing
 foreign  item  shops.  The  scars  of
 those  wounds  are  still  there.  Now
 today  after  30  years  we  arc  told  that
 that  foreign  capital  is  a  wonderful
 thing,  it  has  got  wonderful  functions
 in  our  country.  That  ie  the  new
 philosophy  that  is  today  guiding  the
 Congress  Party  and  Government.
 Unider  this,  this  country  cannot  £0
 forward.
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 Many  of  these  things  can  be  done
 if  there  is  a  wil),  but  unfortunately
 even  if  some  of  our  Ministers  say
 they  want  to  do  it,  all  I  can  say  is
 they  are  like  Arjuna  in  the  battle-
 field  at  Kurukshetra.  What  diq  he
 say?  He  said:

 weft  we  uri...  शौम-
 हर्ष शव  जायते  ।  वाण्टीवं  छासते  .

 My  hands  are  shaking,  my!  hairs
 stand  on  end,  the  Gandiva  falls  from
 my  hand,  I  see  before  me  Bandhavas,
 my  friends,  my  relations,  my  kith  and
 kin,  my  blood  relations.  Similarly,
 our  Ministers,  when  they  see  before
 them  the  Tatas,  the  Birlas,  the
 Singhanias,  they  sce  then  their  kith
 and  kin,  their  Bandhavas,  their  blood
 relations.  I(  is  that  class  blood  that
 is  running  in  their  veins.  Therefore,
 how  can  they  take  any  action  against
 them?  Naturally,  therefore,  the  action
 has  got  to  be  taken  is  by  the  people
 uf  this  country.

 Shrimati  Tarkeshwarj  Sinha:  Bhi-
 shma  Pitamaha!

 Shrj  P.  Ramamurthi:  The  people  of
 this  country  will  one  day  rise  and
 take  action  against  all  these  peopie
 and  they  will  make  our  history.

 P.  Venkatasubbaiah:  I  was
 nog  fortunate  to  hear  the  entire
 speech  of  Mr.  P.  Ramamurthi,  but
 the  concluding  part  of  Mr.  Rama-
 murthi's  speech  was  remarkable  for
 its  presentation  and  narration  of
 events.  He  said  that  Motilal  Nehru
 refused  to  certify  the  cloth  produced
 by  the  millowners  of  Kanpur  and  that
 the  Congress  is  flirting  with  these
 very  people  now,  May  I  remind  Mr.
 Ramamurthi,  who  suffered  for  the
 sake  of  his  country,  played  a  diffe-
 rent  role  in  ‘1942  when  the  whole
 country  was  set  ablaze  by  the  clerion
 call  of  Gandhiji  to  ight  for  independ.
 ence.  At  that  time  Mr,  Ramamurthi
 thought  it  fit  to  champion  the  British
 cause  by  calling  it  a  popular  war.
 None  of  Us  are  less  patriotic  so  far

 Shri
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 as  the  interest  of  our  country  is  cOn-
 cerned.

 35.06  hrs.

 (Suez  Bat  RAs  MApHOK  in  the  Chair}.

 He  referred  to  the  Finance  Minis-
 ter’s  speech  which  says  that  negotia-
 tions  have  to  be  carried  on  with  our
 neighbouring  countries  who  have  been
 hostile  to  us.  May  I  remind  him  in
 this  connection  about  the  speech  of
 Shri  ह:  Sundarayya,  the  Secretary
 General  of  the  politbureau  of  the
 Communist  Party  of  India  to  secede
 Aksai  Chin  and  other  areas  which
 had  been  established  beyond  doubt  as
 being  part  and  parce)  of  our  country.
 I  would  only  request  Mr.  Ramamurthi
 to  throw  more  light  on  the  sugges-
 tions  made  by  Mr.  Sundarayya.

 Shri  Nambiar:
 raised  dy  him.

 Shri  P.  Venkatasubbaiah:  Why
 are  we  asked  to  mortgage  the  safety
 and  integrity  of  our  country.  Before
 preaching  sermons  to  others,  our
 communist  friends  must  behave  in  a
 nationalistic  and  patriOtic  manner.
 Apart  from  natural  calamities  and  the
 two  wars,  the  attitude  and  behaviour
 of  the  Communist  Party  in  India  has

 Answer  the  points

 created  difficulties  for  the  orderly
 progress  of  the  country.

 An  hon.  Member:  Which  Com-
 munist  Party?

 Shri  P.  Venkatasabbaiab:  Both;
 there  is  no  difference  on  that.  |  would
 only  appeal  to  his  patriotic  fervour
 and  his  conscience  and  the  sufferings
 he  has  undergone,  to  get  back  to  that
 mood  and  help  the  country  so  that
 its  economy  may  rest  on  sound  foot-
 ing.

 Shrt  Nambiar:
 increase  due  to?

 Shri  ॥  Venkatasebbaiah:  Mr.  Rama-
 murti  said  thet  we  had  made  a  solemn
 assurance  to  the  people,  to  the  agri-
 culturists  that  the  fertilisers  would
 be  subsidised  and  the  inputs  would
 be  supplied  in  time  to  implement  the

 What  is  the  price
 Answer  that  point.

 food  production  programmes.  I  would
 suggest  to  the  Finance  Minister  that
 in  consonance  with  the  philosophy
 and  approach  of  Mr.  Ramamurthi  he
 should  stop  PL-480  imports  and  go.
 towards  self-reliance  in  food  produc-
 tion.  I  entirely  agree  with  him.  But
 he  should  also  bear  this  responsibility.
 We  are  spending  Rs.  !i8  crores  as
 subsidy  on  foodgrains,  The  Finance:
 Minister  is  subsidising  imported  food-
 grains  at  the  cost  of  thousands  and
 lakhs  of  agriculturists  in  the  country.
 In  pursuance  of  the  philosophy:
 preached  by  Ramamurthi  I  would
 appeal  to  the  hon.  Finance  Minister
 to  stop  this  subsidy  on  imported  food-
 grains  and  help  the  agriculturists  in-
 stead,  If  inputs  are  supplied  to  them
 in  time  and  in  reasonable  quantities,
 they  would  be  able  to  give  you  the
 required  quantity  of  foodgrains.

 Coming  to  the  budget.  I  would  only
 say  that  though  Mr.  Morarji  Desai.
 the  Finance  Minister,  has  not  given
 the  budget  that  great  revolutionary
 character  or  colour,  he  was  very
 modest  in  the  presentation  of  the
 budget.  ]  do  not  say  it  is  a  status
 quo  budget.  It  is  a  realistic  budget,.
 keeping  in  view  the  conditions  pre-
 vailing  in  this  country.  both  man-
 made  and  also  God-made,  because
 continuously,  we  were  suffering  from
 serious  drought  for  the  last  two
 years

 Shri  Nambiar;  God  made  man.

 Sbri  P.  Venkatasubbiah:  Shri
 Nambiar  does  not  believe  in  God  but
 at  least  ne  has  now  mentioned  the
 name  of  God.  I  am  very  happy.  This
 oceasion  has  provided  him  the  chance
 to  mention  the  name  of  God,  as  Shri
 Ramamurthi  also  said  about  Maha-
 bharata  and  Arjuna.  [  am  very
 happy  that  at  least  for  the  first  time
 in  the  life  of  Shri  Ramamurthi,  he
 quoted  from  Mahabharata.  Now,  Sir,
 we  were  suffering  from  two  droughts
 and  also  two  wars  with  our  neigh-
 bours.  who  have  always  been  adopt-
 ing  a  sort  of  belligerent  attitude:  they

 were  not  happy  with  our  parliamen-
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 moe
 Gutnocracy,  One  is  for  some

 redeon,  and  thé  other  is  for  a  differ-

 quarters
 ded  to  this  type  of  democracy  and
 would  not  rule  in  a  dictatorial
 manner.  These  people  have  been

 ‘hostile  to  us  for  ell  these  yeams.  For
 the  sake  of  seif-preservation,  to  safe-
 guard  the  territorial  integrity  of  our
 country  we  have  to  spend  large  sums

 ‘om  defence.  Can  Mr.  Ramazourti,
 “by  any  stretch  of  imagination  suggest
 that  we  must  drastically  cut  down  the
 defence  expenditure  at  the  peril  of
 ur  country’s  sovereignty  and  inte-
 -grity?

 Then,  the  food  production  of  which
 T  have  made  mention  has  to  be  accele-
 rated.  The  Finence  Minister  had
 made  certain  attempts  in  order  to

 -give  a  boost  to  the  agricultural  pro-
 ‘duction  in  this  country.  With  many
 ‘measures  I  may  not  personally  agree,
 but  he  has  created  a  psychology  in
 this  country  as  to  accelerate  the  food
 production.  Secondly,  about  the
 States’  allotment,  he  has  made  cer-
 ‘tain  prov’sions  for  the  enhancement
 of  the  State  quota  in  the  present
 budget,  crmpared  to  the  interim  bud-
 get.  But  I  would  only  suggest  that
 this  amount  of  gesture  shown  to  the
 various  State  Governments  will  not
 help  thera  to  implement  their  pians
 in  a  successful  manner.  I  would  only
 suggest  in  this  connection  to  the  Fin-
 ‘ance  Minister  that  he  should  not
 merely  stand  on  this  moral  stand  of
 perpetuating  prohibition  in  our  coun-
 ‘try.  I  weuld  only  suggest  to  him  that
 a  realistic  stand  should  be  taken  so
 क  to  facilitate  the  State  Governments
 to  raise  more  resources  and  not  to

 depend  on  the  Central  Government
 any  more.  (Interruption).  I  know

 ‘by  persotel  experience.  Of  course,
 every@edy  in  this  House  is  very  much
 ‘Interested  in  the  implementation  of

 in  this  country,  but  un-
 शैलाथकाड,  न  have  thoroughly  fuil-
 efi  in  our  attempt  not  only  to  success-

 General  Dtsmisston

 on  the  dut
 and  social  stantards

 on  our  moral

 An  hon.  Mewher:  Amend
 Constitution?  the

 Shrt  ह  Vehhutegebbalah:
 come  to  that.  I  am  not

 I
 into

 various  budgetary  provisions  he  hes
 he

 which  can  be  mobilised  in  a  non-infia-
 tionary  manner  and  ensure  that  the
 private  industry  is  not  inhibited  from
 increasing  production  sy  limitation
 on  the  availability  of  credit.  He  has
 undertaken  certain  important  mea-
 sures  which  will  go  a  long  way  to
 revive  our  economy,

 Coming  to  agricultural  production
 on  which  the  Finance  Minister  has
 laid  great  stress.  I  would  suggest
 certain  things  for  his  consideration.
 In  spite  of  the  fact  that  after  indepen-
 dence  we  have  been  able  to  create
 irrigation  potentia!  for  nearly  20
 million  acres  of  jand,  we  have  achieved
 anily  80  per  cent  utilisation  s0  far  as
 major  and  minor  irrigation  projects
 are  concerned.  In  minor  Irrigation
 projects,  we  have  not  made  mach
 headway  in  spite  of  the  fact  that  we
 have  Iaid  great  stress  on  it.  The  Fin-
 ance  Minister  must  take  special  steps
 in  this  regard.  He  has  allotted  to  the
 land  mortgage  banks  Rs.  8  crorcs.
 But  I  do  not  know  why  throughout
 his  budget  he  has  not  made  any  men-
 tion  of  the  cooperative  sector.  In  the
 mixed  economy  we  have  accepted,  co-
 operative  sector  is  one  of  our  estab-
 lished  sectors.  He  should  pay  more
 attention  to  it,  Only  through  this
 sector  it  will  be  possible  to  reach  the
 millions  of  agricuiturieta  and  provide
 them  with  necesery  ह... ह
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 Another  point  he  hag  not  emphasis-
 ed  is  the  non-availability  agricul-
 tural  machinery  in  this  country.
 Yesterday  I  heard  the  speech  of  Mr,
 Masani.  Whatever  may  be  the  ‘nerits
 of  his  speech,  I  was  attracted  by  one
 point  he  made  about  the  non-utilisa-
 tion  of  the  installed  capacity  for  the
 manufacture  of  agricultural  machinery
 in  this  country.  The  Finance  Ministcr
 should  go  int.  this  very  carefully  and
 see  that  the  necessary  machinery  is
 supplied  to  the  peasants  so  that  they
 can  carry  on  thelr  operations,  I  am
 narrating  these  things  to  facilitate  the
 State  Governments  to  accelerate  their
 food  production  measures.  The  Cen-
 tral  Government  should  go  in  a  big
 way  to  the  assistance  of  State  Vov-
 ernments  to  subsidise  plant  protection
 measures  hundred  per  cent.

 The  AICC  has  time  and  again  passed
 resolutions  regarding  introduction  of
 crop  insurance  scheme  for  the  benefit
 of  agriculturists.  A  begiining  has
 been  made  by  one  or  two  States.  It
 shoulg  be  implemented  sincerely,  ३0
 that  jt  may  be  useful  to  the  agricul-
 turists,

 352  hrs.

 Man,  DEPcry-SPEAKER  in  the  Chair].

 About  the  other  taxation  measures
 which  the  Finance  Minister  has  intro-
 @uced  in  his  budget.  |  ony  want  to
 say  that  he  was  able  to  tap  only  some
 of  the  resources  which  are  not  tant-
 amount  to  such  things  as  are  required
 for  the  progress  of  the  people  of  this
 country.  I  am  very  glad  to  find  that
 the  Finance  Ministe:  was  able  to  iden-
 tify  those  areas  where  there  is  the
 least  scope  for  increasing  the  price
 epiral.

 In  this  cgntext,  I  would  like  to
 suggest  to  him  that  the  tax  on  tea  and
 coffee  may  hit  to  some  extent  the

 make  a  marketable  surplus  available
 for  export  but  also  take  measures
 meant  to  increase  the  production  of
 these  two  commodities,  I  yery  well  re-
 member  Shri  Vishwanatham  is  also
 here—that  some  effort  was  made  to
 raise  coffee  on  an  extensive  scale  in
 the  Arakku  Valley  of  Andhra  Pradesh.
 If  that  could  be  successfully  tried—
 there  are  several]  other  States  where
 this  can  be  done—it  will  help  us  a
 lot.  I  would  request  the  Finance  Minis-
 ter  to  take  steps  not.  only  to  restrict
 inte-nal  consumption  ‘but  also,  side
 by  side,  explore  avenues  of  extensive
 cultivation  of  tea  and  coffee  in  this
 country.

 Coming  to  the  tax  on  footwear,  I
 myself  was  not  happy  with  it,  but
 when  it  was  made  known,  when  it
 was  clearly  stated  that  it  wil  not
 affect  the  common  man.ag  the  tax  is
 being  sought.  to  be  imposed  on  the
 factories  which  manufacture  on  a
 large  scale  I  was  tempted  to
 make  one  appeal.  In  this
 country,  unfortunately,  the  ad-
 ministration  is  so  weak  and  vulnerable
 that  any  tax  on  any  score  wi'l  have  a
 disastrous  effect  on  every  part  of  our
 life.  Suppose  a  tax  is  levied  on  the
 costlier  variety  of  tea,  there  is  no  suit-
 able  machinery  to  check  the  price  rise
 in  other  varieties  of  tea.  He  shoud
 evolve  a  method  by  which  the  common
 man  is  not  hit  by  these  taxes.

 The  imposition  of  tax  on  petrol  and
 high-speed  diesel  oil.  Iam  afraid,  may
 ultimate’y  hit  the  poor  farmer,  Whe-
 ther  it  is  high-speed  diesel  olf  cr
 crude  oil,  let  not  the  farmers  and
 peasants  he  the  victims  of  the  machi-
 nations  of  the  vested  interests.

 This  budget.  I  would  only  say,  as  T
 said  earlier,  is  a  realistic  budget  if  it
 could  stop  the  inflationary  tendency
 and  also  avoid.  as  has  been  stateu,
 deficit  financing,  We  hope  that  in  the
 years  to  come  Shri  Merarji  Desai  will
 be  able  to  present  a  socialistic  budget,
 a  budget  which  gives  a  fillip,  which

 the gives  a  sort  of  enthusiasm  to
 common  people.  We  hope  that  he
 will  be  able  to  come  to  this  House  in
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 the  next  year  with  a  revolutionary
 budget.

 A  point  which  he  has  not  mention-
 ed  and  which  has  conspicuously  ese:
 caped  his  attention  is  the  regional  im.
 balance.  Time  and  again  we  have
 been  mentioning  in  this  House  ©  that
 like  concentration  of  economic  power
 in  a  few  hands,  concentration  of  de-
 velopment  has  been  the  privilege  of
 certain  States  at  the  cost  of  others.
 Unless  this  regional]  imbalance  is  cor-
 rected  the  entire  social  and  economic
 structure  of  our  country  will  not  have
 fair  treatment

 Coming  to  Andhra  Pradesh,  I  would
 like  to  place  the  bare  facts  for  the
 consideration  of  thig  House.  Whenever
 food  is  discussed  and  the  names  of
 surplus  States  are  mentioned,  the
 mame  of  Andhra  is  there.  It  is  some-
 times  implied  that  Andhra  has  com-
 mitted  some  sin.  Not  even  a  Word  of
 thanks  hag  come  for  what  we  have

 Sheri  Nambiar:  We  are  prepared  to
 give  hundred  words  of  thanks.

 Shri  P.  Venkatasubbaiah:
 Quote  one  specific  instance.  In  the
 month  of  May  Andhra  was  requested
 to  supply  40,000  tons  of  rice.  Then,
 some  allegation  was  made  that  noth-
 ing  has  been  supplied  by  Andhra.  .  ]
 may  mention  that  against  a  demand  of
 40,000  tons,  Andhra  supplied  29,000
 tong  to  Kera‘a,  2,000  tons  to  Mysore
 and  5,500  tong  to  Madras  and  29,000
 tons  of  feed  to  famine  affected  Bihar.

 In  spite  of  the  fact  that  the  Andhra
 peasants  have  been  doing  their  utmost
 40  have  increased  production  to  supply
 to  deficit  States,  certain  measures
 taken  here  and  the  treatment  meted
 out  to  Andhra  from  the  Centre  are
 causing  despair  and  frustration.  One
 should  not  forget  the  fact  that  slowly
 os  the  popuision.  ingresses  Andhra

 become.  marginally  surplus
 unless  805७8  speedy  and  effec-

 tive  stepe  ave,  token.
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 which  is  unique.
 case  of  other  projects  like  DVC,  Gan-
 dak  and  Bhakra  two  or  more  States
 are  allowed  to  share  the  responsi-
 bility  and  expenditure  here  is  a  pro-
 ject  which  is  being  executed  fully  by
 only  one  State  with  Central  assistance.
 Is  it  not  discrimination?  Even  in  the
 matter  of  Central  assistance  discrimi-
 nation  has  been  meted  out  to  thiz
 State.  Andhra  was  made  to  pay  in-
 terest  on  the  loan  taken  from  the  next
 year  of  receipt  whereas  in  the  case  of
 other  States—I  may  specifically  quote
 Bhakra  here—interest  was  alloweg  to
 be  paid  only  after  benefits  have  accru-
 ed.  Why  should  there  be  this  kind
 of  discrimination  between  States?

 Then,  the  present  position  of  the
 project  ig  that  if  Rs.  30  crores  are
 allotted  the  project  can  be  completed.
 When  it  is  completed  22  lakhs  of  acres
 will  be  brought  under  irrigation  and
 an  additional  quantity  of  6  akhs  tons
 of  foodgrains  will  be  produced.  We
 are  going  with  a  begging  bow!  to  each
 country  and  we  are  feeling  elated,
 happy  and  grateful  whenever  Burma,
 Thailand  or  other  countries  offer  to
 supply  us  10,000  or  15,000  tons.  Here
 is  a  State  which  is  prepared  to  give
 6  lakh  tong  every  year  and  another
 5  lakhs  or  76  lakh  tons  if  Rs.  30
 crores  are  made  available  to  complete
 this  project.

 Though  work  on  the  project  was
 started  in  ‘1955,  still  it  has  not  secn
 the  light  of  day,  Though  the  dam
 is  complete  and  water  is  ready,  the
 canals  are  not  ready.  The  canals  which
 were  constructed  can  irrigate  only  to
 the  extent  of  6  lakh  acres.  If  Rs.  90
 crores  are  made  available  to  Andhra
 —they  are  not  asking  anything  heyond
 their  legitimate  share;  they  are  only
 saying  that  within  the  overall  Plan
 provision  of  Rs.  30  crores,  instead  of
 spreading  it  over  five  years  कि  should

 न  grams  eos
 or  three:  *

 Andhra  Be  able  to  prodesd
 more  of  foodgrains.
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 Coming  to  another  point,  I  would
 like  ६०  show  by  way  of  illustration  as
 to  how  regional  imbalance  can  cause
 certain  difficulties.  Andhra  is  the
 only  State  which  is  spending  34  per
 cent  of  its  expenditure  on  irrigation
 alone  whereas,  in  respect  of  any
 other  State,  it  has  not  exceeded  even
 7  per  cent.  At  the  cost  of  other
 things,  rural  water  supply,  roads,
 electricity,  Andhra  is  spending  4  per
 cent  of  its  expenditure  on  irrigation.
 What  is  the  position?  The  per  capita
 consumption:  of  electricity  js  the  low-
 est  it  the  State.  We  have  been  ask-
 ing  the  Central  Government  that
 certain  assistance  must  be  given  to
 the  State.  Here,  I  would  like  to
 point  out  that  there  are  Central
 power  generation  projects,  such  as
 Neyveli,  Kalpakam,  Rana  Pratap
 Sagar  and  other  projects.  Of  course,
 Mr.  Nambiar  may  be  unhappy  but,
 I  say,  these  are  bare  fact,  that  I
 want  to  put  before  the  House.
 Whenever  electricity  power  is  gene-
 rated  from  the  public  sector,  it  is  but
 natura]  that  it  should  be  shared  by
 the  other  deficit  States.  But  what  is
 happening  is  this,  I  am  not  envious
 of  Madras  when  |  say  Madras  is  in
 a  very  happy:  position  because  it  has
 the  advantage  of  having  Central
 projects  where  power  is  generated
 without  spending  a  pie  from  the
 coffers  of  the  State  Government  The
 Neyveli  project  is  having  600  MW
 of  power  generation  and  Kalpakam
 project  will  give  another  400MW  of
 power.  I  suggest,  whatever  be  the
 project,  whether  it  here  or  there.
 the  power  generated  should  be  shar-
 ed  by  other  States.

 Shri  Nambiar:  We  wil!  give  it  to
 Andhra,

 Shri  ।  Venkatasabbaish:  What  is
 the  fate  of  Kerala?  Kerala  is  defici-

 a  Central  power  generation  project
 at  Kothagucam  where  electricity
 can  be  generated  at  less  cost.  I  will
 bring  it  to  the  notice  of  the  Minister
 concerned  also.

 No  mention  has  been  made  regard-
 Ing  the  eradication  of  famine  in  the
 country.  Famine  protection  is  as
 important  ag  food  production.  We
 nave  been  seeing  the  sorrowful  spe-
 ctacle  of  Bihar  and  Eastern  U.P.
 where  thousands  and  lakhs  of  people
 have  been  the  victims  of  famine.
 Some  provision  nas  to  Oe  made  for
 the  eradication  of  famine  in  the
 whole  of  the  country.  Wherever
 there  are  famine  pockets,  they  have
 to  be  identified.  Take  the  instance
 of  Rayalaseema  which  is  the  worst
 affected  famine  area.

 Shri  Ranga:  (Srikakulam):  Srika-
 kulam  and  Vishakhapatnam  also.

 Shri  P.  Venkatasubbaiah:  Yes,
 Shri  Ranga  has  the  unique  privilege
 of  being  elected  from  there.  These
 are  aiso  the  worst  affected  famine
 areas.  These  areas  should  be  identi-
 fied  here  must  be  Central  assistance
 for  these  areas  to  eradicate  famine.

 In  this  connection.  |  would  like
 to  make  a  mention  of  Tungabhadra
 High  Level  project  which  is  beneficial
 to  the  States  of  Madras,  Mysore
 and  Andhra.  This  is  a  project  which
 will  not  only  give  water  to  irrigate
 the  lands  and  to  increase  food  pro-
 duction  but  will  also  go  a  long  way
 fn  eradicating  famine.  That  also  must
 १७  borne  in  mind. ee

 Coming  to  the  nationalisation  of
 or  banks,  Shri  Ramamurti  need  not
 be  vociferous  (Interruption).

 it  राज  लेजक  यादव  (बाराबंकी)  :  स्‍भावडी

 में,  जयपुर  में  समा-.वाद  लाते  का  प्रस्ताव
 पास  क्‍या  था  कहां  चला  गया  वह  ?

 Shri  ।  Venkatasabbaish:  In  the
 All  India  Congress  Committee,  we
 have  passed  @  resolution  for  the  so-
 cial  control  of  banks.  The  Cong-

 Fe

 wma
 ne

 tee
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 (Shri  P,  Venkatasubbaiah}
 vess  Party  can  take  ceredit  that  it
 has  abolished  the  princely  order,  that
 it  has  abolished  zamindari  system,
 that  it  has  nationalised  Life  Insura-
 nce  Corporation  and  that  we  have  act
 &  number  of  public  sector  undertak-
 ings  (Interruption)  The  Congress
 Party  is  not  ashamed  to  say  all  that.
 We  have  done  more  things  than
 ‘what  our  friends  there  are  doing
 We  are  here  to  champion  the  cause
 Of  the  people  and  also  of  socialism.
 We  are  second  to  none  (Interrup-
 tion)  I  would  say  that  in  accordance
 with  the  resolution  of  the  All  India
 Congress  Committee.  this  step  must
 also  be  taken,

 One  word  about  princely  States  and
 privileges.  The  princes,  at  the  troub-
 lous  times  when  disintegration  was
 threatening,  made  a  patriotic  ges-
 ture.  We  should  not  forget  the  his-
 tory.  They  made  a  patriotic  gesture
 im  voluntarily  liquidating  the  States
 and  merging  in  the  mainstream  of
 Publie  life.  [  would  appeal  to  the
 ॥...  prices  who  have  got  huge  privy
 purses  to  do  national  service  by  volu-

 Iiquidating  or  surrendering
 their  privy  purses.  I  know  that

 of  the  small  princes  get  a  pal-
 try  privy  purse,  I  come  from  Bang-
 anapalli  where  the  prince  receives  @
 gmail  pittance;  there  is  no  other  ost-
 ensible  means.  What  could  we  do
 with  such  people?  I  do  not  stand  on
 covenants  or  promises  made  to  the
 princes;  stand  on  humanitarian  gr-
 ounds;  I  appeal  to  their  patriotic
 fervour  and  instinct  to  voluntarily
 surrender  these  privy  purses.

 1  cammend  this  Budget  with  some
 minor  adjustments.  I  would  make
 &  requst  to  Shri  Morarji  Desai;  If  he
 taxes  the  common  things  like  coffee
 ang  tea.  effective  measures  should  be
 taken  so  that  the  common  man  does
 net  feel  it.  I  hope  he  will  be  able  to
 arrest  the  prices  and  also  this  infla-
 Gonary  tendency.

 tely  in  this  country  a  large  amount
 of  forged  currency  or  counterfeit
 currency  is  =ounder  circulation.
 (Interruptions)  I  must  tel  the  fact.
 He  must  take  effective  measures  to
 check  thig  because  this  is  having  a
 disastrous  effect  on  our  economy.

 With  these  words,  I  उप़्ुजाण  the
 Budget.

 Mr.  Deputy-Speaker:  Mr.  Dange.

 Shri  8.  A.  Dange  (Bombay  Central
 South):  It  is  340  now.  The  Prime
 Minister,  ]  think  is  to  speak  at  4.00.
 I  do  not  want  my  speech  to  be  broken
 in  parts.  Uniess,  she  agrees  to  make
 her  statement  at  415.

 Mr.  Deputy-Speaker:  How  can  I
 promise?  it  is  difficult  for  me  to  say
 anything  about  this.

 Shri  S,  A.  Dange:  She  can  make  her
 statement  at  4.I5.

 Mr.  Deputy-Speaker:  All  right;  I
 will  request  her  accordingly.

 Shri  Kanwar  Lal  Gupta  (Dethi
 Sadar):  Mr.  Ram  Gopal  Shalwale  haa
 to  go  out.  So,  he  wants  to  speak.  If
 you  can  accommodate  him.

 Mr.  Deputy-Speaker:  I  have  got  this
 name.

 Shri  Kanwar  Lal  Gupta:  He  is  pre-
 parred  to  speak  just  now.

 Mr.  Deputy  -Speaker:  I  have  calied
 Mr,  Dange.

 Shri  8.  A.  Dange:  If  I  may  be  per-
 mitted  to  resume  the  threaq  where
 my  freind  Mr,  Ramamurti  left,  I
 woulg  like  to  introduce  a  correction  is
 the  mythological  simile  which  he
 quoted.  The  correction  may  not  be
 very  palatable  but  I  cannot  help  i
 Mr.  Remamurth  compared  My.
 Morarji  Desai  to  be  in  a  state  wheres
 Arjun  was...



 we
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 Shri  है,  Ramamarti:  Not  he,  some  of
 them.

 Shri  S.  A.  Dange:  where  he  was
 trembling  before  Birlas  amd  his  Ban-
 dhavas  and  whether  they  would  fight
 them  and  kill  them,  The  simile  pro-
 ceeds  like  this.  Arjuna  was  given  a
 dose  of  philosophy  by  Shri  Krishna,
 and  perhaps  in  this  case  by  Shri
 Ramamurti,  and  ultimately  he  decided
 to  fight  the  Bandhavas  and  kill  them.
 CUInterruntions)

 An  hon,  Member:  Pandavas?

 Shri  8.  A.  Dange:  Bandhavas  and
 not  Pandavas.  You  do  not  know  the
 word’  ‘Bandhava’,  relations?

 In  that  simile,  it  seems  that  Myr.
 Ramamu-ti  is  optimistic  about  the
 Congress  leadership  changing  to
 new  philosophical!  preaching.  He
 some  hope,  but  unfortunately  I  have
 not  got  that  hope.  My  simile,  therefore
 would  go  further  and  say  that  we
 have  to  treat  them  as  Shishupala  and
 give  them  the  medicine  that  Shishu-
 pala  gut  when  ail  his  hundred  gatas
 or  the  pitchers  were  filled  with  sin
 and  they  were  no  longer  fit  to  live.

 को  शिव  गारामत  (दर)  :

 लोग  बोल  72  है  !

 बीनती  तारफेश्वरी  सिम  मटामाया  |

 Shri  8.  A.  Dange:  In  any  case.  I
 thought  that  they  would  enjoy  a  re-
 ference  to  the  Mahabharata.  So,  हैं
 just  wanted  to  give  it.  But  if  they
 do  not  want  it,  I  shalz  come  to  the
 present  Mahabharata,  that  is,  the
 war  Jauncheg  by  the  budget  against
 the  people  of  India.  That  would  be
 more  to  the  point  perhaps  them  re-
 ference  to  the  past  Mahabharata.

 दे  बता

 For.  what  does  the  budget  amount
 to?  It  amounts  to  two  essential
 points.  The  firs:  essential  point  is
 that  it  imposes  excise  duties  on  tea,
 coffee,  footwear,  cigrettes  and  so  on,
 which  are  thing,  consumed  by  the

 common  man.  Even  the  duty  on  fine
 and  superfine  yatn  supplied  to  the
 powerlooms  is  going  to  hit  the  com-
 mon  man  in  the  sense  that  (he  middie
 class  man  at  present  uses  fine  and
 superfine  dhotis  and  the  powe-lbom
 seCtor  is  &  quite  powerful  contribu-
 tor  to  the  textile  production  in  this
 country.

 The  hon,  Minister  has  first  imposed
 excise  duties,  whose  inevitable  effect
 will  be  rise  in  prices.  So,  he  creates
 a  deficit  in  the  common  man's  budget
 and  then  takes  the  credit  for  balanc-
 ing  his  budget  and  not  going  into  de-
 ficit  financing.  It  is  a  wonderfu.  method
 of  balancing  the  budget  and  it  is  a
 wonderful  press  and  they  are  won-
 derful  gentlemen  outside  and  there
 are  some  of  them  here  also,  wno
 praise  the  Finance  Minister  for  having
 achieved  a  feat  for  the  fist  time,  name-
 ly.  a  balanced  budget.  I  could  recom-
 mend  uw  him  that  he  could  make  ४
 surplus  budget.  He  can  double
 the  excise  duties  on  tea.  coffee,  foot-
 wear,  cloth  and  so  on;  then,  he  will
 not  only  balance  his  budget,  but  there
 would  be  a  surplus  budget  of  Rs,  00
 crores  and  then  he  would  get  per-
 haps  double  the  cheers  as  compared
 with  what  he  is  getting  today  from
 the  congress  benches,  is  that  the
 scientific  method  of  balancing  a
 budget  that  vou  should  raise  the
 prices,  raise  the  excise  duties  and  hit
 the  common  man  and  then  say  T  have
 balanced  the  budget.  a  feat  which  was
 not  done  formerly  either  by  me  or
 by  others’?

 The  second  point  which  |  want  to
 make  is  this.  Has  he  rid  society  uf
 that  single  factor  which  is  responsi-
 ble  for  high  prices  in  the  present  eco-
 nom?  Of  course,  he  has  enunciated
 his  ambition  that  he  wants  to  reduce
 high  prices.  Certainly,  everybody
 wants  to  reduce  high  prices.  I  be-
 lieve  in  him  when  he  says
 that  he  wants  to  reduce  the  high
 prices.  But  by  what  method?  He
 first  raises  the  prices  by  imposing  ex-
 cise  duties  ?  As  for  the  Railway
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 Minister,  he  raises  the  fare  by  7-l:2
 per  cent  and  then  beconies  generous
 and  says  that  he  would  raise  it  only
 by  5  per  cent.  These  are  the  tricks
 of  the  budget.  I  do  not  know  whether
 later  on  the  Finance  Minister  may
 not  also  do  the  same  thing  and  say
 that  he  woulda  reduce  some  of  the
 excise  duties.  Anyway,  that  does  not
 detract  from  the  argument  that  this
 ig  not  the  method  of  attacking  the
 phenomenon  of  high  prices  in  our
 country.  High  prices  today  have
 nothing  to  do  with  the  cast  of  pro-
 duction;  high  prices  today  have  no-
 thing  to  do  with  the  rise  in  wages;
 high  prices  in  our  country  today  have
 nothing  to  do  with  rise  in  dearness

 Take,  for  example,  the allowance.
 high  prices  of  steel.  We  have  heard
 a  lot  about  it.  It  is  said  that  the  high
 prices  of  steel  in  this  country  are
 higher,  than  the  international  prices.
 The  element  of  wages  in  the
 stee)  industry  in  this  country  accounts
 for  only  0  to  5  per  cent  of  the  cost
 of  production.  In  foreign  countries.
 it  ig  something  like  25  per  cent,  But
 here  it  wag  found  in  a  study  of  the
 cost  of  production  in  the  HSL  by  one
 of  their  experts  that  if  we  take  away
 the’  element  of  freight  and  excise,  the
 selling  price  would  come  only  to  7]
 per  cent  whereag  in  Germany  i:  would
 be  something  like  02  per  cent  and  in
 America  it  is  something  like  90  per
 cant  or  nn

 That  means,  here  the  high  prices
 “not  :  6  &  ry  3

 fact  m
 control  the  marke;  in  this  country,
 central  the
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 prices  are  an  inevitable  phenomenon,
 and  no  amount  of  talking  about  the
 ambition  to  reduce  high  prices  will
 ever  make  anyone  succeed  in  carry-
 ing  out  his  objective  unless  and  until
 monopolies  are  broken.

 In  his  Budget  or  elsewhere  he  does
 not  propose  any  method  by  which  he
 is  going  to  attack  monopoly  capital
 in  this  country.  In  fact,  it  is  being
 strengthened  in  thig  country.  Apart
 from  what  the  Hazari  Report  may
 say  or  what  the  Monopolies  Commis-
 sion  may  sey,  even  taking  alt  the
 facts  of  last  year’s  phenomena,  you
 wil}  see  that  monopoly  hag  strengthen-
 ed  its  hold.  Therefore,  unless  mono-
 poly  is  broken,  you  cannot  reduce  the
 rising  prices  in  this  country.  Merely
 saying  that  agricultural  production
 should  be  increased  and  the  months
 that  feed  on  it  should  be  decreased  by
 population  control—these  are  the  two
 Pillars  on  the  basis  of  which  he  has
 raised  his  whole  structure  of  this
 year’s  finance  for  his  budget—will  not
 achieve  the  objective.  You  will  not
 find  the  phenomenon  of  falling  prices
 thereby.  It  hag  already  been
 proved,  Even  when  there  was  high
 agricultural  production,  even  then
 Prices  rose.  Shri  Subramaniam
 at  that  time  was  very  herole
 enough  to  say.  ‘Since  I  have  got  की
 million  tonnes  production,  you  will!
 see  what  can  be  done’.  What  can  be
 done!  Nothing  was  done.  Because
 this  product  of  agriculture  is  ultimate-
 ly  controlled  mainly  by  the  big  jote-
 dars,  big  landlords  and  big  rich  pea-
 sants  and,  secondly,  by  banking  Sn-
 ance.  Banking  finance  by  advancing
 money  in  the  name  of  trade  and  cre
 dit,  to  speculative  trading  ultimately
 aids  hoarders  to  hoard  foodgrains  and
 unload  them  on  the  market  at  the
 opportune  time  at  high  prices.

 ‘Therefore,  even  if  you  increase  pro
 duction  9  the  agricultura]  sphere,

 encanaoill
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 aoncentration  of  monopoly  capital,
 thay  is  barking,  and  unless  and  until
 you  nationalize  panks,-you  will  not
 succeed  in  reducing  prices.

 Now,  the  Finance  Minister  or  his
 Zriends  m&y  say  that  I  am  obsessed
 with  nationalisation.  That  is  not  the
 point.  Show  me  any  other  way  than
 this  way  of  reducing  prices.  You
 have  been  trying  it  for  the  last  35
 years.

 An  hon.  Member:  20.

 Shri  8.  A.  Dange:  I  am  taking  che
 Plan  date,  from  ‘1981-52,  They  have
 been  trying  that  and  they  have  failed.
 Why  don’t  they  say  that  they  have
 failed?

 Therefore,  the  Congress  leadership
 ig  Obsessed  with  the  idea  of  preserv-
 ing  monopolies,  not  hurting  -hem,
 not  taking  away  their  power  of  com-
 mand  over  capital  in  this  country.
 Therefore,  they  are  not  able  to  gue-
 ceed,  in  apite  of  good  intentions  they
 have  got.  I  do  not  charge  them  with
 having  very  evil  intentions  and  all
 that—I  am  not  going  into  that.  Even
 Congressmen  who  really  want  to  re-
 duce  prices  cannot  succeed  as  long  as
 these  banks  are  in  private  hands.  I
 will  take  up  this  point  ater.

 The  second  point  I  want  to  make
 je  that  he  has  nol  anywhere  in  the
 Budget  proposed  concrete  measures  to
 reduce  high  prices,  Then  he  says
 that  he  is  also  =  intent  upon  taking
 away  the  paychology  of  inflation.
 With  prices  rising  due  to  excise,  how
 the  psychology  of  inflation  is  going  to
 be  taken  away.  J  do  not  know.  Per-
 haps  Dr.  V-K.R.V,  Rao  the  celebrated
 economist,  might  enlighten  us  how
 with  rising  price  and  with  rising  con-

 centration  of  banking  finance,  the
 inflationary  ptychology  ig  gving  to  be
 taken  away.  Maybe  Dr.  द  है  R.  द
 Rao  may  not  say  because  he  is  in  the
 Cabingt,  may  be  he  wil]  go  it  in
 20m  serriinar,  but  at  present  seminars
 ang  iecture,  have  -no  value,  they
 37९  only  philosphing!  lectrues.  What

 do  you  do  in  the  Government,  I  want
 to  know,

 Therefore,  this  question  of  solving
 this  problem  ag  posed  by  the  Finance
 Minister  is  not  going  to  be  resolved
 at  all,  and  we  are  going  to  have  high-
 er  prices,  we  are  going  to  have  a  de-
 mand  for  higher  dearness  allowance
 and  the  Government  is  going  to  re-
 fuse,  and  we  are  going  to  have  more
 struggles.  I  am  sure  we  are  going  to
 hear  that  I  gm  threatening  them  with
 struggies.  I  am_  not  threatening.
 Every  excise  duty  is  a  call  for  strug-
 gie,  for  a  genera)  strike;  having  con-
 centration  of  monopoly  and  banks  is
 a  call  for  struggle,  and  therefore  it  is
 not  we  are  raising,  so  to  eay,  the
 ghost  of  all  these  atruggies.

 Since  the  budget  was  published—
 of  course  I  do  not  mind  people  prai-
 sing  Mr.  Morarji  Desai,  and  he  hes
 got  the  reputation  of  being  ruthless;
 of  course,  he  is  ruthless  with  the
 mass  movements,  never  ruthless  with
 the  monopolists,  but  I  do  not  want  te
 go  into  that—let  us  see  the  myth
 that  is  created.  The  first  myth  is  a
 balanced  budget.  ‘You  just  add  Res.
 5  crores  this  side  and  adjust  Re.  6
 crores  that  side  and  call  it  a  balanced
 budget,  but]  have  lost  Re,  i25  crores
 from  my  pocket  a8  a  consumer,  and
 then  you  put  it  there  on  the  other
 side  and  Say  you  have  balanced  the
 budget.  The  balancing  is  a  myth,  and
 therefore  it  is  a  hit  against  the  com-
 mon  man  and  a  service  to  the  mono-
 polists.

 He  is  doing  a  few  things  for  the
 service  of  the  monopolists.  For  ex-
 ample,  take  the  tax  holiday.  Instead
 of  six  years  it  is  now  eight  years.
 You  can  start  any  bogus  factory,  then
 he  gives  you  a  credit  of  Re.  20  crores
 more  in  a  financial  institution,  then
 he  will  give  more  subsidy.  ‘You  start
 the  factory  and  do  not  pay  any  taxes
 for  eight  years,  then  you  say  thet

 you  are  not  carring  on  well  and  at
 for  more  subsidy,  What  2  te  way
 of  dealing  with  monopoly,  this  rising

 non  which  hits  the  common
 man?  This  is  only  one  instance.
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 Then  he  says  thet  inflation  would

 be  curbed  by  the  present  budget.  fF
 do  not  like  to  quote  many  of  these
 People  who  speak  on  this  question,
 But  one  quotation  I.  might  present.
 Mr.  Shenoy  is  a  very  favorite  sud-
 ject,  a  favourite  gentleman  with  some
 people,  a  celebrated  economist.  There
 ig  the  myth  that  the  psychology  of
 inflation  will  be  taken  away.  Mr.
 Morarji  Desai  is  very  clear.  He  did
 not  say  that  inflation  will  be  taken
 away,  only  the  psychology.  That
 means  inflation  wil}  remain  and  the
 Peychology  will  taken  awsy.  You

 have  to  believe  that  psycho'ogy,  not  in-
 flation,  is  going  away.  Mr.  Shenoy
 Says  on  3is,  May.  after  hearing  the
 budget,  that  inflation  would  still  re-
 sult.  From  what?  He  is  no?  a  com-
 munist,  anti-imperialist,  he  is  not
 anti-U.  8.  but  is  presenting  us  with
 a  remark  which  Mr  Masani  -night
 take  note  of.  He  says  that  the  re-
 sults  from  the  U.S.  use  of  P.L.  480
 funda  by  the  U.S.  Embssay  must  be
 as  inflationary  as  the  expenditure  of
 created  moneys  by  any  other  perty.
 On  the  available  data,  the  expend
 tyre  by  the  U.  s.  Embassy  wos  of  the
 order  of  Rs.  80  crores  in  1964-65.  He
 felt  it  wag  time  the  full  statistics  of
 the  P.L.  480  transactions  were  publish-
 ed,  in  view  of  the  important  role  they
 Qlayed  in  the  monetary  and  economie

 80,  thig  choice  bit  from  Mr.  Shenoy
 awaken  Mr.  Morarji  Desai  and

 be  should  not  claim  that  inflation  or
 tHe  paychdlogy  of  inflation  wil!  be
 taken  away  by  the  measures  that  he
 ia  proposing.

 i

 ,  Me.  wante  another  thing,  to  increa-

 है!  Segara
 He  ia  very  clear  on

 bet.  point,  and  I  agree  with  him
 thpt  there  is  no  general  recession  as

 country,  that  there  is
 agape  fal)  in  production.  In  the  same
 ककएकाडबकुला  िक  himself  says  that  there
 pagngreph he  himself  says  that  there
 jeg  gartain  fall  in  production,  and

 ane  cones  pena
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 There  ig  stagnation  in  production,
 Why?  Because  the  monopolies  have
 got  hold  of  the  main  production  dn
 es  and  have  raised  the  price  level  6
 such  an  extent  ihat  the  gemand  is
 contracting,  Unless  the  price  ievel
 is  brought  down,  there  cannot  be
 stimulus  to  production.  They  think
 that  thig  can  lake  place  by  means  of
 liberal  importa,  liberal  export  cubsl-
 dies  and  liberal  foreign-exchange  aid.
 Why  is  the  foundry  Industry,  one  of
 the  main,  basic  industries  which  go
 to  stimulate  production  in  the  indust-
 cial  sphere,  lagging  behind?  Why  is
 the  coal  industry  legging  behind?  हू
 will  give  one  more  statement;  it  ५
 nut  mine  because  ours  may  be  chal-
 lenged.  The  fifth  annual  meeting
 of  the  coal  industry  was  held  and
 the  President  af  the  Indian  Coalmine
 Owners’  association  says:  “Under-
 utilisation  of  capacity  js  a  long  stand-
 ing  complaint".  Why  ig  there  undcr-
 utilisation;  He  wants  fuller  utilisation.
 I  agree  with  him.  My  suggestion  is
 to  stop  import  of  foreign  machine:y
 and  rely  on  vur  own  machinery,  Self-
 reliance  was  the  slogan  after  devalu-
 ation.  Soon  afterwards  it  waa  given
 up,  Now.  this  gentleman  says  that  the
 ्ाफ़्णा,  of  mining  machinery  under

 the  World  Bank  lvan  agreement  has
 added  to  the  existing  extent  of  under-
 utilisation  still  further  with  what  the
 president  of  the  Association,  Mr.
 Agarwal,  has  called  baneful  effects  on
 the  cost  structure  of  the  coal  mine.
 Here  we  have  got  the  capacity  to  pro-
 duce  machine  tools  and  machinery  and
 everything.  That  capecity  is  forced  to
 lie  idle  because  the  World  Bank  says:
 if  you  want  loan  you  must  take  the
 machines  that  we  give  from  the
 Americen  inventory;  you  cannot  vse
 your  capacity.  Similarly.  when  the
 railway  capecity  is  iying  unutilised,
 orders  for  railways  are  pieced  in
 Canada  or  the  United  States  or  ¢jse-
 where.  Is  that  petriotizsm?  Same-
 body  wes  delivering  a  lecture  on  pat-
 riotism.  In  coal  industry,  there  is  a
 man  speaking  from  inside  thet  uhder-
 utilisation  is  ghe  result  of  your  policy:



 you  are  importing  machines  and
 goods  which  you  can  produce  here
 but  you  are  not  allowed  to  produce
 thom  because  the  loan-giver  says  you
 should  not  do  so.  The  same  thing
 could  be  said  about  the  engineering
 industry.  There  had  been  retrenchment
 and  notices  in  the  engineering  indus-
 try.  People  have  resisted  these  noti-
 ces.  There  have  been  struggles.
 Why  ig  it  that  the  engineering  industry
 is  in  the  duldrums?  I  need  nao  quote
 to  you  @  jong  passage.  But  Mr.  S.  K.
 Datta,  former  president  of  the  engine-
 ering  association  says  tha,  much  of
 this  is  due  to  the  fact  that  in  spite  of
 our  having  the  capacity  to  produce
 our  key  machines,  we  are  forced  to
 buy  them  from  abroad  in  the  name
 of  aid.  Therefore,  our  capacity  lies
 idle  and  there  is  a  systematic  sabota-
 ge  of  India’s  industry  imposed  upon
 us  by  the  Amcrican  capital  which  is
 acquiesced  in  by  the  leaders  of  the
 Government.  when  the,  allow  such
 things  to  happen  in  this  country,
 whether  that  be  in  the  public  or  the
 Private  sector  The  import  of  things
 which  could  be  produceg  here  must
 be  stopped  but  i:  is  not  being  stopped.
 I  do  not  wan:  to  bother  vou  with
 technical  details.  They  are  complai-
 ning  about  the  textile  industry.  Do
 you  know  that  the  Indian  Standard«
 Institution  undertake  a  study  of  mak-
 ing  spinning  uniform  and  less  expen-
 sive  and  help  the  spinning  industry
 to  go  ahead’?  they  found  that  there
 were  eleven  different  varietics  of
 clamps  as  each  mill  imported  under
 the  aid  a  clamp  from  a  different  coun-
 try.
 i¢  hrs.

 Zach  country  had  its  own  clamp
 and  the  Indian  Standards  Institution
 pleaded  inability  to  solve  that  tangie,
 hecause  this  arises  out  of  foreign  aid.
 This  is  @  report  made  by  the  Direc-
 tor  of  the  Indian  Standards  Institu-
 tion.  fing  any  Government  Minis-
 ter  paid  attention  to  this?  Hes  any
 Government  Minister  asked  the  epin-
 ning  and  the  textile  industry
 not  to  import  perts  but  to  sandardise

 the  parts  in  this  country  buy  our  own
 machinery  and  nothing  elsez  There-
 fore,  this  excessive  obsession  of  getting
 foreign  aid  and  jmports  even  in  those
 places  where  we  can  produce  our  own
 goods  is  at  the  root  of  the  evil  of  stag-
 nution,  fall  in  production  and  under
 utilisation  of  capacity,  and  there-
 fore  inability  to  plan  the  budget  and
 ultimately  having  deficit  financing  and
 rise  in  prices.  These  things,  I  do  not
 think,  are  unknown  to  the  Congress
 leadership.  They  are  known  to  them
 Then  why  don’t  you  cure  them?  That
 is  the  question.  The  cure  30८5  not  take
 Place  because  the  policy  is  like  this:
 you  shall  not  stop  the  American  dataa,
 the  American  donor,  because  you  can-
 not  du  without  foreign  knowhow.  It
 is  not  a  question  of  not  borrowing
 foreign  knowhow.  In  certain  cases,
 yes,  do  take  forcign  knowhow.  My  ob-
 jection  is  not  to  taking  foreign  know-
 how.  My  objection  is  not  to  pay
 for  jt.  But  objection  is  about  taking
 foreign  knowhow  in  a  place  where  we
 have  our  own  knowhow;  where  our
 scientists  and  technicians  have  pro-
 duced  their  own  inventions,  their  own
 formula,  their  own  products.  There
 you  import  and  stop  the  use  of  their
 own  inventions.  There,  I  am  object-
 ing.  My  position  is,  after  having
 ivested  something  like  Rs.  15,000
 crores  in  the  last  two  or  three  Plans,
 it  is  astounding  to  see  that  many  of
 these  plants  are  lying  unused,  under-
 utilised.  and  some  of  these  plants  are
 even  undergoing  sabotage.  If  the
 completion  of  the  Ranchi  plant  was
 sabotaged  purposely.—I  do  not  know
 by  whom;  let  them  find  it  out;  they
 have  appointed  a  committee  but  noth-
 ing  came  out  of  it—the  internal
 Managemen:  of  things  in  some  of
 these  strategic  plants  is  sold  out  to
 foreign  interests  and  friendly  Ameri-
 can  interests.  Therefore,  in  conjune-
 tion  with  them,  ३  deliberate  ineffici-
 ency  is  imparted.  deliberate  clashes
 take  place.  deliberate  fires  take  place.
 And  a  strategic  plant  like  the  one  in
 Ranchi,  if  it  were  completed,  fhen.
 a  combined  Bhilai  and  Rourkela  catr
 produce  one  steel  plants  every  year.
 But  Ranchi  plant  could  act  be  com-
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 pleted  in  time.  Why  does  this  hap-
 pon?  Is  there  any  checking  up  in  the
 Planning  Commission  anywhere,  of
 ‘Any  individual  schemes  atid  indivi-
 -dua]  plants  or  anything?

 Somebody  quoted  Mr.  Masani  or
 somebody  as  saying  the  other  day
 thet  Stalin  shot  some  planners,  and
 he  said:  ‘This  is  what  comes  out  of
 Planning.”  Here,  the  method  is  di-
 Sterent.  Stalin  should  not  have  shot
 the  planners.  He  should  have  followed

 ‘the  Congress  practice.  If  you  fail  in
 the  Planning  Commission,  you  are
 promoted  to  the  Cabinet  position.  If
 you  fail  in  the  Cabinet  position,  you
 are  promoted  to  Governorship,  and  if
 you  fail  in  the  Governorship,  then
 you  sre  made  an  Ambassador  outside.
 That  38  the  way  of  getting  rid  of  the
 people,  but  you  do  not  get  rid  of
 them;  they  come  back  again.  So,  I
 am  not  commenting  or  I  am  not  say-
 ing  that  Stalin's  method  shouig  be
 followed,  but  the  wonderful  patrio-
 tie  Swadeshi  method  of  rewarding
 failures  in  this  way  at  least  should
 be  given  up  henceforward  and  a
 «check-up  of  the  plants  be  made.

 For  example,  many  of  these  public-
 sector  plants  have  been  good;  many
 or  the  managers  are  good,  and  [
 stvall  alway,  say  that  the  public  sec-
 द... थ  must  prevail  over  the  private
 sector,  in  spite  of  the  fact  that  !
 know  this  corruption  and  theft  in
 any  amount  in  the  public  sector;  who

 fm  the  private  sector?
 there;  Mundhra  is  there.  The  tex-
 téle  ‘mills  are  there.  Mr.  Morarji
 ‘Desai  personally  once  settled  the  feud
 im  the  United  Mills  in  the  city  of
 Bombay  when  he  was  there  as  Minis-
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 My  suggestion  would  be  that  in  the
 public  sector,  the  manager  should  be
 appointed  on  the  basis  of  his  ability
 and  technical  knowledge  and  he
 shoulg  not  be  given  just  e  scale  of
 pay,  gay,  I000-80-I500-EB-I600  with
 a  dearness  allowance  of  Rs.  500  and
 all  that.  The  managers  in  control
 should  be  given  their  salaries  plus  a
 commission  on  production  of  quality.
 The  moment  you  do  that,  there  will
 be  a  change  in  the  attitude  of  the
 management  and  there  will  be  im-
 provement  in  the  public  sector.  If
 you  bind  them  only  within  the  frame-
 work  of  the  IQS  salary,  they  will  go
 on  stealing  by  lekhs,  stealing  in  pro-
 duction,  stealing  in  prices,  stealing  in
 contractg  and  stealing  everywhere.
 Therefore,  as  an  incentive,  along  with
 their  salaries,  a  certain  commission
 or  any  other  method  that  is  feasible
 and  reasonable  should  be  allowed,  90
 that  theft  and  corruption  can  be
 brought  down  and  efficiency  can  be
 increased.

 I  am  not  in  favour  of  running  down
 the  public  sector,  just  because  it  is
 public  sector.  At  the  same  time,  f
 know  this  Government  at  present  is
 not  capable  of  managing  the  publie
 sector.

 Mr.  Depaty-Speaker:  Will  he  take
 more  time?

 Sbri  8.  A.  Dange:  We  agreed  that
 [  will  speak  till  4.25  or  4.20.

 Bro  Ty  मनोहर  लोहिया  (कस्तौज)  :
 420  तक  जाओगे  ?

 प्  जी०  we  चोगे :  में  नहीं,  4,20
 पर  ते।  उन  का  नया  स्टेटर्संट  होगा  t

 is  wrong  and  ७  going  to  raise
 cost  of  living  index,  resulting  in
 rest  enq  discontent.
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 orivete  hands,  you  will  not  be  able
 to  solve  the  problem  in  this  country.
 They  say  they  are  having  social  con~
 trol.  ३  read  in  the  papers  that  the
 Congress  Party  passed  some  resolution
 on  social  control.  Read  the  result,  of
 last  year's  working  of  the  banks,  Un-
 secureg  advances-—-clean  advances,  as
 they  are  called—have  risen  last  year
 more  than  in  any  other  year.  Deposits
 in  the  banks  have  increased  and  re-
 ached  the  highest  last  year.  The  Re-

 serve  Bank  and  many  other  commer-
 cial  journals  say  that  clean  advances
 ‘ate  a  method  of  inflation,  bribery,
 corruption  and  blackmarket.  Yet,  you
 think  that  social  contro!  exercised  by
 the  working  coynmittee  of  the  Con-
 gress  Party  will  work;  it  will  not
 Work.  Unless  the  banks  are  taken
 over  and  managed  in  a  democratic
 ‘way  with  the  assistance  og  the  em-
 Ployees,  and  not  managed  by  the  same
 old  Directors  as  they  are  today,  the
 same  Birlas  being  appointed  in  the
 State  Bank  instead  of  in  a  private
 bank,  you  will  not  solve  the  problem.
 If  you  want  to  correct  the  ecnnomy, this  is  the  only  method.

 36.08  hrs.

 (Mx.  Speaxen  in  the  Chair]

 Why  should  the  Government  be
 lenient  towards  thieves  of  foreign  ex-
 change?  Bird  Heilgers  were  found  io
 have  stolen  foreign  exchange  and  they
 were  fined  Rs.  3.55  crores.  The  Rev-
 ‘enue  Board  or  some  revision  board
 reduced  it  to  Rs.  48  lakhs,  and  allowed
 them  to  run  away  with  Rs.  !  crore.
 I  cannot  understand  this  leniency.
 When  a  known  thief  is  found,  how  is
 it  that  the  ministry  becomes  very
 generous  suddenly  towards  such  an
 institution?  Bird  eilgers  are  not
 really  the  same  Birds  they  look  from
 their  names.  Actually  they  have  re-
 lationship  with  the  great  Birla  Empire
 They  ‘have  got  a  European  mame,  but
 they  are  ao  longer  European....

 Mr,  penker:  He  should  conclude

 Shri  A.  Dange:  Sir,  I  had  made
 a  pact  with  she  Deputy-Speaker....

 Mr,  Speaker:  I  know  about  it.
 Even  that  is  over  now.

 Shri  8,  A.  Dange:  Then  ६  will  con-
 tinue  afterwards.

 Mr.  Speaker  {  heard  it,  that  you
 were  to  go  up  to  415.  if  you  want  a
 little  more  time  you  can  continue
 afterwards.

 Shei  S.  A.  Dange:  Sir,  there  is
 nothing  secrosanct  about  the  state-
 ment....

 Mr,  Speaker;  She  has  to  make  it
 here  and  then  go  to  the  other  House.

 Shri  S.  A.  Dange:  Let  me  try  to
 finish  ag  s0on  as  possible.

 Mr.  Speaker:  No,  no;  he  can  con-
 tinue  afterwards.

 36.37  hrs.

 STATEMENT  RE.  DEVELOPMENTS
 IN  WEST  ASIA

 The  Prime  Minister  and  Minister  of
 Atomic  Energy  (Shrimati  Indira
 Gandhi):  Mr.  Speaker,  Sir,  nearly
 two  weeks  ago,  my  colleague,  the
 Minister  of  External  Affairs,  made  a
 statement  in  this  House  giving  ह...
 ernment's  assessment  of  the  explosive
 situation  in  West  Asia  and  expressing
 our  deep  concern  at  the  developments
 that  were  taking  p'ace  there.

 Since  then,  our  efforts  in  the  Secu-
 rity  Council  as  well  as  outside  have
 been  concentrated  on  counselling
 moderation  and  lessening  of  tension
 and  preservation  of  peace

 the  non-permanent  members  of  the
 Council  and  others  made  earnest  en-
 deavours  to  formulate  a  reso'ution
 which  might  be  acceptable  w  the
 Council.  The  resolution  aimed  at

 ports  to  the  Counell  and  earnestly
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 appealing  to  all  parties  concerned  to
 exercise  restraint  in  order  to  avoid
 actions  which  might  aggravate  tension.
 Our  Representative  met  with  favour-
 able  response  and  it  was  hoped  that
 in  the  next  meeting  of  the  Security
 Council,  significant  progress  would  be
 made  in  this  regard.

 While  these  efforts  were  still  con-
 tinuing,  news  came  yesterday  morn-
 ing  of  an  outbreak  of  hostilities  bet-
 ween  Israel  and  the  U.A.R.  and  other
 Arab  countries.

 The  Secretary  General  of  the  Unit-
 ed  Nations  made  a  report  to  the
 Emergency  Meeting  of  the  Security
 Council  yesterday,  in  which  he  gave
 an  account  of  various  reports  by  the
 UNEF  Comander  ang  the  U.  N.  Obser-
 varg  an  the  UN  Truce  Supervision
 Organisation  and  Mixed  Armistic
 Commissions,  of  attacks  by  Istaeli  air-
 craft  on  U.A.R.  and  Syrian  territorry.

 X  do  not  wish  to  utter  harsh  words
 Or  use  strong  language,  But  on  the
 basis  of  information  available  there
 can  de  no  doubt  that  Israel  has  es-
 aalated  the  situation  into  an  armed
 conflict,  which  has  now  acquired  the
 proportions  of  a  full  scale  war.

 The  world  today  faces  a  disastrous
 war  in  West  Asia.  The  armed  forces
 of  Ysreel  and  those  of  U.A.R.  and
 other  Arab  countries  are  Jocked  in
 combat,  and  the  situation  becomes
 graver  by  the  hour,  If  not  stopped.
 this  war  is  likely  to  expand  into  8
 reich  wider  one,  drawing  into  its
 vertex  other  countries  and  deve'oping
 perhaps  into  a  world  war.  World  peace

 Our  own  national

 =
 and  small,  to  work  towards  this

 ena,
 In  tho  Security  Council  we  are

 making  earnest  efforts  for  @  cesse-
 fire  ond  withdrawal  of  all  armed
 forces  to  the  positions  they  occupied
 on  June  6th.  We  shall  persevere  in
 these  efforts.

 Hon'ble  Members  have  no  doubt
 learnt  with  deep  resentment  of  the
 wanton  Isare!  artillery  attack  and
 subsequent  strafings  by  Israel  air-
 craft  vesulting  in  the  desth  and  in-
 jury  of  a  number  of  personnel  of  the
 Indian  UNEP  contingent  in  ८... ज
 These  attacks  were  deliberate  and
 without  provocation  imspite  of  clear
 and  unmistakable  UN  marking,  and
 indentifcation  of  our  contingent,

 l  have  addresseg  a  message  ta  the
 Secretary  General  of  the  United
 Nations  on  thig  subject,  expressing  o¥F
 grief  and  is:dignation  st  these  incidents
 and  I  have  asked  for  effective  steps
 to  be  taken  to  ensure  their  safety
 early  evacuation  from  the  area  of  hos-
 tities,  Five  of  our  soldiers  have
 died  206  several  have  been  wo
 There  can  be  no  justification  for  Israel
 armed  forces  to  have  attacked  our
 forces.  whose  whereabouts,  jndeatifi-
 cation  merkings  and  intention  to  with-
 draw  were  clearly  known  to  the  Israeli
 authorities,

 Government  will  naturally  give  ade-
 quate  compensation  to  the  families  of
 five  soldiers  who  have  tost  thele  lives
 and  we  shall  make  surr  that  the
 amount  is  not  less  than  what  they
 would  have  received  had  these  «én
 lost  their  Hives  in  active  combat.
 Meanwhile,  I  am  sending  a  cum  of
 Rs.  28,000:-,  ia  Rs.  8,000".  per
 family,  by  way  of  immediste  sassis-

 Fund.
 T  am  sure  the  Mouse  will  unreser-

 vedly  condemn  this  cowandly  atteck



 ४  th  the  Israel  Government.  {  should
 like,  on  behalf  of  the  whole  House,

 O  convey  our  deep  sympathies  and
 condolences  to  the  bereaved  families

 our  soldiers  who  have  _  gallantly
 laid  down  their  lives  in  the  service

 humanity  and  in  the  cause  of  peace,

 Sbri  Surendranath  Dwivedy  (Ken-
 Wrapara):  I  would  suggest  that  we

 May  stand  in  silence  for  two  minutes
 pay  our  homage.

 Mr.  Speaker:  If  the  House  wants,
 can  do  it.

 Some  hon,  Members:  Yes.

 he  Members  then  stood  in  silence
 for  a  short  while.

 डा०  राम  मनोहर  लोहिया  (कन्तौज)  :

 रा  खड़ा  रहना  जो  युद्ध  में  मरे  हैं  उन  सब

 लिये  हूँ  |

 Some  hon.  Members  -rose—

 Mr.  Speaker:  Instead  of  too  many
 flembers  getting  up,  I  would  suggest

 hat  one  member  may  ask  a  question
 each  party.

 Shri  ए.  K.  Deo  (Kalahandi):  Besides
 the  party  leaders,  those  who  have

 bled  the  Calling  Attention  Notice
 ho  also  be  given  a  chance.

 Mr.  Speaker:  That  will  be  difficult
 cause  as  many  as  50  members  have

 ‘done  it,  J  leave  it  to  the  leaders  of
 parties  to  decide  to  whom  they

 Should  give  the  chance.  It  is  no  use
 rguing  with  me.  Everybody  cannot

 a  chance.

 Ranga  (Srikaku'am):  Mr.
 ,  Sir,  the  whole  House  has

 ied  the  death  of  five  precious
 of  our  defence  forces,  who

 here  not  because  of  their  choice
 ise  they  wanted  to  _  play
 eta  aintenance  role  that
 called  upon  to  _  play

 ed  Nations.  The  Prime
 ed  who  was  responsi-

 gedy.  A  greater  tra-
 place  there  for  the

 r  and  more  espe-
 this  crisis  we  ex-
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 pecteg  the  Government  to  play  a  role
 uiat  would  fully  afid  -  satisfactorily
 refiect  the  national  opinion  and  atti-
 tude  of  our  people.  Unfortunately
 Sir,  we  have  found  that  they  were
 pusuing  a  line  which  was  not  satis-
 factory,  707  in  keeping  with  the
 experience  we  have  had  during
 the  twe  tragic  wars’  which  were
 forced  upon  us.  It  is  not  as  if  the
 Government  did  not  get  any  warnings
 about  the  feelings  of  a  large  number
 of  us  in  this  House  88  wel]  as  out-
 side  in  regard  to  the  role  that  they
 were  playing  and  that  they  were
 about  to  play.  We  gave  them  definite
 warnings.  And  not  being  _  satisfied
 with  it,  when  we  came  to  know  that
 this  escalation  of  war  has  definitely
 resulted  i.  the  outbreak  of  violence
 on  both  sides,  some  of  us  got  together
 yesterday  evening  and  wrote  a  letter
 to  the  Prime  Minister  to  warn  her
 about  attitudes  and  suggest  that  she
 should  at  least  now  advice  the  Gov-
 ernment  to  see  that  a  more  construc-
 tive  and  more  useful  role  would  come
 to  be  played  by  us.

 I  quote:

 “Whatever  may  so  far  have
 been  said  and  done,  we  are  of
 the  view  that  from  now  on  _  the
 best  thing  that  can  be  done  is  for
 the  Indian  Government  to  adopt
 an  objective  attitude  in  this  dis-
 pute  and  to  abstain  from  taking
 sides  or  apportioning  blame.  at
 this  stage.  We  feel  that  if  this
 attitude  is  adopted  hy  the  Gov-
 ernment,  it  will  have  the  support
 of  the  country  as  a  whole.  Such
 an  attitude  could  be  conducive  to
 Indians  playing  an  honourable  part
 in  restoring  peace  in  West  Asia.”

 What  is  the  response  that  we  get
 to  this?

 Sir,
 (In-

 Shri  M.  Y.  Saleem  (Nalgonda):
 I  rise  ona  point  of  order...
 terruptions)

 Some  hon.  Members:  No,  no.

 Shri  P.  K.  Deo:  Quote  the  rule.
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 Shri  M.  Y.  Saleem:  The  Prime  Mi-
 nister  has  made  a  statement  under
 rule  97  which  does  not  contemplate
 any  debate  on  the  statement,

 Mr.  Speaker:  That  itself  is  not  cor-
 rect.  The  Prime  Minister  has  not

 made  the  statement  under  that  rule.

 Shri  M.  Y.  Saleem:  May  I  make
 myself  clear?

 Some  hon.  Members:  No.

 Shri  Y,  M.  Saleem:  Yesterday,  a
 notice  was  given  under  rule  97  cal-
 ling  upon  the  Minister  to  make  a
 statement  to  the  Hofise.  Instead  of
 the  statement  being  made  yesterday,
 it  was:said  that  it  would  be  made  to-
 day.  This  morning,  it  was  announced
 that  the  Prime  Minister  would’  be
 making  a  statement  at  4  O’Clock.  This
 statement  is  under  rule  197.00.

 Mr.  Speaker:  What  do  you  want  to
 make  out?

 Shri  Y.  M.  Saleem:  Sub-section  (2)
 of  rule  i97  clearly  lays  down  that
 there  would  be  no  debate  on  such  a
 statement....

 Mr.  Speaker:  There  js  no  debate  now.
 It  is  only  some  clarifications  that  are
 being  asked,  [It  has  been  the  prac-
 tice  of  this  House  that  some  clarifi-
 cations  are  asked  by  the  leaders  of
 the  various  parties.

 Shri  Y.  M.  Saleem:  Seeking  clari-
 fications,  under  the  clock  of  debate,
 is  not  contemplated.....

 Mr.  Speaker:  There  is  no  point  of
 order.  He  may  kindly  sit  down.

 Shri  Ranga:  Sir,  the  Prime  Minister
 has  rightly  expressed  her  anxiety  that
 there  should  be  cease-fire  at  the  ear-
 liest  moment  and  that  our  represen-
 tative  at  the  United  Nations  and  the
 Security  Council  is  trying  to  do  his
 best  to  achieve  cease-fire.  Is  it  pro-
 per,  while  attempting,  to  do  so,  for
 us  to  try  to  apportion  blame  as  to  who
 is  primarily  responsible  for  the  esca-
 lation  of  these  fightings  which  re-
 su'ted  in  the  actual  outbreak  of  war?
 What  is  the  justification  for  making
 an  observation  like  that?
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 Shri  M.  R  .Masani  (Rajkot):  None.

 Shri  Ranga:  This  morning,  we  have
 had  some  opportunity  of  discussing
 these  things.  We  were  given  to  un-
 derstand  that  there  was  some  infor-
 mation  at  their  disposal.  When  we
 actually  asked  for  that  information,
 we  were  told  that  the  information  is
 already  there  in  the  papers.  What  is.
 the  information  that  is  there  in  the
 papers  Here,  I  read  out  from  _  the
 Indian  Express  of  today:

 “United  Nations,  June  5  (P.T.I.)
 U  Thant  told  the  Council  that  he
 was  unable  to  say  at  the  moment
 how  the  conflict  began.

 “He  said  his  reports  from.  the
 area  and  the  U.  N.  sources  were
 necessarily  scanty  and  since  the
 UNEF  was  not  on  the  frontier,
 Gen.  Rikhy’s  information  was
 gathered  also  from  U.  A.  R.
 sources”,

 Yesterday,  we  were  told  that  the
 sources  of  information  that  our  fri-
 ends  have  are  from  the  U.A.R,  and
 also  from  Moscow.  What  is  more  is
 that  when  we  have  taken  upon  our-
 selves  this  excellent  role  of  trying
 to  join  all  those  who  would  like  to
 achieve  peace,  as  peace-makers,  js  it
 proper  for  us  to  try  to  jump  to  these
 conclusions  and  make  this  one-sided
 remark?  These  remarks  are  not  likely
 to  help  the  situation  at  all  or  help  our
 national  interests.  Our  national  in-
 terests  are  intimately  connected  with
 these  terrible  places  because...
 (Interruptions)

 Please  do  not  show  your  impatience.

 We  are  intimately  concerned  about
 it  not  only  because  peace  is  disturbed
 there  but  because  our  own  shipmerts
 that  have  got  to  come  from  America
 are  going  to  be  delayed—and  for  how
 long,  we  do  not  know.  Only  the  other
 day  in  Kerala,  the  Union  Government
 was  taken  to  task  because  they  were
 remiss  in  their  qutv  of  sending  food-
 grains  to  Kera'a,  For  several  days  it
 would  not  be  possible  for  them  to



 have  foodgrains.  Under  these  cir-
 cumstances,  when  all  these  things  are
 aken  into  consideration,  it  is  only
 roper  that  if  the  Government  really
 ishes  to  remain  loyal  to  its  own  ear-
 er,  outmoded  as  we  called  it,  non-
 ignment  pol™y,  even  if  it  does  not

 wish  to  remain  neutral,  it  should  at
 east  not  take  sides  in  this  struggle

 but  only  play  truly  and  honestly  the
 role  of  a  peace-maker  and  in  that  way

 alone  it  would  redound  to  our  credit.

 Mr.  Speaker:  May  |  just  say  one
 word?  The  views  are  known  to  each
 other.  After  all,  the  Prime  Minister
 knows  the  views  of  the  Opposition

 arties.  (Interruptions).  I  am  sure  the
 aper  is  read  by  almost  all  the  mem-

 bers  of  the  House.  I  would  request
 the  leaders  of  the  parties  to  be  brief

 while  seeking  clarifications.  The  views
 are  there;  the  Government  may  not

 gree  with  the  views  and  all  that,

 श्री  अटल  बिहारी  बाजपेयी  (बलरामपुर  )  :

 ग्रध्यक्ष  महोदय,  कुछ  स्पष्टीकरण  पूछने  से

 पहले  मैं  एक  बात  कहना  चाहंगा  |  यह  बड़े
 की  बात  है  कि  प्रधान  मंत्री  ने  पश्चिम

 एशिया  के  प्रश्न  पर  एक  राष्ट्रीय  नीति  निर्धारण
 हरने  के  अवसर  को  हाथ  से  जाने  दिया  i  मैं

 बात  स्पष्ट  कर  देना  चाहना  हूं  कि  हम
 रब  देशों  के  साथ  भिल्नयापूर्ण  सम्बन्ध  चाहते

 श्री  सिद्धेश्वर  प्रसाद  (नालंदा)  ह्भ्जि
 +

 ह श्रदल  बिहारी  बाजपेयी  :  लेकिन
 Ra  देशों  के  साथ

 der  J.  Malhotra  Jammu):
 he  clarification  that  re  is

 ‘ai  (Rajapur):  I  want
 pne  thing.  I  want  to  ap-

 saders  in  the  House  and
 An  unusual  exhibi-
 ce  is  being  made.

 lished—I  can  quote  a
 es;  I  can  bear  testi-
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 mony  to  it—that  whenever  the  Prime
 Minister  has  made  a  statement  on  au
 important  subject,  the  leaders  of  the
 Opposition  or  their  chosen  spokesmen
 are  given  an  opportunity  not  only  to
 seek  clarification  but  to  make  their
 views  known.  I  would  appeai_  toa
 them  not  to  try  to  show  this  kind  of
 impatience.  This  interruption  is  a
 very  dangerous  game  to  play.

 Mz,  Spenker:  For  the  last  5  or  6
 days,  call  attention  notices  are  being
 given  about  the  West  Asian  situation,
 Naturally  the  whole  country  is  agitat-
 ed  about  it.  They  want  to  say  some-
 thing.  An  opportunity  earlier  could
 not  be  taken;  unfortunately  we  cou'd
 not  take  that  opportunity.  Therefore,
 if  now  some  people  want  to  add  a  lit-
 tle  more  or  strengthen  the  hands  of
 Prime  Minister  or  suggest  something
 else,  we  should  not  be  impatient.  This
 is  an  important  matter.  Therefore,  I
 would  request  the  members  to’  be
 patient.  They  are  not  going  to  make
 long  speeches;  they  will  just  take  a
 coup'e  of  minutes.  f[  would  request
 the  leaders  to  clarify  their  position
 in  one  or  two  minutes,  Therefore,  if
 we  expect  them  not  to  make  their
 position  clear,  if  they  do  not  make
 their  position  clear,  they  would  go  by
 default.  I  request  the  members  to  be
 patient.  I  would  request  the  leaders:
 also  to  be  brief.  Each  leader  may  take
 a  coup’e  of  minutes.

 श्री  शटल  बिहारी  वाजपेयी  :  अध्यक्ष

 महोदण,  मैं  कह  रहा  था  कि  जहां  तक  मेरी

 पार्टी  का  सवाल  है,  हम  अरबों  हे  माथ  शिवत्रता

 के  सम्बन्ध  बनाए  रखना  चाहते  हैं,  हम  उन

 सम्बन्धों  को  मजबत  करना  चाहते  हैं,  लेकिन

 अरब  देणों  हे  साथ  मिवता  वनाश  रखने  की

 अगर  श्ार्त  यह  है  कि  हम  पायल  का  समाप्त

 विद्या  जानता  स्वीकार  कर  लें,  तो  इस  मिलता

 से  हमें  श्पना  मह  फेरना  पड़ेगा  |

 an
 अरब  देश  भी  यह  कह  सह  हैं  कि  वे  ईसराबल

 को  समाप्त  करना  नहीं  चाहते  |

 चाहता  हूं  कि  प्रधान  मंत्री  महोदया  को  क्या

 ग्रापत्ति  थी  कि  आज  य्ब्ब  ry  ays  os  घड़ी
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 (ot  seer  बिहारी  बाजपेयी]
 में  वह  यह  वक्तव्य  दे  रही  है,  तो  वह  इस  बात

 को  जोर  से  कहती  कि  यदि  ह  परायल  के  झस्नित्व
 की  समाप्त  करने  भा  प्रयत्न  किया  जायेगा,
 सो  भारत  ऐंसे  प्रवप्तों  में  सहभागे।  सही  होगा
 और  जो  देश  ऐसा  करता  चाहेंगे,  उन  के  साथ
 हमारी  सहानुभूति  नहीं  होगी  ?

 इस  वियय  पर  यह  चेकनन्य  मान  है  ऑौर
 मैं  समता  g  कि  यह  मौन  टरना  चाहिए  t
 केवस  कांग्रेर  पार्टी  को  बैठक  में  प्रधान  मंत्री
 अहोदया  का  इस  प्राशय  का  बकतव्य  रेना  काफी
 हीं  है  कि  हम  इसरायल  दे  झम्तिस्त  को  समाप्त
 नहीं  करने  देना  चाहते  है  1  इस  सदन  में-..

 न्संमद्‌ू के  मब  से--दल  बत  की  ग्रष्तिकृत
 चोचला  होनी  चाहिए  कि  भारत  इयरायल  के
 अस्तित्व  को  समाप्त  करने  हे!  किसी  प्रयत्न  को
 सहन  नहीं  करेगा  t

 eam  बहोदव  :  मानतीय  मदस्य  झब
 समाप्त  करने  का  अयरन  करे  |

 थी  साध्ल  लिडारी  बाजपेयी
 महोदय  art  as  रहने  ई:जिए.  बोंबि  हम

 नहीं  चाहते  कि  ऐसे  समय  बार-बार  ये,
 लेकिन  जब  श्राते  है,  तो  झपती  बरत  को  स्काई

 के  रखने  का  सब  कं.  Wii.  मिल,  ४दिए  ।
 मैं  ने  कहा  है  1: ज  हम  अन्य  बयोे  के  याय  मिना
 चाहते  है  ओर  झगर  :  में  धरव  देश,  मे  तन  वे
 करना  हो,  तो  £  इ पा  सरे  बरब  बा

 लुलना  में  कुनाइटिड  अरब  रिपब्लिक  के  झपने
 अधिक  निकट  पाता  है  J  हमें  यह  पत  यमझगी
 चाहिए  कि  ्चिजम  गुगिया  में  (5  देन  दुते
 ्,  @  मामयाम्यबादिय।  »  इशार  पर  ध...

 रहे  है,  जिन्होंने  म।रत  भर  पाकिटतान  हे  संय  ये
 @  पाकिस्तान  का  कु  गाथ  दि.  था  ।  यह
 oe  है  कि  युनाइटिड  झरब  रपब्लिक  स  हमें
 ितगी  सहानुभूति,  सहायता  भार  ममबेन

 . सिलना  चाहिए  वा,  उतना  नहीं  निला  ार
 1...  बांध  को  हवान  में  रखा  हु?  हमे  पती

 £:.....  का  मिलरय  करता  दागा  ;
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 में  यह  पूछना  चाहता  हूं  कि  जब  लग्लों
 की  हंक्तार  सुनाई  दे  रही  है,  तो  शान्ति,  सह-
 अस्तित्व  झौर  सहिष्णुता  का  स्वर  जोर  से
 उठाता  चाहिए  या  दोषारोपण  करने  की  प्रवृत्ति
 झायनाती  चाहिए  !  मैं  प्रधान  मंत्री  महोदया
 से  यह  बढूंगा  कि  जिम  झाधार  पर  उन्होंने  यह
 वक्तव्य  दिया  है  कि  लडाई  छेहने  के  लिए
 इपरायन  उत्तरदायी  है,  उस  सारी  सामभ्री
 आर  जातकारी  को,  भौर  गह  जानकारों  किन

 सूत्रों  से  प्राप्त  हुई  है,  उस  को,  इस  सदन  के
 पटल  पर  रखा  ज।ये  |  अभी  तक  सुरक्षा  पर  कद
 नें  काई  प्रस्ताव  पास  महीं  किया  है  t  eat  तक
 इसरायल  को  झाक्रपण  हारी  चोदित  नहीं  किया
 गया  है।  झारत  का  प्रतिनिधि  सुरक्षा  परिषद्‌
 में  मोजूद है  ।  उमने  जं।  अस्ताथ  पेज  किया

 है,  उस  में  भी  किसी  पर  दोषारोपण  करने  की
 गलती  नहीं  की  गई  है  7  मगर  जो  गलती  हम
 में  परवाइटिष्  ने  ह... अ  में  महीं  की,  वह  नई  दिस्मी
 में  बेठ  कर  दोहराई  जा  रही  है।  मैं  चा
 कि  सदत  को  विश्वास  में  लिया  जाये  शोर  जो
 जी  साहित्य,  सामग्री  ह 14  जानकारी  सरकार
 के  पास  है,  उसे  सदन  को  मेज  पर  रखा  ह 1 ह

 मैं  तक  स्पप्टीकरम  घोर  wan  6  |
 4.  पाई  मारे  गए  हैं.  उस  सब  के  लिए  हम
 मावबग्म्त  हैं । पगर  मैं  पूछना  चाहा  हु  कि
 डन  निवाहियों  को  ब्रा!  पटी  से  काने  का
 जिम्मदारों  डम  की  है  ।  दा  हफा  हैं  कर,
 जब  के  लिराही  ह द (औ  से  हसा  दिए  गए  झौर

 बुनादाटिड  मे भरवा  का  दस्ता  विधटित  कर  दिया
 गया  t  क्या  इन  दो  हफतों  में  उस  को  गाज

 बढ्  aig  मारग  नद्दी  खाया  था  सकता  था  ?

 हुबने  उनसे  का  वहां  पर  मरने  के  लिए  कदा  उाहा?े
 धार  गा  मिपाहं।  बहा  रद  गए  है,  कया  भय  उस
 के  लाने  का  इन्तआम  किया  या  रहा  है  का  किर

 हमें  उन  क॑  मृत्यु  पर  शोक  अकर  «  बढ़ेगा ?

 An  hee.  Meuber:  ‘en  questi
 and  historic  qpeech.
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 lives  in  the
 foreign  land  for  the  cause  of  peace.

 On  the  conflict  between  Israel  and
 the  United  Arab  countries,  we  as  a
 party  are  not  able  to  decide  on  the
 merits  of  the  reasons  for  the  conflict,
 We  would  like  that  even  this  House  is
 not  divided  on  the  question  and  js  not
 allowed  to  divide  by  the  statement  of
 the  hon.  Prime  Minister.  |  hope  that
 in  such  a  great  crisis  as  this,  the
 Prime  Minister  should  be  able  to  take
 the  consensu,  of  opinion  ag  far  a8
 possible,  and  her  statement  should  be
 more  cautious  so  as  not  to  create  any
 difference  of  opinion,  and  I  wish  that
 the  House  stands  by  a  common  view
 and  a  common  approach.

 In  this,  India’s  stand  should  be  more
 @n  a  non-abgned  basis.  I  wish  that
 the  cause  of  peace  is  served  and  peace
 is  established  because  of  the  poticy
 which  we  have  been  following  for  a
 very  long  time.  Because  of  our  non-
 alignment  policy.  the  power  blocs
 were  more  or  less  recognising  us  as
 @  great  nation.

 At  this  juncture,  when  war  has
 Broken  out  in  West  Asia  and  there  is
 also  a  danger  of  it  spreading  to  other
 parts,  atatemenis  Made  on  behalf  of
 urs  nation  shou'd  be  more  cautious,
 {he  Prime  Minister  should  wait  tor
 geome  more  opportune  moment  30  that
 if  the  hon.  Prime  Minister  expresses
 euything,  It  is  always  to  the  advan-

 tage  of  the  nation  and  it  never  leads
 us  to  eny  position  of  disadvantage.

 sexy  that  8  cautious  approech  in

 foreign  paticy  is  moet  essential.  I  do

 pat  tobe  sides.  I  have  every  =
 87

 pathy  for  the  families  of  those  who
 ‘pawe  ini@  down  thelr  lives,  At  the

 qume  time,  without  taking  any  sides

 =
 9

 tema,  I  wieh  that  Government
 male  such  foreign  policy  sate

 tennle  -  ring  suctets  to  our  effort

 ISA!)  LS-~8.
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 Shri  8,  A.  Dange:  (Bombay  Central

 South):  It  ig  very  clear  that  the  five
 soldiers  who  died,  and  in  whose  ho-
 mage  we  stood,  died  at  the  hands  of
 Ysraeli  aggression.  The  question  is
 not  debatable  as  to  who  is  the  aggres-
 sor...  (Interruptions).

 Shri  Nambiar  (Tiruchirappalli):  It
 is  a  fact.

 Shri  8.  A.  Dange:  Secondly,  it  is  a
 known  fact  of  history  that  Israel  was
 created  at  the  instigation  of  the  Bri-
 tish  imperialists  and  the  Americans
 in  order  to  disrupt.....

 An  hoa,  Member:  And  also  Rus-
 glans.

 Sbri  8.  A.  Dange:  ....the  freedom
 movement  of  the  Arab  peoples.  (in-
 terruptions)

 Mr.  Spesker:  Let  us  hear  all  points

 Therefore,
 if  India  winhes  to  remain  &  non-align-
 ed  country,  in  the  sense  of  not  join-

 and  not  remaining



 to  it  because  the  last  news
 et  we  had  was  that  an  American  oil

 was  taken  through  the  Suez
 Cana)  and  an  Israeli  bomber  was  to

 blockade  it,  Some  friends  who  are
 worried  about  the  shipments  of  rice
 to  Kerala  should  know  that  it  is  not
 UAR  which  was  trying  to  stop  che
 Suez  Canal  being  used  but  it  was  an
 American  tanker  which  was  attempt-
 ing  to  stop  movement  through  the
 Suez  Canal  by  this  sort  of  sabotage
 (interruptions).  Therefore,  ‘those

 who  really  want  rice  and  wheat  in  5
 velf-respectful  manner  really  should
 stand  ageinst  the  conspiracies  of  the
 British  and  American  imperialists
 against  the  Arab  people.  Therefore,
 we  would  like  the  Government

 adopt  that  es  a  policy  of  the  Gov-
 ernment  of  Indis,  and  therefore  we
 support  broadly  the  statement  made
 by  the  Prime  Minister.

 डा०  द 1...  मनोहर  भोहिया  :  प्रभ्यक्

 गहीदय,  सुबह  मैंने  सोचा  था  कि  घाज  जिन्दगी
 के  उन  कम  मौकों  में  से  एक  दिस  होगा,  जब
 कारत  सरकार  के  किसी  काम  की  तारीफ़
 ककवा ।  तारीफ़  कर  रहा  हूं,  जो  कुछ  सुरला
 क्रिषद  में  भारतीय  प्रतिनिधि  मे  किया---
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 से  कह  ला  चाहता हूं  कि  भासर  साहब  सफेलिया
 के  राजनीतिशों  में  बहत  भागे  धौर  धच्छ  हैं,.

 क्योंकि  उन्होंने  सपने  एक  कर्म से  कर  के  दिखाभा--
 स्वेश  के  राष्ट्रीयकरण  से--कि  झकीका  और

 एशिया  में  राजगीतिन्न  कैसे  होने  चाहिये  ।
 लेकिन  मालूम  होता  है  कि  बह  सफलता  खरा
 उन  &  सिर  पर  ज्यादा  चली  गई  है  t

 sac  दूसरी  तरफ़  मैं  एक  बात  यह  भी
 कह  देगा  चाहता  हैं  कि  इसराइल  के  सत्य

 होने  की  बात  प्रक्सर  कही  जाती  है।  इसराइल

 खत्म  हो  सकता  है,  नहीं  हो  सकता  है,  क्या

 होगा,  क्या  नहीं  होगा,  इस  बहस  को  नहीं
 छड़ना  चाहता  ।  दुनिया  में  क्या-क्या  चीजे
 बारम  हो  गईं  बौर  वह  बेचारा तो  20  सास
 का  है,  खत्म  हो  सकता  है,  लेकिन  एक  चीज
 याद  रखता,  झमसर  कहा  जाता  है  कि  कोई

 राष्ट्र  धाखिरी  दम  तक  लहा,  इतिहास  में  एसे

 राष्ट्र  कभी  हुए  नहीं,  शायद  इसराइल  भी

 एसी  नहीं  होगा,  लेकिन  मैं  झपने  भ्रनूभव  के

 कह  सकता  हूं  कि  i9—20  यर्य  के  बच्च्चे,
 जिन  से  मैंने  पूछा--एक  तरफ  पांच  करोड़
 झरव  हैं  झोर  दूसरी  तरफ़  शुभ  5  लासा

 झावमी हो,  यह  मैं  949  की  बात  कर  रहा

 हैं,  उन्होंने  जबाब  दिया,  मुस्क  राते  हुए,  धास्तीनें

 नहीं  चढ़ाई,  बहुत  गम्भीरता  से  कहा,  क्‍या  af,
 जायें  कहाँ  7  इस  बरहदी  कौस  को  हिंटलर
 झौर  झाइचमेग  का  अनुभव  हो  चुका  है.
 50  लाख  को  हैस  के  कन्द  शुला  कर  बार

 डाला  गया,  मे  20  लाख  अगर हैं तो तो  5  भार
 मर  कर  ही  हारेंगे था था  0  लाख  मर  कर  हारेंगे  ।

 एक  बात  धौर  कहना  चाहता  हूं,  HET
 किस्सा  हैं  मैंने  एफ  थार  कोशिक्ष  की  थौ,
 जब  मैं  जवान  था,  ॥. उ  इसराइल  थौर  ॥. , अ
 की  दोस्ती  कशथाई  जान  a  मेफिन  जो  लावनी
 बैठ  है,  इनके  बू्बय  लोगों  ने  उस  को  ree,

 wet  किया  |,  शैर  खाने  बौजिये ।  उस  eer
 भी  इसराइल  &  £  वल्द  ६... ह  या,

 £  बौें थी ज्रो  थुच्ने  जाजनपाणा  ने  बताई  कीं,
 उससे  कुछ  ge  यह  अरूती  थी  ।.  शेर  भैका
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 मासिर  शाहब  के  लिये  मैंने  भी  कहा,  उसी

 सरह  से  इसराइल  के  राजनीतिशों  के  लिये
 ी  कहना  झाहता  |  |  उनको  भी  झपने
 बारे  में  कुछ  भमण्ड हो  गया है  कि  हम  झाखिरी

 सिपाही  तक  सड़  कर  भर  सकते  हैं,  यह
 चमण्ड कम  होना  चाहिये  av

 wa  यह  जो  सरकार  है  यह  क्यों  दो

 मूर्तियां  रखती  है---एक  तरफ  झरुमुखम
 और  दूसरी  तरफ़  काली,  एक  तरफ़  सुरक्षा
 परिषद्‌  प्रतिनिधि  और  दूसरी  तरफ़  भारत
 सरकार  का  यह  बयान  a  इस  का  सबल  यह
 मालूम  होता  है  कि  यह  सरकार  शरीर  के

 हिसाब  से  तो  प्रमरोका  को  हो  गई  है  भौर
 भन  के  हिसाज  से  रूस  की  ओर  जब  शरीर  और
 मन  झलग  झन्ग  हो  जाया  करते  हैं  तो  शरीर
 ज्यादा  महत्वपूर्ण  होता  है  7  तो  खुरखा  परिवद
 में  इन्होंने  जो  काम  किया,  वह  कुछ  थोड़ा
 बहुत  नजदीक  रहता  था  शरीर  के  और  यहां
 बह  झपने  मन  की  बात  कर  रहें  हैं,  यह  चीज़
 खत्म  होनी  बाहिये  |  भारत  सरकार  को
 आत्म  सम्मान  के  साथ  अपनी  एक  सीति  एसो
 बनानी  चाहिये  कि  जिससे  ने  सिर्फ  ह ८. ह  शौर

 इमसराइल  अल्कि  ऐसे  जितने  इलाके  हैं  जिनको
 शाय्ाम्यबादियों  ने  सोढ़ा  है  उस  को  जोड़ा
 जाप  |

 शगलर  यहां  पर  जिक्र  किया  जाता  है,
 हैं  हांग  साहब  से  बहस  मगही  करना  चाहता,

 बह  एक  मायते थे  मेरे यह  थाई है,  लेकिन

 उनसे  बजू  कि  लासम्राम्यणाहियों  दारा  ही
 इसराइल  नहीं  बना  था,  बल्कि  रूम  ने  भी

 इलराइल  को  बनाया  था  धौर  इमके  साथ
 का  यह  भी  कहना  चाहंया  कि  ये  जोईम

 था  इराफ़  मा  सऊदी  धरेजिया,  ये  सब  साप्राज्य-

 साहियों  के  बचाये  हुए  हैं,  थे  कड़ा  चकले  हैं,
 water ditt ex और  | ड  ाश  ऐसी  स्थिति  में

 पहुंच  जये  हैं  कि  ये  हम  सब  कांगों का  इस्तेमात

 हिया  करते  हैं  1  गेकित  ह, |! ह  अंग्री  जो

 शायद फ्क्  को  उन  कार्जों में  स्मरण  नहीं
 करती हैं  av
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 झाखिर  में  योरोशलम  के  बारे  में  जो
 पोप  साहब  की  भ्रपील  है,  उस  के  बारे  में  कह
 देना  चाहता  हूं  वोप  साहब  ने  चाहा  है  कि
 थोरोशलम  का  किसी  तरह  से  बहुत  नाभ  न

 हो  ।  इस  शहर  का  नाम  है  योरोजलम---
 शान्ति  का  शहर,  लेकिन  दुनिया  का  और
 कोई  शहर  नहीं  है  जहां  इतने  मुद्ध,  इतना
 चमासाम,  इतना  सत्यानाश  ह््भा  हो,  धर्म
 पर  इतने  बड़  शहर  में,  जहां  से  इतने  धर्म
 निकमनते  हैं  ।  मैं  पोष  साहब  से  भ्रपील  करना

 चाहता  हुं---अरा  वह  कभी  बेठें,  सोचें  इस
 बात  पर,  चम  भें  बह  कौनसा  गुण  या  अबगण
 है,  जो  लोगों  को  आपस  में  इतना  जयादा

 लड़ाया  करता  है  |  शायद  उनके  सोचने  से

 हमको  फायदा  हो  जाय  और  में  चोप  साहब  को
 अपीख  पर  जोर  डालना  बाहता  हूं  शौर  यह

 चाहता  हूं  कि  भारत  सरकार  को  तरफ़  से
 झगर  पोरोगलस  को  खुला  शहर  भोषित
 करने  की  प्रतिक्रिया  प्रकट  कर  दी  जाती  तो

 बढ़ा  शच्छा  होता

 हूर  हासत  में  जो  कुछ  सुरभा  परियद  में
 किया  है,  वह  करो  बौर  फ्यूल  के  झमड़े  में
 मत  पड़ो  ।  हो  सकता  है  कि  इसराइल  रहा
 हो,  हों  सकता  है  कि  झरव  लोग  रहे  हो.  ऐसे

 मौके  पर  यदि  किसी  ने  पहलो  बोली  चला  दो
 तो  यह  कोई  विशेष  महत्व  नहीं  रखता  है,
 लेकिन  एक  बात  याद  रखना--मान  खो

 कोई  ी  इसके  लिये  शिम्मेदार  है,  झाज  के
 मौके  पर  फसल  नहीं  करमा  चाहिये कि  कौन

 झाकमचकारी  है  धाज  के  मौके पर  करू
 करना  चाहिये,  जैसा  कि  अक्सर कर  चुके  हो

 कि  प्रय  और  इसराइल दोनों  के  बीच  में
 युद्ध  कद  हो,  गोलो  बन्द  हो।  बह 4  जून
 बाली  बात  भेरो  समझ  में  पूरो  तरह से  नहीं
 धाई,  खेकिन  मैं  सपने  सन्देह  को  इस  वक्त

 नहीं  बताऊंगा इन बक्त इस  -  वही  कहे  देता हूं  कि

 4  जून  बाखा बात हो जाय बात  हो  जाय  चौर  कुछ  शान्ति
 के  लिये  शुरूभात  कर  दी  जाव  ।
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 {Shri  P.  Ramamurti]
 Particularly  in  Western  Asia,  where
 their  oil  interests  are  very  much
 affected.  We  know  also  that  during  the
 last  few  years  there  is  a  ferment  in
 the  Arab  world  and  for  the  first  time
 anti-imperialist  stirrings  are  there.
 We  also  know  that  in  some  of  these
 countries  which  are  still  old  imperia-
 lists,  the  anti-imperialist  currents
 and  stirrings  are  today  moving  and
 the  entire  Arab  world  is  moving.  To-
 day  it  is  a  fact  that  President  Nasser
 played  the  foremost  part  in  develop-
 ing  these  currents  among  the  Arab
 people.  We  also  know  that  the  impe-
 rialists  are  afraid  that,  if  not  today,
 sometime  in  the  future  when  the  Arabs
 come  into  their  own,  their  oil  inte-
 rests  would  be  completely  jeopardised.
 It  is  with  this  objective  that  the  im-
 Perialists  have  been  adding  and  goad-
 ing  Israel  not  to  come  to  terms  with
 these  people  but  on  the  other  hand
 some  how  or  the  other  to  have  a  con-
 flict.  Is  it  not  a  fact  that  when  the
 Israel  secretary  officially  visited  the
 United  States  President  and  on  his  re-
 turn,  within  a  few  hours  this  attack
 on  Cairo  started?  Is  it  also  not  a  fact
 that  the  United  States  offered  to  send
 Vice  President  Humphrey  to  talk  to
 the  UAR  and  the  UAR  said:  we  will
 be  sending  our  own  Vice  President  and
 a  senior  Minister  to  you?  While
 these  officers  were  actually  in  the
 air—when  the  Vice  President  of  the
 UAR  and  the  Minister  was  actually
 in  the  air—just  at  that  time,  the  attack
 started.  There  may  be  coincidences.
 But  these  are  certainly  very  suspicious
 things.  Therefore,  we  in  this  coun-
 try,  the  Indian  people,  have  got  to  aid
 these  anti-imperialist  States.  We
 know,  as  a  matter  of  fact,  just  a  few
 days  before,  the  United  States  and
 Britain  offered  to  break  the  blocade
 of  the  Aqaba  Gulf;  that  means  they
 wanted  to  force  the  issue  there.  Just
 feamediately  after  that,  a  tiny  country
 hag  the  courage  to  go  and  attack  this
 VAR,  lore,  some  other  hand  is
 there  behind  it.

 Under  these  conditions,  it  is  very
 Necessary  that  we  todsy  stand  by  the
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 Arab  world,  because  it  is  absolutely
 essential  that  these  antidmperialist
 feelings  are  furthered  so  that  the  im-
 perialists  are  yiven  the  go-by  from
 Asia,  Therefore,  I  am  glag  that  for
 the  first  time  the  Government  of  India
 have  taken  this  stand.  I  was  Hirst
 wondering  whether  the  Government
 of  India  will  take  this  stand,  becausc
 the  aid  question  is  always  there.  But
 in  spite  of  it,  I  am  glad  that  the  Gov-
 ernment  of  India  has  taken  this  posi-
 tion.  It  is  something  which  is  com-
 mendable  that  for  the  first  time  they
 have  taken  thig  stand.

 Shri  Snrendranath  Dwivedy:  While
 IT  stand  on  behalf  of  my  party  to  make
 some  observations,  let  me  make  ह)
 clear  that  I  stand  here  today  not  to
 express  views  of  my  party  but  as  a
 proud  citizen  of  a  nation  which  has
 always  acted  for  peace  and  wants
 peace  in  this  country  and  outside  too.
 We  are  all  vitally  interested  in  this
 part  of  the  world;  our  own  economy
 will  be  adversely  affected  if  these  hos-
 tilites  continue  for  long.  We  have  paid
 homage  to  the  brave  soilers  who  have
 been  victims  of  this  war.  At  the  same
 ume,  let  us  not  be  swayed  away  with
 emotions  and  apportion  blame  to  this
 country  or  that  country.  Let  not  our
 policy  be  coloured  by  prejudices.
 Here  we  are  not  interested—because  we
 bellve  in  Coexistence,  whatever  may
 be  the  aims  of  this  war-—we  are  not
 going  to  be  a  party  to  any  conflict
 which  directly  or  indirectly  aims  at
 extermination  and  liquidation  of  any
 nation.  Let  that  be  very  clear.  At  the
 same  time,  let  us  very  coolly  and  cal-
 mly  consider  what  is  to  the  best  inte-
 rests  of  our  nation.  It  is  no  good  at
 this  moment  of  crisis  to  reach  hasty
 conclusions.  We  have  done  well  by
 reiterating  our  faith  in  peace,  Let  it
 be  made  clear  to  the  world  outside
 that  India  as  ॥  nation  stands  united
 end  wants  cease-fire  in  this  pert  of
 the  world  and  to  restore  peace  as  soon
 as  Possible.  This  is  the  nation’s  voice.
 And  to  have  that  pesee,  we  have  the
 international  forum,  the  United  Na-
 tions.  Let  India  take  steps  to  streng-
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 then  this  only  international  forum  lead  us  to  support  Taiwan  against
 available  to  us  for  peace.  China,  Therefore,  ॥  think  this  ideo-

 I  am  giad,  therefore,  that  we  have
 sponsored  the  resolution  in  the  Secu-
 rity  Counci!,  I  fully  support  this  re-
 solution.  I  hope  the  countries  of  the
 world  which  believe  in  peace  will
 extend  their  full  and  wholehearted
 support  to  this  resolution.

 Mr,  Speaker:  Shri  Humayun  Kabir.

 Shri  Humayun  Kabir  (Basirhat):
 Shri  A.  N.  Mulla  will  speak  for  us.

 Shri  A.  N.  Mulla  (Lucknow):  Mr.
 Speaker,  Sir,  I  rise  to  support  the
 stand  of  the  Government.  (Interrun-
 tion).  Two  divergent  views  have  been
 expressed,  and  as  I  have  to  express
 the  views  of  the  members  of  my
 group  I  say  that  these  views  are  in
 agreement  with  the  views  expressed
 by  Mr.  Dange  and  Mr.  Ramamurti
 and  not  in  line  with  the  views  expres-
 sed  by  Mr.  Ranga  and  Mr.  Atal
 Behari  Vajpayee.  I!  find  that  two
 main  reasons  have  been  advanced  for
 not  supporting  the  view  expressed  by
 our  Prime  Minister.  Firstly,  that  we
 should  take  an  objective  view  and  an
 objective  view  means  that  we  should
 not  decide  anything  so  far  88  the
 justice  of  any  claim  is  concerned  and
 we  should  only  go  before  the  two
 contestants  and  say  “Please  do  not
 fight”  and  we  do  not  apply  our  mind
 to  anything  else  at  all,  if  that  is  the
 objective  view,  I  am  sorry  that  is  not
 acceptable  to  my  grovp.  पा.  this
 world,  we  live  like  neighbours,  and
 we  cannot  shut  our  eyes  to  the  rights
 and  wrongs  of  all  the  disputes  around
 us.  It  is  true  our  first  concern  should
 ‘be  to  bring  about  peace.  But  at  the
 same  time,  it  is  necessary  for  us.  to
 apply  our  minds  to  find  out  whether
 justice  supports  this  party’s  claim  or
 that  party's  claim.

 The  other  view  why  this  stand  is
 Opposed  appears  to  be  a  projection  of
 the  anti-Pakistani  bias,  which  has
 clouded  the  issues.  If  that  line  of
 reasoning  is  pursued  I  am_  afraid
 tomorrow  this  particular  ideology  will

 logy  should  not  be  pursued.

 की  प्रकाशबीर  शास्त्री  (हापुड़)  :
 भ्व्यक्ष  महोदय,  संसद  में  प्रधान  मंत्री  श्रौर
 सरकार  की  ओर  से  समय  समय  पर  वक्‍त्य
 भिन्न  भिन्न  विषयों  पर  आते  रहते  हैं  परन्तु
 कुछ  इम  प्रकार  के  ऐतिहासिक  क्षण  होते  हैं
 जब  प्रधान  मंत्री  को  और  सरकार  को  बड़ी
 संतुलित  भाषा  का  प्रयोग  करना  चाहिये  ।
 भझाज  जबकि  विश्व  एक  संकट  के  चौराहे  पर
 झाकर  खडा  हो  गया  है  श्रौर  इजराइल  झौर
 शरण  राष्ट्रों  के अन्दर युद्ध  की  उ्याला  ध्ध्
 कर  जल  उठी  है,  प्रधान  मंत्री  से  यह  अपेका  थी
 कि  उनकी  भोर  से  जो  बक्‍्लब्य  दिया  जायेगा
 बह  उन  ज्वालाओों  पर  शान्सि  के  छींटे  लगाने
 का  कार्य  करेगा।  लेकिन  दुर्भाग्य  से  प्रधान
 मंत्री  का  वक्तव्य  हसके  संधा  बिपरीत  रहा  ।
 इसकी  महंगी  कीमत  भारत  को  चुकानी  पढ़ेंग्री
 यह  इतिहास  का  '/गला  अध्याय  ही  बतायेगा  ।

 जहां  तक  प्रधान  मंत्री  क ेकथन  का  यह
 सम्बन्ध  है  कि  इजराइल  ने  युद्ध  की  इस  झम्नि
 को  भड़काया  क्‍या  मैं  झापके  माध्यम  से  प्रधान
 मंखी  से  यह  पूछ  सकता  हूं  कि  जब  इजराइल
 के  साथ  हमारे  दौत्य  सम्बन्ध  नहीं  हैं  केवल
 श्रब  देशों  के  साथ  हमारे  दौत्य  सम्बन्ध  हैं
 1. ह  फिर  इजराइल  की  जानकारी  लिये
 बिना  भारत  सरकार  झधिकृत  भाषा  में
 केसे  इस  बात  की  चोचला  कर  सकती  है  कि
 इजराइल  ने  युद्ध  की  झब्नि  को  भड़काया  ?

 दूसरी  सब  से  बड़ी  बात  यह  कि  युद्ध की  भम्ति
 भड़की  इजराइल  की  शोर  से  या  युद्ध की  झन्नि
 भड़की  तब  जब  झकाबा  की  खाड़ी  की  नाकेजन्दी
 की  गई  या  युद्ध  यहां  तब  लड़का  अब  इजराइल
 के  सम्बन्ध  में  यहू  कहा  गया  कि  4  दिन  में

 दुनिया  की  हस्ती  से  उस  को  नष्ट  कर  दिया
 जायगा  ?  इस  समय  युद्ध  की  अग्नि  को
 इजराइल  ने  भड़काया  है  या  युद्ध  की  झब्नि  को
 अडकाने  बाले  कोई  अझौर  हैं  इस  प्रकार  के
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 बय्तव्ये  क्‍या  झाज  देने  थे  ?  मैं  प्रधान  मंत्री
 से  जानना  चाहता  हूं  कि जब  हम  यह  कहते  हैं
 कि  दोनों  भोर  की  सेनायें  4  जून  की  लाइन
 पर  चली  जायें  शौर  अपने  स्थानों  पर  जाकर
 खड़ी  हो  जाएं  हमारे  अपने  प्रतिनिधि  श्री
 पार्थसारथी  ने  जो  सुरक्षा  परिष  में  वक्तथय
 दिया  हैँ उस  से  हमारों  सहमति  है।  लेकिन
 साथ  ही  साथ  हम  भारत  सरकार  से  जानना
 चाहते  हैं  कि  बह  4  जून  की  बात  को  करने
 के  बाद  उस  मुख्य  मसले  का  क्या  होगा  जिस
 पर  युद्ध  की  झब्ति  भड़की  है  ?  झकाबा  की
 खाड़ी  जिसकी  नाकेबन्दी  कर  दी  रई  है  उस  का
 क्या  परिणाम  होगा  ?  जो  मूलाधार  इस  चीज
 का  रहा  है  उस  पर  भारत  सरकार  का  क्‍या
 दृष्टिकोण  है  यह  भी  मैं  प्रधान  मंत्री  से साथ
 साथ  जानना  चाहता  हूं  ।

 Shri  M.  Muhammad  Ismall
 (Manjeri):  Sér,  the  whole  House  is

 wedded  to  the  policy  of  non-align-
 ment.  But  non-alignment  does  not
 mean  sitting  on  the  fence  or  isolating
 ourselves  from  the  rest  of  the  world.
 Non-alignment  means  that  we  should
 not  bind  ourselves  to  any  group  of
 nations  or  one  nation  and  always  side
 them  whether  they  are  in  the  right
 or  in  the  wrong.  But  it  means  that
 we  are  free  and  we  want  to  be  free
 always  to  judge  the  things  on  their
 merits  when  they  happen,  and  to  do
 what  we  can  to  establish  right  and
 ensure  peace  in  the  world.  That  is
 what  is  really  meant  by  the  policy  of
 non-alignment.  Applying  this  to  the
 Present  situation,  the  Government  of
 India  has  come  to  the  conclusion  that
 one  of  the  parties  is  to  blame.  They
 have  done  the  right  thing,  because
 that  is  the  way  to  maintain  peace,  to
 always  say  whether  any  party  is
 right  or  wrong.  If  we  sit  quiet  and
 do  nothing  about  it,  nabody  will  res-
 pect  us  In  the  world  and  we  shall  not
 thereisyy  serve  our  own  national  inter-
 est.  Therefore,  what  I  think  is  our
 Government  haz  done  the  right  thing.
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 ॥  also,  Sir,  want  to  add  my  sym-
 pathy  to  that  of  my  other  hon.
 friends  here  and  express  our  sorrow
 at  the  death  of  our  valiant  friends
 who  had  been  to  that  part,  where
 they  were  killed,  for  keeping  peace
 and  helping  the  nations  of  the  world
 in  maintaining  peace  in  the  world.
 What  f£  think  is,  a  mere  protest  to
 the  United  Nations  is  not  sufficient
 in  the  matter.  We  must  take  up  this
 matter  as  other  independent  and  bold
 nations  do  under  such  circumstances
 80  as  to  vindicate  our  honour  and  the
 honour  of  the  citizens  of  our  country.

 Shri  Indrajit  Gupta  (Alipore):  Sir,
 before  the  hon.  Prime  Minister  replies,
 may  [  bring  to  the  notice  of  the  House
 a  vital  piece  of  information  which  has
 been  received  in  the  last  hour

 Mr.  Speaker:  No,  please.

 Shri  Indrajit  Gupta:  It
 been  mentioned  at  ail!  here,

 has  not

 Mr.  Speaker:  No,  please.  The  Prime
 Minister  also  is  in  the  know  of
 things.

 Shrl  Indrajit  Gupta:  Sir,  l  will
 take  only  one  minute.

 Mr.  Speaker:  No,  please.  If  I
 allow  you  one  minute  then  }  shal]  have
 to  allow  all  the  five  hundred  Members.

 Shri  Indrajit  Gnpta:  News  has
 come  in  the  last  hour...

 Mr.  Speaker:  This  need  not  be
 recorded.  (Interruptions)

 Shri  Indra}it  Gupta:  *°*.

 Shri  J.  8.  Kripalani  (Guna):  Sir,  |
 only  want  to  say  one  thing,  that  I
 feel  that  we  have  not  sufficient  evi-
 dence  at  this  time  to  apportion  blame.

 Shrimat]  Indira  Gandhi:  Sir,  I  was
 very  glad  to  learn  that  all  membars

 ~“**Not  recorded.
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 have  supported  the  stand  we  have
 taken  at  the  United  Nations...

 An  hon.  Member:  With  reserva-
 tion,

 Bhrimati  Indira  Gandhi:  ..with  re-
 servations.  Even  so,  their  conditional
 support  is  welcome.  I  am  sure  that
 9  this  resolution  can  get  through,  it
 will  be  a  big  step  forward  in  the  in-
 terest  of  peace  in  that  area.

 Certain  points  were  made  by  hon.
 Members.  Firstly,  it  was  asked:  why
 शाया,  the  statement  made  at  this  time,
 should  we  not  have  taken  a  more-—I
 forget  the  word  used,  perhaps  ‘neut-
 ra)’  was  the  word...

 An  hon.  Member:  Cautious.

 Shrimat!  mMmdira  Gandhi:  Well,
 cautious.  Now,  India  has  existed  as
 an  independent  nation  for  about  20
 years.  We  have  not  made  our  mark
 in  the  world  by  being  cautious.  We
 have  made  our  mark  in  the  world  by
 taking  a  firm  stand  where  justice  was
 concerned,  where  peace  was  concern-
 ed.  Non-alignment  has  never  meant
 that  we  should  be  neutral.  In  fact,
 in  all  forums  of  the  world  we  have
 deplored  the  use  of  the  word  ‘neutral’
 as  a  definition  of  non-alignment.  Non-
 alignment  does  not  mean  neutrality.
 No  thinking  person  can  remain  unin-
 volved  with  what  is  happening.  We
 cannot.  Even  when  we  were  not
 free,  when  we  were  not  in  a  position
 to  help  other  nations,  we  did  speak
 up  against  injustice  where  it  exist-
 ed...  (Interruptions).  I  hope  the
 hon.  Members  will  try  to  study  the
 entire  situation.

 Some  reference  has  been  made  here
 as  to  what  has  led  to  this  situation.
 Shri  Prakash  Vir  Shastri  has  asked
 whether  it  was  the  UAR  action  in
 Aqaba  or  anything  else  which  caus-
 ed  this,  It  goes  much  further  back
 and  J  do  not  think  that  it  helps  now
 to  go  into  any  of  the  steps  as  he  has
 suggested  just  now.

 The  foreign  policy  which  we  have
 formulated,  what  we  have  said  here
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 today,  or  the  foreign  policy  which  we
 are  pursuing  is  part  of  the  foreign
 policy  which  this  nation  has  adhered
 to  in  the  past  years.

 Shri  Ranga:  Your  party.

 Mr.  Speaker:  The  hon.  Member  may
 not  agree  with  the  statement,  but  he
 has  to  hear  it.

 Shri  Bal  Raj  Madhok  (South  Delhi):
 Nation  and  party  are  not  the  same
 thing.

 Mr.  Speaker:  Since  the  Congress
 benches  have  heard  the  gpeeches  of
 the  opposition  without  even  a  mur-
 mur,  should  they  not  give  the  same
 courtesy  to  the  other  side?....(Inter-
 ruptions).  You  may  not  agree;  all
 the  same  you  have  to  hear.  I  am
 very  glad  that  the  other  side  heard
 with  patience  whatever  views  were
 expressed,  differing  views,  by  the
 opposition.  Now  may  I  request  the
 members  of  the  opposition  to  hear  the
 Prime  Minister  without  interruptions?

 An  hon,  Member:  Congress  party  is
 not  the  nation,

 Mr.  Speaker:  May  be  so.  Still,  you
 must  hear  the  speech.

 Shrimati  indira  Gandhi:  Mr.
 Speaker,  as  you  yourself  were  here,
 you  have  heard  the  speeches  from
 the  other  side  and  you  have  seen  that
 they  have  not  spoken  with  one  voice.
 Therefore,  they  cannot  say  that  this
 divided  opinion  is  the  voice  of  the
 nation  (Interruptions).  I  believe
 that  the  policy  followed  by  the  Gov-
 ernment  of  India  was  firmly  support-
 ed  by  the  nation.  It  has  certainly
 given  us  a  position  in  the  world,  it
 has  enabled  us  to  intervene  in  many
 a  situation  and  to  bring  about  peace
 in  a  manner  which  I  think  no  other
 nation  has  been  able  to  bring  about.
 No  matter  what  the  members  of  the
 opposi'ion  may  say,  these  are  facts  of
 history  which  they  cannot  now
 charge.
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 20  राम  बनोहर  भोहिया  :  (तेब्बत,
 पाकिस्ताल,  ललंगग्जू,  चीन,  उरबसीक्रम्‌  |
 महात्मा  गांधी  के  नाम  को  तबाह  कर  रही  हो।

 Shrimati  Indira  Gandhi:  Whatever
 policy  we  follow,  is  in  the  national
 interest.  It  is  not  followed  because
 of  a  vague  whim  just  in  the  air.  It
 is  followed  in  the  interest  of  our
 nation,  the  economic  and  political
 interest  of  our  nation.

 Shri  Samar  Gaba  (Contai):  ह 14  is
 not  in  the  interest  of  the  nation....
 (Interruptions)

 Shrimatt  Indira  Gandhi:  With
 regard  to  the  shipment  of  f®od  to
 India,  naturally,  if  the  Suez  Canal  is
 blocked  and,  we  believe,  it  has  been
 blocked,  there  will  be  dislocation  and
 delay  and  there  will  be  difficulty,  But
 this  will  sot  substantially  affect  our  rice
 supply  as  much  of  it  comes  from  the
 Other  direction.  Some  quantity  is
 due  from  U.A.R,  and  Spain.  This  will
 be  delayed  as  specially  Spanish  ships
 will  have  to  go  round  the  Cape  of
 Good  Hope.  Wheat  and  milo  will
 also  be  affected.  But  I  do  not  think
 this  situation  will  have  any  grave
 repercussions.

 One  point  which  several  hon.  Mem-
 bers  have  made  here  and  which  they
 had  made  to  me  earlier  on  when  we
 met  is  regarding  the  statement  which
 is  alleged  to  have  been  made  about
 the  destruction  of  Israel.  I  have  said
 so  before  and  ]  have  no  hesitation  in
 saying  so  again  that  we  do  not  stand
 for  the  destruction  of  any  nation.

 wro  cry  aye  लोहिया:  खाली  धपनी
 सेशन  को  छोड  कर  सारी  दुनिया  बच्ची  रहें
 लेकिन  हिन्दुस्तान

 Shrimati  Indira  Gaeadhi:  4  an  50
 yielding  to  anybody;  I  am  on  my
 feet.

 राज  मनोहर  लोहिया  ry  झपने  पैर
 प्र  ही  लड़ी  रहोगी,  सिर  पर  नहीं  f
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 ी  ह... 6  सेजक  crew  :  पैर  है  सी  असल
 पर  झाप  खड़ी  है  ?

 Shrimati  Indira  Gandhi:  The  other
 question  was  regarding  the  attitude
 of  the  Arab  countries  and  more  speci-.
 fically  of  the  U.A.R.  during  our  own
 troubles  here

 An  hen.  Member:  What  about
 Jordon?

 Shrimati  Indira  Gandhi:  With
 regard  to  U.AR.,  during  the  Chinese
 aggression,  the  U.A.R.  Presidential
 Council  made  a  public  statement  in
 which  the  U.A.R.  proposed  cease-fire
 and  withdrawal  of  the  Chinese  forcea
 to  the  8th  September  position,  eee

 थो  ह द  पलनये  :  मुद्  करी  घोर  सेनाभ
 ही.  प्सती  |  रोने  को  ध्राकमगकारी  44)
 जतामा  था।

 (Interruptions).

 Mr.  Speaker:  Order,  order;  shouting
 from  one  side  will  encourage  shout.
 ing  from  the  other  side  also.  You
 please  sit  down.

 Shri  ढ,  B.  Kripalani;  She  is  not  giv~
 ing  the  position  of  the  nation  but
 of  Government...  (interruptions).

 Mr.  Speaker:  Order,  order.  This
 will  not  help  us  in  discussing  a  serious
 problem  like  this  We  do  know  that
 al]  the  parties  are  not  agreed  on  any.
 one  thing.

 थी जचु  लिमये  (मुंगंर):  चीन  को.
 झाकमराकारी  कहा  था  ?

 Mr.  Speaker:  No,  no.

 Shri  K.  K.  Nayar:  |  rise  on  a  point
 of  order...  (Interruptions).

 Mr.  Speaker:  I  know  there  will  be
 points  of  order  from  this  side  also,

 Shri  K.  K.  Nayar  (Behraich):  Myp
 point  of  order  is  this.  The  position  of
 the  Prime  Minister  in  this  House  38
 that  of  the  head  of  the  Congres
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 Government.  This  is  not  the  Council
 of  the  Nation  where  a  representative
 of  ours  speaks  for  the  nation.  She
 will  speak  here  as  the  head  of  the
 Congress  Government....  (Interrup-
 tions).

 S&brimati  Indira  Gandhi:  I  do  not
 think  they  are  really  interested
 to  know  the  details.  There  is  no
 point  in  giving  them  these  details.  It
 fs  obvious  that  they  are  not  interest-
 ed...  (Interruptions).

 at  wy  लिलये  :  यरशिलम  के  बारे  में

 कहें  |  कुछ  राय  है  भ्रापकी  ?

 Sto  7  भनोहर  लोहिया  :  वह  न

 कहों  |

 Shrimati  Indira  Gandhi:  I  said  ear-
 lier  that  we  have  at  all  times  spoken
 out  whenever  we  felt  strongly  about
 any  situation....

 Shri  Ranga:  What  about  Hungary?

 Skrimati  Indira  Gandhi:  There  is
 plenty  te  be  said  about  Hungary.  But
 I  do  not  intend  to  say  sbout  it  now.
 I  am  sorry  Mr.  Ranga  does  not  know
 what  he  is  talking  about  Hungary...
 (Interruptions).  I  am  very  well
 aware  of  the  situation.  (Interrup-
 tions).

 st  भोचेस  (जयनगर)  :  मीन
 झाई०  ए०  ने  इलेक्शन  में  पार्ट  प्ले  किया
 है  ।  जब  तक  बह  साफ़  महीं  होगा  सब  पक
 हल्ला  समाप्त  नहीं  होगा

 श्व  Wo  ला०  शोग्यो  (नई  दिल्‍लो):
 इतना  महत्वपूर्ण  विषय  है,  इस  में  भी  ये
 सी०  झाई०  go  को  ले  झाए  हैं।  कोई  भी
 विषय  हो  सी०  चाई  ए०  को  से  प्राते  हैं  1
 क्या  हुघा  है  उसको  ?  तुम  हो  सी०  भाई०
 Go
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 we  have  been  hearing  only  CIA  and
 CIA.  Have  we  got  elected  only  to
 hear  this?

 Shri  N.  Sreekantan  Nair  (Quilon):
 Why  is  he  so  touchy  about  it?

 Shri  M.  L.  Sondhi:  Mr.  Mukerjee
 says,  “You  are  the  CIA  agent”,  Mr.
 Banerjee  says,  “you  are  the  CIA
 agent”.  What  is  this?

 =
 Mr.  Speaker:  Order,  order.
 Shri  M.  L.  Sondhi:  For  the  last

 three  months  we  have  been  talking
 about  only  CIA.  We  are  wasting  the
 time  of  the  House.

 Mr.  Speaker:  There  is  no  use  hurl-.
 ing  allegations  against  each  other.

 wt  अटल  बिहारी  बाजपेयी  :  प्रधान
 मंत्री  जवाब  दे  रही  हैं,  वहू  जवाब  दें  |  मैं
 स्पष्ट  कहूंगा  कि  उनको  टोका  ने  जाए,  वह
 जवाब  दें  ।  लेकिन  वह  जवाब  दें,  इधर  उधर
 की  बात  ने  करें  t

 Mr,  Speaker:  Yes,  yes.  Order,  order.
 The  Prime  Minister  will  now  con-
 clude  her  speech.

 Sbri  Ranga:  I  would  like  to  draw
 your  attention  to  this...  (Interrup-.
 tions).

 Some  hon.  Members:  We
 want  to  hear  him.

 An  hon.  Member:  We  do  not  want
 his  running  commentary.

 Shri  Ragga:  She  may  not  under-
 stand  the  A,  8,  C  of

 do  not

 international
 Politics,  Whet  was  she  saying?
 CInterruptions}

 Mr.  Speaker:  I  know  it  is  a  very
 important  subject.  Let  us  hear
 statement.

 her

 Shri  Ranga:  It  was  not  proper  for
 her  to  talk  in  that  manner.  What  did
 she  say,  Sir?  Did  yeu  hear?  ह:  she
 is  the  Leader  of  the  Congress
 Party....

 Shrimati  Indira  Gandhi:  The
 Speaker  is  on  his  lega
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 Shri  Ranga....J  am  the  Leader  of
 my  Party.  She  must  have  proper
 control  over  her  expressions.

 Mr.  Speaker:  Let  us  hear  her  state-
 ment.

 Sto  शाम  गोहर  लोहिया  :  इधर  के

 झगड़े  को  देख  कर  प्रधान  मंती  जी  खुश  हो
 रही  हैं  1  बड़ी  खुश  हो  रही  हैं  ।

 डरीमतली  इस्दिरा  गांधी  :  भाप  भी  तो

 न्ब्श  हो  रहे  हैं  झटल  बिहारी  वाजपेयी  जी
 को  देखिये  |

 राम  सनोहर  लोहिया  :  थोड़ा
 कझगड़ा  और  हो  जाए  तो  और  भी  खुश  हो
 जायेंगी  |

 Mr,  Speaker:  I  will  request  the
 ‘Prime  Minister  to  conclude  her
 speech.

 Shrimati  Indira  Gandhi:  I  have
 -only  one  or  two  points  to  make.  It

 is  about  the  evacuation  of  our  men
 from  Gaza.  In  accordance  with  the
 agreement  between  the  United
 Nations  and  the  seven  participating
 countries,  the  withdrawal  of  the
 Indian  contingent  in  Gaza  is  the  res-
 ponsibility  of  the  United  Nations.  It

 ‘was  arranged  with  the  Secretary
 ‘General  that  an  Indian  ship  will  sail
 on  the  8th  June  for  the  withdrawal  of
 the  evacuees.  India  was  willing  to
 -withdraw  the  Indian  contingent  ear-
 lier,  but  the  U.N.  expressed  their
 ‘inability  to  agree  to  evacuation  by
 air.  Once  again  3  have,  in  my  mes-
 ‘sage  to  the  Secretary  General,  asked
 ‘him  to  try  and  get  them  away  from
 the  fighting  zone;  if  they  cannot
 come  to  India.  they  may  at  least  be
 removed  away  from  the  area  of  hosti-
 ities  as  soon  as  possible.

 Sto  wm  मनोहर  लोहिया  :  वे  क्‍यों  भागे?
 उन्हें  लड़ाई  में  भी  साय  रहना  चाहिए  भौर
 लड़ाई  में  कुछ  मजा  लेना  चाहिए  |

 Shri  Muthyal  Rao  (Nagarkurnool):
 hey  are  हब  serious.
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 Asn  hon.  Member:  He  alone  is
 serious,

 Shrimati  Indira  Gandhi:  I  do  not
 want  to  go  into  past  history.  Of
 course,  I  have  uo  objection  to  discuss-
 ing  Hungary  with  Shri  Ranga  or  with
 anybody  else,  but  I  am  sure  you  will
 agree,  Sir,  that  it  is  not  connected
 with  this  particular  statement.

 The  point  is  whether  we  should  say
 anything  and  what  we  should  say  at
 a  given  moment,  and  whether  we
 should  take  sides  or  not.  I  think  that
 we  have  made  a  very  genuine  effort
 to  be  objective,  and  I  think  that  an
 objective  presentation  of  the  facts  of
 the  situation  can  help  in  the  restora-
 tion  of  peace  especially  In  a  perilous
 situation,  It  does  not  help  peace  to
 sit  on  the  fence  and  not  to  take  a  defi-
 nite  viewpoint,  and  this  is  why  we
 have  taken  it.  As  I  said,  simultane-
 ously  we  have  taken  a  step  at  the
 United  Nations.  ]  sincerely  hope  that
 we  be  successful  in  ovr  resolution.
 We  shall  always  encourage  any  step
 which  will  lead  to  a  cessation  of  the
 fighting  there  and  the  restoration  of
 real  peace.

 Shri  Piloo  Mody  (Godhra):  Is  this
 a  reversal  of  old  policies?

 Shrimati  Indira  Gandhi:  It  is  not

 7.23  brs.

 GENERAL  BUDGET--GENERAL
 DISCUSSION—contd.

 Mr.  Deputy-Speaker:  Shri  Dange
 may  now  continue  his  speech  on  the
 general  budget,

 Shri  S  A,  Dange:  I  was  nearly
 concluding  my  speech  on  this  budget
 and  trying  to  make  certain  sugges-
 tions.  I  think  the  Congress  Govern-
 ment  is  serious  about  really  holding
 the  price-line,  stimulatin  production,
 solving  the  agricultural  problem  and
 tendering  relief  to  the  people.  There-
 fore,  I  was  mtking  a  few  suggestions

 Mee
 matter  of  holding  the  price-

 e.
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 IY  would  once  again  urge  that  Gov-
 ‘ernment  do  not  proceed  with  the  im-
 position  of  the  excise  duties  of  the
 type  that  they  have  done,  at  least  on

 tea,  coffee  and  footwear.  There  is  one
 excise  duty  which  I  could  not  under-
 stand,  for  example,  that  on  petrol.
 Though  it  does  no;  directly  concern
 the  poor  consumers,  yet  it  indirectly
 affects  him.  Petro}  is  a  surplus  comm-
 odity  in  this  country  and  we  are  try-
 ing  to  export  it,  and,  therefore,
 there  is  no  reason  why  we  should
 raise  its  price  unnecessarily,

 Then,  the  question  that  I  was  rais-
 ing  was  how  to  control  and  abolish
 ultimately  the  75  monopolies,  espe-
 cially  in  the  field  of  consumer  goods.
 Unless  the  major  fields  or  areas  of
 consumer  goods  are  controlled  by  the

 State  or  taken  over  by  the  State,
 there  would  be  no  relief  on  th  ques-
 tion  of  prices.  For  example,  in

 the  sugar  industry,  unless  you  break
 the  monopoly  in  sugar  and  take  over
 the  sugar  mills,  there  will  alwcys  be
 trouble  between  the  sugar  mills.
 the  sugarcane  farmers  and  the  con-
 sumer.  Similarly,  in  the  matter  of
 ‘extiles,  already  the  Government
 have  taken  over  certain  miils.  I
 would  suggest  that  they  proceed  with
 nation:  lisation  of  the  textile  imdustry
 because  that  industry  after  l00  years
 of  its  development  is  not  able  to  sa-
 tisfy  either  the  economic  or  the  con-
 suming  needs  of  the  people  or  of  the
 workers,  as  has  already  been  stated
 by  one  of  the  wage  boards  m__  their
 report.

 Then  ]  would  suggest  that  they
 should  stop  the  kind  of  imports  they
 are  undertaking.  Liberalisation  of  un-
 ports  in  the  name  of  stimulating  pro-
 duction  is  going  only  in  the  direction
 of  exhausting  the  hard  currency  w
 have  and  utilising  it  in  chan-
 nels  which  are  not  going  to  hesp  ihe
 economy  any  more.  Moreover,  there
 is  already  a  complain*  from  the  indus
 trial  fleld  that  the  import  liberalisa-
 tion  is  killing  our  efforts  at  import
 substitution.  Import  substitution
 should  get  priority  and  not  import  }i-
 beralisation  ६०  stimula‘e  production  in

 the  existing  units  which  are  depen-
 dent  only  upon  foreign  aid,

 Then  J  would  suggest,  as  e  is  keen
 on  saving  foreign  exchange  ana  utilis-
 ing  it  for  the  purpose  of  the  nations!
 economy,  that  he  extends  -ontrui  on
 import-export  trade  in  major  commo-
 dities  and  drive  out  the  privete  tra-
 ders  in  this  field  because  they  are  even
 now  indulging  in  over-invoicing  and
 other  malpractices  which  enable  them
 to  run  away  with  foreign  exchange.

 He  is  very  much  enamcured  of
 foreign  capital.  What  role  foreign
 capital,  particularly  America,  capita)
 has  played  is  very  weil  «nown.  I  do
 not  think  the  concessions  chat  are  be-
 ing  offered,  whether  in  the  hotel  ine
 dustry  or  other  indus'ry  alsc,  are  gc-
 ing  ty  help  us.  Industry  in  this  coun-
 try,even  the  tourist  industry  and  hote!
 industry,  is  quite  capable  of  develop-
 ing  on  its  own  and  tuere  is  m0  need  to
 import  the  Hiltons  and  others  to  help
 develop  the  hotel  indus:rv.

 On  the  question  oj  agricusture,  ihe
 main  trouble  with  it  is  not  tne  quer-
 tion  of  fertiliser  subsidy  of  or  growing
 hybrid  crops.  The  point  is  tha:  unless
 the  peasant  is  made  se!f-sufficient  and
 unless  he  is  liberated  from  the  imports
 of  the  big  landlord,  he  is  aot  going  to
 get  any  incentive  to  production  and  he
 is  not  going  to  contribute  to  the
 growth  of  production.  as  ne  should.
 We  have  certainly  doubdicd  Be  od  iction,
 we  have  increased  focd  production  in
 this  country  in  the  last  tg  years.  But
 we  could  easily  have  trebled  it  if  we
 had  liberated  the  peasant,  given  him
 land  and  sufficient  capiial  to  run  it,
 as  his  independent  proprietorship
 freed  from  the  imposts  of  the  money-
 lenders  and  the  landlords.  Uniess
 that  is  done,  the  problem  of  fuod  and
 agriculture  and  food  will  net  be  re-
 solved,  This  is  the  dasic  problem.
 Halting  only  at  the  aboliti-n  of  land-
 lordism-——with  whatever  compensation
 we  have  given—is  not  enoush  be-
 cause  eviction  of  tenants  on  a  large
 scale  has  deprived  the  peasant  of  the
 gains  of  abolition  of  landlordism.
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 {Shri  8.  A.  Dange)
 Then  on  the  question  of  eficicncy

 in  work,  it  is  no  use  giving  lectures  on
 efficiency  of  work  in  governmental
 departments  and  trying  to  87०९  thera
 moral  lessons  on  bribery  and  corrup-
 tion.  The  top  rungs  of  the  bureau-
 cracr:  must  be  inspected  properly  and
 those  which  are  the  worst  elem«nts  in
 that  structure  should  be  remuved  and
 Detter  elements  in  giving  a  chance
 to  run  the  affairs  of  the  country
 within  the  four  corners  of  a  new
 policy,

 The  last  thing  I  would  suggest--it
 has  already  been  mentioned—‘s  on.
 cerning  the  privy  purses,  It  is  not
 only  a  question  of  the  quantum  of
 money;  it  is  a  question  of  the  demo-
 eratic  structure  of  this  country.  The
 very  base  of  democracy  m  this  count~
 Ty  is  foiled,  disfigured  and  qespuiled
 by  the  presence  of  the  princes,  whe-
 ther  they  are  maharajas  or  maiharanis,
 whether  they  are  given  privy  purses
 or  no  privy  purse.  What  .s  at  stake
 is  not  the  mere  question  of  the  pur-
 pose.  It  is  not  that  we  very  much
 concerned  over  the  amoun  of  Rs.
 5  crores.  But  the  special  attributes
 they  possess  as  against  the  norma)
 citizens  in  the  country,  as  against  the
 workers,  the  peasants  the  middle  class

 and  the  intelligentsia,  it  is  the  special
 position,  special  influence  tney  enjoy
 that  has  got  to  be  eliminates.  A
 maharaja  or  mahsrani  can  defea:  4]i
 the  candidates  by  simply  making  a
 namaste  to  the  people.  This  kind  of
 backwardness  will  continue  88  long  as
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 Similarly,  the  Minister  has.  talked
 about  slashing  administrative  expendi-
 ture.  J]  have  no  tizne  ta  give  you  the
 Nst  of  so  many  things  that  can  be
 slashed  with  benefit  to  the  people  and
 the  Treasury.  For  example,  I  have
 got  here  an  annexure  of  aid  given  to
 organisations  other  than  States  and
 Union  territories.  Many  of  these  orga-
 nisationg  are  thoroughly  useless,  and
 crores  of  rupees  are  spent  on  them,
 and  yet  the  Finance  Minister  has  not
 gathered  the  courage  to  stop  this  kind
 of  expenditure  that  is  going  on——ag  for
 example  of  the  Bharat  Sewak  Samaj,
 of  some  bogus  institutions  or  an  insti~
 tution  that  is  teaching  some  hotel-
 keepers  how  to  run  the  hotel  or  some-
 body  who  teaches  how  to  make  a  dish
 which  we  know  very  well  in  this
 country.  If  these  subsidie,  are  scrap-
 ped,  you  will  certainly  save  Rs,  30  to
 Rs.  i5  crores  on  this  item  alone.

 Then,  ultimately  what  we  would  like
 to  see  is  that  foreign  influence  is
 curbed,  and  2  self-reliant  policy  is  ac.
 cepted  in  the  matter  of  our  finances,
 but  instead  of  doing  that,  what
 do  we  see?  Now  we  have  got  non-
 Congress  Governments,  democratic
 Governments  in  certain  States,
 and  the  Congress  at  the  cen-
 tre.  Now  we  fing  that  a  mood  is
 developing  that  jt  must  be  made  diffi-
 cult  for  these  non-Congress  Govern-
 ments  to  carry  out  schemes  whicir
 really  benefit  the  people.  For  exam-
 ple,  some  of  these  governments,  some
 of  them  were  Congress  Governments
 before,  have  announced  the  abolition
 of  land  revenue,  but  now  when  those
 goverments  were  defeated  and  new
 governments  have  come,  ang  they
 want  to  abolish  land  revenue,  the
 Finance  Minister  comes:  and  says,  “it
 is  your  funeral,  you  flind  the  moneys;
 you  may  or  may  not  do  the  abo)!-
 tion,  I  am  not  going  to  help  you.”

 Thig  is  a  very  bad  attitude,  it  ड
 an  attitude  which  showe  that  the  Fin-
 ance  Ministry  end  the  Government  of
 India  seem  to  Ge  following  a  line  of
 strangulating  financially  these  new
 democratic  governments.  and  toppling
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 them  down  at  the  instance  of  people
 who  think  that  if  they  cannot  fulfil
 their  promise,  that  will  certainly
 «create  agitation.  This  policy  of
 sstrangolating  financially  non-Cong-
 xess,  democratic  goverments  ४5  a  very
 -wrong  policy  and  it  will  end  not  only
 in  the  defeat  of  non-Congress  govern-
 ‘ments,  but  it  will  ultimately  lead  to
 the  destruction  and  defeat  of  the  cen-
 tral  Congress  power  also.  Therefore,
 X  would  request  the  Finance  Minister
 not  to  adopt  such  a  policy,  but  render
 aid  to  the  non-Congress  governments
 in  the  fulfilment  of  dearness  allow-
 ance  to  the  State  Government  emplo-
 yees,  on  the  question  of  land  revenue
 or  taking  up  irrigation  schemes  and
 such  other  schemes  which  they  have
 to  undertake.  If  such  aid  is  given,  we
 can  surely  solve  the  economic  pro-
 blem.

 Lastly,  we  are  now  in  a  new  situa-
 tion.  Most  probably  this  very  budge‘
 will  be  out  of  date  if  the  war  in
 the  Middle  East  develops.  We  will
 have  to  recast  the  budget,  but  [  am
 certainly  not  going  to  recast  it  in
 the  way  Mr.  Masani  recast  it.  Cer-
 tainly  an  alternative  budget  has  to  be
 formulated,  but  it  can  be  formulated
 only  by  an  alternative  goverment.
 This  Government  is  not  capable  of
 reformulatig  the  budget  in  a  demo-
 cratic  manner,  and  therefore  an  al-
 ternative  governmet  alone  certainly
 is  the  solution,  as  we  see  it,  for  this
 Problem.  But  then  their  pro-impe-
 Tialism  prevents  them  from  seeing  all
 these  points.  Why  is  it  so?  For  exa-
 tmple,  in  the  war  situation  that  is

 Shri  Hanumanthalya  (Banga'ore):
 They  are  doing  it  slowly.

 Shri  8S.  A.  Dange:  They  are  not
 doing  it.  You  go  to  Palam,  only
 ten  miles  away,  or  any  other  airport
 and  see  if  it  is  not  ESSO  who  are
 still  fueling  our  planes.  This  is  a
 simple  example  I  am  giving  you  to
 show  that  this  Government  does  not
 have  even  a  concept  of  self-refiance
 and  self-respect,  and  a  concept  of
 anti-imperialist  struggle,  which  really
 Ought  to  make  us  strong.  My  last
 appeal  to  them  would  be:  please  fol-
 low  a  line  of  self-respect  by  building
 the  country’s  economy  on  the  basis
 of  our  own  efforts,  our  own  intelli-
 gence,  our  own  capital  and  our  own
 science  that  is  in  plenty.  You  are
 not  using  it  but  make  room  for
 forcign  capital  to  give  you  the  know
 how,  I  hope  you  will  carry  out
 these  changes  and  present  a  better
 budget.  o

 Shri  Hanumanthaiya:  I!  listened
 with  great  interest  and  ig  I  may  say
 80  with  great  respect  to  what  al]  the
 leader  of  the  Communist  Party  said.
 He  made  same  very  good  points  but
 he  did  not  go  the  full  way.  For  ex-
 ample  he  dealt  elaborately  with  the
 problem  of  high  prices.  The  Finance
 Minister  also  has  dealt  with  the
 problem  elaborately  in  his  budget
 speech.  We  attribute  high  prices  to
 certain  factors,  natural  as  well  as  man
 made  whereas  Mr.  Dange  attributes
 all  this  price  rise  to  only  one  factor
 and  that  is,  monopoly  being  given  to
 certain  houses  and  business  firms,  As
 a  student  of  administration,  I  whole-
 heartedly  agree  with  him  when  he
 said  that  the  salaries  of  managerial
 staff  and  of  the  executives  should  be
 related  to  production.  The  only  parti-
 ality  he  showed  was  that  he  did  not
 proceed  further  and  say  that  the  same
 consideration  should  apply  to  labour
 also.  The  real  trouble  today  is  ‘that
 it  is  not  merely  the  executive  that  is
 at  fault.  Whenever  we  address  labour
 gatherings  we  make  a  point  by  saying:
 it  था  चा  account  of  you  that  the  eco
 nomy  works;  it  is  on  account  of
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 [Shrj  Hanumanthalya]
 you  that  the  country  progresses.  True.
 If  that  is  to  be  said  in  a  labour  con-
 ference,  the  hon.  Member  must  sum-
 mon  courage  enough  to  say  that  pro-
 duction  depends  upon  your  earnest-
 ness,  your  patriotism  and  your  self-
 lessness.

 जो  बोगेग्य  झरना  (दंगुसराप)  :  सदन  में
 गंजपूत्ति  नहीं  है  ।

 Mr.  Deputy-Speaker:  Let  the  Bell
 be  rung—now  there  is  quorum,

 Shri  Hanumanthaiya:  Sir,  the  for-
 mula  he  proposed  to  apply  ‘at  the
 managerial  and  executive  levels  of
 industry,  whether  private  industry  or
 public  undertakings,  if  he  is  logical
 enough  to  apply  the  same  formula  to
 the  jabour  sector,  7  am  sure  he  will
 Not  only  be  helping  this  country  to
 produce  more  but  also  to  bring  down
 the  prices.  What  we  are  doing  today
 is  to  manipulate  all  our  problems  on
 paper,  whether  it  is  foolscap  paper  or
 currency  paper.  We  are  trying  to  do
 it  on  paper,  and  that  is  why  there  is
 inflation.  For  this  inflation,  the
 sovereign  remedy,  as  every  economist
 knows  and  Mr  Dange  knows,  is  pro-
 duction.  I  summon  courage  to  say
 today,  if  production  hag  fallen  down
 today,  it  is  to  a  great  extent  due  to
 the  recalcitrancy,  indiscipline  and
 selfishness  taught  to  the  Jebourers  by
 certain  leaders.  (Interruption).  I  will
 tell  you.  It  is  not  that  I  make  this
 as  a  remark.  They  themselves  will
 be  able  to  see  how  my  reasoning  is
 correct.  Whether  it  is  dearness
 allowance  or  minimum  wage  in  any
 sector,  if  you  insist  upon  the  right  of
 the  worker  for  minimum  wages,  shoulg
 you  mot  also  insist  upon  minimum
 production?

 Shri  §.  A.  Dange:  That  is  given.

 Shri  Mansmanthsiya:  The  day  when

 _चाकताइबका81..  secior  op
 Jabour  sector,  we  will  have  solved  all
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 Shri  Yogendra  Sharma:  The  more

 the  production,  the  higher  the  prices. This  is  the  spectacle.
 Shri  Hanumanthalya:  I  am  coming

 to  that,
 Shri  A.  Dauge:  60  per  cent  of  pro-

 duction  is  linked  to  wages  and  wages
 are  linked  to  production.

 Shri  Hanumanthaiya:  That  formula,
 I  know.  But  it  has  deen  formed  in
 such  a  way  that  it  does  not  really  lead
 to  production  commensurate  to  the
 value  of  the  money  paid.  We  have
 been  all  the  time  egging  on  the  people
 to  be  concious  of  their  rights.  Every-
 body  nowadays  talks  of  rights,  includ-
 ing  the  Supreme  ourt,  that  the  funda-
 mental  right  is  more  important  than
 Parliament.  This  psychology  for  the
 last  20  years  has  gone  on  in  such
 a  perverse  manner  that  our  rights
 seem  to  be  mvre  important  than  our
 duties.  I  was  one  of  the  members  of
 the  Constituent  Assembly.  I  feel  sad
 today:  instead  of  imbedding  funda-
 mental  rights  in  our  Constitution  we
 should  have  imbedded  fundamental
 duties  in  our  Constitution.  The
 rights  could  have  taken  care  of
 themselves.  Now,  this  funda-
 mental  duty  of  producing  has  to  be
 taken  to  heart  by  everyone  including
 the  followers  of  my  hon.  friend.

 My  hon,  friend  says  wages  have  no-
 thing  to  do  with  high  prices.  I  will
 tell  you  what  one  German  expert  told
 me.  Mr.  Dange  is  right  that  the
 wages  in  the  other  countries  are  very
 much  nearer  to  the  production  value
 than  in  India,  It  is  true.  But  what
 happens  in  India  is,  when  you  employ
 an  individual  labourer,  he  is  cheaper
 than  any  labourer  in  any  other  coun-
 try,  but  when  he  collectively  does  the
 work,  the  statistics  show  that  five
 labourers  in  India  ate  Not  ab  to
 produce  even  what  one  labour  pro-
 duces  in  the  western,
 countries.

 Shri  5.  A.  Dange:  It  is  exactly  the
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 Dr.  Melkote  (Hyderabad):  It  is  not
 the  man-power  that  produces;  it  is  the
 technically  developed  machine  which
 ४  producing  and  the  management  is
 ३०  efficient,  due  to  which  there  is  loss
 xf  production.

 Shri  Hanumanthalya:  I  can  under-
 stand  the  attitude  of  the  labour  leaders
 —Congress  of  non-Congress.  They
 nave  to  defend  their  class.  I  am  pre-
 pared  to  sit  with  them.  Let  them  con-
 vince  me.  I  am  not  wedded  to  any
 ‘sertisan  attitude.  I  am  wedded  to  the
 |;3a  of  more  production.  When  they
 talk  of  the  hiatus  between  the  salary
 of  management  and  labour,  they  must
 also  consider  the  hiatus  between  the
 per  capita  income  and  the  minimum
 wage  We  are  paying.  In  Russia  or
 America,  the  minimum  wage  is  very
 near  the  per  capita  income.  Dr.
 Lohia  in  the  last  Parliament  made  a
 great  point  that  in  India  about  25
 crores  of  people  get  6  annags  2  day,
 which  is  less  than  the  per  capita  in-
 come,  which  is  about  one  rupee  per
 day  now.  Take  any  labourer  in  any
 factory  or  a  peon  in  our  office.  He
 gets  much  more  than  the  per  capita
 income.  sympathise  with  my  friends who  fight  for  the  underdog,  but  do
 they  turn  back  and  say,”  here  is  ano-
 ther  set  of  people  who  get  incomes
 below  ours;  may  be  our  income  is
 email,  but  they  are  in  greater  need
 and  let  those  people  come  up  to  our
 level”?  Do  they  say  that?

 Take  the  question  of  DA.  When  the State  Government  employees  and  Cen.
 tral  Government  employees  do  more or  less  the  same  work  for  the  same

 faces
 of  hours,  the  wages  are  so

 t.  There  ig  a  ti
 Central

 is  285  aasociation  of

 tude  iz,  all  for  ves;  let  the  devil

 peered  ७  partite,
 Js

 Shri  Yogendra  Sharma:  What  is
 your  party?

 Shri  Hanumanthaiya:  Long  back
 when  the  Gadgil  Committee  was
 appointed,  in  952  as  Chief  Minister  I
 wrote  a  letter  to  the  then  Prime  Minis-
 ter—it  must  be  still  in  the  files  of  the
 Finance  Ministry—saying,  if  ‘you  go
 on  increasing  the  DA  and  salary  stru~
 cture  of  the  Central  Government  em-
 Ployees  merely  because  you  have  got
 more  funds  at  your  disposal,  a  time
 will  come  when  there  will  be  an  ali-
 India  agitation  on  behalf  of  the  State
 Government  employees  for  higher
 wages  and  then  the  spiral  will  begin.
 May  be  the  Government  of  India  in
 those  days  thought  that  those  who  are
 very  near  to  them  are  dearer  to  them.
 Today  the  smal]  man  I  am,  I  stand
 justified  that  the  Government  of  India’s
 policy  of  pampering  their  own  em-
 ployees  forgetting  the  State  Govern-
 ment  employees  who  are  their  own
 compatriots,  hag  led  to  the  situation  of
 DA  being  paid  to  the  tune  of  Rs.  49
 crores  or  so  last  year.  Do  we  realise
 that  Rs.  50  crores  means  that  every
 Peasant  in  the  village  or  a  poor  man
 in  the  town  has  to  deprive  himself
 of  one  rupee  of  his  income  jn  order
 to  pay  the  Government  servants?

 This  is  not  natural  justice.  I  am  a
 believer  in  the  concept  of  social  jus-
 tice.  Let  us  fight  for  the  underdog,
 but  let  us  fight  rationally  and  natura-
 Ny  so  that  every  section  of  the  society
 is  satisfied.  Because  we  have  organi-
 ged  one  sector  in  society,  let  ys  not
 allow  them  to  run  away  with  their
 demands  and  hold  the  nation  to  ran-
 som,

 I  want  the  national  income  to  be
 related  to  wage  structure.  I  want
 the  per  capita  income  to  be  related
 to  wage  structure.  It  is  only  when
 we  get  our  feet  firmly  placed  on  the
 level  of  per  capita  income  and  nation-
 al  income  and  relate  it  to  wage  stru-
 Cture,  whether  it  is  industry,  private
 or  public,  or  government  services,
 whether  in  the  State  or  Centre,  we
 will  be  able  to  bring  about  social  jus-
 tice.  Now  the  demands  are  inffated.



 3333  General  Budyet—

 {Shri  Hanumanthatya]
 Everybody  demands  whatever  he
 thinks  he  should  get.  It  has  no  rela-
 tion  whatsoever  to  his  own  class  of
 people,  his  own  party  or  his  own  kith
 and  kin.  This  imbalance  has  resulted
 because  of  the  policies  we  have  pur-
 sued.  The  problem  has  to  be  gone
 into  deeply  and  very  earnestly  and
 solution  found  out  so  that  our  eco-
 nomy  moves  automatically  on  the
 wails  of  social  and  natural  justice.

 Shri  Dange  said  that  if  monopolies
 are  abolished  prices  will  come  down.
 That  is  his  great  formula.  Very  good.
 Is  there  not  monopoly  in  our  rail-
 ways?  In  India  there  is  no  railway
 which  is  privately  owned  and  which
 is  compz2ting  with  the  governmental
 undertaking.  The  railways  are  a
 monopoly,  may  be  a  State  monopoly.

 :So  is  Civili  Aviation.  There  are  many
 other  sectors  also.  But  I  want  to  857

 “these  Leftist  friends  of  mine  whether
 wages  have  gone  down  or  gone  up.
 It  is  mostly  because  of  these  mono-
 poly  public  undertakings  that  the
 “wage  structure  has  continuously
 Tisen.  Again,  I  want  to  bring  it  to
 the  notice  of  the  Finance  Minister
 that  when  insurance  was  nationalised
 the  Mysore  Government  was  running
 4n  insurance  company  of  its  own  for
 the  last  hundred  years  before  that

 date.  After  I  became  Chie!  Minister
 I  reorganised  it  and  statistics  were
 Published.  The  expense  ratio  in  our
 Mysore  Government  insurance  com-
 pany  was  the  lowest  when  compared
 to  many  private  insurance  companies.
 I  wrote  then  to  the  Prime  Minister
 saying,  do  not  make  a  monolith  of
 this  insurance  company  in  the  whole
 of  India,  let  there  be  competition  bet-
 ~ween  the  public  undertakings  them-
 elves,  jet  at  least  the  Mysore  Govern-
 ment  be  allowed  to  have  its  own

 mess  has  resulted  in  continuous  rise
 of  prices  becaise  of  monopoly  in  the
 Haid  of  railways,  in  the  field  of  alr
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 service  and  all  that.  I  am  not  asking
 that  al)  these  undertakinds  be  handed
 over  to  any  private  firm.  tT  बचा
 against  that.  I  want  more  and  more
 undertakings  to  come  under  public
 ownership.  That  is  the  essence  of
 socialism.  But  there  is  a  way  of  do-
 ing  it.  If  you  create  all-India  mono-
 polics,  whether  it  is  in  the  field  of
 insurance,  air  services  or  railways,
 the  result  is  more  taxes.

 I  may  at  once  say  that  the  increase
 of  Rs,  36  crores  by  way  of  excess
 taxation  is  the  field  of  railways  is  not
 the  way  of  helping  the  poor  people,
 it  is  not  the  way  of  helping  industry,
 nor  is  it  the  way  of  B¥inging-down
 prices.  Here  we  in  Parliament  cer-
 tainly  vote  the  demands.  But  merely
 because  we  vote,  that  does  not  mean
 that  whatever  they  have  done  so  far
 is  correct.  If  we  are  capable  of  new
 ideas,  if  we  are  capable  of  seeing
 things  in  a  prophetic  way,  we  have
 to  re-organise  al)  these  public  under-
 takings,  including  railways  and  bring
 in  an  clement  of  competition  30  that
 one  unit  may  be  compared  with  the
 other  unit.  These  dig  undertakings,
 merely  because  we  make  them  cor-
 porations,  it  does  not  mean  that  they
 need  not  function  efficiently.  I  did
 not  myself  realise  the  consequences
 of  making  them  corporations,  When
 these  corporations  are  made  autono-
 mous  the  labour  unions  go  on  agita-
 ting  and  the  management  is  sand-
 witched  between  the  labour  union,
 Parliament.  The  Ministry  is  asked:
 why  did  you  retrench,  why  did  you
 more  DA  or  why  did  you  not  pay
 more  wages?  In  order  to  maintain
 some  kind  of  peace  and  balance  bet-
 ween  Parliament  and  lebour  unions,
 they  have  necessarily  to  came  to  some
 compromise.  These  compromises
 have  gone  on  in  such  &  way  that  te-
 dey  a  civil  air  pilot  gets  twice  the
 aalery  cf  our  Air  Marshall,



 3335  General  Budget  JYAISTHA  16,  6080  (SAKA)  General  Discussion  3336

 you  ask  them  to  be  more  efficient,
 {ney  will  go  on  strike.

 To  some  extent,  I  agree  with  the
 view  of  Shri  Dange  about  monopolies.
 But  he  is  oblivious  of  the  happenings
 in  the  public  undertakings  and  he
 has  concentrated  his  attack  on  pri-
 vate  firms  as  though  they  are  the
 only  arch  enemies.  Any  Member  ef
 Parliament  who  has  an  objective  and
 impartial  approach  to  problems  will-
 see  that  monopoly,  whether  it  is  in
 the  private  sector  or  the  public  sector
 does  the  same  trick  and  does  the
 same  harm.

 I  now  come  to  ‘ood  subsidy.  We
 want  cCerruption  to  go.  Everyone
 knows  that  there  i:  a  lot  of  corruption
 in  tke  fair  price  s.ops,  transport  and
 distribution  agences.  Why?  One
 of  the  Members  of  Parliament  beauti-
 fully  described  it  in  one  of  the  meet-
 ings  we  held  this  morsing.  It  is
 becaase  there  is  83  much  hiatus  bet-
 ween  the  free  masket  price  and  the
 subsidised  price  that  the  concerned
 officials  in  the  lower  strata  feel  tem-
 pted  to  send  much  of  these  commodi-
 ties  into  the  blackmarket.  When  we

 subsidise  the  prices  in  those  shops
 are  lower  and  in  the  free  market
 higher.  What  percentage  of  the
 grains  we  distribute  goes  to  the  black-
 market  has  to  be  investigated.  I
 cannot  readily  give  the  figures.  There-
 fore,  if  you  have  to  make  this  nation
 truthful  as  well  as  responsible,  I
 suggest  that  the  food  subsidy  must
 be  abolished  completely.  If  the  food
 subsidy  of  Rs.  28  crores  is  abolished,
 may  be  the  prices  may  go  up  so  far
 ad  foodgraing  are  coneerned,  but  it
 wil}  introduce  an  element  of  reality
 in  our  agricultural  production.  It
 will  also  introduce  an  element  af
 responsibility  on  the  State  Govern-
 ments  in  demanding  tons  of  rice  or
 wheat.

 Mr.  Deputy-Speaker:  As  the  hon.
 Member  is  making  quite  a  number  of
 good  points,  he  may  resume  his
 speech  ‘omorrow.

 i8  hrs.

 The  Lok  Sabha  then  adjvurned  ६:४४
 Eleven  of  the  Clock  on  Wednesday.
 June  7,  967\Jyaistha  wy,  3889
 (Saka).


